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LOK SABHA DEBATES

LOK SABHA

Thursday, March 13, 1969 Phalyun s 22, J8C0
(Sak a)

Th: Lok Subhamer at Eleven of the Clock.
[Mr. Speaker 'n the Cha'tr]
ORAL ANSWERS TO QUESTIONS
Central Farms during Fourth Plan
*451. SHRIGADILINGANA GOWD :

Will the Minister of FOOD AND AGRI-
CULTURF.be pleased to state :

(a) whether Gowvernment  propose  to
establish more central  farms  during the
Fourth Five Year Plan . and

(b) il <o, the details thereol ?

THF MINISTFR OF STATF IN THE
MINISTRY OF FOOD, AGRICULTURE,

COMMUNITY  DFVELOPMENT AND
CO-OPFRATION  (SHRI  ANNASAHIB
SHINDEFE) : (a) and th). In addition to the

existing Farms in Rajasthan, Orissa, Punjab
and Harvana, two more Farms are likely 1o
be set up shortly. One of these farms is
proposed 10 be set up in the Raichur Dis-
trict of Mvsore anl the other in the Canna-
nore District of Kerala, Whether anv more
farms should be sct up in the Fourth Five
Year Plan period is still under considera-
tion,

SHRI GADILINGANA GOWD : For
establishing these big farms a large extent
of land is required and hundreds of small
farmers are put out of employment.  What
are the measures taken by the Government
to sce that they get alternative employment
and also land ?

SHRI ANNASAHIB SHINDE : First of
all we consult the State Government. If they
are keen on having a State farm in their own
State then we process the case. All these

cases were started or processed further on
the initiative of the State Government.
Secondly, as far as possible, the lands which
arc not under cultivation are taken up for
these State farms so that there is no pro-
blem of unemployment. 1If there is any
unemployment caused in these cases 1 shall
pass on a suggestion to the State Govern-
ment concerned that they should be given
alternative employment and also land.

SHR1 GADILINGANA GOWD : Tam
told the Government is establishing a farm
in Raichur District in Mysore State. A
large arca of land has been acquired for
this but it is still lving fallow or unculti-
vated. The result is, the farmers are de-
prived of their usual cultivation and the
Government also are not making use of it.
Simply because there is support from the
Russian Government to the extent of Rs. 25
lakhs, is it fair for the Government to de-
prive small farmers of their small holdings ?

SHRT ANNASAHIB SHINDE : As 1
have already explained, the intention is not
to deprive small farmers of their holdings.
Also, 1 repeat so that there mav mot be any
misunderstanding on this score, most of the
Ia ds taken for this are fallow. In some
places lands were given on temporary lease
to farmers. If any unemployment results in
that process that will be taken notice of. As
far as Mysore is concerned, only last year
acquisition proceedings started. As soon as
we get possession of the land cultivation will
he started.

SHRI M. N. NAGHNOOR : May |
know what has been our experience in the
past on these central farms 7 Are they self-
sufficient 7 Secondly, may T know whether it
will be in the interest of economy and effi-
cient management to hand over these central
farms managemenit by the State Govern-
ments ?

SHRI ANNASAHIB SHINDE : Itisrom
the intention at the moment to hand over
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these farms to the State Government. The
basic change that has been made is, so far
the farms were being managed by the Central
Department of Agriculture. We have taken
a decision that a commercial approach is
necessary. We are having a Corporation. [t
will start functioning after the Budget is
passed—probably it will start in the month
of May. The purpose of these farms is to
meet the seed requirements of the State
Governments.

SHKI P. GOPALAN : 1 understand
that it is more than a year since a final deci-
sion has been taken for the location of a
State farm with Soviel assistance at Aralam
in Kerala. But even now the work
has not started. There is a rumour in the
air that some interested parties have started
a move for the shifting of this farm to some
other place. In view of this I would like to
know from the Government what is the
actual hurdle that stands in the way of
starting this farm 7 Can the Minister give a
categorical assurance that under no circum-
stance the location of this farm will be
changed ?

SHRI ANNASAHIB SHINDE: 1 am
sorry, the hon. Member always looks at the
problems with suspicion ; in fact, there is no
intention whatlsoever to change the site of
the farm. The delay is due to the fact that
in the initial stage there was an understand-
ing between the Kerala Government and our-
selves that land will be acquired at the rate
of Rs. 250 an acre and if any additional
expenditure is there the State Government
should incur that expenditure but the Kerala
Government, due to one reason or another,
is not taking a position on this issue. Be-
cause of thal, matters are being delayed
and not at all duc to any fault of the
Centre.

Wt wo ATe  fawrd : wft =N
wgrea & vy i 250 €77 qT-O%¥ 9§
frq oA N & gz wrAr W R
fis a7 o1 wpt & WAEA @ afw AN
argdy 3w« 197 720 770 8 W Fw
meakz w1 fewr memgdaT A Al
walgrm ? 1 & wf e mfe-
(2% wIdde ¥ o Qv qr et Ake
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A @ ow ogrew &Y g ¥
fags WFAET § g9 wehd T iQ
7 TZ & At agt oft feaY fadw & o
A RETR ST A T AT T
T TATAT ATAT 2 7 g0 gz ofr @y R
frgramed am oz s @’

SHRI ANNASAHIB SHINDE : These
farms would be Central farms. As I have
already mentiomed earlier, it is well known
that Russian assistance to the tune of about
Rs. 31 lakhs would be available to each of
these farms in the form of machinery etc.
The Russian Government promises to give
assistance to the five farms and the Kerala
farm is one of them. As far as the point
raised by the hon. Member about the Surat-
garh Farm is concerned, the Suratgarh
IFarm earned a profit of Rs. 49 lakhs last
year and of Rs. 18 lakhs to Rs. 19 lakhs a
year carlier.

ot wiwT wiw ey oA, & Az
wrm WA ¢ fF 7@ & 2fwAl W

wAmA # A g FA qx TewwT &
sqreeq wAAY X FwAT KT F ORI AT
forar 2, #41 ga#) gRAT I F qm § 7
w7 FEY B A T W9 W Y gEAr
HT ®T GIT AT FIGA1E F I A9
9T AT W1 2T ®L W T FRaAET B
argg FurA faama ?

SHRI ANNASAHIB SHINDE : How
does it arise out of this question ? Hon.
Members are responsible Members and they
should not bring up unrelated questions.

SHRI SRADHAKAR SUPAKAR :
From personal experience of the Orissa farm,
which happens to be in my constituency, 1
know that many small cultivators are dis-
placed from their farms and they do not get
any employment on those farms. Also, in
the particular case of the Orissa farm, I
know that the lands of these people were
acquired long ago and they were under the
impression that the land would be leased out
to them from year to year. Now when they
are sought to be displaced po alternative
arrangement for their rebabilitation is mege.
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This is under the exclusive management of
the Central Government. May I know what
steps the Government have taken in the case
of those small farmers so far as the Orissa
farm is concerned ? May 1 also know
whether all the people who have been dis-
placed by now or some of them are given
the lease of a portion of those lands ?

SHRI ANNASAHIB SHINDE : 1 have
already explained the position as far as the
small farmers are concecned. We shall give
priority for their employment here.

SHRI SRADHAKAR SUPAKAR : But
that is not given.

ot fnawenr ww o & owedt oY @
sAar aigm fe aY gud @al § Ay
darz giar & ar &Y aer @ ag femiAT N
Fer A & fzgr Srgm, o M€ sgaear
2?

SHRI ANNASAHIB SHINDE : The
raising ol seeds is a highly technical subject.
If it is big farm, the farm can maintain
highly technical staff, breeders, genetists elc.,
so that the seed is made available to the
State Government. At what rate it should
be available is beyond the purview of this
question.

SHRI NARENDRA SINGH MAHIDA :
These farms of Central Government and of
State Governments also are carrying on ex-
periments on better seeds and belter agricul-
tural ideas. But these farms are, morc or
less, conducted in a very sophisticated man-
ner. The small farmers are never called ;
they arc never associated with these farms.
May I know whether the hon. Minister will
take proper steps in these malters and see
that small farmers are calied there or the
officers conducting these farms go round the
villages and enlighten them about these
measures. What is the policy of the Govern-
ment in this regard ?

SHRI ANNASAHIB SHINDE :
suggestion for action.

oft ofrst wra sfiar : gedl AERET A

wara § f gy e ¥ Gx AT 9
W 1 vwen & Wram ¥ oot ¥R

Itis a
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Tga ¥ Tk § wgt sk A wge e
& EY 91 e ¥ ow@r gRIT W
IR & qt F fawre w0t a1 e
ST gE (7 qE & ¥ w15 Wy faad
YT ¥ WY €Y ar gk ar fear Wy
W ¥ & Srearfegr w2 fe ¥ aF aF nF
T KT YT 3 gEd Niw §

®T 7

SHRI ANNASAHIB SHINDE : It is not
required.

SHRI P. VENKATASUBBAIAH : These
farms, though started with the best of in-
tention 1o educate the farmers in the latest
methods of agricultural production and also
improving the agricultural machinery, have
often becn converted into a sort of farms
having methods and techniques which no
middle-class farmer with limited means is
able to adopt with the result that it is frust-
rating the very purpose for which these farms
were started. 1 am glad the hon. Minister
has said that they are trying to give a com-
mercial touch to these farms. In this con-
text, may 1 know from the hon. Minister
whether these factors will be taken into
account to see that whatever agricultural
techniques are adopted in these farms must
be made to be used by the farmers who
could get benefited from them not with an
enormous cost but with the limited means
available to them ?

SHRI ANNASAHIB SHINDE : | have
explained alrcany that these farms arc seed
farms and they arc meant 1o raise seeds for
meeting the requirements of the State
Governments.  Bul, of course, il some
practices are likely 1o be useful to farmers,
we are not averse 1o these ideas.

Shri  Gunanand

MR. SPEAKER :

Thakur.

SHRI S. KUNDU : These are not only
the soed farms. They also produce other
things. The question which he asked was
about farmer-orientation of farms. The poor
farmers cannot utilise big tractors, big
machines and all that

MR. SPEAKER : 1 hawve not called

him.
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SHRI S. KUNDU : Kindly get that
point clarified.

MR. SPEAKER : Mr. Venkatasubbaiah
is satisfied with the answer.
ot qmrARR BTgR . WeAM  WRIE,

FIFIT ¥ I FIAT F7 TAGAT FE P,
faawr wfasio arw ax aF  fearaE)
# a7 4 wfgd aig ¥ qF T]§  IHA-
arfaay, adi@d 1 faaar g | & wwwT
@ orar wrgar g fF osar @we g2
g 91T, 9 g1 a9 owe & fEEEEi FY
Fmafeg aaret 97wl A1 ggAw
T & (w3, 99 ol 1 glasragwa &
fad, #1% 39 Fzg7 Fo14 &1 faare @y
g’

R — % 78 2 ofw gur 2w 2,
agi &t & e @z ¥ fa¥ @iy
garar oF zAAafiza g awar &, § S
s1gan g 5 a7 g g a9 & @w
T 39 fagre & fasrq &Af & a¢
A 9 ' EAt #Y TgieAr &1 s
faam @@ ¢, afz et v o1 @y W
s Frgardy & 0f

SHRI ANNASAHIB SHINDE : If the
intention of the hon. Member is to ask
whether Government is going to have a
State farm in Bihar, that is under con-
sideration. No final decision has been taken
in regard to that. In regard to the establish-
ment of co-operative farms, they do not
come under this scheme. The hon. Member
can put a separate Question on that.

siwmt geiten Qgalt - 7z fafEae
gmefesfa & sey & O w=g
@i ® wragasm g i @ fAyr wd
ward a1 @ & afeT w7 o R wel &
fory wfw wfwa &Y oY &, =8 & &Y
& IO Wi g sy qFArg |
w7 T fra O fe W ol &
for wfa o wfae o o=, 9@ ne
% ww gE feqr g, 7 f6 fvAw
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| g8 AW A1 Fy Foawa 5T fzan
w1g 7

SHRI ANNASAHIB SHINDE :
made this point earlier.

1 have

Report of the Minimum Wage Advisory
Committee for Andaman and Nicobar
Islands
-4
SHRIMATI SUSEELA

GOPALAN :

SHRI K. ANIRUDHAN :
SHRI JYOTIRMOY BASU :
SHRI GANESH GHOSH :

Will the Minister of LABOUR AND
REHABILITATION be pleased lo refer to
the reply given to Unstarred Question No.
671 on the 14th November, 1968 and
state :

{a) whether the Administration of Anda-
man and Nicobar Islands has since examined
the report of the Minimum Wages Advisory
Committee for Andaman and Nicobar :

(b) if so, the decision taken thereon ;

(c) il not, when the examination is likely
to be completed ; and

(d) reason for delay ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHR1 BHAG-
WAT JHA AZAD): (a) The report of the
Committee is still under the examination of
the Administration of Andaman and Nico-
bar Islands.

(b} Does not arise.

(c) and (d). The Administration has
becn requested to take a decision in the
matter without further delay.

*452.

SHRIMATI SUSEELA GOPALAN :
The Minimum Wages Commitiee submitted
its report in December, 1967. A reply was
given to us on the 25th April, 1968, that it
was under the consideration of the Adminis-
tration. Again on 25th July, 1968, they gave
the same reply. Again on 17th November,
1968, the same reply was given. Now also
they are giving the same reply. May I know
what is the reason for the delay ?

SHRI BHAGWAT JHA AZAD : The
Committee submitted its report on d4th
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December, 1967, and the questions and ans-
wers which have been referred to by the
hon. Member are correct. The reasons are
these. The Committee has given its re-
commendations for about 17 categories, but
there are many which are left out.  This is
number one. Secondly, they have not said
anything about the contract labour. Thirdly,
there are certain persons which are to be
absorbed from temporary into permanent
positions. All thesc are taking time to bc
considered ; they are not so simple that

they can be done in a couple of months.
Tntersuption .

SHRIMATI SUSEELA GOPALAN :
1t is not a couple of months. It is more
than a year.

May | know from the hon. Minister

whether the delay is due to the pressuri-
sation of Akkiji and Co. on the adminis-
tration not to implement the Minimum
Wages Committee’s recommendations ?

SHRI BHAGWAT JHA AZAD: We
have no knowledge of any such pressure on
the Administration. Rather the pressure is
from our side that they should implement
it earlier.

SHRI K. R. GANESH : The reply was
given by the hon. Minister indicates that
there are a large number of categories for
which the Ministry is requiring time to con-
sider. The main position is that all the
workers in the Andaman and Nicobar Is-
lands who are in a particular category are
already enjoying the benefits that the Pay
Commission has given. Herc the main
question is onc of giving minimum wages to
unskilled workers. The Ministry has already
taken more than two years to consider this
question.  Firstly, may 1 have an assurance
from the hon. Minister that they will give
immediate consideration to the implemen-
tation of the report 7 Secondly, the main
question in the Andaman and Nicobar Is-
lands where there are more than 25,000
workers which constitute one-fourth of the
total population, is that 80 per cent of the
workers are in the public sector in Andaman
and Nicobar Islands. There are workers who
have put in 5 to 15 years of service and who
are yet put under the casual category. Will
the hon. Minister give an assurance that all
those workers who have put in more than
one year of service and who are in perma-
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nent or semi-permanent departments will be
put in the permanent category ?

SHR1 BHAGWAT JHA AZAD : As has
been said by the hon. Member himself, a
large number of categories are already en-
joying what has been recommended. The
question comes, as he said, about casual
labourers. That is true. Itis under con-
sideration that some of the casual labourers
should be transferred to, what is called, the
permanent category. That is the most im-
portant point which we are considering.

About the assurance for implementation,
we are trying our best. Only in the middle
of February we have asked the Andaman and
Nicobar Administration against to take
immediate action on the recommendations of
this Committee.

s AN wIRS ;. weAm ARy,
a8 q31 o9 €1 A N q@ TG §
et f& wEma AR ¥ gagd &
ey ¥t gf foild #1 ¥ @ q%
gt fagrudis 1@ &3 a4 gE § W
IR ARgT FT4 & (90 gzq § aof
qEgq % g1 TE & 1 TASY TH AW 9T
o wr =wifze o § S wdam & s
TEAT§ (vwwara) ...

MR. SPEAKER : Question Hour is
intended only for eliciting information and
not for condemning each other.

i w wddw & meh mEvem
¥ wraar wgaAr g, w@AT aa Oy ag fw
g A Mrwma H a3 & fag 99w
feaar gaag Trfge 7 argq wgr fs sk
shfiy % gage # Afew qeara A
&Y gq1 wrarE @ AR gw ft aAR §
otz #eR w3AEg o araR g et
feas s & T fead aage §7
frad qogd S amag ¥ o faefoi & 7
oYt g1 weft "Aag g fawifol oY
wx= § A3 ¥ fogredfazs wiae 0, w
T FT ATEATAT € qaw # & ?

ol WA W TS . WS JER,
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gq argar fr 7 T | s e WA F
1§ geitteg A8 fxar @ gFar &, Aar
fram & | AT e # ag fAae qgar
wifge 1 w3+t a7 At a3 & 5 gw az 53
g%y & frm 95T § I°T AR w@ AT
v s @ E g amaz g 5 @z
a% qeqT FY 17 &, 97 ITFT 7 ATEA
g W gaEr Y wrga & W gEEr
argw § afsa 7 fawrfear gean 7T -
fraadi § afex frg frg &1 =
famerer faar F1d, §@ a1 9T & | WX I
gfezstar & 3w 9T fa=re 741 g

ot W SOREW ;. WETa  HENET,
wiardy 71 gt aF qave § ag A W
wTe § AfFT A weT ag ar fs ag 9
e g @RI e T T ag & wAA
# mar @1 e fead weg gafua
g gfs ama sgr e dla adiv 7
dgar &3 At gz dra 4@ ¢ wafEg
% qg @1 g % ¥ fra merge "afam
g7

ot Arram wiwwy - X g A1 qar
aear ¢ & fem feg foisr & fao
fordw wif § fea gl o dear
su7 &, 9% fau w9 g@u wwA ww
dfoo ay & wara 2 gar,,, (swawA).,

off Wi SORRIY . sy wgIEd,
ag a1 v gon fe gEd fwad mage
gafran § @ w@ ® arA & foo &
FEC AT KE

MR. SPEAKER : Hec has no figures.

He wants notice.

oft forw WO - WA AREE, TER
awfed Nor gt T ok dgark
Wt ara &t XH ORI S 9 STER ¥R
g 6 W o T wiy gEw gATfew
waw ¥ &1 & q AT wigm @ f
gara faea oY qTere w faww ag
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e em 2w ¥ qafafes de wre
AETgET Y AAT T A gEFT gEE-
Hewd T f5w o 98 ®T @F 9, 1@
I AT 59 G2 N A &Y FAO FT ?

=1 AMEA W MW - arAAg foy
TTOgw St 7 9z F@ A FEr R ozw
XFIT FT 4 ITEA g Remim A
TUAAAF AR H A(GT AT
qreas | @t fawifed & sa% wgare agt
9T wfgsiw fizdla & qagd #1 faa o
@ & aweg oar i &7 q@var qiems §
Tra gz & fF @17 T F graa & faw-
ot i A8t & SfFT g9 99 woAT 9
¥ 3% e 7 /19 12 & v g7 fawrfon
& wiurT 9 fFg w17 8 fFar @ i
A FTem A X0 A B W Og

SHRI N. K. SOMANI: It is a great
pity that questions relating to the needs and
aspirations of the people of India are always
kept on lingering for such an indefinite time
that it leads inevitably to an agitational
approach. In view of the fact that the
people of the Andaman and Nicobar Islands
have got a distance gap with the rest of the
country, and a communication and also an
cconomic and psychological gap with the
rest of the country, may I know what parti-
cular complexities are there in this particular
report which was submitted in December,
1967, which are even today baffling the
Government of India and defying a solu-
tion ?

oY wrTew W wrnE ¢ ofar fv 8
®H A W & It H agar f& oW
feale & gg $209 ¥ qraew ¥ fawifod
§ afew g3 N ot S3lT § avd W
fot aeaew # fawifed A8 & 1 v wew
7z & e 59 e wew o fawifdt §
Tdt o gw & gvaew & fawrfeg wr of
grafacgn frarr e @ i fe @
waw ¥ own fem amdr ) ww o
Feag A ag &

ol ara dF fo =Y g 7 @
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fr agt = fgww ¥Jaw § oife agw
el & §, a7 W e W s R 9%
¥ gwa § @ oA fare s W
£1XQT ® A5 H wfoe s @ g

SHRI K. N. PANDEY : In view of the
fact that one-fourth of the workers are in
the public sector and arc working directly
under Government, is it not desirable 1o fix
the minimum wages at least of whose
workers who are directly paid by Govern-
ment ?

ot AR W wwrR . wE A
T, ga% & wfvwia #1, d461 f§ #02)
q famfor oY 2, fafass ag fag @
¥ s wiafaa & 7 wiok qmgq 91 4
@7 wfemgai agms, sa% grasg § &Y
faarT #<ar & 1 wzf ax fafama as @
gara B, 3z @) wfwsta #1 faas fao
frairee frar aar 8, fawr @ w@ra

SHRI K. LAKKAPPA : The Andaman
and Micobar Islands are a beautiful spot.
The people living on the islands are having
lucrative jobs. There is an allegation by an
hon. Member here that there is one big
company, namely Messrs. Ahuja and Co.
which is employing a large number of
labourers in various fields, on contracts and
even in big business and this company is
controlling the entire labourers in that area
and this company is nursing the Congress
in the Andaman and Nicobar Islands. The
labourers have been terrorised even from
registering their names with the employment
exchange.

MR. SPEAKER : Let him <come to
the question now. He has given all the in-
formation.

‘SHRI K. LAKKAPPA : This is my
question. May 1 know whether in view of
this, the Government of India would go into
this matter whether this company is terroris-
ing and preventing the implementation of the
wage board award so far as the labourers on
those islands arc concerned ? What steps
are the Government of India going to ake
against that company and that man who is
terrorising the labourers and who is also in
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league  with  the

there ?

Congress organisation

SHRI BHAGWAT JHA AZAD : That
is exactly the reason why we have taken
time, because this committee has not re-
comme:ded anything about contract labour.
If the report had recommended about con-
tract lubour and this allegation would have
been true, we would have immediately im-
plemented it and done the needful. But the
report has not said anything about contract
labourer. But Government are trying to
bring contract labour within the purview
of the recommendations and that is the
reason for the delay. Therefore, all the
questions raised by my hon. friend are be-
yond the point, and that accusation is
Wrong.

st T@o UWo WY : WAt wEvam F
it wzr fir azt o o Y &, W
®Y qTAIAFE qTAT WIg a7 A, gEE A
¥ faare w2 & afew o8 gaw &
wrar e w1 ot § v fawg wwar &
o frg aY N wrqr & fe 6 AhF ar
AT &Y /1T & A% ITHY qIAIAE G100 )
wifed ot w¥ 3T Amd w1 W@ W@
Piamr AR Ay ANz Y § @
A a7 g g ot e e
oA T qzr weq ag & fe wquw
HATHE FY TCATHE AT § o7 fawww § 7
z8Q @a gz § e w0 @AY @@ fad
2 fag a7 zadft ez s gt B A
fex #m1 qTHIT IR arz'w ¥ AT WO
w st & ?

o AMET W Ay 9T faw o
g Qa1 fe weardt o el W §
A fo7 o amw o gy oFar fr K&
g weT § IO § aviaqr e i e
ar s e §, famdt qeg wre oy §
fs #34 3 vy femfed  § o wx-
F @ I 6 wYfew v § e fer
& mgeaey & o€ fawifed #dt avf €, Ik
g & oft gw fear o quidt ot
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Q% IEEINY q3A eqTf & 6T &
& 4 @ @ wrem & fay 2 oAw
W

Sericulture in Uttar Pradesh

*453. SHRIMATI SAVITRI SHYAM :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(2) the proposals for the development
of sericulture in Uttar Pradesh during the
Fourth Plan ; and

(b) the total expenditure estimated on
the scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Information is be-
ing collected and will be placed on the Table
of the Sabha as soon as reccived.

sfirat aifes) sae ;. IS NIW &
&% Tl 9T @R F I8 9T A/ Ay
@ FTA 9T F1F 3 @ & AT F AW
¥ wrrar Fzt g B oFwr ¥y mER
& a1 9T fgarr w3 fF dwesx
gredY FY, #1237 gEEdY 1 o) faez
¥ o1, 3¢ WagHz foaz 2], Aled
Zeratsy & ®AAAT  WTT AT W IY
RFgatE gOvmA ¥ A FT g w4 7

SHRI ANNASAHIB SHINDE : As far
as the trade policy is concerned, [ would
request the hon. Member to table a ques-
tion to the Ministry of Foreign Trade. 1
can deal with development of the sericul-
ture industry.

sfat aifelt mmw  F o ¥
wrAT FEAY § g AR feet 9
TAAT T F AT I FAT-FAT F3]

T ?

SHRI ANNASAHIB SHINDE: The
question refers specifically to U. P. The UP
Government has suggested a Fourth Plan
expenditure of Rs. 63 lakhs. During the
First Plan, this was confined to only onc
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district, Dehra Dun. Now 7 districts in the
State are covered, and a working group
which went into the problem of develop-
ment during the Fourth Plan period has sug-
gested an expenditure of about Rs. 55 lakhs
for the following : training in sericulture,
development of mulberry cultivation, deve-
lopment of silkworm seed organisation, silk-
worm rearing, research and experimental
studies, co-operative marketing of cocoon
silk, strengthening departmental organisation,
development of non-mulberry silk industry
{Ericulture), devclopment of non-mulberry
silk industry (tasar industry).

st wgrerw fag Aveet - zH AA W@
2an gn fy gfrar o fawfra 3o &
FAX ArqrE AT gz TA mar el 9
AT FT I AATATT TTAT AT AT @I
¢ #01f% 790 g9 77 775977 fa=d) 2, ¥9
&q foad £ dY7 azf sarAr d¥ F WA
famd 77 & Arg &Y 3@ A7 A ]| O
fr wox gzt mQaY ag7 @ W FA GH A
Fga A FH w7 F fag darz § A
afE gfrar & ew o Y amwag wWrE
=12 g7 e fAgla @ agr a0 § A1
way azt @y qogT A Algr Far f*
WA ¥ % qF g5y § afer 99T 939
Ft TFI fogs zq a9 & AmaR 1w
T ¥ FT WE AT A wew ww
¥ fay § a7 =1 Y IR A A
fear & 1 & str g @ e el fgm
¥ gfz gz 92w #) FHT VAT FIAT
g Ao FF AT TN IEF AT TG ]
arfs 37 @1 tAA1 § Y4y ASAr F AR
Qa0 & wafy & aF ?

SHRI ANNASAHIB SHINDE : Mainly
it has to be done through the State Govern-
ment. The Government is taking necessary
steps. The impression that our country is
lagging very much behind in this field is not
correct ; we are the fourth country in the
world as regards sericulture development.
The contention of the hon. Member that
provision was made but expenditure was not
incurred is not correct. In the First Plan
period, Rs. 6,601,000 was provided and the
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expenditure was Rs. 5,75,000 ; in the Second
Plan, provision was Rs. 20,50,000 and ex-
penditure was Rs. 15,30,000 ; in the Third
Plan, provision was Rs. 35 lakhs and ex-
penditure Rs. 30,20,000. As I have already
mentioned, the working group has suggested
a provision of Rs. 51 lakhs for UP and
Rs. 11 crores for the whole country.

S & Tl
+
*454. ot Wiwg w0

CURGC R Leule
FI1 GEAT AGT T WIT FHIC AT
7Z AT T FaT 0
(%) ad 1967 w7 1968 ¥ 9% AT
Frafag &1 fAT G5 SFmafaar gwm-
arg & af

(@) 9% & frat serafaar fedt &
13 frat washt & of ;

(m) 7 9w sFT@lAA §7 % gA €
g fagrdt 7 fare &1 A ;AT ; W

(7) T8 g4 ¥ w7 a5 feadr s
gig?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
SHRI1 (I. K. GUJRAL): (a) to (d). With
very few exceptions, press releases are pre-
pared in the Press Information Bureau itself
on the basis of material finformation largely
in English received or gathered from various
Ministries/Departments etc. Figures of the
material received /gathered language-wise are
not maintained but the number of Press
releases received or gathered in Hindi is very
small. There are, however, occasions when
the basic material/information is received in
English so that the first copy of the press
release has to be prepared in English which
has then to be translated into Hindi for the
Hindi releases. This coupled with some in-
adequacy of staff in the Hindi Publicity Unit
in the PIB causes some delay not infre-
quently in issuing the Hindi press releases.
The matter is under review s0 as to elimi-
nate this delay as soon as possible.
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o g W fied ¥ R s
It F47 ¥ My G eR-eE w=)e
35T Wr g ? aee R MITd v fewr H
T TGS K AT W AW sy
fear 17 ?

st go §o YWUW ;. YEh fqw Ty
Sifew £ ar @ ¢ fr ww T
Tqar Ag aife g A #F N gew gen
e et & gEwr fgr ¥ e wy'ar
7 8T g ¥ SwEaEy srgw WA

ot Ao ST ; TAE! FAQQ sqAEqT
w4 g% §¥A g argay ?

oY go Ko qwere ; ¥§ fzT TN )

ot srey oW g & P wEET
FTeT Z e ow grw, AT, 9w W=
a7 feat wafe A4t o7 97 T e gasd
FTETT W TN Y ATAA F0 I% FT GG
AT g A THY HAY HEYET AT o
AT & ?

MR. SPEAKER :
answer.

Wt wyert qdwoag A dwg fw
fe w1zt as fa2at wrwel &1 wae & @Y
M fazai o A & fag A § ax
o' gt ¥ gy i Afe geadeg ey 7
gaam aif foe fe fe X & weae
fefier o @ o fgfr & ol oY g
et qur € AT g § wEla A
2, afz zf, @Y a0 & o€ I A7 feqr
s arfs faal 1 o Aew A& @
g & AY wg Afew W sar
werdeit et & fag faad off Aza
Zi a7 fgeY o Nafew AT foeftor fely
gy ?

SHRII. K. GUJRAL : The PIB issues

its releases merely to disseminate information.
Information has to be in the language in

He is not able to
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which the papers publish it. ‘Therefore, it is
not a question of giving Hindi information.
For instance, if a daily is published in
Telugu, we try to give information in that
very language which is primarily meant for
publication in those papers. It is not that
somebody gives us information ; our in-
formation officers go to the ministries, collect
the data and prepare a note. Then, on that
basis we send it in English, Hindi and other
languages as is required.

St TRTRAIT TTred ¢ Wt WA wART
Yaawrar fF W aArm wigs ¥ 98
fesltdsr a4 w@a § AT gasAr H
qaEtT 9T wa § | FfwT og adfafaa 2
foF gaTt d@ &7 T WTAr F wCH
foagre feedy, wo o QAT st § fax
¥ 9z a1T e § 2w 5 oeaw
fa €1 17 fipe N e ¥ siw fosftw #7
# war wfzar o WY & 7 gg o weAl
AETT FT Fg &7 927 w4 & fF Iuw
foae dvg wradt 78) fasar & ®fss BR
e § fegeam & 17-18 Fqg AW
yazg oy & & fedh it § el
W mra wf fesdt & 99 fodfta w0 a1
gt Af frer & 1 Per mmar @ fw
qrag §4Y wEreg 71 Afy g5 g@d 2w
AAF F AT AR A A &T W E 1 a1 &
gg wraar 9rzar g fr o Afa a1 owe
FUh 9o § 9o 9§ (1A quid 99
gl g7 @gi fgrdy wrdy & @ ami
foeftor &Y @r g% 7aa) sgaeqr &R W
sar wfzmd & 7 59 wRtag gak fao nF
fafsaa aoag aag fe s a3z @@
Mearqr e M Ty 7

o} go go YW : FIANT FIET A
NI R AT FAAIE @A ST HA
7z Wt fwar f e A fegenia €1 g2
a7 ¥ Aoy § az A fr fas wwof
otz feg=t w1 qarer & 1 gare faw ag ar
fraafed o v ¢ s waot &
qg¥ Fa § 1 farar &fzFar aad a3
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w'qo § qgwar & qgay fesfror w2 fem
AT & | SEFT AR K agar s g
¥ %ot AT & W W Eg F €
€ fza v 9@ &1 zwd rfaw
D@t fegnge w4 fgdr & #d-
fom drr w3 N wifag 57 6
IYT gHA wEA FgEm ft g afew
aft ;AR @ 91 w@r g wEqAr
qrAdY gAY o @M e faq mead
T T TA EY IETT T TF g AN F oy
AT g+ g el & gwrEres
#t faa-faa waret A w577 2 3ad 97
1 fodr

wd! Wedierasar g9 fagq
az% At agT AT A IF 2 FEwwT F
arFar ;A fF 3ar 3 tar A wgan-
q3 2 a5 & 5 995 qqq 3w fedt &
amg g freflsi F77 Y sggear gegeq
g1 Ay ?

MR. SPEAKER : He has answered it
already ; he said, as early as possible.

SHRI S. KANDAPPAN : It is unfor-
tunate that the protagonists of Hindi in
their impatience do not seem to appreciate
the difficulties from which the other Indian
languages, which had already been recognis-
ed as national languages of India under the
Constitution are suffering. He said that the
purpose was to disseminate information in
all the languages but he did not make it
clear whether as it is, to day, they have pro-
vision for having translations in all the
languages and whether they issues releases
in Telugu, Tamil and other languages as
they do in Hindi.

If they do not do it 1oday, will they
propose to have it in the near future ? What
arrangements are they making to do the
same ? Another thing is, unless the arrange-
ment is being made to disseminate infor-
mation simultaneously in all the languages
of India, till such date, whether the Govern-
ment is prepared to keep in mind the incon-
venience of the other language groups and
other corrcspondenits who may not be
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conversant with Hindi and sce that they
release all the hand-outs only in English
first and foremost ?

SHRII. K. GUJRAL : 1 am say that
we have 20 regional offices throughout the
country, and the primary function of these
regional offices is to collect news from those
areas and also to disseminate these bulletins
and news hand-outs to papers in those arcas.
By and large, I think we are covering almost
all the languages of India.

SHRI S. KANDAPPAN : What about
my other question—till such date, etc. ?

SHRI I. K. GUJRAL : There is no such
thing arising ; the date is alrecady there ; we
are doing it.

st ofa vg 7oA qEET & wqa &
qrgA 2var & fF aro N wT A F I
feeffsr g7 av & 1 &Y FEoUA & @A
ware # 3#ET Far fy 20 Qofraa arfew
e o § & g0 smeAr 2 fyoag O
AT TEIT Fi-HFT @A 17§ |

SHRI 1. K. GUJRAL : We cover al-
most all the State capitals, but there are
some places which arc also main  newspaper
centres. Jullundur also has a regional office,
but 1 would require notice to give a com-
plete answer,

DR. RANEN SEN: Is it nota fact
that the regional offices of the PIB in
different States simply hand over the English
version to the local press instead of render-
ing them into the national languages which
are current in that particular State 7 If that
is a fact, may | know why such an arrange-
ment still continues even today, in 1969 ?

SHR!I 1. K. GUIRAL : My infor-
mation is that, by and large, translations are
done.

SHRI S. KANDAPPAN This “by and
large™ is not enough. Farerrupti-my.

WA g 7N WRTIAIGE W
T wwwd AT A ety fwar g
¢ G¥ @ Qaw gy
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DR. RANEN SEN: I want to know
the specific information. I do not want any
“by and large™ or “in the main® or some-
thing vague like that.

SHRI I. K. GUJRAL : “By and large”
means that translations are done in specific
languages also. The point that I am trying to
make is that in every regional centre, they
would agree that there are English papers as
well as language papers. Theréfore, we
authorise the regional offices to give the
English hand-outs to those¢ which are printed
in the language press. Therefore, the ques-
tion is not whether we are doing it or not.
We are doing it. (mterruprion). 1 would
like to inform him that so far as I am aware,
this is being done.

SHRI RANEN SEN : You are misin-
formed. Please ask your Calcutita Regional
Office.

SHRI TENNETI VISWANATHAM :
I am glad that the Minister has agreed that
the programme is or the intention of the
Government is to send the releases in the
language in which the paper is published.
But may we draw his attention and ask him
whether he would enquire whether his inten-
tions are being translated into practice 7 So
far as my knowledge goes, it is the English
press release that is handed direct to the
language papers also. May 1 ask him to
enquire and set right the matiers ?

SHRI 1. K. GUJRAL : If a respected
hon. Member like him has some complaint, I
shall look into it.

SHRI K. NARAYANA RAO: May 1
know whether there are any complaints or
difficulties expressed by the press owing
to the present system, and if there is no
such complaint or grievance expressed by the
press, may 1 know whether he is departing
from the present system only o placate the
sentiments among the linguistic groups ?

SHRI I. K. GUJRAL : We are not de-
parting from any practice. Our main idea
is that our information should go to those
papers which are printed in that particular
language. This Ministry is neither for a
lenguage nor against any language. Our
mam purpose is to disseminate news and
information.
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Therefore, we must adjust ourselves
according to the language which the reader
understands. It i$ no wuse giving in a
language which the reader does not under-
stand.

MR. SPEAKER : He was asking about
the complaint by the Press.

SHRI 1. K.
knowledge.

IR W wgEd WA WEIRT A
Faaran fw 9=k qr oY ot qurEAR 91
Erofsm st oy & & wAT
argar g & sq1 wavad @ M€ sgaedr
@ I @ 2 fagd gama fer
wiar §% 91T IAH APAR FE FT 9%-
X 7 q¥ 7§41 wEaq A 9g Wt qqeran
fir fgedy & F10 & aror FANA FH &
walan fasva wrdy @ 1 & QAT wWTgaT
g & fedr & s &30 ae sFad
frad § s w{s § F170 §W I FH-
o fead & 1 afg fg=ldl & s w<F
A HHATD 7 § A e F49 § i
&§ ®H FT AT & 7% g §T A 7

ot g0 o JWAW : GAst F AR
I SUHT A KT 0w Az a2 & & N
IR W &1 I AT § a3 I a%g
AE W oalx gwd HNAFE 1AM
CEATT AT A & a7 WA ¥ A7 AT
greafo gzt ag e At @ fF aw
fgrdY w10 sz & ar AdY | mEw me @
f& wwan faad fre 3@ & &) wai
aw wEs gIw e g agn fead
NEAI ST FCWE, 5 a® a1l #
58 st § WiT 4w 2 #, wely wigede
weAeT aifegT 57 &1 g% & 10
wraat 3=t & wifefoc=h w@d § 1 gad
o fafaed w1 el @3 & fag faan
t

SHRI LOBO PRABHU : 1 assure that

we are concerned about the original language
used, because the minister has stated that

GUJRAL : Not to my
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subsequent translations are available in all
languages. My question is whether the origi-
nol language should not relate to the largest
number of users of that language and whether
the original language should not be capable
of expressing all shades of meaning with
felicity and fidelity ? In that connection, will
the minister please inform us what is the
proportion of Hindi papers to other papers—
dailies, periodicals, etc. 7 Has he investi-
gated il Hindi now possesses the capacity to
express all shades of meaning, particularly
technical words and very advanced ideas ?

SHRI 1. K. GUJRAL : If Hindi or for
that matter any other Indian language does
not possess @ rich vocabulary, it is one of
the commitments of this Government that
all languages of India will be made richer,
because languages can become richer only
if we start expressing ourseleves in those
languages. Therefore if any language which
is at a particular stage of growth is not rich
enough, it is our duty to make it rich, so
that it becomes a vehicle of cultural expres-
sion. 1 have no quarrel with any language.
So far as English is concerned, we are using
English now and 1 will not try to get into
that controversy.

SHRI LOBO PRABHU : What is the
percentage of Hindi papers to other papers ?

SHRI 1. K. GUJRAL :
to answer it.

I need notice

SHRI S. KUNDU : The question is
not about the language in which news is
disseminated. Has the ministry any control
over the type of news that is disseminated ?
I find that PIB sends out garbled versions
of various Government activities, press con-
ferences which ministers hold and also
puts out the news item that the advice
on family planning, which can be had
on telephone. I want to know whether
they have any specific machinery to find out
what sort of news should be disseminated. 1
want to know whether PIB will also cir-
culate news about MP's and their consti-
tuencies.

SHRI 1. K. GUJRAL : The hon. mem-
ber is mixing up two things. The role of
PIB is not the role of media. It is primarily
to collect news and information about the
functioning of the Government and pass
them on to the press to make use of it, if
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they wish. In addition, PIB also gives some
background material so that the reader is in
a better position to utilise the material. The
role of All India Radio is different from
that of the PIB.

SHRI S. KUNDU : Why should it give
news about the press conferences held by
ministers, etc. 7

SHRI I. K. GUIRAL : That is what it
is meant for.
a8 aftar ) g @ awad A

fasma=

«455. ot Tmaita fag
WNERTY (A W
ot gTw |19
st 3N JaW SN
ot gze fagrd ameda
sft T MaTE SeEE

€1 AWAT 91 WFEIIW 61T 69
q+d g FATH FT FAT HA ¥

() sa1 g &9 2 fFa@
famigT Fa@ 3+df awmareest &1 f2y
wigdr fug fames fzg a7 €1 wgafs
Ju afeag 7 gE & ; W

(@) =% qwr=IT 91 1 qE@m q4q0
ar war § fosg famaa fza @y w99
yfeag @ safa adf ar ¢ ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-

PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL): (a) No, Sir.

(b) Does not arise.

st Tovolte Fag : ag @A AT S—I-
¥4 #1 fagia ¢ ¥ 97 a1 J98¢ aw=fwa
AT Fid gede & AT & gert o
& yaTET & qgrgar §%@ §, 9 gy
oA ¥ agrar vX § ) g agt Aid
oz @ wff afer q¥ €2 VW A
oAt Wfge wgife gt gzl AT¢ dedror
afi & 1 Wt gwraifs 6t ¥ W @
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FRG AT MAIRE w0 fagm
fr fomy qaia cas fr So w1 ge tfe
a7 argfy 421 %3, 39 9T wHAT FH
TAT gHT § WIT Fas wadl q1Ef &1 5917
K FTA SUATARIE | IJq@ 9T o
F ®7 H 579 qa9 9397 wex @r & fw
T Fawres 97 gu WK wgar SN0
FEA A A ST Rr A &
ST Figar g fe a1 g o
faeae Aif7 fraifea s arfs aoerdr
fasmaT q¥t aurareesy £ 9T s &
feg @1 % MT FE 9T qHqE T ;!
g7 & fa3d famgw gad gward
®1 fza a1 &, o gFT ¥ W gArd
O Wi 2, gAET o fryr wig, &4
ot famig T g &t ?

Wt o Fo JAUW : HIAAT qEET A
FAL a1 SA1E &1 F WX FEA &
980 & 1 921 AF q474 w1 oifadr W
arsaF § 9z a6t ¢ fomw faw IR
faar &1

SHRI RANGA : The question was
whether they would not show any discrimi-
nation. He says the hon. member has
enunciated his own policy.

SHRI I. K. GUJRAL :
ment is completely impartial.

st Tovonta fag - AT g wiie W
FIFIT ATT FIA § A1 & A AGEq &
snaar =g g 5 #97 £F §3T ¥ @aAm
it ft a7 a7 qiFr 7637 w1 % fag
o §, fr ferd 08 werarr & forred
grerdt fames fogd ag & faaga &
aFY fzar wgr, g ¥@ wemT § A
Taffa 73 & saafer 9% g oA
g d fasmo ard § o fe s &
a¥ & 7 ¥G A8 ndar Hfr e e
art ¥ ag o qwrf ¥ 0z o€ gy W
T8z Y, N wiwy & &k arf gw wof
o g

1 said, Govern-
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SHRI 1. K. GUJRAL :
notice for that.

st weta T el gEnT gEad
sQfy ayeafag
7g waArg fagia & feeg genae
w1 a3 wr g fagla & fF agi av g,
faeqer oz 3w fea #1 @imd @ &
siArEAr &Y ;i wifgg 1 0F S FATAIT
o F & 9T qgran faaw =ifge
agh dar @lar & @zl somEer W AF
gaar g | § aFt w1 Arq S0 A Awan
{ g fa o 1 w9g 7ew aga @@
¢ farg &Y gCRIT &Y AIATAT KX O,
¥q1 9z g4 72 2 0% 37 off F) g@wd
fawmaa g faad & slv @ a7 Ewwe
® AIIYH K@ §, ITHT qUE AAY A
&q Y grar g av ot IR axErd faar-
o st fawa & 7 K e ngar g
feafz ggadl & @1 swre #97 ar
W a9ar g fag 9v 99 #T ag
FHrATITAY F1 faweT T P

I need separate

SHRI L. K. GUIJRAL : The criteria [or
giving advertisements o various papers are
basically circulation, the impact it is trying
to achieve, rcadership, etc. If it is a smaller
paper, it should receieve more support. We
do not enmcourage those papers which have
been branded for communal propaganda or
yellow papers.

ot gew WA o A e fag S A
% FIHEd qg a1 fagh J@w §F a9
q{ieq 7 qAe fxar ar fx @ & q@
fifs § frmwr g wiaAlg 9387 &
fem §  wradftg @@ A w3 a1 fF o
ag aw 7ff & fe woft o ¥ A
Wae & fag s & 990 &
qunfeadey Wt § 7 wh aww ¥ amw
¥ ar qawrk § 74 A8y ¥ wwr fw adr
geere & fify § 1w 7@ gwee N
wfifn § o oY o oy g g WX Ag
fawre ¥oh o et @ Afew we o
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Aife #Et & o & wigar § e wwwr T
41 A2vEy AT 3IF § grAv Wiz

sg srafgsr @mod adr @ g &
wrar s ¢ e sz A% qeafesdizw
¥ #7 gev g, JaFr fAwifal ac &4
wae Agf g g ?

# qg ot maar =z g+ foge
g gt B omaad w1 omied fEaar
Fétfeaw faar, faw foq maax &1 aar
#771 %Yt fFaq fEaq &1 owafeadz fear ?
§IT 77 TAHIAET U §TH WG TAT 9T
qy @y ?

st xo §o JWCW © ;AT AFAT
gEer 4 ql MF F AW AW AW
gt | &% o T fag &) faw oF a
#1 wara gt § faar a1 siag ag A1 5
gw T frar ¥ faeger frooe & 1

SIEl 4% =T aT | areqs g fr e
for gaae 1 foaas feag & fanaa
felr wr &, AT ¥y amA FAST IR
far s & 1 mrT wrAE qzea fat @rE
GEATL F A A quAr g A1 F &
AT | mF ST T eqTT T@r AT Jifgd
T 2w § FE A waa § faad aftr g
neafewaz fair ara & 1 zafao frdt ox
|TH WEAIT FT AT Gar qE@ AT R
YT qra T gt aw 7l NI F aeGE
¢, o9 ad & &, weaw wgam, fw ag
o et qrdf ¢ fr faawr 1€ geat
@ A8 £ 73 A% g8 wefaw @0
g 8, IRA TR ATR AL Q@7 A@T R
fe sq Fr3fa naz ¥ g #% mfaw
T &) zad 17 7z of } e drad w
qiferdiz &Y oF FA a O faed R
FIT TR &% gra AT 9x a8 w7 fw
@ i § S wrafew w7 s wmo
o 58 sRfew mEdz Y oF FAEw-
e ardt 7Y ak s anfge

off gw yow "W : S§ wrefaw R
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N T § www Fewfot ox geafeoriizg
o & ¥ 9y § Y ¥ 2R T W
el T @ arr & o 9w 5
Fr3fes vrafeadiza 37 &) a17 F1 WA
FT 297 & &1 I fawfal & s
T frgr 9o F war ez fear @A @
AT R AR !

& ag ot s Tigar g e & wed
fear o7 v@d & vesfewiz 39 & fag
371 A G H1T T Fgmees & fag oF @)
wy g ?afy b g @Y & q@r |gan
fe ot Yz sgwdae & gaar famaw =
% faq #ar g £1% ggU wrzdfar an
FUT qifs a5 w19 geqr & fasmo
fast a5 ?

SHRI 1. K. GUJRAL : Sir, I have just
stated that the Press Council is not being
asked to play the role of advising us.
Therefore, the Press Council does not advise
us, I would only draw the attention of this
hon. House to paragraph 68 of the report
of the Committee of Members of Parliament
regarding the
Council. In that it has been specifically
advised that the Press Council should not be
asked to give advice. As far as small news-
papers are concerned, they are receiving more
support from us than what the bigger news-
papers get. For instance, 66 per cent of
classified advertisements were given to smaller
newspapers compared to bigger news-

papers.

st W N9 ATEAT | FOT g
g wiag @1 3§ fagwn a7 fear
¢ fama i awt & s & afemr A w4l
gfa & FEgE W@ FArOwA w0
famea 73 fzr a7 § 9 wadifar A
9T %7 g #t Afqal &7 andT @y w2
g7

gedravn Hag a wg g e
faseft & wwrfere #18 T1F wAINTT W)
ot wqr T AT F @I AR fawa
§ waf oz wware g aifwearh Aifay
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¥T I HTAT§ AQ7 WA & WEIHEwY
7 gresifaar &7 wraAr QI e@rg !

& 7z o s wgan  fe e Wi
oa S ¥ FHrAITTAT wF A fawrew  fad
a1 §, ST wgqTT AT & 7

g wo AW gt Aaw S E
Frefgs sraww g, gewmorw A X
91 & st A% ot wie gadt waret &
waardt vt famrea &5 w1 gvaew ¢, garer
T sga ad ¢ fr oY wawx
faa nfemr & F17 wwar g, famw o &
fam wm Fwar 2, 34 frmiw @ gaey
fasmas frz sra 1 oo wx gt ¢ fs
31T waard 71 gw sarar famer 3k 6
siferer FTa & IF wawrd @ e
ArfE g qaarT 91X g79 wF |

szt a% a7 @A B fr feelt wre
7AANT F A F gATS qifaedt wgr g,
Heamwm g fe 7z wwer ) oo fis
freft % waare & gifeas g7 agt an
I 1

ot T o qeary ;& wawe-
fagar a1 am dsz qar g fe sy
TEIAT 397 & a1 7¥

W yo Fo qWOW : WX WA
"zFq 1 fired) are wwary & At ¥ forer-
a3 ¥ e Iaer areqw foelt qut 2w &
arq &, A & 9 qrearer wwar s wy
o ArAy &t 97 F¥faw amy

SHRI ANANTRAO PATIL : The ques-
tion of releasing government advertisements
to newspapers is very important, vital and
serious. It is @ question of life and death
for small and medium-size newspapers. So,
Sir, I would request you and this House
to kindly bear with me for two minutes,
although the time is up. The present system
of distributing government advertisements is
very faulty. It discriminates between big
newspapers and small and medium newy-
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papers ; it discriminates also between English
and Indian language newspapers. The small
newspapers enquiry committee had recom-
mended to the government to give more
advertisements to Indian language papers,
small and medium size newspapers. The
DAVP has acted upon those rcconmen-
dations and has started releasing more
advertisements to small newspapers. I do
not want to go into the merits and demerits
of political party newspapers. 1 am con-
cerned, and many more are concerned, with
small and medium-size newspapers. The
Indian Language Mewspapers Association has
requested the government that DAYP should
release UPSC advertisements to small news-
papers because they are also important from
the point ol view of news value. But the big
newspapers and Indian and Eastern News-
papers Association are opposing that move.
In that case, the small and medium-size
newspapers will be in a difficult position...

MR. SPEAKER : Order, order. Instead
of asking a question, he is making a speech.
We will now take up the Short Notice
Question.

SHORT NOTICE QUESTION
mifew qT wfy  we e

SNQ f. it Aw fomd :
st W weAR ™

FIT HEAT F9THATC FAY qF FTA
w1 BT I fF -

(%) 3ar 7z 7= & 5 mfag garsn
qaw & fau wratfee sfa ares
qg! 7€ oF ®fFar 17 sFD, 1960 Fy
%5 Ftzgiz W7 f@dT & a0z guife
& € o ;

(=) afz g1, @t wfaar & 37 wafas
qeoIEd & #ar @ §

() #ar faeslt & g5 w3 @E
faw & o qwasg ;O fiedr §; WX

(w) afz g, @ 37 9T FIFIT F aqT
wfafwar & 7

WA AT AW W {WOT W
(st wew wrera feg) c (%) W (W),
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mfee qarsdt gaTiE & g ¥ OF wfy
FEugq gereqt Wed g 17 wad,
1960 &1 FFTWAI@y & faedl g &
garfeq &Y af o1 Weat FAE R T®
AT § qfy 7€ sfaami ¥ g fag
1T 71 #9ifF 7g uF Aea fedd 4@,
feor adY ar, wang daq sfaam ¥ Ig-
r mifaw fwg 07 7 fedt Y sfaar
&1 farrer a1 wgfaT qrared A8 fear
mar |

() =t @rst FRAOT A T FFAST
A oF wzearafed afg ww qw@wEe
XY 2, @ fzedy Fasl oy wfadi & oF
wqz grar Ay feqr aar aamEr awEr g o

(7) F¥78q § srErwATN 9T AT
HITT AT 77 &, TIHTT EIU IAFT &61-
F A ffan a7 5947 |

Wl 7y fowd @ weaw AEE, WA
/7 & ATq # cmeg” ot @ A AT
g’ o, afsT gAEr @) 9aC Y, Sud
# wem w1 AWIE TAE |

st famitew o Immw - “fag”
Cil-

q'iwuofmﬁ: % gg g9 937 @I
g & 9= ear sfaargra & arg -
ait 4% &ar ¢ | gafa fag” € aw
TqY T w0

w1 AERY & T fagm &) FHT A
TEFe § A1 AT FF 2, K & A7 09-
frat ar waea aid aar § 1 oF & I
war 3, “feat & sfqar aat, gaw sfaa
#a e aq g awg & gafas” @3
I faeET wEe W g1 gEd
aia FEA ag & 8, A A mafaay
1 wfaarg 2 faqz £, &7 faqz
Y, sT% ®wWw ¥ §agr g@r 9mEr’)
afer adt amw gz @ fs  wfawae oo
R wfaE) 7 Q@ sfaard @) k&
AR TR TR A N o gEd wizwly
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gl %1 1 gz oft 3 aadr g Al
AT A IR a7 wH ¢, f demw
Fraaat #Y 77 faqe &t sfaar ' qeay
TRy, 78 *faar fow ¥W awe FT Q!
W WY g gEE 3, a1 § g g wfaar
F1 93 §F77 § WX A9 T § 27 AfAC
f& wow 9z § feaar gug @mar
st aredead) foeer 937 & AdY &, aAl
¥ 7z gy <7 w7 F19 IAF0 19 247N
& gq wfam ¥ § Fax oF ggwm WM
g, fome) 1z fagr mar g, a7t & @
wfaar qg F¢ aifaq ¢ g7 fis 387 af=
faaz ¥ wfgs gag Agf Anar &1 oA
AT AT FY oF Ffaar §, ‘0w @@
mfsm & e’ ray & & fa= 17 M
&1 X gl & o ox fzear 93 T gAET
Jear g

“qR FET FIT A T I I HED,

AT @A e g ute o aue

FUHNA A1 WM & AT

frgd gw xay I A AMIE

gl wfaa & siharea awi #1, fogwr
i #, ‘amifa " & A% ot #ET
oot feemr g3 &7 gamAr ST §

g A gfrat qar ¥7 fox

a7 wifer a7 (Tqar a3aea A1)

Fg A AT AU GAT

FHE arg AwAT F+1
qfF = Q4 wfaadi & 7 A
qT F2[27 91, THFAT TR FEFQT, qEql-
zq, frar war 1 v SmrAT A7 AY a1 fE
W& mf=a w7A 1 agT weE wfamn
st sradt w7 A A7 I wq @ ¥ g
AgT THAOIT S AT A1 ) wF AwAA A
Fe A St A sfam-gd ¥ |
vt atg Ywer w7 & ?

SHRI RANDHIR SINGH :
parody ; not poetry.

ot = wremw fog @A Y WOR

This is
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forar @m f& wmAtT waey & oY wT ),
gud wgi Juart gk & 1 & wwr dawr
¥ET 9T EY wrear ¢ o

ot wy forng : @a7 & @ww g
f& 3w g7 Ml ax w2 91, g
99 oot @y w1z faar A

wt oy Ao ey o e wmw-
F1ez &1 9z aqwr g & ady, afew
wa ¥ Weat w1 wow gur , v ww
sET g A AT W |

&t /o TR0 WS : ¥T FAWI R ?
st 7fa o g2 A0w TER ar

st vy fowd : S w@Ew wwh
1T aafadi &1 qeTEr w1 I el
fir »ft Farw ardd € sfaar 7 fove
A, a7 fs arar # ¥ W qiw
fraz o1 oY )

sit wrm arero fay v AT
e R AR ¥ T WS aw gdr
alwr 131 & 5 ogfes wiwiw, wfr
Feaa ar garea ar effey witg W@
s3u & gy § fiod s & fag
Wear & o sreETed & wrdt W
#1 og A1gA g fr @ e & fogd ®
qft srarg) w1 wrewree T fear oman
2 afew 99 % $9 STTw wwifva fed
iy ¥ 1 Ueay foé o fy o oF @rar
2 fog e A & fode ® gea
o7 fradua & fr a2 za |t o efl-
fas & 8 #a1 g 0 2 W1 W4T A&,
gt werT Hear & fedde & N Hed
fete % @ ¥ of afesre g &
7z w14wa 85 faqz 7w ==, wx fr
Wy # FAw qwrw e w7 TXm AT
wx feufy # 85 faae & wrdew W quim
foaz ¥ garfor wav & fag Weadt &
fedtit @ ag afewre di frasfter &
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e ag 39 ¥ wiz-giz W, i 7 femr
T | el & fag g S ¥ @ §,
ot gm-tfenr Wem & ot W
w71 & f5 wae e MremaAe ¥
ey Y Feite w0 & fag gemar o,
A WA %Y 97 ez s fegr Ay
fe agr 9t Sy sfaard @7 arw, @z
Tl AR & f Y a9 = 5w waif@ Y
TR | qHT TEY &) WA I & forv 97
78 @@ dY At I W Fod wE foar
wrmr, & frgr w@wm FfsT oww

ot nw fomd : gR 0w Nt omT w7
ary 4F) faar wesaer wErzm, AT fox
raEET A A DT w@r g Aq A
wafadl £ N 3T T1 emA sy )
uF-0F FT AT IAT AT wifgo

ot aew Ao fag i gH ¥ FET 2
fo r 7 fee w1 faq & wfaar 4
I T A8 e AT R,

WY wy fawd : Sarw A
Ffaar 10 faqz & 47 99 99F @ amA
w1 arog & #faw

&t qem Arvaw Tag o S aragar
wr 8 fraz faar gar & 19z @ 7 agt
w9 & 7 28 @, A faaAY g7 i wfar
ot az %A gH T OTa § 7

it qw_ foma : fox w9 97 w1 Q-
wIgFTEE FIAT FT g «ifagm o ww w1
WE ¢ WT T F FT Fm Afrer

W ge Araw fag : R | @
foate ® vw & wwc o & ar w g...

Y ww formd ;w9 AEF-aAE) w6y
st ! wiw as wqizdar § | wfaar
FmaFr 77 8 foer 7 g & o
oagt 7Y af 2., (saqand).,, wavT

MARCH 13, 1969

Oral Answers 36

TR ENE 71 oww ? ww oA
famrarem |

wt arg arom fey ;g 919 A
frZ d sw # ow e e gw & 1 &w
A IE WM 9T Fg W § 1 W 8T
FHIT 7 7 TEA-AAT 7 A Iw Qv faaw
a1 1 7R F aaq A5 ®gr oAt faw
gfagr & @i faaz £ 9 I3 A T
T

ot ww_fang : @ wfaqo s =N
9 | UF T R T A A 39 F qg W
wiz a8 gl ?

it wew g fay o @1E & S faar
@ it 3@ F1 & fFar 2 wg ag
ar gafen fr g femtaa gq fée &
AT & G waare a1 #1 freRma &1
grAdrzd & o #1f @m e
A8 fzo 7 37 g0 A q@a § ) 98 gEA
F1 FNET w5 feaifen & fao aar, S
wy fama A &&= F1 F1 AT 98
7t srar, A A4 A8 gt Y gz feww-
gq a1 I F 2

st wy fomg @ g4 & o wew AT
wfaar 2 ag7 weax & wemi ® oAl
faag Fvr &arer g ganfea & a8 s
=tfeu Ffwa wa ar aferdl & waa fza
T wafa v @A

AT g g 1#EY g8 & @ @ea
wirzy w39 ifaw & sfaar @y & g
TaTam § Igea Y v faar v &
o el § =a a1 #q1 gur &, oav wEf
g, a1 a7 42 929 ®1 I WIEATAT EX
i 97 ¥ wratwg ¥ sfagi w1 v afaw
Jas) w7, § gfag} & W 7 ava a9
FIIEE, 99 & Wifven g9 @ w@ar
¢ wfaar oz afea F@el B A
& i a7 wraTET ag & fe Wi
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¥ 3 ¥ wigtey ¥ @ g €T S
oy #rrae 72 FEam angem 7

st weg AR feg : & A S ggw
wrary fear § e gw 3w gfem edt
¥ IO A w7 ¢ 6 W @ sW
aTg & 39T g Al §97 F garfaw ST
§ w9 7% difvu......

7t Ay fawg : & 7 27 78 qay AT
& 3 a¢ w51 o1 fF 5@ qvg &1 awFET
urg fifaw fs ag F1z gz 70 g,
gearza 73F grr v wfea aifeasrd
o F@Fl ¥ w@EAg o s T4o
g

=t weq Ao fag : zfao A, w7
fe&r 2var a1 o # 5T ofede wresne
¥ ad) o &1 szt Wedt faaiE wre-wree
2N IR H 3% weeqgrT & foaw) A€t qug
g1, qg w17, #fET T2 i gasy ey
afesr wgr fer g9t 3@ 8 @ #r qd
Fwfrar garfa 1 9y 3 st ag
freaAr &1

o o1 SCAAW S e Ry,
F vz, i ol arewE w1 §@ waw
ag 78 AWl &1 FIAET 05 E, A °g
7R U A3 wIAT R fF ¥9 #F1T @iz §
od @) dferat a7t I W faa i g
WY & FAT AT AT HI1T T SUAEAT F Iq
& S Fa wrArgAr 41 1 vy fAawy § Q
afat gars | & = FAme araddy 7 o3
za# ofF g1 3971 9@ g, 9w g .

st &8 grdr A gn A freAt

™ FIq A § A7 agd

A g W & 740 g7 2Ar

81§ 91 gIreg & ;ArEA §

oT far  Tw-dw A g

Wg-1 AEIIG, 0F W19 T q 919 )
wzgw it fr fas =) dfesal =
e g e fam & v & awdtw et
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trxmfqugrasrag o a2 W §
w1 geg A5 &

wa & ag 9gT1 Wiz g f§ w0
#EET ®1 A 9g w271 § fF @z v oy
are’, = fEw FrEE o s s
Fui %1, gg Frer Tt 4F, yafac g F
F12 @iz & TE, #3471 97 qEY T8 § e o
Ffaaig ma 7 @ & 97 # 5€ wfqang
g7 @ wfaqrd) i saEr @9y & Wwig X
wrwraarat A yaifa & § 7

(2) ot w1y gz wE @ 9w A Av
78 919 % IqT aaA A4 2 fF fedt o
wfa &1 w31, Treeaf &1 wmwar av \rac
A wré AT s wfET Age i &
e &1 & F g w7 @ g, e of
Ffa &) 1971 A1 6 qfesal ¥ ST W H
fw w19 1 37wt gywfy 1 aew
27?

st meg oo fag : o gl wrdt
ez e F qr F wary e g, ew &
ar fafael & ot smee  fwar,,, (saw
). AT FPF } 99 W & garfas
73 919 38 7T AT A A &1 A S
feate ghat 2 ar eqy & arwwez O 4§,
gz IWH | qar ¥ 7 w1 f§
8T UF wizHY @@ Ffaar 937 F fag
MEF 9T q1aAT & @) 39 4y agufa WA
g 2 Ay &Y wrar & 9w A ggafe
& @Y ar az Weay n wmewne gt &
ag Wit £ A5 T 97 qoft wfaar gard A
37 @ A w3afa yak g A g
At AqTEE 9T 47 A | wAfar @ F gy
o ary A 2 @ wA frma & a7
5o ot g7 w7 Wea) arewiee 91
o & § viifee g7 fe gz o @t
® &1T A A WeRT 7H AT gy AW, A
wfaqr qgar gt R ag ag wg f& Q0
wfaar aw 7w 74} gEfy gl ax aw ad)
a7 A ag 7 9§ Af6T g7 gy wrearew 1)
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? %y § fw foas @ of wfaar @ ag
@ A ard g swiia el & w9 7
T[S, 99 & 939 1< fawarfgan & 3%
g gdY a1y ¥ fam # Trew gdEFE AQ
Wit uE A gdH¥e an ¥, wh
5l 9 g 9919 AE 981 | gL AN
T A A F1E FiE gE & | WA IEA
aYer g1 gAtar off ogt ¥ ¥ w1,
Fg g9y AWM 9T GIAT AT, 43 EAT
g afrram o gawd § 5 3 ga
Y &y ¥ FCFTE § 7

=t AT FeAAw ooy #1 AifT
TohTC Faet #1211

ot wew mereo fag . Afr Ad ¥
waT AYfa At &t wre s <fear AWear
Far gy gfae, F1€ e Do agdi g
HTFTL &1 ATFITAT F67 § g7 F7 AT
EolT g A xH AR ¥ FAFEH WO
wiae fzar g

ot W SRAW : werw wgRa,
W ge At L ¥ X ag g ar
fo qar 2z 7@ 7f 2 5 g9 &
wfaardt &) wie 7 wafzy fear faa
qag @ A FfEAMET ¥ suar w9 F

fear ?

st @ Ao fay ;o fae-fom a9
sfaar Nz AT AT F1 973 FT  qamr
W 94 ¥ $g 7 ¥9 W@ w7 v

ft At FAEY ;AT T W
ar,,.

ot wew amw fag ;. GRg & W
fear gur & 1 9w foee, qiw famz, @
fame, ars faz, gwag ar 1 o) &1 2
Na-A7 e &Y Y, 37§ a8 sy
T &1 =Y fame § war wer o ?
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SHRI SRADHAKAR SUPAKAR :
Since we have so little time to discuss art,
music and poetry, why not we have an
opportunity of listening to those poems
which were omitted and let them be recited
by the hon. Minister here ?

MR. SPEAKER :
Pai.

Next time. Mr. Nath

SHRI NATH PAI : It is not a question
who got how much time and how many
lines. The issue is whether bureaucrats
should be allowed to apply censorship to
what is essentially an aesthetic issue. It is
an aesthetic issue. 1t will be very dangerous
indeed if bureaucrats are to sit in judgment
on what a poet should write or should not
write. The lines censored, you know, Sir,
were slightly critical of the Government. If
poets are to be stopped from what they do,
1 think, we should announce, here and now,
that poets should not be borm in [ndia
hercafter. As 1 have followed from the
reply of the hon. Minister, it is not a ques-
tion of time or lines. It is a question whether
bureaucrats should be the judges of what is
good in poetry or not and he should be
careful in not encouraging this tendency, We
have had an opportunity of listening to the
poems. We were also given the poems by
the pecople who feel injured and insulted
over this issue. 1 may tell you, Sir—you
will be shocked—the way the All India
Radio honour the most creative of Indians.
Our speeches and the speeches of the most
mighty Ministers will be forgotten and will
be assigned to the limbo. But whatever
poets and artists are carving will be remem-
bered by the future generation. The poet is
honoured by All India Radio by giving a
afee of 4 annas if a poem is read for the
second time. T do not think that there is
anywhere such a kind of insult. I wasa
member of Ashok Chanda Committee and I
know, We used to give 12 annas if it was
read for the first time and 4 anpas if it was
read for the second time. T do not think any-
where poets are honoured like this. May I
know whether he will rectify the basic issue
that poems shall not be censored. It is up
to the All India Radio to reject a poem, but
the integrity of the poem cannot be allowed
to be broken by tempering with it.

SHRI SATYA NARAYAN SINHA :
As I have already oxplained, it is Dota
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question of censor. T think, the hon. Member
will understand that there is some difference
between editing and censoring. The practice
so far has been of editing such poems and
such speeches. This has been done up til
now...

SHRI NATH PAI : Is censorship allow-
ed in poems ?

SHRI
No.

SATYA NARAYAN SINHA :

SHRI NATH PAI :
directive ?

Will you issue that

SHRI SATYA NARAYAN SINHA :
Yes.

SHRI NATH PAI : What was it then ?

SHRI SATYA NARAYAN SINHA :
According to the time allotted, according
to the availability of time, some extracls had
to be taken. There was no other way.

SHRI BEDABRATA BARUA : 1 think,
the All India Radio has not been guilty of
being subservient to the ruling party. If we
go through the reviews, they reveal the
independence that it has. In view of the fact
that it must function with some discretion
at some level, I would like to know whether
enough discretion has been given to the All
India Radio, whether rules have been made
to cut out the cantankerous part either in
prose or in poetry, so that it does not hurt
any section of the community or political
party, whether it is the Opposition or the
Congress Party.

SHRI SATYA NARAYAN SINHA :
So for as I know, there is no censorship
as far as All India Radio is concerned. |
have already made a clear that it was not
censor, it was editing, and the man who
goes there has got the discretion
(Interrupiions)

SHRI HEM BARUA : Can a poem
be edited by a bureaucrat 7

SHRI SATYA NARAYAN SINHA :
Up til now, for decades, this has been done.
Either we relay or there can be no
radio broadcast for this kind of poems. If
you want that, we will accept it.
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MR. SPEAKER : Mr. Banerjee.

SHRI HEM BARUA : Once | was ask-
ed to read out a poem—'Optimism—an un-
finished poem'. There was an objection...

MR. SPEAKER : Order, order. Mr.

Banerjee.

SHRI HEM BARUA : There was an
objection from the All India Radio that the
poem was unfinished. But optimism itself
is an unfinished one.

MR. SPEAKER : Mr. Banerjee.

st fareo o wsw AgEg,
% gz #f7 g, A g > wiwadr g€
# oY wrETIETAT ATaT w @ o

MR. SPEAKER : You cannot dictate

to me like this. There are too many Kavis.
This is not Kavi Parishad.

MR. BANERJEE.

st @o Yo aadf : =i wrT fwh
gazgear A1 g qed &g F wiv
IZ AT A AT 47 HFT—

“EH AT IT A AWT #1 g Iodr, o
At ama aw FAT E W Ay & iy
w1y & qgAr Frgar g—wq wfa mfay
1 warfer & oY% g aifag &1 arEm<i
Y AIWMFAT FLAT g9 §, \l §F @A
FY ATEATT FY ATHT A F fA7 w9 W@}
Far Ax #7 @ . mfax fag qam &
Ffaar faed 4 @ WX I9f —ew

FA7 ® AET ¥ fAg arer gfwar e
qowar dww qAA E ?

ot W wTTwT W : AAT A% mife
Y garfexr B AFAY w7 G R, @ A
% guraz o factfans e w &,
grax @ fed et sfa wr w g o
ahymir gre get 2 | 0% T wfy g
Fri M e spd fs aw Py gm,
faat wfaar w7, aw &1 7x Wryere:
71 argh, AT @@ aw @ oA dedr



4 Wrirten Answers

fe a1 @t o = ax wcfegr o ar
Hedt miwwre & o wigw £, 39 wofew
oY gy, siz-gte o a1 9gd @1 &

qft § fF......

St WoWlo @A : & 7 I TEH
& g & for gqard

st awm armw fag : oar @ 9w w5

M IZFI, Gawg & da

st ®o ®Wlo WA : WIg ATUA A

g

ot wea weaw fag o QAT aTE A
ghft 1 et wrewez wix & Fr Q@Y
alter g, 99 qxgwFIAn F

SHRI S. M. BANERJEE: 1 did not
ask about the time allotted. 1 was only
asking about the Urdu language and what
encouragement was given to the progress of
Urdu language. He has not replied to
that.

WRITTEN ANSWERS TO QUESTIONS

Complaints Against A, I. R. Station,
Calcutta

*456. DR. RANEN SEN: Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether itis a fact that complaints
about the recruitment and promotion of
artistes by the authorities of the Calcutta
Station of A. I. R. have been brought to the
notice of Government ;

(b) whether itis a fact that mediocre
artistes who are in good books of the
authorities of the Calcutta Station are given
preference in the Calcutta Station ; and

(c) if so, the steps taken to eradicale
theso ovils 7
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) to (c). Yes,
Sir. There have been complaints and press
comments about the recruitment of certain
stafl artistes. There have also been com-
plaints about the booking of casual artistes.
The recruitment of staff artistes is made by
selection committees with outside assessors
constituted according to the rules. In the
pormal course, therefore, there should be no
basis for such complaints ; but since com-
plaints have been made the matter is being
looked into in detail and remedial action
will be taken wherever necessary.
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Gureilla Warfare Film show iu Kerala

*458. SHRI YAJNA DATT SHARMA:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased state :

(a) whether it is a fact that the gureilla
warfare films of the Vietcong and the Epic
Liberation Struggle of the Vietnam people
were exhibited exclusively for the Marxist
Communist workers in theatres in Kerala ;

(by whether the films were duly censor-
ed ; and

() the reasons for the exhibition of such
films ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF CAMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Yes, Sir.

(b) No, Sir.

(¢) No permission for exhibition of the
uncertified films was given by Government.

Transfer of Transcription and Programme
Exchange Staff of A.I.R. from Delhl
to Bombay

SHRI M. L. SONDHI : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

() whetber it is a fact that 200 Officers
and staff in Transcription and Programme

*439.
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Exchange Service of All India Radio, are
being shifted from Delhi to Bombay ;

(b) if so, whether Government have
received any representation from the staff
against this move ; and

(c) if so, reaction of Government there-
to?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) and (b). No,
Sir.

(¢) Does not arise.

“‘Publicity-Cum-Information Campaign"
for Farmers

*460. SHRIMATI 1LA PALCHOU-
DHURI : Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that a drive
known as ‘‘publicity-cum-information cam-
paign'" has been launched for promoting
direct dialogue between farmers and Agri-
cultural Departments to help step up agri-
cultural production in the Nagarjunasagar
Ayacut area ;

{b) if so, brief details of the campaign ;

(c) whether it will be extended to all
rural areas in India ; and

(d) the financial implications thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) A ten-day Intensive Publicity-cum-
Information Campaign was organised in
Nagarjunasagar Ayacut Area in Andhra
Pradesh, jointly by the Directorate of Field
Publicity, Government of India and Japa-
sambandha Sekha of the Government of
Andhra Pradesh in co-ordination with the
development departments of State Govern-
ment. The Campaign was inaugurated at
Nagarjunasagar by Shri K. K. Shah, the
then Minister of Information and Broad-
casting and lasted from January 17 to 26,
1969. Seventy villages both on the left and
right bank canals were covered.

(c) Yes. It will be extended to other
rural areas if the State Governments
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desire and provide necessary help and co-
ordination.

(d) Six extra prints of a documentry
film entitled **Where work is worship™ were
made by the Films Division, specially for
this campaign and were supplied to the
Regional Officer, Direclorate of Ficld Publi-
city, for use during the Campaign. The
extra expenditure of Rs. 1,857.75 Paise on
the prints was absorbed by the Minister of
Information and Broadcasting in its normal
budget. No other extra expenditure was in-
curred. The State Government brought out
a brochure cntitled ‘MNagarjunasagar Culti-
vation Practices” (in Telugu), which was
distributed by the Officers of Directorate of
Field Publicity during the Campaign. The
cost of printing the brochure was borne by
the State Government.
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Forest-Based Industries in Gojarat

*463. SHRI NARENDRA SINGH
MAHIDA @ Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) whether a team of the Indian officials
recently conducted a survey of forest areas
in Gujarat with a view to find out the
feasibility of setting up forest-based indus-
tries in those areas ;

(b) if so, the result of the study ; and

(c) the details of any scheme or tentative
proposals for setting up forest-bascd indus-
tries in Gujarat ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) No, Sir.

(b) and (c). Does not arise.

Sugar Scarcity

SHRI SRADHAKAR
SUPAKAR :

SHRI VISWANATH
PANDEY :

SHRIMATI TARA SAPRE :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether there is an acute scarcity of
sugar in large parts of the country ; and

(b} if so, the steps taken by Government
to remove the scarcity and ensure supply
of adequate quantity of sugar at controlled
price 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHIB
SHINDE) : (a) No report of acute scarcity
has been received.

(b) The quantum of monthly releases of
sugar has been increased from 1.66 lakh
tonnes to 1.96 lakh tonnes w. e. . 23-1-1969.
An §d hoc qoota of 25000 tomoes of levy
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sugar was also released for festivals on Ist

March, 1969.

Manufacture of Fertilizers in the
Co-aperative Sector in Maharashtra

*465. SHRI CHENGALRAYA NAIDU :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that a co-
operative venture for manufacturing fertili-
zers, the second in the Co-operative Sector,
is proposed to be set up in Maharashtra
with the Japanese collaboration ;

(b) if so, what will be the estimated
cost of expenditure involved and what will
be its capacity ;

(c) whether the first unit which is to be
set up in collaboration with Co-operatives
has been completed ;

(d) if not, when it is likely to be com-
pleted : and )

(e) what will be the capacity of the
project and the total cost of expenditure
involved ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M. S. GURU-
PADASWAMY) : (a) A tentative proposal
for the setting up of an ammonium chloride
fertiliser and soda ash plant with Japanese
Techoical Collaboration is under considera-
tion of the State Government.

(b) Preliminary studies indicate approxi-
mately a capital investment of Rs. 11 crores.
The capacity of the proposed plant is en-
visaged to be 60,000 tonnes of Ammonium
Chloride fertiliser per annum besides an
equivalent quantity of soda ash.

le) No, Sir.

(d) The project is likely to be com-
pleted by the middle of 1972,

(c) Capacity of the project is :

Tonnes per annum.

Ammonia 318,500
Urea 382,000
Complex fertilisers 637,000

The total cost -of the project is expected
to be of the order of Rs. 90 crores.
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Export of Wheat to Nepal

*466. SHRI BABURAO PATEL :
SHRI R. K. SINHA :
Will the Minister of FOOD AND

AGRICULTURE be pleased to state :

(a) whether it is a fact that last year
Nepal had planned to purchase wheat from
India ;

(b) if so, how much ;

(c) whether it is a fact that this year

Nepal does not wish to purchase our wheat
because it has had bumper wheat crop in the
‘Terai region brought under cultivation with
improved variety of seed ;

(d) whether it is a fact that India has
offered to buy WNepal's surplus wheat this
year and if so, the quantity and value of
the same ; and

(¢) reasons for not obtaining improved
variety of seed from Nepal for cultivating
in India ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANMNASAHIB
SHINDE) : (a) and (bj). Last year His
Majesty’s Government of Nepal had asked
for supply of 10,000 tonnes of wheat in
order to stabilise food prices in Nepal.
Letters were exchanged in that context in
March, 1968 ; but later on, in May 1968,
His Majesty’s Government of Nepal con-
veyed to us that owing to very good harvest
the food situation in Nepal had improved
and the they were not in need of wheat.
The allotment was therefore cancelled.

(c) We have no information in this
matter.

(d) No, Sir.

(e) The question does not arise as Nepal
purchased seed wheat from India.

Hybrid-4 of Cotton Seeds

*467. SHRI R. K. AMIN :
SHRI D. R. PARMAR :
Will the Minister of FOOD AND

AGRICULTURE be pleased to state :

(a) whether it is a fact that & research
expert in agriculture from Sarsa village of
Kaira District in Gujarat State had discovers
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ed Hybrid-4 of Cotton Seeds which would
enable us to dispense with import of long-
staple cotton ;

(b) if so, the details thereof ; and

(c) Government’s plan to familiarises
this new discovery 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNMNASAHIB
SHINDE) : (a) Hybrid-4 cotton has been
evolved at Surat, which is a main centre
under the All India Co-ordinated Research
Project on Cotton. This has been the result
of efforts of scientists of various disciplines
working under the guidance of Shri C. T.
Patel, Cotton Specialist, Gujarat State,
whose native place is Sarsa village of Kaira
District in Gujarat. It cannot, therefore,
be said to be the discovery of one particular
scientist.

Hybrid-4 has not yet been released for
commercial cultivation and it is, therefore,
premature to anticipate that it would enable
us to dispense with the import of long-
staple cotton.

(b) Hybrid-4 cotton has been evolved
from two parents, wjz., Gujarat-67 and an
exotic hirswrem, Nectariless,

Hybrid-4 has the potentiality of yielding
about 3950 kg. of seed cotton per hectare
under normal conditions. Its ginning per-
cenlage is about 32Y%;, to 34%; and it is
capable of spinning upto 50's to 60
(combed).

(c) During 1968-69 an area of 150 acres
in cultivators’ fields has been covered in
various potential districts of the State of
Gujarat to study its vyield and quality.
Simultaneously seed production programme
has also been taken up on 10 acres at agri-
cuoltural research stations and 40 acres in
cultivators’ fields in six districts of the State.
The seed produced from this area is likely to
cover about 8-10 thousands acres during
1969-70. The future programme would de-
pend on the actual progress of work.
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Assessment of Working of Delhi
Milk Scheme

*469. SHRI A. SREEDHARAN :
SHRI K. LAKKAPPA :
Will the Minister of FOOD AND

AGRICULTURE be pleased to state :

(a) whether Government have made the
assessment of working of Delhi Milk Scheme
during the last three years ;

b} il so, the nature of irregularities
found during the above period ; and

(c) the nature of action taken in this
regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) No, Sir.

A Team of experts headed by Dr,
Kurien examined and reported on the work-
ing of the Delhi Milk Scheme on 5th Sep-
tember, 1964,

Recently, Shri K. Ramamurthy, Joint
Secretary, Ministry of Food, Agriculture,
C. D. and Co-operation made an enquiry
ipto various complaints concerning  distri-
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bution of milk, and submitted his report on
30th December, 1968.

(b) A copy of Shri Ramamurthy's re-
port is placed on the Table of the House.
[Pluced in Library Se- No. LT-323/69.]

(c) A statement is placed of the Table
of the House. [Piace. wm Librory Se
No. LT-323/69.]

All India Insurance Employecs
Assoclation

*470. SHRI S. M. BANERIJEE : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that the All
India Insurance Employecs Association has
demanded the inclusion of certain more
items in terms of Reference of the adjudi-
cation ;

(b} whether this has not been agreed to
by Government ; and

(c) if so, the rcasons for the same and
when the adjudicator is likely to give his
award ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : (a) to (c). The
All India Insurance Employees’ Association
in their charter of demands raised 28 issues
after conciliation had failed, Government
referred for adjudication to the National
Industrial Tribunal certain demands rclating
to revision of scales of pay, revision of dear-
ness allowance, grant of special pay to cer-
tain category of workmen, payment of other
allowances, medical benefits aud revision of
the existing provident fund, pension and
gratuity schemes. Some demands were not
referred for adjudication as they were either
included in one or other item referred for
adjudication, or the Life Insurance Cor-
poration had agreed to accede to them.

The Tribunal is likely to give its award
within a year.

Non-Payment of Sugarcane Price by
Sugar Mills

SHRI HARDAYAL
DEVGUN :

*471.
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SHRI K. SURYANARAYAN :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that the sugar
mills in some States like U.P. and Bihar
has refused to pay the prices fixed by the
Government for the procurement of sugar-
cane to the farmers ;

(b) if so, the reasons therefor ; and

(c) the steps taken by Government to
protect the interests of farmers in this re-
gard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The Government fixes only
the minimum price of sugarcane. The
factories are generally paying prices higher
than the minimum price.

(b) Does not arise.

(c) Against the statutory fixed minimum
price at Rs. 7.37 linked to recovery of
9.4Y, or less, the sugar industry was advised
that cane price should not be less than
Rs. 10/- per quintal. A substantial number
of sugar factories are paying cane price at
that rate.

Fisheries Devel t Progr in
Orissa
*472. SHRI CHINTAMANI PANI-
GRAHI :  Will the Minister of FOOD

AND AGRICULTURE be pleased to
state :

(a) whether a centrally sponsored scheme
for special fisheries development programme
was initiated in Orissa in 1964-65, 1965-66
and 1966-67 ;

(b) the details of the works which were
undertaken in Orissa under this crash pro-
gramme ;

(c) the progress made so far ; and

(d) whether they have been maintained
uptill now ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (d). A statement is laid on
the Table of the Sabha. |Pluced in Library.
Foo Noo LT-324/69.)
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Recognition of Unions De-recognised in
the 19th Scptember General Strike

*473. SHRI SITARAM KESRI : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether in view of Government’s
decision to show leniency to the Central
Government employees who participated in
the September 19, 1968 strike, the Trade
Unions that gave the strike call and were
de-recognised would be restored recogni-
tion ; and

(b) if so, whether the recognition given
to the alternative unions would be with-
drawn ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : 1a) No, Sir.

(b} Does not arise.

H1-Effcets of Food Produced with Chemical
Manures and Pesticides

*474. SHRI SHASHI BHUSHAN :
SHRI B. K. DAS
CHOWDHURY :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether any studies regarding the
ill-effects of food produced with chemical
manures and pesticides on human beings
have been made in the country ;

(b) if so, the results of those studies ;
and

(c) what steps Government propose to
take to make the public aware of the
same ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) Chemical mapures :

There is no evidence that food produced
with the application of chemical manures is
injurious to human or animal health.

Pesticides ©

Researches on the toxicity hazards of
modern pesticides against man and animals
bhuve been carried out since 1956. Thess
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studies have let to an understanding of the
exact pature of the hazards involved and
have provided the know how for their
safe use in the agricultural industry.

(c) Indian Council of Agricultural Re-
search appointed a Special Commitiee on
Harmful Effects of Pesticides under the
Chairmanship of Prof. M. S. Thacker. The
findings of the Committee have been publi-
shed in the form of a Report in 1967 which
is now available for sale to the public.
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Employees’ Provident Fund Arrears
SHRI P. C. ADICHAN :

SHRI YOGENDRA
SHARMA :

*476.

PHALGUNA 22, 1890 (54K A)

Writton Answers 4

SHRI K. M. MADHUKAR :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) the accumulation of arrears of Emp-
loyees” Provident Fund from defaulting
establishments at the end of the gquarter
ending June, September and December ;
1968 ;

(b} the reasons for huge accumulation
of these arrears ;

ic) the steps taken and proposed to be
laken to clear them quickly ; and

(d) the amount of money lying un-
utilised under the E. P. F. and the amount
of money from E. P. F. invested in Public
undertakings and the total collection of
E. P. F. including that in circulation but not
yet disbursed to the employees, as the end
of December, 1968 ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : (a) The Emp-
loyees’ Provident Fund Organisation has
reported that the arrears of provident fund
contributions from unexempted establishments
for the quarters ending June, September and
December, 1968 were Rs. 9.46 crores,
Rs. 11.27 crores and Rs. 11.75 crores
(approximately) respectively ;

(b) The accumulations are mainly due
lo defaults committed by establishments in
textile and engineering industries,

(c) The powers 1o recover dues as
arrears of land revenue have been vested
in the State Governments. Prosecution of
employers under section 14 of the Employees’
Provident Funds Act also requires the pre-
vious sanction of the State Governments.
Legal action by way of prosecution andfor
recovery proceedings has been initiated by
the Employees” Provident Fund Organisation
in consultation with the concerned State
Governments against a number of defaulting
establishments. Criminal cases for breach of
trust have also been initiated ip the Courts
against some of the defaulting employers. In
this case of establishments which have gone
into liquidation, the claims are pending be-
fore the Liquidators ; some establishments
have also entered into agreements for the
payment of arrears along with current dues
according to schemes of payment setiled
with the Employees’ Provident Fund Organi-
sation,
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(d) The figures for 31-12-1968 are not
evailable yet.

The position on 30-11-1968 in respect of
unexempted establishments was as under :—

Rs. in

crores
(i) Amount of provident fund
collected including interest

and penal damages, etc. 575.96

(ii)  Amount refunded on final
settlement and advances,
etc, 146,85
Amount invested in securi-
ties issued or guaranteed
by Central and State
Governments, savings and
other securities, and fixed
deposits with the State
Bank of India.

(i)

425,71

Marketing of Seeds by Private Seed
Industry

*477. SHR1I M. SUDARSANAM :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether the Centre is considering a
proposal to allow private seed industry to
market seeds of high-yielding and high-breed
varieties ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) There are no restrictions on
the sale of seeds of hybrids and other high-
yielding varieties by the private seed
industry.

(b) Does not arise.

Tmport of Rice from Australia

SHRI GANESH GHOSH :
SHRI E. K. NAYANAR :
SHRI P. RAMAMURTHI :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that a contract
for the purchase of rice from Australia has
been negotiated through a Bombay Private
firm ; and

(b) if #0, the reasons for the negotiation

*478.
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through a private firm in stead of direct
approach ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE): (a) and (b). In response to a
limited tender enquiry for the purchase of
10,000 metric tons of rice issued on 6th of
December, 1968, several parties made offers.
One of the offers was of Australian rice
made by an Indian firm from Bombay on
behalf of a firm in U.S. A. As this offer
was competitive, it was accepted and a con-
tract signed on the 7th January, 1969.

Analysis of Samples of Milo Supplied
in Famine Arcas in Jaisalmer

*479. DR. KARNI SINGH : Will the
Minister of FOOD AND AGRICULTURE
be pleased 1o state :

(a) whether itis a fact that sometime
back the Vijai Vallabh Relief Society of
Bikaner had sent samples of milo supplied by
Government agencies to famine striken areas
of Jaisalmer in Rajasthan ; and

(b} if so, whether the samples were ana-
lysed and the result of the analysis ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir, Five samples of
milo stated to be drawn from bags available
at the shop of a dealer at Bhagu-ka-Gaor,
District Jaisalmer were received.

{b) On analysis the samples were found
to contain a sizeable quantity of foreign
matter in the form of desert sand and other
foodgrains like wheat and gram.
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Free Gift Wheat from U. S. A.

2850. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) the quantum of U.S. A. free gift
wheat and other food articles supplied in the
year 1967-68 to Gujarat ; and

(b) to what extent these articles were
dirtributed by the Government of Gujarat ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). The information is
being collected and will be laid on the Table
of the Sabha.

Allocation of Wheat, Rice and Sugar
for Gujarat

2851. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of FOOD
AND AGRICULTURE be pleased to state :

(a) whether it is a fact that the Govern-
ment of Gujarat have recently approached
the Central Government for allocation of
increased quantity of wheat, rice and sugar ;
and

(b) if so, the gquantity of wheat, rice
and sugar likely to be allocated and when ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) Allocations are made from month
to month depending on availabilities with
the Centre and needs of all States. For the
months of January, February and March,
1969 allocations have been as follows :

WHEAT :
Month (1969) (In 000 tonnes)
Quantiry Allotted
January 358
February 58
Mareh ¥4
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RICE :

For January 3000 tonnes of rice was
allotted to Gujarat. During February a
quantity of 10,000 tonnes of rice was allotted
to Gujarat Government. This quantity is to
be adjusted against their future months’
quotas at the rate of about 3,000 tonnes per
month.

SUGAR :

The monthly quota of levy sugar
was increased from 10,073 tonnes to 11,276
tonnes from 23rd Januvary, 1969. Their
montly quota was further increased by 500
tonnes to 11,776 tonnes. An ad ho:- allotment
of 2,355 tonnes of levy sugar was also made
to Gujarat Government on Ist March, 1969,
for festivals.

Agricultural Universities in
Madhya Pradesh

2852. SHRI BABURAO PATEL : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) the number of Agriculture Univer-
sities in Madhya Pradesh, with dates of their
inception, their locations and the salient
features of training given therein ;

(b) the number of students in various
categories that passed during the last three
years, year-wise :

(c) the amount of Central assistance
given in cash and kind to these Universities
during the last 10 years, year-wise ;

(d) whether it is proposed to set up
more Agricultural Universities in this sur-
plus State ; and

(e) if so, when and if not, the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTRE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) There is only one Agricul-
tural University in Madhya Pradesh known
as Jawahar Lal Nehru Krishi Vishwa Vidya-
laya. It came into existence with effect from
1-10-1964. Its headquarters are located at
Jabalpur with constituent campuses  at
Gwalior, Sehore, Rewa, Indore, Raipur and
Mhow.

The Vishwa Vidyalaya, among others,
has the following main functions :—

(a) making provision for the educa-
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tion in agriculture and other allied
sciences ;

(b) furthering the prosecution of
research, particularly in agricul-
ture and other allied sciences ;

(c) undertaking field extension pro-
grammes ; and

(d) such other purposes related to
the aforesaid with the object of
improving the level of living of
rural people as the State Govern-
ment may, by notification,
direct.

(b) The number of students who passed
in the last three years is as under :—

Year B.Sc. M.Sc. B.Y. M.Y.

(Agr.) (Agr.) Sc. Sc.
1964 253 105 146 15
1965 387 115 123 12

1966 259 70 71 13

(e) The following amount was made
available to the Vishwa Vidyalaya as Central
assistance from the date of its inception :—

in rupees
1967-68  1968-69
(to date)

5,.98,586.58 18,60,698.95 21,57,322.56 15,21,494

(d) The Universities are established
under Enactments by State Legislature. The
Centre has no information about setting up
more Agricultural Universities in Madhya
Pradesh.

(e) Does not arise.

Third Plan  1966-67

Sugar Production

2853, SHKI BABURAO PATEL : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) the quantity of sugar produced in
Indian mills during the yecar ending the 3lst
December, 1968 with its value in rupees ;

(b) how many tonnes from this were sold
through ration shops at controlied prices
with an approximate estimate of the total
value collected with the average price per
quintal ; and

(c) how many tonnes were released to
the factories for sale in the open market and
what average price per quintal did the sugar
factories got 7
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Sugar statistics are main-
tained for the sugar season beginning from
Ist October and ending on 30th September.
The quantity of sugar produced during the
season 1967-68 (October, 1967 to September,
1968) totalled 22.48 lakh tonnes and its
approximate estimated value (excluding excise
duty) was Rs. 459.1 crores.

(b) 12.53 lakh tonnes were sold through
ration shops and its total estimated approxi-
mate value at average ex-factory price
amounted Rs. 156.75 crores (exclusive of
excise duty).

(c) 8.97 lakh tonnes was released to the
factories for sale in the open market and
sugar factories got an average price of
Rs. 32540 (exclusive of excise duty) upto
October, 1968.

Implementation of Central Wage Board
on Coal Mines

2854. SHRI BABURAO PATEL : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that 640 coal
miners out of a total of 3,500 have been laid
off at 3 collieries near Margherita, Assam,
because the coal miners demanded from the
management the full and proper implemen-
tation of the recommendations of Central
Wage Board for the coal mining industry
accepted by Government with effect from
August 15, 1967 ;

(b) the number of collierics in the
private sector ; State-wise that have still
not implemented the recommendations of
the Central Wage Board and the reasons for
this delay ;

(c) the steps taken by Government to
enforce the recommendations of the Central
Wage Board on the managements of collie-
ries ; and

(c) if not, reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : (a) No, Sir.

(b) A complete and up-to date list of
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collieries which have not fully implemented
the recommendations is not available.

(c) The recommendations of the Wage
Board are not enforceable stututorily and
implementation has to be secured mainly
through persuasion ond advice. For their
part, Government have decided that princi-
pal Government purchasers of coal like
Railways, Steel Plants, Electricity under-
takings etc., who consume the bulk of coal
produced should entertain tenders for coal
supply from only those collieries manage-
ments who produce a certificate from the
Regional Labour Commissioner of the area
to the effect that they have implemented the
recommendations of the Wage Board for
Coal Industry.

(d) Does not arise.
Revenue from Commercial Broadcasts

2855. SHRI BABURAO PATEL :

SHRI S. R. DAMANI :

Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) the total amount earned from com-
mercial advertising in English, Hindi,
Marathi and Bengali languages since 1967
from A.I. R. of Bombay, Poona, Nagpur
and Calcutta ;

(b) names of ten top advertisers with
the amount of advertising done by each
during the last year ;

(c) the breakdown of the languages used
in the broadcasts zonewise ; and

(d) how much of this reveaue has been
utilised for further development of A.I. R.
and in what manner ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL): (a) The total
gross income earnsd from Commercial
broadcasting over AIR from the inception
of the service i.e. 1st November, 1967 to
31st January, 1969 is Rs. 81,51,685.

(b) The information relating to indivi-
dual advertisers is confidential and cannot be
disclosed.

(¢) The linguistic break up of advertise-
ments broadcast for Bombay-Poona-Nagpur
and Calcutta Stations is as under :
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Bombgyl-_Poona-Nupur Calcutta
Per cent Per cent
Hindi 90.4 Bengali 51.1
English 6.1 Hindi 41.6
Marathi 3.0 English 7.3
Gujarati 0.5
—_— 100.0
100.0

(d) As AIR is a Government depart-
ment, the revenue accruing to it has been
credited to the Consolidated Fund of India
according to the prescribed financial pro-
cedure. Whatever expenditure for further
development of AIR may be needed can be
met by obtaining appropriate budget grants
and not by drawing upon the commercial
service directly.

Farm Radio Broadcasting

2856. SHRI RAMACHANDRA VEE-
RAPPA : Will the Minister of INFOR-
MATION AND BROADCASTING AND
COMMUNICATIONS be pleased to state :

(a) whether the United Nation Develop-
ment Progremme have sanctioned 1.5 million
dollars to strengthen the Farm Radio Broad-
casting Services in India ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) The U.N.D.P.
allocation of 1.5 million dollars is intended
for a project called Farmers' Training and
Functional Literacy undertaken jointly by
the Ministries of Food and Agriculture,
Education, and Information and Broadcast-
ing and Communications. A portion of this
amount is to be utilized for strengthening
the Farm Radio Broadcasting Services in
India.

(b) For strengthening Farm  Radio
Broadcasting Services in India, it is planned
to set up 46 intensive Farm and Home
Broadcasting Units to intensify rural broad-
casting by providing a continuous flow of
information to the Farming community for
maximising agricultural production specifi-
cally in the High Yielding Varieties Pro-
gramme arcas. 20 such units have already
peen set up at selectdd centres of AR and

MARCH 17, 1969

Written Angwers o8

seven more will be set up during 1969-70,
Further augmentation is expected to go
hand with the expansion of the Formers’'
Training programmes.

Transistors for Farmers
2857. SHRI RAMACHBNDRA
VEERAPPA :
SHRI BALRAJ MADHOK :
SHRI HARDAYAL
DEVGUNA :
SHRI BENI SHANKAR
SHARMA :
SHRI D. C. SHARMA :
SHRI RANIJIT SINGH :
SHRI N. K. SANGHI :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether Government are consider-
ing a bulk purchase of low cost transistors
to be sold to farmers ;

(b) il so, the number of transistors
likely would be purchased. and the area in
which they are likely to be ditributed ; and

(c) the number of transistors that would
be distributed in Orissa, Mysore and Rajas-
than ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir. It is proposed to
purchase low cost transistors for distribution

to Farmers’ Discussion Groups under the
scheme of Farmers' Training and Edu-
cation.

(b) 30,000.

It is proposed to distribute the transistors
in 100 selected High Yielding Variety Pro-
gramme Districts, that will cover the Farmers
Training and Education Programme.

(c) It is proposed to distribute to Orissa,
Mysore and Rajasthan 1000, 2000 and 1500
transistor sets, respectively.

Unemployment Problem of Educated
Youth in Rural Arcas

2858. SHRI DEORAO PATIL : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether the Planning Commission
have considered the ‘growing unemploymen,



[ Wrirtes Answers

problem amongst the educated youth in
the rural areas in the country ; and

(b) if so, the schemes proposed to be
formula‘ed for inclusion in the Fourth Five-
Year Plan in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) Yes.

(b) Various development programmes
in the field of agriculture, industry, trans-
port and communication and social services
included in the Fourth Plan are expected to
provide more and more employment oppor-
tunities for unemployment persons both
educated and uneducated in rural as well as
urban areas. The increasing tempo of agri-
cuttural development is likely to create new
employment opportunities in rural areas and
also give fuller employment to those already
engaged in agriculture. The accelerated
growth of organised mining and manufac-
turing. the encouragement of ancilliary and
small scale industries, continued assislance
to village and household industries, greater
provision for rural electrification and for
widespread development of repair and maia-
tenance service, the rising level of eonstruc-
tion activity, the increased provision for
building the infrastructure of power, trans-
port, communications and expansion of
training facilities, will all contribute to larger
employment opportunities for the educated
youth in rural areas.
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Information Centres in Madhya Pradesh

2862. SHRI G. C. DIXIT : Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS
be pleased to state :

(a) how many information centres are
there in Madhya Pradesh at present :

(b) whether it is a fact the State Govern-
mant and people of Madhya Pradesh have
made representation to Government for
opening some more information centres in
Madhya Pradesh ; and

(c) il so, the reponse of Government
thereof 7
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
I. K. GUIRAL) : (a)to (c). According to
the scheme previously in force there were
two Information Centres at Bhopal and
Indore on which the expenditure was shared
equally by the Ceutral Government and the
Madhya Pradesh Government. In September,
1965 a proposal was received from the State
Government to set up a third participatory
Information Centre at Raipur. This was not
agreed to for lack of funds. However, the
entire cost sharing scheme was discontinued
after March, 1966 as it was held by the
Planning Commission that the expenditure
on such Centres would form part of the
commitied outlay under the Fourth Plan.
Since then no part of the expenditure on any
Information Centre in Madhya Pradesh has
been borne by the Government of India.
According to the present scheme of things,
Government of India do not have any pro-
posal to participate financially in the setting
up of any Information Centre in Madhya
Pradesh.

Written Answeérs

Commercial Broadcast from
Madhya Pradesh

2863. SHRI G.C. DIXIT : Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether Government propose to in-
troduce commercial broadcasts on any of
the All India Radio Stations in Madhya
Pradesh ; and

(b) if so, the time by which it is likely
to be introduced and if not, the reasons
thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL): (a) and (b).
Commercial broadcasting is proposed to be
introduced over the entire net-work of
Vividh Bharati Centres, including those in
Madhya Pradesh, according to a phased
programme. It is not, however, possible
to indicate, at this stage, when this service
will be introduced at stations in Madha
Pradesh. A decision will be taken after
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examining the viability of the service in this
region.

Installation of Pumping Sets in the
Country

2864. SHRI G. C. DIXIT : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether it is a fact that Govern-
ment propose to instal more than 1,50,000
pumping sets a year in the country ; and

(b) if so, the number of sets to be
allotted to Madhya Pradesh ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND

CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.
(b) It is proposed to install 90,000

pumping sets (75,000 Electrical and 15,000
Diesel) in Madhya Pradesh during the Fourth
Five Year Plan period, out of which about
15,000 pumping sets will be installed during
1969-70.

Chowkidar in A. 1. R.

2865. SHRI ABDUL GHANI DAR :
Will the Minister of TNFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether it is a fact that the duty
hours of Chowkidars in A.I.R. are 12
hours at present ;

(b) if so, the reasons therefor ;

(c) the steps likely to be taken to re-
duce the working hours as per labour laws ;
and

(d) the number of cases filed in Courts
by the Chowkidars of A.I. R. in this
regard ?

THE MINISTER OF STATE IN THE
MINITRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL): (a) and (b).
Government have not fixed uniform duty
hours for Chowkidars at all the Stations/
offices of AIR. The bours are determined
according to local requirements. At some
stations duty hours are 12 hours, while at
other stations they are less.
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(c) Labour laws are not applicable to
Chowkidars in AIR who are Central Govern-
ment servants governed by the rules framed
by Government. The question of fixing
duty hours for Chowkidars is, however,
under consideration.

(d) Thirteen in Delhi, Information re-

garding other centres is being collected and
will be laid on the Table of the House.

Agricultural Implements Imported from
U.S. S R.and U. S. A,

2866. SHRI DEORAO PATIL :
Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

the type of agricultural implements, fertili-
zers and seeds that are imported from
U.S.S. R.and U. S. A, for distribution to
small farmers 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : Neither agricultural implements
nor seeds are imported from USSR and
USA for distribution to small farmers. The
following types of _fertilim‘s are, however,
imported from these Countries :

USSR USA
1. Ammonium Sul- 1. Ammonium Sul-
phate. phate.
2. Urea. 2. Urea.
3. Muriate of Potash. 3. Di-Ammonium
Phosphate.
4, Ammonium
Phosphate.
5. NPK Complex
Fertilizer.

(Distribution of seeds to farmers is the
sole responsibility of State Governments.)

wer gt ¥ Toge e & fvg ¥afle
wgraAr

28607, «ft o wo WHferm : ¥u1 W
awr g 5 o7 7o & g7 w7 fis

(%) wav o aw & fr wew  wAW wT-
wIT X AW Fuwry A & o F ey
arx Y oF dom At

(w) w7 v goeTT A xu g #
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¥ g & @1 agaar wid g ;
o

(m) afz gt, @ "en af wgraar &1
O AT W AT A I 9T
widaEY F § ?

wre, vy, amgefae feew qar
wgwTT WAt §  Trow A (R -
wrfgw ferrx) : (%) & (7). we7 939 -
1T %1 gEara g fr fawg & faqo s
2-3 a9t ) wafa & 7,000 Ig% AT
a1 qF |« qsy g (1) yfama I
AL F 91 F qEgsw A 1+E1T AT
w1 gzrgar w1 (2) WAEH FHI 9L UST
TR gra fag o 3w gefas s
Faea g wwad ¥ fauz
gEraar wigdr 41 | UST AT I g4
qaT IogET AT W EA Adgil & famia
w1 %14 gE &9 NI ofw gafaw faow
¥ faefra mzraar & fao mod  earfog
FI7 ®Y qAR A AEE

agl aF yfang a9 agaw &1 day
R, X6 WAWG & WEIA wG wE Al
FHAEY AAFT dear 7 yiwra a7 qgraAy
1 O REW s & (Mo 0F AR
Jr 1| ymiw wfafra, Yfamg 9= aqeaw
W FT F FG USH R U A
R ard & fag oF ¥e2Tg wratfaa @rwar
®t gaafa & af 21 1068-69 F AUA
T FEeTT B 5 Ar@ w9y F Ay
qETAT 37 7 TR | wEEA AT
fom 3o 24 & @ #, 9w ;WA
q g iwr & gearal §, fgaw ;i
% ufian v 7Y fear mar &, 50 sfqas
¥ 76 wfawa a% *1 IEA & T gET
fem &1
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IuT oy & forenr oY & AW o Fwr
e

286¥. <t WYSg 9WIT: FIT WG AGT
wfa 7~ 18 AT, 1068 ¥ warxifes
957 g1 1083 F 3T & gmw H ag
I 2 Fa1 FI

() =7ar usg gw< & waw  foen
qIE & A@T F7 d@r 97T & ard F gIAv
T g A TE R

(@) afz ef, at guFy satwr aar g ;
Tz

() afz 73, A 77 geafus Faerea
& 7 wom 7

wtw, g, mgnifas fama aar =g-
U HRING ¥ usy g6t (s gw. gE.
yrazeardt) - (%) & (7). feafa, @
ST AIFIT & AIFA FT ¢ F W S
A FAT AT qGT FEAT 1083 F
AT H 18 qgeay, 1968 1 fzuw g
HIENET & was ¥ giaa # ar 1w,
fagza & &t af & | &t 797 92w 9% @T
T 1 [geawwe # ven war | el
LT—325/64]

Charges against Education-cum-Publicity
Officer

2869. SHRT K. LAKKAPPA :
SHRI YASHPAL SINGH :
Will the Minister of FOOD AND

AGRICULTURE be pleased to refer to the
reply given to Unstarred Question No. 3524
on the 6th December, 1968 and state :

(a) whether the U. P. Administrative
Tribunal bave fully inquired into the charges
against Shri Ved Prakash Sharma, Education-
cum-Publicity Officer under the Registrar of
Co-operative Societies, Uttar Pradesh, Luck-
naw ; and

(b) if so. the mature of action taken or
proposed to be taken in the matter 7
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M. S. GURU-
PADASWAMY) : (a) No, Sir; the cateis
still pending with the State Administrative
Tribunal.

(b) Does not arise.

mfagiars (FaT saw) & g3 WA
T W12 A

2870. =it fagfa fer . 307 qaEw WX
AT AN HAT FAY gg AT AT FAO
CECIE

(%) zar ag &= * f& mfagrEe
(3ot 92a) § &Y gfaw oAl aa1 gAF
F) & YR FAFT qAa0, 1060 ¥
w1z fzd ¥ fam® Ay 1 79 wafawr
g8 M

(|) afz zt, &Y za% #r wTTMG 7

I AT SERM WOAEW WY
"arT fasm & wom g (s fe fog) ¢
(%) aar (m). e fasii & wara
7 fsd 9 & #rug wwad), 10690 ¥
mifgararg (39T wgw) & ofm & @
TG Frz fzr am & IOEe F2 oW
AR A& Frat a7 97 |

337 AT FAwa g wdR F gEra
a7 a2 a7 7

Growth of Indian Varicties of Roses in
Government Nurseries

2871. DR. KARNIL SINGH : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether Government are aware that
while the number of rose lovers was growing
fast the growth of Indian varieties was
disappointingly slow, particularly on the
international scene ; and

(b if so, the steps Government propose

to take to improve international variety
of roses in Government-owned nurseries
and through them to the rose loving

public ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) Yes. This is because, apart
from the Indian Agricultural Resecarch
Institute where rose breeding work was
initiated during the last few years with a
certain amount of success, rose breeding
work in the country is being carried out in
India in a rather small way and, that too,
mostly by a few private agencies.

(b) The Horticulture Division of the
Indian Agricultural Research Institute, New
Delhi is engaged in rose breading. A few
new varieties of roses were released by it
last year. The Institute has a programme of
testing out Indian and other varieties of
roses for their export potential on a com-
mercial scale. Some outstanding varieties of
roses from abroad have been grown in India
with very great success, and have been re-
leased for distribution to the rose loving
public.

Assistance to Tobacco-Growing Eates
SHRI NARENDRA SINGH

Will the Minister of FOOD
pleased to

2872.
MAHIDA :
AND  AGRICULTURE be
state :

(a) whether it is a fact that Government
have introduced a scheme to assist leading
tobacco growing States like Gujarat in the
country ; and

(b) if so, the details thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AGRICULTURAL,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) A note giving the relevant infor-
mation is attached.

STATEMENT

A Centrally Sponsored Scheme for the
development of exportable types of tobacco
with 100°/, financial assistancc from the
Government of India is being implemented
in the State of Andhra Pradesh, Mysore,
Gujarat and Tamil Nadu since 1966-67. The
scheme will be continued during the Fourth
Five Year Plan,
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The aim of the scheme is to increase
the production of Virginia Flue-Cured tobac-
co by covering larger areas as also increasing
the per acre yield. It is also takes into
consideration the production of tobacco of
right quality conforming to the standards
required in the international markects. As
the farmers in the new-light.  Soil-arcas are
growing tobacco for the first time, certain
incentives as also suitable financial assistance
are provided to them. The incentives in-
clude subsidies on the contruction of barns,
wells, insecticides, pesticides and seedlings etc.
An amount of Rs. 4,000/- per barn for the
construction of barns in new areas is given
to the cultivators as a long-term-loan.
Besides this a cultivator is also eligible for
loan for the construction of wells at the
agencies under the Minor Irrigation Pro-
gramme in the States.

During 1966-67 and 1967-68 a total
area of about 7,000 acres was covered under
this scheme in the above mentioned States.
During 1968-69 the scheme has covered an
area of about 15,000 acres against a target of
10,000 acres. An expenditure of Rs. 2.11
lakhs was incurred under the scheme during
1966-67. In 1967-68 by expenditure incurred
was of the order of Rs. 30.16 lakhs. The
amount sanctioned for the current year is
Rs. 56.50 lakhs.

In view of the wuseful results
achieved under the scheme it is being conti-
nued during the Fourth Plan. All the
incentives and other items of assistance will
be the same as at present with the exception
of the loan amount for the construction of
barns which will now come from the insti-
tutional agencies.

wATATT 9Af ¥ €T @ wTT WU war
fodt ® famferar I

2873. &t W wTW ¢
ot ww wEer =R

w1 e 6YT ST a9r §WiK
woAY a7 Tam 81w £ 30 fE

(%) war @nrEre g
gra gaTAT oA 8 fanfaat fafr aan
gash & g1 £ /19 §GIT F w1 A=W
A & TR W7 AT

() afx g, 8 ¥ Y +¥ qw I
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FT fa ardy AT ¥ o vy § o
FrTIr dare 7Y 7€ &, W)

(m) afg 7Y, A FaT T E 7

I AY FWTW AW WX GAT
fawm # visg g9t (st g0 go quTA) :
(F) & (m). w7 |HT F FAIAAN
Framit st smafas 7939 9% & o
FT far 17 & 5 ¥ ox guar gt 5
g st 27 qar Wit @g-amg §
arfe o g7 wrafag fgey o sash
# UF 919 99 HAE AN T w4 ) qqriq
oF MF wry § wafs g gt gaer
HFAY & w17 S § Wk T ww Gw
q717 sah ¥ Fa¢ FF 97y & 5% 3EH
Tz fedt fetat & fag foedt & wgfea
T & za% @rg & 9x gFAr wratqr &
fet nww & w15 9 A & Frea fgdr
H 99 s O s F oager @
rft ¥ 1 5w A 9T qAfadea fwar
ar gr 2 arfe fasdt s« 27 '% T
71 faswrga 1 g &< fzar &7

wEmaw &1 ‘Zfam’ wriwew

2874. = WIW QETT @Y
LU A Lcul

T qWAT G SWITW qAr AT
vt 7z I AT w0 FIA fw

(®) 71 ‘zferr’ =96 wawEw &
ORI IOT WA F wrwTwrAIAl & R}
¥ aferay wieg & =¥ ¥ arfgen, wewfa
aqr a3 { grafiga 16 Az o &fw
FTEHT THT F@ & @M= §;

(@) afz g, @ o waww few
arfia ¥ warfe ey oy &Y garaar §;
1R

(m) afz 7Y, @ @ " ¥ qTOT
A qr wfegat g Y § 7

HEAT AYT TN HANNT W qwT

fiew ¥ e st (o ¥o go gwew)
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(%) ot a5 ¥ +1€ Frug agf fem
mar g

(&) Tar 7 FTAT |

() sET@ar F &7 g -
dx & arge & M ¥ gifgen, desfa
Aq1 otaT § weafru Frawa 93y &
yarfxa &3 & aaife, W (v) &
Sfeafad so F1dwa MY FE T oA
srwraarant F wfwwifegt & fasrodla

!
% gem sater # Gd afasra

2875. ot Wtmg ww@Q
ot TR W
=t W ST At

FI7 AWAT AT SAETCN AYT  HWIT
##AY qg T3 &7 FIO KA

() o g=a1 sr=g ¥ fmdr aar
gidr & gfesrdr aqr g7 sEd fray
fer &;

(@) wA% FFAWIA Fqr-aAT §,

() Far @y ga-fe@E fgedt & o
arft st 7 zfer A fz=r wiawifeal
aq1 weg wHfEl 1 gOr § gfg s
T eIy ¢ O

() afz =&, @t @® ¥ F@
g7

|ATAT AW FWITW HATHG 11T AW
femm % T A (o g0 ®o JwTIW) ¢
(%) o goar sW@iAg gAQAT a9
sar Al waat ¥ afafar famdt aar
12 weg WG ey & A s
wufe ga @i ¥ faq fedt 7 et
areeig wrer ¥ qAQ@Ar A ograggwar
e 3, g qdi qv o safer §, forid
wk O safey ot efomr & O fel 7
e siTfra wrar ¥ frqgm & dT dAw
gt ¥ gare arnlht §f fae Al @
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afew wvg w1d Wt e & faad Qe
AT, agAThr INIT KT dWHTE AT,
aAEeE wrfs ®1 wd R efre 3
wawa, 73 w9 ot & sfusfial s w4-
oifedt A war-wawr SO 1@ FEOT
aery 78 & 1 o gaar wratagr § faw
921 ¥ fa=df & saRwar &Y wrawgsar g,
¥ =Yg gaAr ¥ar & faefafas T &
g :—
999 4% :-700-40-1100-50/2-1250 ®qd
fefta 9% :-400-400-450-30-60 '-35-870-
To FWo-35-950 TIT
gfra #% -350-25-500-30-580%¢ Ho-30
800 T
9q4d ¥ -270-10-290-15-410-70  Wo
15-485 &9
gow 4% § ow, fedg ) gfe aw #
A} qar wqd ¥ § g 20 sAAA L)
(a) 97 =&Y &, faad foag fgedr &
staraT € wraegsar §, ¥awwrr f
It &, st A1 g7 QAT ¥ WIS A¥
¥ i ¥ §
() fe=ft & g9me W § gurT w1
& o o g wrafAg & gqeew #
Faar fg= oFs & il §t g
# frer woX ¥ g7 w37 ®1 0w wwne
framarsita § . —
T YU GXAT AfewTd T, 1100-
1400 w93 | 1300-1600 ¥
gt afyerdt A, 700-1250 &7
T graE : 1, 270485 §qT
() o €Y v

arwwwet ¥ s

2876. it witw weTe et
ot WYwg wATY :

#q7 awwl Wi WWTTE Oy

wfr a7 TaTT ¥ T wO fn

(%) wreraeraft & aaregrana #

L L {14
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o e fredt § it 9% Aaawe
T ¥4 §;

(=) sa% ¥ fg=t a@r wwol &
garzzran fea-fead § Wi QW1 wwIT
¥ Farzzrord} & ¥FAATT AqT-H4T §;

(@) ferdy AT wichy st vl &
gear & wquia # aqr fedr qqr wwa
wraTel © ghwifaw feafa A1 @A gu
%41 saa) ot fgelY ® HaR@amel w1
weard 1:10 T@T ® 2;

(w) afz #gf, @ aar wEsN Harz-
AT B TW WOd F KT A FH
w1 forwrre 2 fie ¥ | sds qar fgd
At W § 3K M

(¥) afz &, @ % w@ w7

qEAT AN FETW HAMT WY /I
faam & wvm wt (st ¥o Fo quuW) :
(%) Yz (&), ow faawa &= %Y ¥ 97
& faar nar & | [qewere §  vw wan
Aferly swar LT—326/60)

(7) w1 #€ wemra Prrcoitg A

1

(7) ¥ wiRw e A8 & aafa
HaraErar IR w7 A a1 fgedy § Wwr
g&a § 7Y L1AT wraedi § ¢y, sqife
Wy wfafoes &=f g w@at & w8
gaEar A @ WAy § W 3w
garALd w1 fgdY # o Awa &
qremanait # St smrey  aster wear

2877. it Tmeiy fey
it W T e
st g wmw
ot aw yuT e
oft wzer fagrd wrwet
ot qunlaTe wver
¥I0 WAT Wit wATCE AW swie
HeA! Og AATY ®Y FIA7 HTA 5 :
(%)war wrwearh ¥ 261 STt 0
AT FTA T TOeC &7 fywre
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(=) ofz &f, & =@ y=mE W s
T & ; Wi

(n) afz af, @ @ T wTT@
g7

FUAT AUT AHITW WATWG T HWTC
fawn & TIT weR (st go o gwaE):
(%) & (n) : e fammard= &

form gaT Y

2878, sl WYH WM AW : FAT AAAT
P\T s aqr s w27 A/,
1068 & warvifea weT @ear 5428 ¥
IUTH FFAW ¥ gg qAF FT HI FA
fw .

(%) feem GO NE &1 T U
g ng faglal &1 it aar ¢

(@) #ar #rE tar gwfar & o) o
a1 gra ar| ag) fear nar a1 9vg a2
§ ¥dlg g 7 I frww ww €y
w3afa  wgar #1€ Oar gafer § oY
97 GI¥ g1 qrw &< faar aar 91 9%y
3 Q1T § g R fram @ € wg-
nfa 7 1, AT

() afz gt, ar & w=fadi & am
Far-7ar § ?

AEAT AW TWICW AR HIT AT
fram # Trow Aot oY (g0 go qurer):
(%) W@ & Toax dro gHo wTo 168,
arlte 6 wTady, 1960 ¥ sy ¥t
fremr  §ax AW orh fen wg
frdal &t o wfd s@w W Aw
o &ty [qeenw ¥ e
man ey sw@r LT 327/69] e
frdel & &wx @¥ W g qemEr
mr ¢ fe o wrewfrE gaew ®
fore fines ® smfos s awx fier-
fe fagreal *Y smT & cwar wifieg

(w) T (). 1966-66, 1966-67 Wt
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1087-68 ¥ =¥ ¥ gy forr foeslt 1
gATOT-gT W ¥ gwT fEmr mEr o4,
qrdzT wael # afte 97 g ¥ feA.
fafeer @i foemt &1 F=g g
ofax afufras, 19562t w=r 5 (7)
¥ wariw gt sef o e &
qr -

1. graa OT% de

2. fg gaiz

3. g @ ww ¥ wrs facefaar gew

e gafw ¥ Aqx A @
feed gmifoga # 7€ of, 397 & fas-
fafary Fa= 12 fooedt #wdig q3FIT ETU
I Afafaa a0 6 § g Ry ag
gfuFmd & wda axarfos 1 o
oY :-
1. #uF ar€ 15 7. FIGT FEAT G
2. gfrad aré Argz 8. wAQET arf arée
3. Wifegz av€ arsz 9. T5¢ T AT
4. Gfea 199 10. q5¥ qréATEE 2
5. efiz wrz ArgEwll. fi9T a1 7 awE
6. Afwar arf qrge 12. T ave §

Recording of Home Ministers’ Specch

2879. SHRI HARDAYAL DEVGUN :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether it is a fact that the spoech
of the Union Minister of Home Afairs
at Raipur in January was taperecorded
by the Raipur Station of A. L. R.

(b) if so, whether the Minister's obser-
vations on MNaxalbari agitation were com-
pletely eliminated from the Newsreel ; and

(c) if so, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SFRI I. K. GUJRAL) : (a) Yes.

(b) The Minister did not make aay
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observation on the WNmxmlbari agitation in
this speech.

(c) Does not arise.

samfaat ot 7§ g Oy, frse qc
TOTH & wray

2880C. sft wwtr srwyw: w1 OW
aar qAwi| AT 9g FATF AT FAT HTX
fiF .

(%) 71 agawd f feelt § af
AT AT qT-AOFR A TF A4 Y gEA
w1 37 gl & NG 3 5g yfa & oY ;

(=)%a1 3g W Fw fir gwraY & iy
T+ 4fn & aR A ¥y e Wi
fesft ane frrg & 1w frarg @@ <@
L4

(7) afz &f, a faas wx & w7 <@
g W faarz o &9 a% fradg @ o
wt gEaEar

(W) 7ar geTEId ¥ ww gy #
FURIT &1 &1€ 797 fegr § ; w2

(%) afz g, &t 3w ax goere ¥ wa7
FAATEI FY & 7

o, qwme wur gawte & 'wwa #§
e woft (s W e wam) ¢ ()
¥ (z). arAFl owfra &1 a1 @ g
YT g9r #Y 79 9T T &) [

Construction of Holiday Homes for
Collicry Employces

2881. SHRI R. K. AMIN : Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) the number of holiday homes built
by the Coal Mines Welfare Organisation for
the colliery employees ; and )

(b) whether other industrics would also
be petsuaded to undertake similar steps 7

THE MINISTER OF STATC IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) Four.
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(b) There is no such Scheme under con-
sideration. The Iron Ore Mines Labour
Welfare Fund has set up one Holiday Home
for Iron Ore Mine Workers in Orissa at
Puri and another one is proposed to be set
up in Goa but there is no such general
scheme under consideration.

Empowcring Labour Inspectors to realisc
dues of workers from Employees

2882. SHRIMATI ILA PAL
CHOUDHURI :

SHRI ONKAR LAL BERWA :

SHRI CHENGALRAYA
NAIDU :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is a fact that a proposal
to give powers to Labour Inspectors to
realise the dues of workers from their emp-
loyers and thus avoid the necessity for the
workers to go to Court of Law to realise
their dues is under consideration :

(b) if so, the details of the proposal ;
and

(c) when and how it is to be en-
forced ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): (a) to (c)
There is a proposal under examination to
amend the Payment of Wages Act, 1936,
to empower “Inspectors” to entertain and
decide claims and to issue directions for
" payment.

Decline in Production Capacity of Land

2883. SHRI RAGHUVIR SINGH
SHASTRI :
SHR1 LOBO PRABHU :
Will the Minister of FOOD AND

AGRICULTURE be pleased to state :

(a) whether it is a fact that according
to the survey done by the Rural Agricul-
tural Institute, Bichpuri, the production
capacity of the land in our country has
gone down by ten per cent since the begin-
ning of the present century ;

(b) what are the other conclusions of
this survey ; and

(¢) Government’s reaction thereto 7
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (c). In an article pub-
lished in the Agra University Research
Journal 10 years ago (in January, 1959) a
scholar of the Rural Institute, Bichpuri,
Agra, had explained his finding about the
decline ir the average productivity of land
by about 10%),. According to him two pro-
blems were behind the decline, namely, the
problem of drainage and the other increasing
deficiency of humous or organic manure in
the soil.

The study is not only out of date but is
based upon data that is not directly com-
parable and that has not been subjected to
adjustments, The conclusions are not relative
to the present situation resulting from the
technology of the high yielding varieties and
multiple cropping programmes.

The trend according to the index num-
bers compiled in the Department of Agri-
culture is towards higher productivity, the
index numbers having gone up from base
line of 100 in 1949-50 to 130.1 for food-
grains, 107.9 for non-foodgrains and 126.6
for all commodities in 1967-68.

Scttliement of Refugees from
East Pakistan

2884. SHRI CHENGALRAYA NAI-
DU : Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is a fact that there are
still 10,000 refugee families from East Paki-
stan who are awaiting rehabilitation ;

(b) if so, since how long these families
have been awaiting rehabilitation ;

(c) the reasons for which they have not
been rehabilitated so far ; and

(d) the total number of East Pakistan
refugee families settled so far since the year
1964 7

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): (a) Yes, there are at
present 10,419 families awaiting rehabili-
tation in various relief camps. In addition,
there are 4,347 families belonging to per-
manent liability category residing in these
camps.
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(b) The families in these camps are those
who migrated to India during 1964 and there-
after. Information regarding the exact period
of stay of each family in the relief camp is
not readily awvailable. It can, however, be
said that a comparatively small number of
the familics have arrived recenty and the
large majority have been residing in the

relief camps for as long as three years
or so.
(c) and (d). Schemes for the early re-

habilitation of the migrant families could not
be drawn up expeditiously for want of land
in which agriculturist families can be settled
and for lack of scope in small trade and
in existing industries and other non-agricul-
tural occupations and the inability of these
migrants to adapt themselves readily to the
changed conditions of life. The establishment
of new industries, which have been sanction-
ed .necessarily takes sometime. Migrant have
also been put through training for industrial
employment and also for driving heavy
motor wvehicles, but it has not been easy to
place them in suitable jobs for the reason
that there is keen competition for all kinds
of jobs. Certain migrants have also unfor-
tunately been reluctant to go to rehabilitation
projects in parts of the country away from
the camps where they are residing and others,
who have been found fit for jobs in indus-
tries, are, however, refusing to accept such
jobs. Schemes have been formulated for the
rehabilitation of the majority of the present
inmates of the relief camps, both in agricul-
tural projects and also in small trade as well
as industrial establishments and the migrant
families are being shifted according to pro-
gramme to the sites of rehabilitation. For
the families for which such schemes have
not yet been formulated, attempts are being
made to obtain additional areas of un-
occupied land and to find places suitable for
employment in small trade, industries,
fisheries etc., and it is hoped that all the
families awaiting rehabilitation will be
resettled in about three more years.

Families of the permanent liability cate-
gory will be admitted to existing Homes where
some vacancies exist. The vast majority of
these families will be set up in new Perma-
nent Liability Homes which are being est-
ablished in Tripura, Assam and Maharashtra
and at Mana near Raipur in Madhya
Pradesh

Since 1964, 30,857 agriculturist families
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and 4,464 non-agriculturist families have
been settled in agricultural and non-agricul-
tural schemes respectively in various schemes
spread over the country. In addition, 528
persons have been provided employment in
industries. 3,307 persons have been found
employment in Government and in public as
well as private undertakings.

fraw geoet mife w1 wqan

2885, &it uiw e faardf
st TEOW HEVE
«ft s Fwed qwf
= oY ST wd
gt wwen gRrd
Fq7 AEAT WYY TEITCT AW gwie
wet 14 Tea, 196K & snifer s
wAeqr 606 ¥ IO ¥ FrEw ¥ u7 wAR
#F wyr w70 fF
(%) fmreht P qewl Wt ooy
w1 wgarr w0rw feft frreman ey
i F Ao mr 2 ot few arfe
L2l
(mr) vz faqrT BT ATF AT AT
forsrr ¥ ¥R ART GATE-HTT KA & fAg
forgeer et &1 s e ;W
() wqare-ard & gt afg o sa
% vy gr wa fadla ad ¥ gwowid
% faor wdf frr o ay afrfom
FaarfeaY & sy T § ?

W AT STETCT SIS 49T ST
fasm ¥ veg ", (ot B fag) ¢ (%)
w5 wrsATT Fow gE g
fat Prderrerg ®Y otw & fao 3nf of
of Y fir goifam atfw & quwrr o ok
5 ga¥ g atx & fag o o I
™ % w7 gug ¥A1g R frdweg
¥ arm wiw & fad g o e A S

(=) Tr-mT wEfdwmee & fg=h
g ¥ WTH R Wy awdie) .
wifcal & gwr gy swre g -



] Written Answers

wgrT wgThiTe 2

qgOurT Agrgs 4 (@ e fag §)

feragazs 8 A oF &uw feaw
¥ ok oF w9-
aré  faer w-
sz # wfafagfea
s )

6 (x¥ oF eana fora
)

() wfafeas wawrd frgga 5@ w1
fepergrer 1k HETH 7 & !

g o ag framl & dw wwwEa

2886. st Taw fay :
« W gO@ TA :
ot O A
&t WTATY OX Win
st mEw fagrdt wrwR
QU
sa7 wiw aqt wfw G0 gz WA £
v w3 fs e
(%) mar ag w= § v ¥ % 9
60 whraa wfa g ¥a= 10 wfama a3
femial & Q9 § WX T AT WG F
T W I Gred Far
(®) wm gz N = & fF dw,
&, sfe gewcal aor faart mfs &
sl W mat & gfaar &1 wfuawta
win gl fammeY £ frmaT € o
(m) afz gt, & @ wEAHAT #N T
w, wrangw g gert ww & fadr
s sraard «1 a€ @ ofT SEw W
aficars fredr g 7
wra, wh, argurfas fwerw gar wgere
wwom # g At (of we e
for) ¢ (%) 1961 & weafwa faor 9
wrarfea T AGAT FAAU ¥ 6 F
wiew & wEre, ¥ g § 60 sfe-

feft agas

MARCH 13, 1960

Written Answers %

TT 9T qTHIT W7 13 sfrwre s s
a1 | g4 WA & fHEAr e a®
FHI AT orAT & T AR F HF gEAT
e A § 1 fRT Y ‘YA wifEw
o\% geaTER TRAIRaE fas gra 1960
¥ fog 7 sfeTl § w1 9T ThY
g &1 gz Wit 10 sfagas s &
Smar g |

(=) " (7). frg® 3 a=n &,
wrat ¥ 16 g ger @ 9 wmEEl
aar Ui N Iyt § gfg P F aw
AT AFATRT FT TN GIE FIF) T ZAT
ge & mr g 9 g & fac,
fa@e gomf 1 wEarEET A @ R
afe Ffw gearsr wgwal & g Faw
afa® THrET §7 § WO F 9

9 #1 gren gv W ¥ famr o
@ &R aemn G AEFEE ®2XW
#t gfaare} & warg & fawqa s@ N
tfez & mgwifcar weq gearty  osfagt
# o 9 AR W gay w1 st
frarsrgr &1 gfw gur g9 fadw
73 fastfag)  amfa, oged &
erfe wfawre 3 o gga gfard
qT @\r FMOEAT, FANT FE AT F ATY
fex o & 1 fasifagi o qwrfer & oo
EY, 200 A1E 97T AT F A qoR
Fegra¥ § 1 707® uwe A9 & o
Teq Y A F qEArT 30 A 9F qr<y
w faad fadmr T qx wisasre o aifaa
¢ wfrarg yfv erfaey & wfirere samr
fed &1 adam yfw dx 9 wfesag
A Y FA § FOETew, 23 W o6y
gfir wfedry e o i § 917 a7 yfe-
#i7 gfy wfasi Wk wa == s
o fra¥ & safemad W faafer o v
W&



93 Written Answers

Training to Farmers by Agricultural
Universities in India

2887. SHRIMATI SAVITRI SHYAM :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the names of the Agricultural Uni-
versities in  India which are giving training
to the farmers in the intensive cultivation
programme of all crops ; and

(b) the number of persons who have
received training from 1965 to 1968 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The following Agricultural
Universities in India are directly imparting
training to farmers in the intensive culti-
vation programmes under the Centrally
Sponsored Scheme of Farmers® Training and
Education :—

1. Punjab Agriculture University, Lud-
hiana from 1966-67.
2. Udaipur University,

1967-68.
3. University of Agricultural
Bangalore from 1967-68.

In addition all Agricultural Universities
in the country are involved in the laying
out of Mational Demonstrations in the culti-
vators fields whieh provide the facility of
practical training to the farmers in Inten-
sive Cultivation.

(b) 25,079 farmers received training for
the period 1966 to 1968.

Udaipur from

Sciences,
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Complaint Regarding Telephone
Connections in Anand

2889, SHRI R. K. AMIN : Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS
be pleased to state :

(a) whether it is a fact that a number
of complaints of delay and wrong connections
by telephone authorities during the period
from the first January, 1968 1o the 3lst
December, 1968 from Anand of Gujarat
State has been received from Members of
Parliament ; and

(b) if so, the action
Government thereon ?

taken by the

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI _SH'ER SINGH) : (a) Yes, Sir. 9
written and 50 oral complaints were received
during the period.

(b) The calling rate is very high and
hence the complaints. Action has already
been taken to introduce metering in order to
bring about a reduction in the calling rate.
The concerned staff have also been instructed
to be careful and attentive,
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National Seeds Corporation Litd.

2891. SHRI PREM CHAND VERMA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the authorised and paid up capital of
National Seeds Corporation Ltd., at the
time of its setting up and the position as on
31st March, 1968 ;

(b) how much amount of loan the Cor-
poration owe to the Central Government,
banks or other parties as on the 31st March,
1968 separately ;

(c) how much money has been paid as
interest by the Corporation during the last
three years ;

(d) what are the working results of the
Corporation for the last three years, its pro-
fit and loss position and main causes for the
loss, if any ; and

(¢) the cstimates for 1968-69 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The National Seeds Cor-
poration was registered as a company on
19-3-1963 under the Companies Act, 1956
and started its operation w.e.f. 1-7-1963.
Its authorised capital is Rs. 50 million. In
the first year of its operation, its paid-up
capital was Rs. 2 million. As on 31-3-1968,
the paid-up capital was Rs. 12 millon.

(b) The Corporation owed an amount
Rs. 12.543 million to the Central Govern-
ment as on the 31st March, 1968. It had not
taken any loan from banks or other parties
till that date.

(c) The interest paid by the Corporation
during the last three years amounted to
Rs. 1,000,438.00.

(d) In the last three years, viz.,, 1965-66
1966-67 and 1967-68, the Corporation made
profits which before tax but after providing
depreciation and | charges, were
Rs. 0.217 million during 1965-66, Rs. 1.456
million during during 1966-67, and Rs. 2.634
million 1967-68.

(¢) For 1968-69, the profits
mated at Rs. 2.717 million,

are esti-
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Fisheries Department of Laccadive Islands

2892. SHRI P. M. SAYEED : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) the strength of the staff, category-
wise in the Fisheries Department in Lacca-
dive Islands as on the st January, 1969 ;
and

(b) the total amount of emoluments
being paid to them annually ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The total strength of the
staff, category-wise, is as under :

Class IT 1
Class 111 65
Class IV 110

(b) Expenditure figures for the last three

years are given below :

Year Rs.
1965-66 1.60,728
1966-67 1,89,702
1967-68 2,37,676

Training in Fisheries by Fisheries
Department of Laccadive Islands

2893. SHRI P. M. SAYEED : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether Fisheries Department of the
Laccadive Islands has any facility for train-
ing people in fisheries ;

(b) if so, the number of persons trained
during each of the last three years ;

(¢) whether the trained fishermen are
provided boats on hire purchase basis by
the Department ;

(d) if' 80, the number of persons who
were provided the boats accordingly during
the last three years ; and

(¢) the number of persons who after
having been trained by the Fisheries Depart-
ment, were absorbed in the Department
itself during the last three years 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIR
SHINDE) : (a) Yes, Sir. The Department of
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Fisheries imparts training in mechanised
fishing and provides stipends for the stu-
dents. In addition students are deputed to
training institutions on the mainland. 97
fishermen were trained in mechanised fishing
by the Fisheries Department during the
Third Plan. In addition to the above, 4
candidates were t(rained as Master Fisher-
men, 3 as Engine Drivers and one each as
Boat Building Foreman and Gear Techni-
cian at the Central Institute of Fisheries
Operatives, Cochin. Five candidates, 3 for
Master Fishermen's course and 2 for the
Engine Drivers’ course are undergoing train-
ing at the Central Institute of Fisheries Opera-
tives, Cochin. A training centre to train
300 fishermen in modern methods of fishing
and handling of boats and engines is pro-
posed under the Fourth Plan.

(b) Information is being collected and
will be placed on the Table of the Sabha.

(¢) Mechanised boats are issued to
trained fishermen by the Department on hire-
purchase basis. Out of 46 mechanised boats
in the Island, 28 have been issued to the
islanders under a scheme for subsidised issue
of boats. The remaining boats are used by
the Fisheries Department for experimental
fishing and demonstration.

(d) and (e). Information is being col-
lected and will be placed on the Table of the
Sabha.

Distribution of Seeds to Farmers in
West Bengal

2894, SHRI M. L. SONDHI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to refer to the reply given to
Unstarred Question No. 2559 on the 28th
November, 1968 and state :

(a) whether information regarding the
distribution of seeds to farmers in West
Bengal has since been collected ; and

(b) if so, details thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEYELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (=) and (b). The infprmation is
still awaited from the State Government,
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Confirmation of Extension Officers In
West Bengal

2895. SHRI M. L. SONDHI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to refer to the reply given to Un-
starred Question No. 2558 on the 28th
November, 1968 and state :

(a) whether the information regarding
the confirmation of Agricultural Extension
Officers in West Bengal has since been col-
lected ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M. 5. GURUPADA
SWAMY) : (a) and (b). The position as
ascertained from the State Government, and
as already reported with reference to the
assurance given on the 28th November, 1968,
in answer to Lok Sabha Unstarred Question
MNo. 2558 is as in the enclosed statement.

Statemert

Some of the Agricultural Extension Offi-
cers who have rendered 8 to 9 years of
service are still temporary. Their inter-
seniority in the cadre has to be fixed and
their absorption in available vacancies in
permanent posts of Agricultural Extension
Officers is under examination of the State
Government. Also the State Government
have under their consideration a proposal for
increasing the ber of per ent posts of
Agricultural Extension Officers in the cadre,
to facilitate absorption of more temporary
officers.

The State Government have decided vide
their notification No. 3568-F/F-2-167/67
dated the 5-10-1967 that all Gowvernment
servants who have put in continuous tem-
porary service for more than three years
shall be declared as quasi-permament if the
appointing authority is satisfied rpgarding
their fitness, age, qualifications and record of
service. The State Government have further
decided that Government servants who have
put in continyous temporary or guasi-
permanent service for more than five years
shall be declared to be in service wilh
permanent status if the appointing authority
is satisfied regarding their fiiness, age, quali-
fications and record of sprvice.
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Teone of Milk Tokens by Deli Mk
Scheme

SHRI1 M. L. SONDHI :

SHRI RANJIT SINGH :

SHRI BRIJ BHUSHAN LAL :

SHRI SURAJ BHAN :

SHRI RAM GOPAL
SHALWALE :

SHRI JAGANNATH RAO
JOSHLI :

SHRI BANSH NARAIN
SINGH :

SHRI ONKAR SINGH :

SHRI SHARDA NAND :

SHRI KANWAR. LAL
GUPTA :

SHRI RAM SWARUP
VIDYARTHI :

SHRI BAKSHI GULAM
MOHAMMAD :

SHRI S. M. JOSHI :

Will the Minister of FOOD AND
AGRICULTURE be pleased to refer to
the reply given to part (c) of Unstarred
Question No. 5114 on the 19th December,
1968 and state :

(a) the figures regarding the waiting-list
and also the number of token issued in
November, December, 1968 and January,
1969 by Delhi Milk Scheme ; and

(b) whether any further steps are being
taken to improve the supply and distribution
of milk 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHR1 ANNASAHIB
SHINDE) : (a) Dethi Milk Scheme had a
waiting list of about 81,000 applicants out
of which about 65,000 applicants have
already been offered Delhi Milk Scheme
milk.

During the months of November and
December, 1968, and January, 1969, Delhi
Milk Scheme has been in a position to issuc
milk tokens to 15,558 applicants...as detailed
below :— i

2896.

" Total No. of applicants who

Month have been issaed milk
: i} _._tokens -
“November, 1968 3,843
December, 1968 5,007
Janeary, 1960 6,708

- il 1&3&1- T
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(b) Bvery effort is being made to en-
hance procurement and distribution of milk
by the Delhi Milk Scheme. Some of the
steps taken in this connection are indicated
below :—

(i) Firm agreements have been entered
into with the cootractors who
supply milk to Delhi Milk Scheme.
They are subject 1o a penalty of
of Rs. 5 - per quintal in case of
failure to supply the agreed quanti-
ties of milk during the year.

(ii) In order to provide an incentive to
the contracltors, the rate of com-
mission payable to them has been
increased.

(iii) A mnew procurement area in the
Haryana State about 20 miles away
from Kar.al has been taken up.
Milk collection has also been start-
ed from arcas in Muzafarnagar
and Muradabad in U. P. and
Alwar aud Bharatpur in Rajas-
than.

(iv)  Ban on manufacture etc. of luxury
milk products like khoa, cream and
milk sweets has been imposed for
a period of 3 months w. e. [. 15th
April, 1969, during the coming
summer season.

(v) Four intensive cattle development
projects have been sanctioned for
the milk shed of the Delhi Milk
Scheme in district Meerut (U. P.),
districts Gurgoan and Karnal
(Haryana) and district Bikaner
(Rajasthan).

(vil) The work of organisation of Co-
operative Societies in  Karnal
1. C. D. P. area has been taken up.
Loans for the purchase of milk
anlmals are being provided to the
producer members of these socie-
ties.

The Mchsana Co-opcrative Union
has offered to supply milk to Delhi
MIlk Scheme. Supplies from the
Union have beed started from
December last and  at present daily
average of about 12,000 litres of
milk is being recefved from them.

(vii)
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Report of Engtneering Wage Board

2899. SHRI S. M. BANERIJEE :
SHRI R. K. SINHA :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether the Wage Board Award
for the Engineering industry has been sub-
mitted ;

(b) if so, the reaction of Government
and the private employers ; and

(c) whether orders to implement the
Award have been issued ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHR1 BHAG-
WAT JHA AZAD) : (a) The Report of the
Wage Board for the Engineering Industries
has been received by the Government.

(b) The employers' representalives are
not in agreement with the recommendations
made by the Chairman and Independent
Members nor with those made by the wor-
kers’ representatives.

(¢) The Board’s report is under exami-
nation. The Government have already held a
meeting with the representatives of emp-
loyers and workers.

Modern Bakerics, Litd.

2900. SHRI GADILINGANA GOWD :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that the breads
of Modern Bakeries (India) Limited are not
easily available in the market ;

(b) if so, the reasons therefor ;

(c) whether the private sellers have
decided not to purchase the breads for sale
to the public ;

(d) if so, the reasons therefor ; and

(¢) the steps being taken to make the
availability of bread to the people 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) No. Sir. The bread pro-
duced by the Modern Bakeries (India)
Limited is sold through a wide network of
retail points.

(b) Does not arise.
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(c) The Government have no such infor-
mation.
(d) and (e). Do not arise.

Modern Bakeries

2901. SHRI GADILINGANA GOWD :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the number of employees category-
wise working in Modern Bakeries (India)
Limited ;

(b) the number of Scheduled Caste/
Tribes in those categories ; and

(c) working hours prescribed for the
employees 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) :

(a) Category-I
(Pay scale of Rs. 400-950

and above) 28
Category-Il1
(Pay scale of 350-900) 16
Category-111
(Pay scales of Rs. 110-180
and Rs. 210-530) 188
Category-1V
(Pay Scales of Rs. 70-85
and Rs. 85-110) 220
Total 452
(b) Category-1 Nil
Category-II Nil
Category-II1 1
Calegory-IV 2
Total 23

() 1. For Head Office Staff :—
At per Central Government emp-
loyees.
11. For the Five Bakery Units located

at Ahmedabad, Bombay, Cochin.

Delhi and Madras :—

(i) For Administrative staff :
38} hours a work ;

(ii) For Production/Factory staff : —
48 hours a week.
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Gift of Fertilizers and their Distribation

2502. SHRI GADILINGANA GOWD :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the total quantity of fertilizers
given to India as gift during the years 1967
and 1968 ;

(b) the value thereof ;

(c) the method of distribution of such
fertilizers to various States ;

(d) whether Government realized any
amount from the people for the same :
and

(e) if not, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION) (SHRI ANNASAHIB
SHINDE) : (a) and (b). The total quantity
of fertilizers given to India as gift during
1967 and 1968 and the value thereof are
indicated below :—

Year Tonnes Rupees
1967 35,971.800 2,11,76,732
1968 22,464.485 1,29,07,130

(c) The above gifts of fertilisers were
made to the Indian Freedom from Hunger
Campaign Committee. These gifis were taken
over by the Central Fertiliser Pool on pay-
ment of cost to the Indian Freedom from
Hunger Campaign Committee. The Pool, in
turn, allocated these fertilisers to the States
as a part of the normal supplies.

(d) Yes, Sir.
(¢) Does not arise.

Community Development and
Panchayatl Raj Scheme

2903, SHRI SITARAM KESR] :
SHRI B. K. DAS

CHOWDHURY :

Will the Minister of FOOD
AGRICULTURE be pleased to state :

(a) whether fresh plans have been drawn
up to revitalise the Community Develop-
ment and Panchayati Raj Schemes during
the Fourth Plan ;

(b) if so, the details thereof ; and

(c) the proposed cutlay on the same 7

AND
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI M. s. GURUPADA-
SWAMY) : (a) to (c). As the Fourth Five
Year Plan, including Community Develop-
ment and Panchayati Raj schemes, is still to
be made final, the details of the Plan
schemes and the outlays cannot be furnished
at this stage.

Use of Fertilizers

2904. SHRI M. N. REDDY : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether any machinery exists to
gear up the sophisticated task of propa-
gating the timely planned and judicious use
of fertilizers ;

(b) if so, the details of thc machinery
set up and the manner in which it func-
tions ; and

(¢) the results thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHR1 ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) and (c). The function of advising
farmers on the judicious use of fertillsers
is mainly carried out by the extension agency
in the field comprising Village level Workers,
the Agricultural Extension Officers and Sub-
ject Matter Specialist (in Agronomy and in
Soils and Fertilisers) at the district level
(wherever such an officer is in position i_n
the intensive district). The other organi-
zations that are responsible for promoting
the use of fertilizers and whose activity is
supplemental to that of the extension agency
are (i) Agricultural Universities ir_x the States,
(ii) the Directorate of Extension at the
Central lovel: and (ili) Pertiizer Muanufac-
turing Organisations.

The extension agency promotes judicious
use of fértilkzers through several methods
like training of farmers in the application of
fertilizers in relation to different crops and
the skills involved therein : demonstrations
like simple fertilizer trials, composite de-
monstrations, national demonstrations, multi-
crop demonstrations, etc., wherein the
fertilizers use is demonstrated in relation to
a given' crep ; personal contects: with far-
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mers to advise on fertilizer use ; group dis-
cussions and meetings ; leaders training
camps and through audio-visual methods
like posters, charts, leaflets, flannel graphs
film strips, etc., bringing out the correct use
of chemical fertilizers.

In addition to above, farmers are en-
couraged to make use of soil testing faci-
lities so as to promote judicious use of
lertilizers. Presently, there are 35 Soil Test-
ing Laboratories in the country and the
facilities arec being further augmented by
strengthening 14 of the existing laboratories
to a capacity of 30,000 samples a year and
by establishing 25 new laboratories of the
same capacity. In addition, 34 mobile soil
testing laboratories are being fabricated for
distribution to the States. All these, when
provided, will be in a position to handle
three million soil samples every year. The
extension agency collects soil samples from
the fields of farmers and helps in their
analysis at thc soil testing laboratories
located in different places in each State.
On the basis of the soil-test results, the
fertilizer doses are adjusted far a particular
crop and the recommendations are communi-
cated to the coucerned farmer. Such facili-
ties are now being availed of by several
farmers so uas to avoid wasteful use of
fertilizers, which are costly and scarce.

Written Answers

The Agricultural Universities, wherever
they exist, also carry out demonsirations
in the vicinity and advise farmers on the
correct use of fertilizers. Soil Testing facili-
ties are also provided by them on a limited
scale.

The Directorate of Extension at the
Centre also indirectly helps in this task. In
addition to providing advice to State
Governments in regard to fertilizer use, soil
testing demonstrations, information and
publicity, etc., it allocates funds to the State
Governments for supporting the extension
programme of the above nature. In addition
to these, the State Government also provide
funds of their own to support demonstration
programme in intensive and other districts.

The fertilizer manufacturing firms are
also helping in the promotional activities
et.,the F.A.C.T. in Kerala and Coro-
mondal Fertilizer in Andhra Pradesh have
been doing effective extension work with
farmers, including conducting soil tests for
the cultivators. The Fertilizet Corporation
of India have also provided soil testing
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facilities at Sindri and Thombay for farmers
and advise them on the correct use of
fertilizers.

The consumption of chemical fertilizers
has increased manifold during the last three
plans as a result of the promotional work
undertaken by the extension agency all over
the country. The consumption of nitrogen
increased from 0.55 lakh tonnes in the pre-
plan period (1950-51) to an estimated 6.00
lakh tonnes as at the the end of the Third
Plan (1965-66). During the same period
the consumption of phosphatic fertilizers
increased from 0.07 lakh tonnes to 1.50 lakh
tonnes. The consumption of potash had
reached the level of 0.9 lakh tonnes by the
end of the Third Five Year Plan.
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30.9-68 F1 TFIY

30-9-1968 ¥ awrqr ufa

¥ gt ufar sat #y v afw
(ev7 aret #)
(i) easy ®reT goe g
faeg fore Tl 14.95 00.58 14.37
(i) === Arar gardew
fasg f7e gwalx 38.60 00.23 38.27
(iii) &rxr fasw o goaa  14.41 g T4 14.41
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Working Hours in P&T Deptt.

2909. SHRI BHOGENDRA JHA : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) the total number of hours in a week
for which a postal signaller, a postal clerk,
a sub-postmaster and a telegraph messenger
have to work;

(b) whether it is a fact that in the above
categories postal signallers have to perform
overtime duties and are not paid overtime
allowance;

{c) if so, reasons for this disparity;

(d) whether government are thinking of
removing this anomaly by making the pay-
ment of overtime allowance obligatory for
all categories of postal employees; and

(e) if not, reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) These categories of
staff perform a duty of 48 bours per waek,
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(b) They arc entitled to O.T.A. except
when posted as independent incharge of
offices. Even the incharge of the offices in
time scale get O.T.A. when required to work
overtime by the controlling telegraph
offices.

(c) Normally officials holding indepen-
dent charge of offices have been precluded
from the grant of O.T.A. as their work is
not susceptible to check and supervision.

(d) No.

(e) Normally overtime is granted to such
category of workers whose work can be
subjected to check and measurement, It is
not considered necessary to deviate from this
principle.
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Introduction of Service System in Employccs

States Insurance Scheme

2911. SHRI SAMAR GUHA :
SHRI K. LAKKAPPA :
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SHRI SURENDRANATH
DWIVEDY :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is a fact that the Indian
Medical Association in Calcutta has decided
to oppose the introduction of service system
in the Employees’ State Insurance Scheme;

(b) if so, the reasons therefor; and

(c¢) whether in view of this opposition,
the Employees’ State Insurance Scheme would
be vitally affected in the region?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION(SHRI BHAGWAT
JHA AZAD) : (a) to (c). The provision of
medical care under the Employee's State
Insurance Scheme is the statutory responsi-
bility of State Government and not the
concern of the Government of India. Accor-
ding to available information, the Waest
Bengal Government proposed to introduce
the Service System at 6 centres in Calcutta
side by side with the panel system but the
service dispensaries have not so far been
commissioned.

Reduction in Prices of Fertilizers

2912. SHRI VISHWA NATH PANDEY:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether Government have since con-
sidered the proposal to reduce the prices of
fertilizers; and

(b) if so, the prices of various kinds of
fertilizers fixed after reduction ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVYELOPMENT & CO-
OPERATION (SHRI ANNASAHIB
SHINDE) : (a) There is no proposal at
present to reduce the prices of fertilisers
distributed by the Central Fertiliser Pool.
In fact, the prices of all [fertilisers have been
raised mainly on account of imposition of
excise duty and countervailing import duty
on fertilisers.

(b) Does not arise,
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Allocation for Minor Irrigation to States
During 1968-69

2913, SHRI YISWA NATH PANDEY :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the outlays and allocations for minor
irrigation made to various States for 1968-69;

(b) whether the amount allocated for
1967-68 has been fully utilized and its bene-
fits reaped by the farmers for irrigation
purposes; and

(c) the extent to which the production
had gone up in 1967-68 by their use ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) An outlay of about
Rs. BR.00 crores has been approved for various
States for 1968-69. The State-wise alloca-
tion is given in the Appendix. According
to the pattern of assistance introduced with
effect from 1.4.67, the State Minor Irrigation
Schemes are eligible for central assistance in
the form of 607 loan and 15%, grant on
the overall outlays approved, the remaining
25", being met by the State Governments
concerned.

{b) The State Governments in the draft
Fourth Five Year Plans have reported an
actual expenditure of Rs. 103.17 crores during
1967-68 as against Rs. 103.06 crores, outlay
approved for that year.

(¢} A number of factors, apart from
minor irrigation facilities, contribute to the
additional production of foodgrains and as
such it is difficult to calculate precisely by the
extent to which production increased by the
use of any single factor of production. 1t is,
however, broadly estimated that on an aver-
age every additional acre of land benefited
by minor irrigation schemes contributes
about 1/5 tonne of additional foodgrains
production. It is estimated that additional
area benefited by ininor irrigation schemes
was 3.4 million acres in each of the years
1966-67 and 1967-68,
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Srarement
(Rs. in Crores)
Sl. No. Name of the State Outlay appro-
ved for 1968-69
1. Andhra Pradesh 3.00
2. Assam 098
3. Bihar 10.47
4. Gujarat 5.20
5. Haryana 1.04
6. Jammu & Kashmir 1.00
7. Kerala 2,28
8. Madhya Pradesh 6.30
9. Maharashtra 15.66
10. Mysore 6.00
11. Magaland 0.12
12. Orissa 093
13. Punjab 1.45
14, Rajasthan 1.99
15. Tamil Nadu 5.00
16. Uttar Pradesh 20.70
17. West Bengal 6.21
Total : 88.33

Trade Union Rights for Employees of
_-Educational Inslitutions

49(4. SHR1 GEORGE FERNANDES :
SHRI SRINIBAS MISRA :
SHRI SURENDRANATH
DWIVEDY :
SHRI K. LAKKAPPA :
SHRI S. M. KRISHNA :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether he has received any repre-
sentation from the All India University
Employees Confederation demanding trade
union righis for the employees in the educa-
tional institutions in the country;

(b) if so, whether Government propose
to take .ecessary steps to amend the Indus-
trial Disputes Act to give trade union rights
to these employees; and

(€) if not, the rcason therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION(SHRI BHAGWAT
JHA AZAD) : (a) Yes, a copy of the petition
to the Lok Shabha on behalf of the non-teach-
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ing employees of the Universities in India
has been received.

(b) and (c). All these matters are being
examined by the National Commission on
Labour. Further action would be taken on
receipt of the Report of the Commission.
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International Seminar on Pest Control

2919. SHRI D. N. PATODIA : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether it is a fact that an interna-
tional seminar was held recently under the
auspices of FAQ on Pest Control measures;

(b) whether the seminar has made any
suggestion on pest control which is likely
to be of help to the country; and

(c) if so, the details of the suggestions
made and whether those have been accepted
by Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPFRATION (SHRI ANNASAHIB
SHINDE) : (a) Yes. An International Semi-
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nar on Integrated pest Control was organised
by the Entomological Society of India and
Co-sponsored by (1) Indian Council of
Agril, Research (2) Research and Develop-
ment Organisation, Ministry of Defence
(3) National Institute of Sciences of India
and (4) Pesticise Association of India at
Indian Agricultural Research Institute, New
Delhi from 20th to 24th January, 1969, on
the lines of FAO Seminar held in October,
1965.
(b) Yes.

(c) As a result of these deliberations the
seminar has put out agreed definition, scope
and principles of i.tegrated pest control and
has indentified a number of arcas and
problems for which integrated control has
been recommended, first for pilot scale trial
and then for large scale application. The
final recommendations from the Entomologi-
cal Society of India are awaited by the
Government.

Supply of High Yielding Variety
Seed to Farmers

2920. SHRI D. N. PATODIA : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether adequate arrangements have
been made for the supply of quality seed of
high yielding variely to the growers for the
Reab: season;

(b) if so, what has been the allocation
of seeds to the States of U.P., Punjab and
Rajasthan and Haryana; and

(c) to what extent the use of the new

variety of seed is likely to augment the
production of crops ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Arrangements for
production of seeds to meet their require-
ments under the High Yielding Varieties a
Programme and their distribution are made
by the State Governments. In case of any
shortfall, the Central Government takes
steps to meet the deficit by arranging special
seed production programmes through the
National Seeds Corporation, or through
diversion of supplies available in surplus
States, No request for the supply of any
seeds for general cultivation during rabi
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season was received from the States of U.P.,
Punjab, Rajasthan and Haryana. Indents
were, however, received by the National
Seeds Corporation from U.P. and Rajasthan
for supply of foundation seeds of recent
amber-coloured wheat varieties and the
following quantities were supplied by the
Corporation :
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U.P. 250 quintals

Rajasthan - 325 quintals

(c) On the basis of targets of coverage
under the High-Yielding Varieties Program-
me accepted by the State Governments for
Rabi-Summer 1968 69 and the vyardsticks
agreed to by them, an additional production
of about 9.68 million tonnes of foodgrains is
estimated for the whole country.
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Cultivation of Long Staple Cotton

2921. SHRI 8. R. DAMANI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) the area at present under long
staple cotton cultivation and the per acre
yield ; and

(b) the action taken 10 encourage gro-
wers to take up cultivation of long staple
cotton in the country in order to get better
yields per acre and to reduce the burden of
imports ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHR1 ANNASAHIB
SHINDE) : (a) The area under long staple
cotton and yield per hectare for 1965-66 and
1966-67 are given below :—

Area in '000 hectare

vear  Area in '000 hectare Yield per hectare in kg
Superior long Long Superior Long

1965-66 191.0 15%0.9 130.0 111.0

1966-67 185.9 1788.5 148.0 107.0

The official estimates for the years
1967-7% have not so far been released.

(b) For stepping up cotton production,
more particularly of long staple cottons, the
Government of India is implementing a
Centrally Sponsored Scheme under which
incentives in the form of subsidy on plant
protection chemicals and equipments and
technical guidance are being given to cui-
tivators.

Irregular mail carriage to and from
Pandharpur

2922. SHRI 5. R. DAMANI : will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to stale :

(a) wheth have been
received from citizens of Mangalwedha im
Sholapur District about the irregular mail
carriage to and from Pandharpur by the
Mysore Government Transport Service |

(b) whether Government are mnsic'lari.n;
the question of entrusting the responsibility
of carriage of mails to the Mnhlr.ashtn
State Transport service who are running 12
regular services a day in the interests of the
citizens ; and

represer

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF CAMMUNICATIONS (SHRI
SHER SINGH) : (a) Yes, Sir.

(b) Yes, Sir.
(c) Does not arise.

Breakdowns of Inter-State Commurrications
2923, SHRI D. N, PATODIA :
SHRI R. R. SINGH DEO :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) whether it is & fact that with a view
to reducing the number of inter-State break-
downs of communicalons which frequently
happen due to overload, Government have
finalised a scheme whereby the break-downs
will not hamper the communications beiween
the States as hitheriotore ;

(b) if so, the details thereof ; and
(c) when it will be put into operation ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) Yes. At present
communications between important towns is
mainly dependent of one single medium of
communication. In order to cater for
service during the inevitable interruptions to
this media, alternative systems have been
planned. Afler the implementation of the
scheme ordinary Breakdowns will not disrupt
communications.

(b) Schemes already sanctioned and in
progress :

1. Delhi-Bareilly-Lucknow Coaxial Link.

2. Lucknow-Kanpur Coaxial Link.

3. Lucknow-Gorakhpur-Patna-Asansol
Microwave Link.

4. Patha-Katihar Microwave Link.

5. Delhi-Jaipur-Indore- Dhulia - Bombay

Microwave Link, with Spurs to Indore and
Ahmedabad.

6. Poona-Secunderabad Microwave Link.

7. Delhi-Bhatinda-Jullundur
Link.

8. Bombay-Dhulia-Nagpur Coaxial Link.

9. Bombay-Dhulia-Nagpur-Raipur-
Sambhalpur-Jamshedpur-Kharagpur ~ Micro-
wave Link.

10, Calcutta-Cuttack-Vijayawada-Madras
and Vijayawada-Secunderabad Coaxial Link.

11. Coimbetore-Ernakulam-Trivandrum
Coaxial Link.

1I. Schemes incouded
Fian—no! yet senctioned.

1. Delhi-Agra-Kanpur-Allahabad-Jabal-
pur-Nagpur Microwave Link.

2. Nagpur-Secunderabad-Bangalore
Coaxial Link.

3. Bombay-Panjim-Mangalore-Bangalore-
Madras Microwave Link.

4. Mangalore-Kozhikode-Ernakulam
Trivandrum Microwave Link.

s, Madras-Pondicherry-Trivandrum
Coaxial Link.
{c) During the course of the next five to

seven years, provided necessary foreign
exchange is made available.

Microwave

the Fouith
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Agricultural Credit Societies in Orlssa

2924. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) the total number of agricultural
credit societies in QOrissa to-day ;

Written Answers

(b) the total funds set apart for provid-

ing agricultural credit to the farmers in
Orissa in 1966-67, 1967-68 and 1968-69,
year-wise |

(c) whether these funds had been fully
utilised ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHR1 M. S. GURU-
PADASWAMY) : (a) to (d). The infor-
mation is being collected and will be laid
on the Table of the Sabha.

Co-operative Credit to Agriculturists

2925. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) whether co-operative credit to culti-
vators in the country is on land-holding
pattern and is not related to prodution ;
and

(b) if so, reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M. S. GURU-
PADASWAMY): (a) and (b). The main
emphasis of co-operative credit to cultivators
is on production. Short-term credit is to be
given under the Crop Loan System on the
basis of the assessment of the requirements
for the area to be cultivated with reference
to the scale of finance prescribed for grow-
ing different crops. Medium and long-term
loans are given for productive farm invest-
ments with reference to the actual require-
meants for the specific purposc and subject to
repaying capacity.
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Sugar Industry

2931. SHRI SRINIBAS MISRA :
SHRI SURENDRANATH
DWIVEDY :
SHR] K. LAKKAPPA :
SHRI S. M. KRISHNA :
SHRI S§. KUNDU :
SHRI YAJNA DATT
SHARMA :
SHRI N. K. SOMANI :
SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that the Chief
Minister of Maharashtra has made a com-
plaint against the Planning Commisson for
its irrational approach towards the sugar
industry in the co-operative sector ;

(b) if so, the details of the complaints ;
and
(¢) action taken to meet the situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE.
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI  ANNASAHIB
SHINDE) : (a) Mo such complaint has
been received from the Chief Minister of
Mnharashtra,

(b) and (c). Do not arise.

Co-operative Socictics

2932. SHRI 1.OBO PRABHU : Will the
Minister of FOOID AND AGRICULTURE
be pleased to state :

(a) position of co-operative societies
regarding their overdues and bad debts,
State-wise

(b) whether there is any proposal to
appoint a Committee to consider how public
finances, including the loans of the Reserve
Bank can be safcguarded ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M. S. GURU-
PADASWAMY) : (a) A statement indicat-
ing the overdues of primary agricultural
credit socicties and their bad and doubtful
debts as on 30-6-1967 is enclosed.

(b} Mo, Sir.

(c) The co-operative credit structure
has certain  built in safeguards for keeping
walch over the overdues of co-operative
credit societies. The state and central co-
operative banks have ther own supervisory
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machinery for checking the utilisation of
loans and recovery thereof. The Reserve
Bank also constantly reviews the overdues
position through its periodical inspection of
state and central co-operative banks as well
as in discussions with the officials and non-

]

officials concerned with the co-operative
movement in the states. The All India Rural
Credit Review Commitice appointed by the
Reserve Bank of India in July, 1966 is also
likely to go into the problem of overdues
and make recommendations.

2'2. 1990 (SAKA) Wrinen Answers

Stutement

POSITION OF CO-OPERATIVE SOCIETIES REGARDING THEIR OVERDUES
AND BAD DEBTS STATE-WISE AS ON 30-6-1967

(Rs. in lakhs)
‘Naljne of Silatc-' Gicrdass Bad and Doubtful
Union Territory debts

1. Andhra Pradesh 9,97 12
2. Assam 1,50 1
3. Bihar 3,09 2
4. Gujarat 14,18 8
5. Haryana 216 —
6. Jammu and Kashmir 92
7. Kerala 375
8. Madhya Pradesh 19,82 24
9. Madras 13,44 13
10. Maharashtra 39,95 33
11, Mysore 12,25 5
12. Nagaland 1 —
13,  Orissa 548 5
14. Punjab 515 —
15. Rajasthan 516 4
16. Uttar Pradesh 17,80 —_
17.  West Bengal 431 14
18. Andaman and Nicobar Islands 1 —
19. Chandigarh 1 N.A
20. Delhi 3 —
21. Goa, Daman and Diu 4 -
22, Himachal Pradesh 84 21
23. Manipur 11 _—
24, Pondicherry 3 =
25. Tripura 14 —_

Total 160,15 1,55

Note : Complete figures as on 30-6-1968 are not yet available. The preliminary

estimates, however, place the
1968.

overdues as Rs. 136.75 crores on 30th June,
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Growing of Vegetables through Hydro-
phonic Methods

2933. SHRI LOBO PRABHU : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to refer to the reply given
to Unstarred Question No. 3453 on the 5th
December, 1968 and state :

(a) whether the Indian Council of Agri-
cultural Research lakes note of improvements
in vegetable production through the Hydro-
phonic methods as reported in the Press ;

(b) if so, whether the Council has taken
note of the experiments of Mrs. Shrofl of
Bombay in the matter ; and

(c) if not, the reason therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The Council usually takes
note of articles published in the Press on
agricultural improvement.

(b) No.

(¢) Somehow, the article has not come
the notice of this Council. Effort is now
being made to obtain a copy of the article.

Merger of Kaira Project and
Delhi Milk Scheme

2934. SHRI D. N. PATODIA : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether it is a fact that the Delhi
Milk Scheme and the Kaira Project have
been merged for the purpose of cattle de-
velopment and supply of milk for both these
projects ;

(b) whether  the cattle development
scheme is also being assisted by the World
Food Programme ; and

(c) if so, the assistance that is being
received and the plans that have been drawn
up for adequate supply of milk to both the
projects ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE]) : (a) No, Sir.

(b) and (c). The World Food Programme
authoritics under Project 348 are separately
assistirg the Delhi Milk  Scheme and the
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Kaira Project, Anand as per details given

below :

(i) The assistance will be in the form
of gift of coarse grains (maize and
sorghum) at the rate of 25,000
tonnes per annum per scheme for
a period of three years.

(ii) The balanced cattle feed would be

manufactured and distributed at

low-cost to milk producers in the

Meerut Intensive Cattle Develop-

ment Project in the case of Delhi

Milk Scheme and in the Kaira

Intensive Cattle  Development

Project in the case of Kaira Milk

Project.

The programme commenced in

August, 1967 in the case of Kaira

and in February, 1969 in the case

of Delhi Milk Scheme.

From the funds so generated out
of the sale proceeds of the World
Food Programme feed grains,
2/ird of the amount would be
ploughed back for intensifying
dairying and livestock development
programmes and the remaining
1/3rd portion would be retained as
counterpart fund for the purchase
of local cereal grains to continue
the programme after World Food
Programme aid ceases.

(v) On account of limited availability
of W.F.P. feed grains, the Pro-
gramme would be confined to the
feeding of 10,000 animals in each
of the Intensive Cattle Development
Projects.

The beneficiaries under this scheme
would supply milk to the respective
dairy projects.

(i)

(iv)

(vi)

Deep Sea Fishing in West Bengal

2935. SHRI JYOTIRMOY BASU:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that some indus-
trialists in the Private Sector have taken
the initiative to start deep sea fishing in
West Bengal ;

(b) if so, whether Government have
allowed the Private Sector to start decp sca
fishing on a commercial basis ;

(c) if so, the reasons as to why Govern-
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ment are not ready to enter into this

venture ;

(d) whether deep sea fishing scheme of
the Kerala Government is paying dividend ;
and

(e) if so, why according to Government,
it is not possible to achicve similar results in
West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) No deep sea fishing project
has been started in West Bengal.

(b) Permission from Gavernment is not
necessary for the Private Sector to start deep
see fishing on a commercial basis except
where foreign  collaboration  is  involved.
Proposals involving foreign collaboration are
considered on merits.

(c) Does not arise.

(d) The Government of Kerala have not
taken up any departmental deep sea fishing
scheme so far.

The Kerala State Fisheries Corporation
are at jresent operating a few small shrimp
trawlers and are proposing to iniroduce large
trawlers for deep sea fishing. The Corpora-
tion has not paid any dividend so far.

(e) The exploitation both by the private
and public sectors of the shrimp resources
close to the coast in Kerala has resulted in
rapid development of the fishing industry in
that State. While the existence of similar
resources around the West Bengal coast
has not been established, the surveys so far
conducted have given encouraging results.
The approach adopted by Government is
that the maximum utilisation of available
resources should be made, and with this
end in view steps have been taken both to
ascertain the interest in the private sector in
West Bengal in deep sea fishing and to
obtain vessels for more intensive surveys.

Index of Real Income of Workers

2936, SHR! JYOTIRMOY BASU:
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state the
index of real income of the workers in
India, State-wise, from 1966-67 to 1968-69,
year-wise 7

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
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AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): Index numbers of
rcal earnings are compiled by deflating the
index of money earnings by the consumer
price index numbers. As consumer price
index numbers are compiled for different
centres and not for different States, infor-
mation about index of real ecarmings of
workers on a State-wise basis is not available.

Agricultural Institution in West Bengal

2937. SHR1 JYOTIRMOY BASU:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether Government have any
scheme to set up an agricultural institution
in South 24 Parganas, West Bengal ;

(b) if so, the details thereof ; and when
it is going to be implemented ; and

(c) if not, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Setting up of agricultural
institutions is normally the concern of the
respective State Governments. The Govern-
ment of India have not received any such
proposal from the Government of West
Bengal.

(b) and (c). Do not arise.
Formation of a Federation of Labour

2938. SHRI SITARAM KESRI : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that a Study
Group of the National Labour Commission
has suggested the formation of federation of
labour in India ;

(b) the other recommendations of the
Study Group ;

(c) whether Government have considered’
the Report of the Study Group ; and

(d) if so, the reaction of Government
thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): (a) to (d). Govem-

~ment understand that some of the study

groups making such recommendations have

submitted their reports to the National
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Commission on Labour. Government are
not seized of the matter at present and will
consider it on receipt of the recommendations
of the Commission.

Telex Service at Bhubaneswar

2939. SHRI K. P. SINGH DEO :
SHKI P. K. DEO :
SHRI D. N. DEB :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased Lo state :

(a) whether any request from the Orissa
Government for establishing Telex service at
Bhubaneswar has been receieved; and

(b) if so, the Central
reaction in this regard ?

Government's

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) Yes.

(b) The proposal for the opening of 50
line telex at Bhubaneswar is under conside-
ration. However, it has not been possible
to takc up the same so far for want of ade-
quate demand.

SHIY A%

2040. it QEo qWo WiTH : ¥7 gl
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(7) = 7z ¥t &= & fF qremEh
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fvd 7% Weq@ &9 4 W9 WA ¥
waran Tawwl & fafewre qur fa-
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aw fesr o W oW ¥ o e
qEY |

Telephone Advisory Committee at Imphal

2943, SHRI M. MEGHACHANDRA :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether any Telephone Advisory
Committee for Imphal has been formed;

(b) if so,
Committee; and

the members of the said

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) No.

(b) Does not arise.

(¢) Telephone Advisory Committees are
set up where the number of working connec-
tions plus the number of applicants on the
waiting list is 1500 or more. Imphal does
not fulfil this criteria.

Telephone Advisory Committee for
Manipur, Tripura, NEFA & Nagaland

2944, SHR1I M, MEGHACHANDRA :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUMICA-
TIONS be pleased to state

(a) whether there is ony P&T Advisory
Committee for Manipur, Tripura, NEFA and
Nagaland regions;

(b) if so, when the Committee was
formed and who are the members of the
aforesaid Advisory Committee;

(c) whether there is any move for recon-
stituting the Committee; and

(d) if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Yes. Sir.

(b) The Advisory Committee for Mani-
pur, Tripura, NEFA and N.H.T.A. was
formed in March, 1961, Subsequently it
was changed as for Manipur, Tripura, NEFA
and Nagaland. The names of the present
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members of the Committee are being obtain-
ep from the P.M.G. Shillong and necessary
information in this regard will be placed on
the table of the Lok Sabha shortly.

(c) No Sir. Action is, however, taken
to replace members as and when they com-
plete their tenure of two years.

(d) The membership of some of the
members is due to expire in Sept., 69.

Telephone Connections in Assam, N.E.F.A, etc.

2945. SHRI M. MEGHACHANDRA :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA.
TIONS be pleased to state :

(a) the number of telephoue connections
in the whole of Assam, NEFA, Nagaland,
Manipur in the month of December, 1966;

(b) the new telephone connections grant-
ed after December, 1966 till date;

(c) whether it is a fact that the Assam
Circle Telephone Directory compiled in
December, 1966 remains unrevised till date;
and

(d) if so, the reason for not having a
new telephone directory in the interest of the
subscribers and the public ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) ; (a)

Assam 13,196
NEFA 98
Magaland 630
Manipur 716
Tripura 1,239
(b) Assam 4,718
NEFA 82
Nagaland 136
Manipur 145
Tripura 199
(c) Yes.

(d) The Telephone directory is normally
published once a year but the 1967 and 1968
issues could not be brought out as the sole
advertising Agent expired suddenly and the
new advertising Agent could not be appoint-
ed for a long time due to technical and
procedural difficulties. The fresh advertising
Agent has now been appointed and the next
issue of the directory is expected to be
published in  April, 1969.
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Sugar Quota for Manipur

2946. SHRI M. MEGHACHANDRA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the quota of controlled sugar for
Manipur at present;

(b) the extra quota of controlled sugar
for Marriages Festivals etc. and the nature
of distribution thereto;

(c) whether the Government of Manipur
have requested for an increase in the control-
led quota; and

(d) if so, the reaction of Governnent
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) The monthly quota of levy
sugar for Manipur is 151 tounes at present.

(b) Additional quota of 19.4 tonnes
cach for the monthly periods March-April,
April-May and May-June, 1968 was allotted
to Manipur Territory for marriages, festivals
and important religious congregations. A
further additional quota of 81.4 tonnes was
allotted to Manipur for festivals during
August-October, 1968. An ad e quota of
30 tonnes was also allotted to Manipur on
1.3.1969 for Holi and other festivals. The
internal distribution of levy sugar within the
Territory is left to the Manipur Government.

(c) and (d). The Government of Manipur
had requested in May, 1968 for increase in
their monthly quota from 79 tonnes to 150
tonnes. The monthly quota of levy sugar
of Manipur Territory was increased from 79
tonnes to 100 tonnes from May-June, 1968
period. It was enhanced to 151 tonnes from
23.1.1969.

Trade Unions in Manipur

2947, SHRI M. MEGHACHANDRA :
Will the Minister of LABOUR AND REHA
BILITATION be pleased to state :

(a) the number and names of the Trade
Unions of Government employees and
workers of the Union Territory of Manipur
so organised and registered under the Indian
Trade Union Act, 1926;

(b) whether these Trade Unions are free
to carry on their Trade Union activities
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without any undue restriction from their
Departmental officers;

(c) whether it is a fact that Government
do not grant recognition to any of the
aforsaid trade unions; and

(d) if so, the reasons for not encoura-
ging normal Trade Union activities within
the fourcorners of Trade Union Laws ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) A statement is
appended.

(b) Yes.

(c) No trade Union except one of the
P.W.D. has so far moved an Administration
for recognition. This case was referred to
the concerned head of Department.

(d) Does not arise.

Srarement

The number and mames of the Trade
Unions of Government employees and
workers of the Union Territory of Manipur
so organised and registered under the Trade
Unions Act, 1926 :—

1. State Transport Workers Union.

2. Engineering Workers Union.

3. Manipur State Transport Workers
Association.

4. Government Press Employees
Union.

5. Manipur P.W.D. Workers Associa-
tion.
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6. Imphal Municipality Workers Unlon.

7. Manipur  Government  Hospital
Employees Union.

8. Manipur  Electricity Employees
Union,

9. Civil Hospital and Medical Depart-
ment Employees Union.

10. Imphal Municipality Workers Associ-
ation.

wItwg agwT<t wiw s, gemEr
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Post Offices in Villages

2951. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of TNFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleasad to state :

(a) whether a decision to have post
offices in villages with a minimum population,
irrespective of income, has been taken; and

(b) if so, details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DF-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) No.

(b) Does not arise.
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Article written by Prof. Arnold Toynbee

2955. SHRI INDRAJIT GUPTA : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether an articles by Prof. Arnold
Toynbee appearing in  the Republic Day
supplement of the *“Statesman™ was distai-
buted by the Press Information Bureau;

(b) whether the said articles had been
made available to the Press Information
Bureau by the National Committee for the
Gandhi Centenary;

(¢) if so, whether the National Commi-
ttee or the PIB is responsible for studying
the contents of such articles before distribu-
tion; and

(d) whether the said article was distribu-
ted despite its containing references which
hurt the religious sentiments of the minority
community 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHR1 1. K. GUJRAL) : (a) and (b). Yes.
Sir.

(c) and (d). The article, writtcn by a
historian of international repute, was one of
several articles taken from the Commemo-
ration Volume “Mahatma Gandhi—100
Years", edited by Dr. S. Radhakrishnan and
publisi-ed by the Gandhi Peace Foundation.
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It was distribution by the Press Information
Bureau on 30th November. 1968, with copy-
right credit to the Gandhi Peace Foundation,
after obtaining the consent of the latter to
its release to the Press. It had been publi-
shed in 44 newspapers and periodicals in
various parts of the country prior to its
publication in the Republic Day supplement
of the Statesman in January, 1969. without
evoking any protest whatsoever.

Appointment of Joint Secretery in the Dopart-
ment of Information and Broadcasting

2956. SHRI INDRAJIT GUPTA : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether a Senior Officers from Wast
Bengal has recently been appointed as Joint
Secretary in his Ministry (Department of
Information and Broadcasting);

(b) whether it is a fact that the said
Officer could not take charge of his duties
for several days due to refusal by the former
incumbent to relinguish the post; and

(c) if so, the circumstances of such
obstructive attitude by the former incumbent
and action, if any, taken against him ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) Yes, Sir.

(b) He could not take charge of his post
because his predecessor had not received his
posting orders on transfer. It is not correct
that he had refused to hand over charge.

(c) Does not arise.

Loan given by Film Finance Corporation
to Film Producers

2957. SHRI INDRAJIT GUPTA : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether his attention has been drawn
to Shri Satyajit Roy's statement from Poona
on the 30th January 1969 (o the effect that
only wealthy film producers and those who
could afford to deposit the required security
were being benefited by the Film Finance
Corporation while the enterprising young
producers were less fortunate; and .
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(b) if so, the reaction of Government
thereto and action proposed to be taken in
the matter.

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) The Govern
ment have scen a report to that effect in
newspapers.

{b) Although the Film Finance Corpora-
tion attempts to obtain other collateral
security besides that of the film to cover the
risk involved but security is not the all-
important factor for grant of loans. All
proposals arc considered on their merits and

a worthwhile proposal is not disfavoured
merely for want of adequate security or
guarantee.

Aslan Labour Ministers Conference

SHRI INDRAJIT GUPTA :
SHRI D. C. SHARMA :
SHR1 BEN1 SHANKER

SHARMA :

SHRI HARDAYAL DEVGUN :
SHRI RANJIT SINGH :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether the recent Conference
of Asian Labour Ministers held at New
Delhi, has resolved that the International
Labour Organisation conventions are unsui-
table for the Asian region;

(b) if so. whether the Government of
India share this view and since when ; and

(c) whether, the conference also app-
roved of Government of India’s ban on
strikes in essential industries and services ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
& REHABILITATION (SHRI BHAGWAT
JHA AZAD) : (a) and (b). In a declaration
concerning the International Labour Organi-
sation, the Conference invited the altention
of the ILO to the need for a review of some
of the existing ILO Coventions with reference
to their consistency with the needs and
realities in Asian countries and also pointed
out that it was necessary that the standards
proposed are of more direct relevance to the
needs and conditions of the majority of the
developing countrics of the world.

29358.
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There is no conflict between the declara-
tion and the views cxpressed on the subject
by the Government of India on 2 number of
occasions.

{c) No such approval
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was sought.

Transmission Exccutives

2959. SHRIS. M. JOSHI : Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether it is a fact that gradation
list of Transmission Executives has not been
prepared for the last ten years ;

(b) il so, when it wili be ready and
whether Government will lay it on the table
when ready 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION & BROAD-
CASTING AND IN THE DEPARTMENT
OF COMMUNICATIONS (SHRI1. K.
GUIJRAL): (a) The gradation list of all
categories of staff including  Tranismission
Executives, as corrected upto  1.4.1961, was
brought out in printed form during the year
1962, and circulated.

(b) Inthe eontext of the need for economy,
no fresh gradation list has been brought out,
nor is it proposed to bring it out in the near
future. However, for oflicial usc the seniority
lists ol different grades including that of
Transmission Excutives are maintained in the
Department and are circulated to the staff
concerned whenever necessary. It is not
proposed to lay such documents on the Table
of House.

Arca Under Jute Cultivation

2960, SHRI R. K. SINHA :  Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

) (a) the total area undcr jute cultivation
in the country, State-wise ; and

(b) steps proposed to be taken to in-
crease the area under jute cultivation ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & COOP-
ERATION (SHRI ANNASAHIB SHINDE) :
(a) A statement giving State-wise estimates
ol are a under jute for 1967-68 is attached.

(b) Itis proposed to increase area under
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jute by double cropping in irrigated areas in
the States of Wcst Bengal. Bihar and Orissa.
The main strategy is to increase per acre
yield in the jute growing areas rather than
aim at more areas under jute which presents
practical difficulties, primarily, because of
competion with food crops.

Srotement

Area umder Jute (Stase-wise) 1957 6K | finai)

State Area
(Thousand hectares)

Assam 146.0

Bihar 157.9

Orissa 50.4

Uttar Pradesh 229

West Bengal 496.0

Tripura 121

Total : 885.3

Nepalese Rice for India

2961. SHRI D. C. SHARMA :

SHRI1 BENI SHANKER
SHARMA :

SHR1 HARDAYAL DEVGUN :

SHRI RANIJIT SINGH :

SHRI D. N. PATODIA

will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(@) whether talks were held recently
with Nepal for purchase of Nepalese rice
for India ;

(b) if 50, the conclusions arrived at:
and

(c) how the price compares with the
prices offered by Burma, Australia and
Thailand ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & COOP-
ERATION (SHRI ANNASAHIB
SHINDE) : (a) Mo, Sir.

(b) and (¢). Do not arise.

Impert of Rice
2962. SHRI D. C. SHARMA

SHRI BEN! SHANKER
SHARMA :

13, 1969 156
SHRI HARDAYAL DEVGUN :
SHRI RANJIT SINGH
Will the Minister of FOOD AND
AGRICULTURE be pleased to state :
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(a) whether it is proposed to import
400,000 tonnes of rice during 1969-70 ;

(b) whether it is a fact that rice out-
put during the current year is 2,000,000
tonnes more as compared to the previous
year ; and

(e) if so, the justification for the

import of rice ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & COOP-
ERATION (SHRI ANNASAHIB SHINDE) :
(a) Arrangements have been made for the
import of 2,83,000 metric tons of rice during
1969. Some further purchases are likeiy to
be made but the total quantity that will be
purchased this year has not yet been decided.

(b) Firm estimates of production of
of rice during 1968 69 have not yet become
available. In the absence of firm estimates,
it is not posible to say whether production
of rice in the current year will be higher
than that of last year.

(¢)  Our imports are not only to meet
the requirments of public distribution system
but building up & buffer stock which is
necessary to meet unforseen contingencies to
stabilize prices.

Employment of Local Population in
Private Sector
2963. SHRI D. C. SHARMA :
SHRI BENI1 SHANKER
SHARMA :
SHRI HARDAYAL
DEVGUN :
SHRI RANIJIT SINGH :
SHRI JYOTIRMOY BASU :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government have sought
the help of the All India Organization of
employers to ensure an adequate share of
jobs in the private sector for the local
population ;

(b) whether State Labour Ministers have
also been requested to use their good offices
with private concerns in the matler ; and



157 Written Answers

(e) if so, their response thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): (a) In pursuance of
the recommendation of National Integration
Council, All India Employees’ Organisations
were requested to ask their constituents to
employ local people to the largest possible
extent subject fo their suitability.

(b) Yes.

(¢} Employers’ Organisations :

The Employers’ Organisations generally
recognise that local people should get due
share in employment in industries established
in the area. In fact this practice already
exists. But they feel that the interests of the
local people should not get precedence over
other ‘desirable objectives’. According to
them, a rigid policy based on this practice
will not only be unwise from the point of
view of production and efficiency but will
also militate against the objective of national
integration, apart from the possibility of
offending the spirit of the Constitution.

Srate Goveraments

According to the information received,
five State Governments have brought the
recommendations of the National Integration
Council to the notice of the Private
employers. One  State Government has
informed that local people are being provided
with adequate employment opportunities.

Four States are considering the matter
while information is still awaited from the
rest of the States.

Misuse of S. T. D. System in All
Junctions of Northern Railway

2964. SHRI YASHPAL SINGH : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to siate :

(a) whether Government have provided
S. T. D. System in all the junctions of
Northern Railway through Northern Railway
Trunk Board in Delhi ;

(b) whether  Government’s  attention
has been drawn to the fact that this system
is being misused for private purposes by the
Railway Officers ; and

(c) if so, whether S. T. D. System is
proposed to be removed by providing P.C.0.
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System from the Worthern Railway Delhi
Trunk Board ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Since the
trunk boards are connected to Delhi Tele-
phone System through local junctions,
provision of STD Service on these junctions
is automatic.

(b) As the junctions under reference are
metered, all call established on them (local
or STD) are charged for. The question of
mis-use, therefore, if any, would be for the
Railway Administration and does not concern
the Department of P. and T.

{c) No request has been received from
the Northern Railway for STD barring of
these junctions.

Exclusion of Himachal Pradcsh and
Jammu and Kashmir from Foed Z.one of
Punjab

2965. SHRI HEM RAJ: Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether the attention of Government
has been drawn to the fact that the Chief
Minister of Himachal Pradesh has alleged in
a statement at Simla on the 7th February,
1969 that the Central Gowvernment in con-
sultation which Punjab United Front Ministry
kept Himachal Pradesh outside the food
zone comprising of Punjab and Jammu and
Kashmir ; and

(b) if so, what are the real fact and
what were the causes to exclude it from the
said zone 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CQOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Such a statement has come
to the notice of Government.

(b) The policy regarding zonal pattern
is decided in consultation with the Con-
ferences of Chief Ministers held from time
to time. Consequent on the recommendation
made by the Chief Ministers" Conference
held on 8th and 9th April, 1967, Himachal
Pradesh was excluded from the then existing
composite wheat zone of Punjab, Haryana,
U. P, Jammu and Kashmir, Himacha)
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Pradesh, Chandigarh and non-rationed areas
of Delhi. The recommendations made by
the Chief Ministers’ Conference were also
announced by Minister of Food, Agriculture,
Community Development and Cu-operation
in the Rajya Sabha in a statement made by
him in the Sabha on 11-4-1967. Howzever, on
the recommendations of the Chief Minsters®
Conference held in March, 1968, Himachal
Pradesh was included in the Northern food
zone which also included Punjab, Haryana,
Jammu and Kashmir, Chandigarh and
Delhi.

Target of Sugar Production

2966. SHRI N. K. SOMANI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) the target of sugar production at the
end of the Fourth FFive Year Plan as received
from the Planning Commission’s working
group on sugar ;

(b) what is the present licensed capacity
in the corporate a d the co-opetative seclors
respectively

(c) whether a recommendation has been
received from the Maharashtra Government
in respect of increasing the Planning Com-
mission's target ; and

(d) if so, the reaction
Government to this suggestion ?

of Central

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No Working Group was
appointed by the Planning Commission to
recommend the target for sugar production
for the Fourth Five Year Plan. The question
of fixing the target of sugar production
for the Fourth Plan is under consideration.

(b) At present the licensed annual sugar
production capacity ol the sugar industry
in the corporate and the co-operative
sector is 44 .50 lakh tonnes as undes :—

Licensed annual sugar

Sector production capicity
(Lakh tonnes) _
Joint Stock 28.22
Co-oper ative 16.28
Total 44.50

e e e o S S T e p——
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(¢) No, Sir.
1d) Does not arise.
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Telephone and Telegraph Posts in Middle
of Roads in Mangalore Municipal Area

2969. SHRI LOBO PRABHU : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether instructions are issued for
periodic surveys of telegraph and telephone
posts so that the widening of roads is not
hampered by letting them in their old
position

(b) if not, the reasons therefor ;

(c) the number of such posts in Manga-
lore Municipal area which are more than
five feet from the edge of the roads ;

(d) whether their position cannot be
changed without changing the position of
underground cable ;

(e) the reasons for delay in supplying
cable indented by more than a year ago for
Mangalore Municipal area and directed by
the P.and T. Board for supply more than
three months ago ; and

(f) the reasons for nol importing the
cable for said purpose which would be
justified by the accuring income for 500 con-
nections in that area dependent upon the
supply of Cable ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHR1 SHER SINGH): (a) Codified in-
structions are available for dealing with
requests for shifting on Telegraph and Tele-
phone posts on demand from the local Muni-
authorities.  As such, no special

cipal ) ecia
instructions are required for periodic
SUrveys.

(b) Does not arise in view of the
above.

(c) There were 7 posts in Mangalore
Municipal area which were at a distance
of more than 5 from the edges of the
roads.

(d) All the posts except 2 have been
shiftgd on requisition recived in December,
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1968. The last two posts are expected to be
shifted by end of April, 1969 as about 2
kms. of cables are to be laid for this pur-
pose.

(&) As the production of telephone cables
in the country is not able to meet the
requirements in full, it has not been found
possible to supply the telephone cables to
not only Mangalore but also to other places
in the country.

(f) Non-availability of foreign exchange
has been the principal factor for non.
placement of order during the current year
for importing underground cables. Con-
sequent upon the availability of some foreign
exchange under various trade plans in
February, 1969 orders for importing 1,115
kms. of cables have since been released.

Imposition of Tax on Irrigation from
Private Sources by Mysore Government

2970. SHRI LOBO PRABHU : Wwill
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether the Mysore Government
propose to impose a tax on irrigation from
private sources ;

(b) if so, the legal justification for taxing
the income to which Government have not
contributed ;

(c) whether this tax is likely to reduce
the incentive for minor irrigation and for in-
creased food production considering that
taxes are already levied on supply of electri-
city and pump-sets ; and

(d) the Central Government’s reaction
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (d). The information is
being collected from the State Government
and will be placed on the Table of the Sabha

on receipt.

International Academy of Indian
Culture, New Delbi
2971. SHRI ESWARA REDDY : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to refer to the reply
given to Unstarred Question No. 6823 on
the 26th July, 1967 and state :

(a) the steps taken to see that the
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employces of M/s. International Academy
of Indian Culture, Hauz Khas, New Delhi
are covered by the Employees Provident
Fund Act ;

(b) whether Government are aware that
the management have discharged about 40
employees for making the demands ; and

(c) if so, steps proposed to be taken in
the matter

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): (a) The
management have made a representation
against their coverage under the Act and the
matter is still under consideration of Govern-
ment in consultation with the provident fund
authorities.

(b) and (c). The matter falls within the
sphere of action of the Delhi Administration
which has reported that no dispute has been
received by it in this regard during recent
years.

Subsidy on Sale of Transistors to
Farmers

2972. SHRI N. K. SANGHI: Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether Government propose to sub-
sidise the sale of medium wave teansistor
radios 1o the farmers ; and

(b) if so, whether any scheme has been
finalised in this regard and what will be the
approximate subsidy per radio ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD. AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHR1 ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) A scheme in this connection is under
consideration of the Government of India.

faee # §amig feafar ygaza™ & wqrar-
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Withdrawal of Subsidies from Agricultural
Inputs

2974. SHRI D. N. PATODIA :

SHRI YASHWANT SINGH
KUSHWAH :

SHRI SITARAM KESRI :

SHRI ONKAR LAL BERWA :

SHRI RAGHUVIR SINGH
SHASTRI :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that Government
are considering to withdraw all subsidies on
agricultural inputs like fertilisers, pesticides,
seeds and minor irrigation works 3

(b) whether the move is likely to retard
the progress that has been made in the
sphere of agriculture during the last few
years : and

(¢) if nmot. in what way Government
propose to improve the existing agricultural
financing schemes to ensure that the progress
in the field of agriculture is maintained 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir, except for small
farmers and other weaker sections of farm-
ing community and also for programmes in
special areas like hill areas, scarcity areas
and other backward areas.

(b) No, Sir.

{c) The increased production resylting
from the application of warious inputy jp.
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cluding irrigation, is proving attractive and
remunerative to the farmers at preseat level
of prices. Besides, considerable progress is
being made in augmenting the supplies of
credit for agricultural requirements through
institutional agencies like Land Dewelop-
ment Banks, Co-operatives, Agricultural
Refinance Corporation, Agro-Industries Cor-
poration, Commercial Banks etc. It isenvi-
saged to make specific provisions in the new
Fourth Plan (1969-74) for support from the
Central and State Governments for achiev-
ing substantial increases in the supply of
institutional finance for agricultural purposes
to the advantage of all sections of farming
pupulation.
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Construction of Houscs for Iron Ore
Workers in Orissa

2976. SHR1 CHINTAMANI PANI-
GRAHI : Will the Minister of LABOUR
AND REHABILITATION be pleased to
state :

(a) whether Government have sanction-
ed any subsidy out of the Tron Ore Welfare
Fund for construction of houses for iron ore
workers in Orissa iron ore mining areas ;

(b) if so, the amount sanctioned and
utilised from 1966-67 to 1968-69, year-wise ;

(c) the number of houses built so far
and their location ;

(d) whether the iron ore workers fund
has any office in Orissa ; and

(e) if so, where and the amount of rent
being paid monthly for this purposc ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) Yes, Sir,

(b) 1966-67
Amount sanctioned—-Rs. 2 lakhs.
Amount utilised—Nil.

The various formalities for transfer nf
land in favour of the Central Government
could not be completed.

1967-68

Amount sanctioned —Rs. 1.045 lakhs
Amount utilised—Rs. 1 lakh,
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1968-69

Amount sanctioned—Rs. 6.117
lakhs.

Amount utilised upto 7-3-1969 Rs. 400/-
for one house. 225 more houses are being
constructed by various mine owners costing
Rs. 7.090 lakhs.

(c) Bolani—25 houses.
Barbil—1 house.

Besides, 225 houses arc being construc-
ted by various mine owners at wvarious
places.

(d) Yes, Sir.
(e) Bhubaneshwar and Barbil.

The rent for the office of the Fund at
Bhubaneshwar is Rs. 330/- p. m. The rent
for the Office at Barbil is Rs. 72/- p. m.
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Ratio of Wages to Productivity

2978. SHRI D. C. SHARMA : Will the
Minister of LABOUR AND REHABILITA-
TTON be pleased to state :

(a) whether the desirability of wages
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being related to productivity has been
examined;
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(b) if so, results thereof; and

(c) the steps proposed to be taken in
the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) to (c). Wages
Boards that are set up by Government from
time to time for wvarious industries are
required to bear in mind the desirability of
extending the system of payment by results,
while recommending a wage structure for the
industries concerned.

Review of the Cases of Employecs
who Participated in the Strike

2979. SHRI P. N. SOLANKI :
SHRI D. R. PARMAR :
SHRI DEVEN SEN :

SHRI KIKAR SINGH :
SHRI ONKAR LAL BERWA :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether the cases of P&T employees
who were suspended in connection with the
strike of the 19th September, 1968 have been
reviewed; and

(b) the number of such employees who
have since been absorbed in service ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Yes, Sir.

(b) 1186

Resettlement of Refugee Widows from
West Pakistan

2980. SHRI BENI SHANKER
SHARMA : Will the Minister of LABOUR
AND REHABILITATION be pleased to
state :

(a) whether it is a fact that widows who
migrated to India after being displaced from
West Pakistan in the year 1947 and who have
not been granted any kind of rehabilitation
grant or any such assistance so far, are still
eligible for financial assistance or can be
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allotted suitable plots of lands for construct-
ing houses in Delhi for their settlement;

(b) if so, the details of such assistance
to such widows, which can be given by
Government; and

(c) the procebure for granting the above
assistance 7

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) to (c). There is no
scheme atl present for the grant of financial
assistance or allotment of plots of land to
refugec  widows from West Pakistan. In
very hard cases, however, displaced persons
from West Pakistan including widows are
admitted to Homes; monthly cash-doles are
also granted outside Homes.

Additional Facilities Through Various
Projects for Irrigation Purpose

2981. SHRI S. R. DAMANI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) the additional area brought under
irrigation during the year through major,
and medjum projects;

(b} the number of tubewell installed and
working in the various States and the area
benefited by them;

(c) whether adequate facilities have been
privided in all the arcas where high-yielding
varieties are used for crops; and

(d) the additional facilities provided
during the year in drought-stricken areas of
the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (d). The information is
being collected from the States and will be
placed on the Table of the Sabha in due

course.

Telephone Connections in Iringal (Kerala)

2982. SHRI E. K. NAYANAR : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether the Government have recei-
ved any memorandum to open a Telephone
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line in Iringal
and

(b) if so, steps being taken to open it at
an early date ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Yes.

(b) Opening of a Public Call Office at
Iringal has been sanctioned. Action is being
taken by Postmaster General Trivandrum
to carry out the work.
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aar zfrarm & s=dt 9797 N gure may
aar 481 1 FATAT QAT AT @ wR@T
a7 ag frar ST € ; AR

(@) fz 21, @Y z@® OwF & fay
FI7 FTHATEY Y AT E & 7

ww, vy, mygafoe fasm aar
apere watew ¥ 5T WA (s mear
atfga fd) : (%) o= otz gfeamn
¥ g TEA FT qAIE A AT AG wY
e 3cqTEA & fad wewe A aman
g

TH 96T ¥ IO A & (9F WY M
uF IR F FeqwT H, WSy gIeIc A
Fanar # fe usy goRTT & qig o e
amsrd 7 ¢ fe o o mal o
) 1 1w w1 fzay amam §

gumrsr A fe aw o gy qw
FmraTr ECc A § @ T wEY ad
HeqT &7 a9 w1 fzar wmar ¢

(&) afews Fara & 9g a9 Fraeg
wfafaam, 1950 % w=aad, & 14 &g
d wfes wrg ¥ayg w1, N feFa g
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soAw & w2 v QT oy W e
wrg, Nz fogfa A1 fedt e Q0
¥ W@ w0 W g%AT §F Ay ewqrdy
9 § wew & Tar g, usw ¥ a9 fFar
WT gFAr & 1 qfe9w M @R A
wfafran £ aq 33 & fag F17 I3

g

Categories of Employces in Radio Stations

2984. SHRI MANUBHAI PATEL : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) what are the present categories of
employees in Radio Stations;

(b) whether there is any proposal to
merge any of these categories;

(c) whether the categories of Programme
Executive and  Assistant Producers will be
affected thereby; and

(d) if so, steps envisaged to protect their
seniority rights ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) (i) Programme

officers,
(ii) Engineering officers,
(iii) Editorial staff,
(iv) Staff Artists,
(v) Ministerial staff, and
(vi) Class 1V staff.

(b) and (c). Yes, Sir. A Study Team on
Staff Reorganisation has made a proposal
for the integration of cadres of Assistant
Station Directors and Programme Executives,
who are programme personnel and those of
Producers and Assistant Producers, who
come under the category uf staffl artists. A
final decision on this proposal has yet to be
taken.
(d) Seniority rights of the personnel
involved will be kept in view in the scheme
which may be finally prepared.

Farm and Industries Equipment 1natitute

2985. SHRI RAM AVTAR SHARMA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether there is any proposal under
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Government’s consideration to set up a farm
and industrial equipment institue on the
lines of & similar organisation in the United
States;

(b) if so, the details thereof, and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (c). There is no proposal
to establish a Farm and Industrial Equip-
ment Institute. However, the need for an
organisation which would assist farm machi-
nery manufacturers in the selection of designs
of new equipment that may be taken up for
production, in the development of prototypes
and in the management and organisation of
sound production Programmes making best
use of raw materials and manufacturing
facilities, has been recognised. Some assis-
tance to the manufacturers in the testing of
prototypes and in suggesting impro
in designs is already being rendered at the
Central Tractor Training and Testing Station,
Budni (MP) where different types of agricul-
tural machinery and implements are taken
up for tests. The facilities at this Station
are being expanded.

The National Small Industries Corpora-
tion and the Directorate General of Techni-
cal Development also offer assistance to
manufacturers in meeting their requirements
of raw-materials, production machinery,
etc.

Export of Sugar

2986. SHRI SHIVA CHANDRA JHA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that Goverament
have to fulfil the quota obligations under
the US Sugar Act and the Commonwealth
Sugar Agreement for the export of Sugar to
the United States and the UK. respectively;

(b) if so, the reasons for those gquota
obligations; and

(c) how much sugar was exported to the
US.A. and UK. separately in 1968 and

what foreign exchange was eamed therefrom
in that year ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Yes, Sir, The
United States imports sugar in accordance
with quotas specified ia the U.S. Sugar Act
at the special domestic prices, which are
higher than the prices prevailing in the world
markets. Similar is the position in regard
to the Negotiated Price Quota under the
Commonwealth Sugar Agreement. Our
quota obligations arise out of our acceptance
of the U.S.A. guota and our membership of
the Commonwealth Sugar Agreement.

(c) The quantity of sugar exported to
the U.S.A. and the UK. in 1968 and the
estimated foreign exchange earnings there-
form are as under :—

PHALGUNA 22, 1890 (SAKA)

Estimated
Country Quantity exported  foreign ex-
({Lakh Tonnes) change ear-
nings
(Rs./Crores)
TUsaA, o 791
UK. 026 2.19

Dairy Farming Plant at Madhepur in
Darbhanga District (Bihar)

2087. SHRI SHIVA CHANDRA JHA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that Central
Government have a dairy farming plant at
Madhepur, in Darbhanga District, Bihar ;

(b) whether it is also a fact that this
plant is not working ; and

(c) if so, the reasons therefor and the
steps being planned by Government to
activize ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI AMNNASAHIB
SHINDE) : (a) No, Sir.

(b) The State Government of Bihar have
informed that a factory known as ‘Milk
Products (India) Ltd., Madhepur’ has been
closed since February, 1964.

(c) According to the State Government
the plant closed down due to bad manage-
ment. The Bihar Statc Financial Corpora-

Wrinien Asswars 1M
tios which had advanced Rs. § lakhs to th
factory, is contemplating to sell it.

News about Naxalbaries

2988. SHRI E. K. NAYANAR : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether it is a fact that on the last
December 3lst evening, at 7-30 p. m., All
India Radio announced in Kerala that more
than thirty Naxalbaries attacked the Kisans
in Pallippad (Kerala State) ; and

(b) if so, whether the Broadcasting
authorities enquired about the Pallippad
incidents before announcing in Radio 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUIRAL) : (a) No, Sir.

(b) Does not arise.

Rate of Growth of Food Production

2989. SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the rate of growth of food produc-
tion as envisaged under the Fourth Five-
Year Plan ; and

(b) steps proposed to be taken to realise
it ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The Fourth Five-Year Plan
is in an advanced stage of preparation. The
rate of growth of food production will be
known when the Plan is finalised.

(b) A new strategy of Agricultural De-
velopment has been adopted since 1966-67
for increasing foodgrains production, The
main steps taken under the New Strategy
are : High Yielding Varieties Programme,
Multiple Cropping, Minor Irrigation for in-
tensive cultivation, organised provision of
inputs like fertilisers and pesticides, timely
and liberal credit facilities including insti-
tutional finance, farmers' education and
training and intensification of research. The
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efforts for raising foodgrains production
are proposed to be further intensified in the
coming years.

¥a aread | wwwifal § it
AW w1 quATH

2090. st www fag : #a1 |ww
oI 9T AW wwiT qAAL qg FAA A
wqr &0 {7

(%) w3 2 ast walg 1967 M
1968 ¥ qIITr, FAFHT, TS, T [T
feselt & Fedta meadl & saaifal
gaatafe wa & & § faadr ufw &
T ; Bt

(@) 71 997 TaHT 9T wH FA
gy fawriia wrfal & gag & fao
iggrag @ T 8 AT gz 78, ar
1967 YT 1968 # S¥ wHwIEl ¥
fafecar sag xv wfagfa & sv & 37§
farar ufa v of ?

QAT WIT AT HATNG AAT HWIT
famn & wew g (ot A7 Tag) ¢ (F)
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waaifeal #1 fafeaar 1 afagla #Y
ufy frefafes §

1967 1968
™|y § wy 4
AT 130440.00 133757.49
TS 57035.35 63369.55
qEH 518218.78 720176.55

1967 1968

s qg w3
oI 100780.10 108128.70
Fawdr 1691112.05  1831688.22
T g 1251991.00  1418020.50
wETE 300675.90 393475.15
il 75728260 997140.05

(@) &HT areay, maw § w9
w17 a1 fawrig sd=ifal w1 fafecar
giaer ward $37 & faq terea sarfaa
fed a2 § 1 feecdlt/ad feeslt & ®d17
JUEIT & TqEEy Jar  whowrAgE W
gfaaTal F1 W1 agacar 2

Fower, AN W vt § agt 5w
g ¥ saafal & fan sggeg =)
t19 AT E1 AE g ¥ arwt ¥

T W7 aiel & aiEd | faasw

2091, st ww7 fag : 397 g W
SRITA AWT AT A4 42 TG FT F@q
T s .

F1 G F1 AR ¢ & 73 Q@ agt
¥ oY fadg =9 @ 19 fagsay, 1068 11
"W ZBATH & 1T A IHF /I AT AGA
g @eE; W

(=) afz gf, @ feafa & gz 43d
¥ fau sar g A ar @ g ?

HUAT WIT QI WANT AW HWXIL
famm & Ten Aot (s 3 fmg) 0 (7)
fagd 2t ast ar gu¥ a17 g7 Fwew A
fergraat ot sfama & o1f gfg =& &%
& 1 fwT o 19 faavaT & o gEara &
FTTM 99, TE AT A F faaaw ¥
AT OF A9 71 wafo ¥ A ¥y
7% a% T At @

(@) =1% qrz dardl & g w3 F
faq Az sarr <ar @ ar ¢

**Shradh™ Drama of Song and Drama
Division

2992, SHRI SHRI CHAND GOYAL :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether it is a fact that a drama
“Shradh™ has been prepared and played by
the Song and Drama Division of his Minis-
try at several places before the defence
personnel and others ; ' a
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(b) whether the drama ridicules the
“Shradh™ ceremony of Hindus and hurts
their feelings ;

(c) whether protesls  against  playing
of the drama were made by several people
at & number of places ; and

(d) if su, by what time the staging of
“Shradh™ drama will be stopped and action
taken against the persuns respunsible  there-
for ?

THL MINISTER OF STAIL IN THL
MINISTRY OF INIFORMATION AND
BROADCASTING AND IN THE DL-
PARTMLNT OF COMMUNICATIONS
(SHRID 1. K. GUIJRAL): (4) Yes, a
humorous skit of that name was staged.

(b)) No, Sir,

() Only onc verbal protest was made
by a spectator when the shit was performed

in Mavalankar 1lall in New Delht in January,

1909,
(d) The shit has not been used sinee.

ghamye (s famr) & gagd afael
w gfe &1 war fear W

2003, it fagr fag @ #ur @ qa1
wi| oed) ag F717 £ F1 F4 (5

() sarag @9 2 fF wm @R
QFar ¥ wada A fWE § wgAr
gt & gleamige sim @ yagd Gfasi
g1 adr & fag yfa G ag 2

(@) afz g, @1 =@ qfa €1 I3z
T & faw eIt 51U wT A% FAr
gfaurg &t af g waar 23 &1 faw g ;

() 7g f&8 mur 9T faar aar g
wqar & &1 fasare g ; ui

(%) afz 7Y, dr 8% Fa1 F@
g7

we, gfs, @gufes fesm aa
GRerT wawg A Tea AN (W e
afga fad) : (%) ot &

(/1) wYT (7). @Wm @rzT araAr &
wadig A faw § @A agdhT %
ghearge & 704 Y73 &R F1 7,040

PHALGUNA 22, 1890 (s4k )

Writren dnswers 118

5% yfq &1 & warz fear aqr g1
AIZHZ & aq7 T qfw &1 faEli qer
#ft avg qar fzar aar a1 | genfzay &t
amreg 7w gfaury oy 0 T ar
#1% fawg gfayin A ag g aza a3
Ffamt 2

() Tz Adr g

Relay Timings for Gullarga

29, SHRI JO 1L PATLL @ Will the
Minister of INFORMATION AND BROAD-
CASTING AND CUMMUNICATIONS be
pleased (o slate @

ta) the reasons for nol  incredasing the
working hours of relay stativn like Gulbarga
and Bhadarawati ; and

(b)Y the reasons for npot making them
full-Medged broadeasting stativns ?

THE MINISTLR OF STATL IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND  IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRT 1. K. GUJRAL) : (a) and (b). Lack
ol resources.

Tovd Corpuration of India

SHRI YASHPAL SINGH :
SHRI1 D. N. PATODIA :

Will the Minister ol FOOD AND AGRI-
CULTURL be pleased to state :

(a) whether the Plauning Commission
have suggested in a recent *report that more
autonomous powers should be given to the
Food Corporation of India ;

2995,

(b} il so, whether the Ministry o Food
and Agriculture have gonc into the details ;
and

(¢) the decisions taken in this regard ?

THL MINISTER OF STATC IN THL
MINISTRY O FOOD, AGRICULTURL,
COMMUNITY DEVLLOPMLNT AND
CO-OPERATION  (SHRI ANNASJ‘\I!IB
SHINDLE) : (a) The Planning Commission
have not produced any such report recently.

b) aud (). Do wot arise.
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g9 T WA ¥ IeHaA & ma

2995. st ®o fo mygwT : FaT MW
aat gaia 5N ag aqd A FO FAO
fF :

(F) == @ra=d) F1AY §1 q@T AZ
fsg @3 & s @ g fwq
aifast & faeg wfqad stgas fad
qFIN W@ wia & A gan frarr A
¥ wYad feaar agg a0 § ;

(m) #ar az a9 ¢ f& @ wwma) wt
fagzrd § geafas faqsa Har &, fa=d
weg ¥ fag wifast a1 & =00 2 g

() afz gi, @Y sar t@F1 M@ =W
grgoE) FIPAT A 1§ FHY g ow4Ar &4
qrwey 3 3@ smafags Qo f; 6wl

(=) afz zi, AY zA agegrH} F1 =4
& & fag auwrc grer am sAady 91
% ¢ madn 33 F71 fawme g ¢

w®, Qmme agr gaals Awea §
Trvg g W) (s AvmER W wowg) o (F)
ot (). faat & =3 wgAd &1 o=@
F3A1 TST AT ) fFEzry 2

() T (7). 9% A8 I

IO §IT ® &G A H waw faq

2907, o agrow feg wead : aar
qmagr giw w7 gz WA N F
LECRETE

(%) wizdra @ famm gra earfra
&1 A qret 24 A A & g yes,
AFHLANT, AGPAYT AT gz A
fead fad enflm €1 @ & gonaa
e

(m) am 7z a= ¢ fw 2gugs &
sfag gt arex w1 sewza Frweaz
&7 21 A1 721 § AT 55 Fww § @
fang agr 97 #1% wisq faqd @aqr §
qay 53 Iy ¢ ; Ak
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o, g, amgafas faew an
AEFIT /NG W U WA (R -
wfgm faz) : (&) wredlg @ fem
A T foat & g 9% 15 A Ag I
4|

(@) arggat araa & daare &
wan glxz guwes g § dFfFw @
uram & fraw & faara a7 wae 78 ag
g1

() =z & 78 s&an)

Minor Irrigation in Tamil Nadu

2998, SHRI L. KIRUTTINAN @ will
the Minister of 1FOOD AND AGRICUL-
IURE be pleased to state :

(a) whether 1t 15 a [fact that a study
team headed by an adviser of Minor Irriga-

tion Schemes from his Ministry  visited
Muthukulathur taluk in  Ramanathapuram
district of ‘lamil-Nadu in the month of

September, 1908
(b) what was the purpose of the visit :

(v) the other places visited by this team
in Tamil Nadu ; and

(d) the hndings of the team and ihe
action taken thercon

THE MINISTLR OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,

COMMUNITY DEVELOFMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sit.

-

(b) The main purpose of the visit of the
feam was to make an on-the-spot  asscssment
ol the technical and  financial peeds for
undertaking a programnme of the schemes
relating 1o investigation of ground water
resources, mMinor irrigation, soil and water
conservation work and dry farming practices,
affarestation and  conscrvation of  the
natural resources for devclopment of the
chronically drought affccted  arcas in the
State.

(v) Besides Muthukulathur,
visited :

(i) Aruppukottai,

the team



(i)
(iii)
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Paramakudi, and
Ramanathapuram talukas of Tamil
Nadu.

(d) The Study Team made the following
observations :—

(i)

(ii)

(iii)

(iv)

v)

(vi)

(vii)

(viii)

(ix)

There is urgent need for improv-
ing the existing surface water re-
sources ;

New surface waler irrigation pro-
jects should be based on careful
hydrological survey. Priority 10
such works may be given in the
Talukas of Muthukulatur  which is

more scarity affected than  other
talukas ;
Greater attention than hitherto

should be paid 10 regular main-
tenance of 1l.c existing irrigation
works so that they do not fall
again into a si e of disrepair :

There is consideration scope for
ground witer development in the
talukes oi Aruppukottai, Muthuku-
lathur and Paramakudi ;

Wells may be constructed in the
command of the tanks :

The difficulty ahout the production
of old pattas or documents for the
statutory period of 13 years by the
cultivators for obtaining loans
from the banks needs to be exami-
ned ;

District authorities should quickly
formulated at least two compact
area development schemes 1o be
taken up in the hard-core areas.
The increase of subsidy from
Rs. 500 to Rs. 1,000 per well for
small farmers having holdings
below three 1o four acres in the
chronically drought affected areas
needs to be considered by the State
Government ;

The proposed scheme of community
wells should be tried on experi-
mental basis at few selected
locations ;

There is potentiality and need for
expanding the electrification pro-
gramme for the area. Tt will be
desirable that some higher alloca.
tion may be specially sanctioned
by the Electricity Board for the
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chronically drought affected areas
of Ramanathan-puram District ;
Considering the quantum and pat-
tern of rain-fall in the region, it
will be desirable that the area
under millots like Jowar, Bajra,
Maize should be gradually increas-
ed in place of dry crops of paddy
and chillies and also even under
irrigated commands :

Apart from encouraging dry crops
in the irrigation commands, a pro-
gramme of land levelling providing
inlets and outlets in ecach ficld and
under ground pipeline system, if
undeitaken, would greatly help in
improving the utilisation of the
existing and the new irrigation
works ;

Proper organisations should be set
up in the four talukas in undertak-
ing soil conservation measures.

After one consideration, the team re-

commended Rs.

25 lakhs for the year

1968-69 for taking up minor irrigation water

management

and soil conservation and

afforestation programme in the chronically
drought affected areas during 1968-69. The
items comprise :

1. Minor Irr gation Programme

Rs. in
lakhs
(i) Special minor irrigation pro-
gramme including restoration
of existing tanks/anicuts/
channels and construction of
new works according to the
priorities indicated in the
Report. 16.00
(ii) Community well on trial
basis. 2.50
(iii) Increased subsidy upto Rs.
1,000 on dugwells for small
farmers. 2.00
20.50
—
IL. Jrrigarion and Water Managemens
Land shaping, levelling, pro-
vision of inlets and outlets in
the field and underground
pipeline system. 1.00

IM1. Soll Conservation and Afforestation

U]

Contour bunding in an area

of about 5,000 acres. 3,00
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(ii) Forest nursery in about
10 acres, 0.50
as0
Total T4I1-11 ?1_0‘0—

The State Government was requested to
submit specific proposal based on the re-
commendations of the Central Team. These
proposals are, however, awaited Trom the
State Government.

P. and T. Employees in Kerala Circle
ulfecied by lastSeptember Sirike

2099, SHRI VASUDEVAN NAIR :
Will the Minister of INFORMATION AND
RROADCASTING AND COMMIUINICA-
TIONS be pleased 10 state :

(a) how many Posis  and  Telegraphs
FEmployees ol the Kerala circle are still under
suspension or  lermination  in conneclion
with the strike on 191h Sepiember, 1963

(b) whether any cases pending against
these employees have been withdrawn ;
and

(¢) il so, whether the disciplinary action
taken against such employees has been with-
drawn ?

THE MINISTER OF STATE IN THI
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THFE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (2) Under suspen-
sion — 584

Services terminated —28Y

(b) Yes, Court cases have heen with-

drawn.

(¢) No, Sir.

Federation of Farmers in Co-operative
Sector

000. SHRIT YASHPAT SINGH @ Will
the Minister of FOOD AND AGRICUL-
TURE be pleased 10 staie :

(a) whether any federation is heing set
up in the co-operative sector with American
collabaration for the farmers ; and

(b) if so, the details thereol 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURF,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M. S. GURU-
PADASWAMY): (a) No, Sir.
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(b) Does not arise.

Weat aur Fefawm wte fewl & arew
q foem

01, &t e\ sFw v o FgT
RAAT A1 FATW W AT A gz
FA19 TV FT97 FI7 7

(%) a1 a1 # a-wfa 1 wraqr soa
774, 39% feafaatm 2q aa1 oF faw
#fez & nwgr a7d ¥ fAn wad g
aar FA7 F AAq # afafm Wear,
=AfaaT waar fraal F A § (589
ferear HAAT A(AN IH FT qTT FIA 1
At NFAT M7A AFT ¥ fagruda @,

(=) afz i, A o7 QFAr A 7 W
fmv3a 3@ a1 a7 97 faaie 2, Al

(1) 37 @war A ¥EA G a4
57

|AIAT AYN AWT@  AAFY 6T
dare faam § Tw WA (s go o
qaTE) ¢ (F) 59 977 & AL grFAr
fagrudia a8l 21 9wg @ @wal &
g sF@art & dafms sara,
gaxi Aqr ¢ A1 ¥ fao gaom aqr v
FIAFAT A &7 AIATE

(=) =Yz (7). warw 7E 357

Requirements of Agricultural Engineers

ann2. SHRI TENNETI VISHWA.
NATHAM : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state @

(a) whether any survey has been made
about the requirements of agricultural
engineers in the country during the next
five years and il so, what are the results of
such survey ;

(b) the number of universities in India
where training in agricultural engineering is
imparted ;

(¢) the names of institutions (Central

and  States) where facilities for post-



188 Pritien Answers
Graduate research in agricultural engineering
are available ;

(d) the facilities for Graduate Appren-
ticeship Training for agriculture engineers in
public sector projects ; and

(e) the scope for absorption of the
Graduate agricultural engineers in public and
privale sector projects ?

THE MINISTER OF STATLE IN THE
MINISTRY OF FOOD, AGRICULTURE,

COMMUNITY DEVFLOPMENT  AND
CO-OPFRATION  (SHRI ANNASAHIB
SHINDE) : (a) The Sub-Group of the

Department of Agricullure  on - man-power
requirements have estimated that about 320
agriculiural engineers will be required at
District level for agriculwiral development
programmes  during the Fourth Plan. The
requirements of both Public and Private
Sectors would be in addition. Comprehensive
assessment of such  regquirements, however,
has not yet been made.

(b) At present there are five agricul-
tural universities where training in agricul-
tural engineering is imparted.

These are :

(1) Orissa University of Agriculture
and Technology, Bhubaneswar.

(2) Punjab  Agricultural  University,
Ludhiana.

(1) University of Udaipur, Udaipur.

(4) U. P.  Agricultural  University,
Pantnagar.

(5} Jawaharlal Nehru Krishi Vishwa
Vidyalaya, Jabalpur.

The following institutions also have

facilities for training in agricultural engineer-

ing :
(1) Allahabad Agricultural Institute,
Allahabad.
(2) TIndian Institute of Technology,

Kharagpur.

(¢) Facilities for post-graduaie training
in agricultural engineering are available in
the institutions mentioned below :

(1) Allahabad Agricultural Institute,

Allahabad. .

(2) Pant College of Technology, U. P.
Agricultural  University, Pant-
nagar.

(3) Indian TInstitute of Technology,

Kharagpur.
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(4) Indian Agricultural Research Insti-
tute, New Delhi.

(d) Facilities for graduate apprentice-
ship training are available at Tractor Train-
ing Centre Budni and Hissar. The Agricu)-
tural  Fngineering [nstitutions also send
their graduates for short-term apprentice
sourses to agricultural engineering industries
which are mostly in the private sector,
Some of them also take the assistance of
the agricultural engineering wings of the
different State Governments 1o give practical
training to some of their graduates,
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(e) There is a considerable scope for the
employment of  agricullupal  engineering
graduates in private sector e.g. hy the manu-
lfacturers of tractors and tractor-drawn imple-
ments and by farms manufacturing water
pumps, seed drills and other agricultural
implements. A major percentage of them,
however, have 1o he absorbed in the deve-
lopment projects, such as. farm mach. nery
servicing and repairs, soil mnservl:nlion
engineering, irrigalion engineering, aya-cut
development and also in training programmes
under the Central and State Governments.
As programmes of rural electrilication and
farm structures receive momentum, there
will be increasing absorplion of agriculiural
engineering graduates in farming vocations.

Telephone Connections for Social Workers

3003. SHRIT SHIV CHARAN LAL :
Will the minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be tpleased 10 refer 10 the reply
given to Unsarred Question No. 4327 on
the 12th December, 1968 and state :

(a) whether official papers pertaining
to temporary conneclions are desiroyed ;
and

(b) if 30, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Yes ; after the
telephone connections ceases to exist and
when it is considered that a papers are not

likely to be required for reference in
future.
(b) It is pot possible to retain all

Governmen} records on permanent bagis.
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Election News Broadcast

3004. DR. RANEN SEN: Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS
be pleased to lay on the Table a copy each
of the Bulleting broadeast in Hindi and
English giving election results on the 11th,
12th, and 13th February, 1969 ?

THE MINISTER OF STATF IN THF
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DI-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : The information
is being compiled and will be laid on the
Table of the House.

Improper use of Tamil Words in Tamil
Broadcasits

3005. SHRI KIRUTTINAN : Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether it isa fact that there is
general feeling or complaint about not using
the proper or pure Tamil wordings in All
India Radio Tamil Broadcasts ;

(b)Y il so, whether Government will
issue suitable instructions to the authorities
o take care in this regard ;

(c) whether Government will also in-
strcut the use of the words ‘Thiru’ instead,
of using ‘Shri', ‘Amaichar’ instead of
*Manthri’ and -Amaichavai' instead of
*Manthri Sabai' in Tamil broadcasts ?

THE MINISTIR OF STATFE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJAL) : (a) and (b) . Enquiries
are being made from appropriate quarters
and a statement containing the findings will
be laid on the Table of the House.

Appropriate action will be taken in the
light of the information so collected.

(c) The matter is under consideration.

Fall In Prices of Groundnut

3006. SHRI CHENGALRAYA NAIDU :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(s) whether it is a fact that the prices

- MARCH 13, 1969

risten Answers 188

of groundnut have fallen to the lowest and
resulted in the closure of mills in the
country ; and

(b) if so, what immediate steps are
being taken by Government to check the
fall of the prices and also to help the mills
which have faced closure due 1o this fall in
price ?

THT MINISTFR OF STATE IN THE
MINISTRY OF roob, AGRICULTURE,
COMMUNITY DIVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) After showing the seasonal
decline during November, December, 1968
and January, 1969, prices of  groundnut
have generally started firming up since
February, 1969. The prices in 1968-69
scason have been generally higher than those
in the corresponding  period in the previous
season. Government have no information
about the closure of mills on this account.

(b) Does not arise.
aage § ¥ gt Aw sl

3007, st Qo Ao FMEQIA : FAT A
aqrgfe A7) g TR A FIUEFIA
f

(¥)#arazas 2 f& ¥Fha zfe
T wA, FAIRY, (AT FT SWEA F1G
yfndra afage gagd &1 dvar aar & ;

(&) afz zi, &Y a7 v aqf & fean
@t dar fear ar WY IAET fRaAar wm
axzd #1 faar man

(7) T wXFR wwET F faaw
off drET & qeang ferm FQT 3f9
qafEa i #1133 WEIT 9%
a1 ¥ fav sdardy s A ¥ 6T

(7) #41 O FAT a9 G,
@ N a@ ¥T Fia wAFT G0
gy ¥t qrdt yfa ) ¥ &@ F W
i aftex aogd 7t wrdfeq 30 ?

wig, vfy, agufee fawa aw
wget WAwE § W wat (h e
gifex fad) (7) 07 FOECgIET ¥
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wargT Aras ear7 qX o fiy I
W A AL

(&) se7 & 7 g

(m) =Y (@). afz faarf ssaad

gfaery S99 @ 1T 1 AFC FEG -

TTRFNT FIH, GG F A9 ¥y AW
iy # AN FT awAr g yfa & Y
s ®t ad 77 & fAu @fFgr awgd
FY WAIZ H74 F1 957 & AL gar

Wircless Opcrators in Delhi Circle

3008, SHRI SHRI CHAND GOYAL :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be Please (o stale :

(a) whether it is a fact that some circle
service trained Wireless Operalors are being
trapsferred out of Delhi Circle in March,
1969, whereas untrained Wireless Operators
who cannot claim to be in regular cadre so
long they do not passed Lepartmental train-
ing as per P.and T. Manual Volume IV,
Chapter X1, are kept in Delhi, which is the
most imporlant Circle, in  violation of the
rules ;

(h) whether about dosen Wireless
Operators who could not pass the Depart-
menial iraining were reverled in belween
1950 and 1953, and if so, the reasons for not
reverting the existing untrained wircless
operators of Delhi Circle ;

(c) whether  representations on  ihe

subject were received from concerned em-
ployees and if so, what action has been
taken ;
" (d) the reasons for holding & Depart-
mental Examination in April, 1969 for the
equivalent vacancies while not absorbing
already persons thereon in Delhi ; and

(e) the justification of asking Higher
Proficiency Lxamination yualified Wireless
Operators lo undergo omc ycar’s further
training for promotion whereas persons with
equalifications are promoted in the past
without any training ?

THLE MINISTER OF STATE IN THL
MINISTRY OF INFORMATION AND
BROADCASITING AND IN THE DL.
PARTMLNT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Three junioi-

fwo
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most Wireless Operators are being trans-
ferred out of Delhi Telephone District to
Assam due to abolition of some posts. The
Wireless Operators, referred to as untrained,
were appointed in 1962 on a regular basis, in
relaxation of the normal rules by giving
them a condensed course of on-the-job
training, due to emergency requirements
in relaxation of the normal rules and are
senior to the Wireless Operators now trams-
ferred to Assam. No rules have been
violated.

(b) Those who werc sent for (raining
between 1950(53 were required to undergo
the period of training from which they had
not been cxempted and those who did oot
successfully complete  the training were
reverted or discharyed, when they did not
accept offers of alternative cmployment.

However, the Wireless Operators who
were recruited during the emergency in 1962
were given a condensed on-the-job training
as mentioned above and were not required
to the undergo regular training.

(c) Representations were received from
three employees who have been deputed to
Assam and their requests have not  been
agreed to.

(d) The Departmental Examipation
scheduled 1o be held in April, 1969 isa
combined cxamination for four cadres vis.
Repeater Slation Assistant, Wireless Operator
Auto Lxchange Assistants and Telephone
Inspector. Al piesent it is nol envisaged
lo annuvunce any vacancy by Delhi Tele-
phone District for the cadre of Wireless
Operalors.

(e) Since 20 Higher Proliciency gqualified
Wireless Operators are to be absorbed against
the outside quota of vacancies of Lngineer-
ing Supervisors under the new Lopgincering
Supervisors Recruitment and Iraining Rules,
they have to be imparted full course of
training for Lngineering Supervisors (1ragps-
mission) which now consists of Carrier,
Microwave and Wireless branches. Those
who had bcen absorbed earlier without
training are being given a re-orientation
wourse of training.

Financiul Assistance to State Goverrments
fur Agriculiural Universitics

SHRI D. R. PARMAR :
SHRI ONKAR LAL BERWA ;

3009,
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SHRI DEVEN SEN :
SHRI1 P. N. SOLANKI :
SHRI KIKAR SINGH :
Will the Minister of FOOD AND
-AGRICULTURE be pleascd to state :

(a) thc amount of flinancial assistance
given by Government to the State Govern-
ments for cstablishment of  Agricultural
Universities State-wise ; and

(b) the rcasons for the delay in the
setting up of such Universites in Kerala,
Gujarat, Bihar and Assam ?

THE MINISTLR OF STATE IN THLE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DLEVLLOPMENT AND
CO-OPLRATION (SHR1 ANNASAHIB
SHINDL) : (a) Rclease of Financial
Assistance from the Third Plan to-dale to
the State Governments Agricultural  Uni-
versities arc given below (—
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MName of the Amount of

5. No, Statef Assislance
Universily (Rupees)
1. U. P./Pantnagar. §9,97,808
2. A. P./Hyderabad. 87,52,692
3. Punjab/Ludhiana 1.449.98,000
4. Rajasthan/Udaipur. 72,50,480
5. M. P./Jubalpur. 59.49,903
6. ‘West Bengal-Kalyani. 20,00,000
7. Orissa/Bhubaneswar. 46,70,629
8. Mysorc/Bangalore. 46,18,672
Toulal 5,72,38,184

. (b) Action in this respect has (o be
taken hy the State Governments.  Only
Assam has passed the nccessary enactment
and appointed a Vice-Chancellor, It is re-
porled that the State Government of Bihar
has already prepared a draft Bill for the
establishment of an  Agricultural University
and in the casc of Gujarat a dralt Bill is
under preparation.  The Government of
of Kerala has prepared. a Project Report
for the establishment .of the "University and
this is under the consideration of the Statc
Guvernment.

Squatting by East Pakistan Refugees
befure Prime Minister's Residence

3010. SHRI M. L. SONDHI ;
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SHRI RAGHUVIR SINGH
SHASTRI :

Wiil the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is a fact that 1,000 Last
Pakistan Relugees recently squatted before
the Prime Minister’s House are for proper
rchabilitation ;

(b) whether jt is also a fact thal they
had lcft Moakhali in East Pakistan following
a communal riot in the ycar 1964 and have
not been rehabilitated so far ; and

(¢) if so, the steps being tahen by
Govermment to rehabilitate them urgently ?

THI. MINISTLR  OF STATE IN THLE
MINISIRY OIF LABOUR, EMPLOY-
MLENT AND REHABILITATION (5HRI
BHAGWAT JHA AZAD): (a) to ()
It is presumed  that the Hon'ble Meinber is
referring 1o some displaced persons who
squatted for sometime in the traffic island
and the pavements near the Prime Minister’s
residence last month, They were from a
group of displaced familics who had been
scliled in the agricultural projects in lsa-
gaon. Andhra Pradesh, some time ago, and
had come to Delhi requesting alternative
arrangements  for rchabilitation ono  the
ground that their present place was not up
o their expeclations.  ‘They have since left
for Isagaon.

Information is nol available il these
displaced families had migrated from Noak-
hali in East Pakistan, They had migrated
from places in East Pakistan in the wake
of the 1964 influx. Thesc familics had been
sellled in the agricultural projects in  Isagaon
and werc given relicf and rchabilitation
assistance aceording 1o the prescribed scales.
Rehabilitation is nccessarily a process in
time and its successful completion depends
inter alia Upun migrants’ enterprise, initiative
and hard work. It is hoped that these
families will soon rchabilitate (hemselves
with the assistance that thc Government
provides and make a success of the
Project.

g1l e gg-famie efafa, e

_3uu.si\mit_ﬂmu:m ag
wat gfe 720 78 qq ¥ FOv H fF

(%) qgift dixa ag-fanig afafa,
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Implementations of the Recommendations of
the Wage Board for Fertllizer Industry

qma./ SHRI GEORGE FERNANDES :
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

() by when Government propose to
implement the recommendations of the
‘Wage Board for fertilizer Industry ;
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(b) whether it is proposed to imple-
ment the recommendation in full or with any
modifications ; and

(c) if any modifications
plated, the details thereof ?

are contem-

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): (a) to (o).
Copies of the Resolution giving a summary
of the Wage Board's recommendations and
Government's decision thereon, were placed
on the Table of the Sabha on the 19th
November, 1968. The State Governments
have been requested to secure implemen-
tation of the recommendations accepted by
the Government.

1227 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Death of Mr. D'Cruz due to alleged
torture by Police in Gea

SHRIMATI SUSEELA GOPALAN
(Ambalanuzha) : I call the attention of the
Minister of Home Affairs to the following
matter of urgent publi: importance und |
request thut he may meke a statement
thgreon :

*“The death of Shri J. B. D' Cruz,
leader of the Communist Party of
India (Marxist) and Trade Unions, due
to aussault und torture by the Police on
the 6'h March, 1969 in the Union
Territory of Goa.”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): According to
the information received from Goa, Daman
and Diu Administration, during the night
between Sth and 6'h March, 1969, the
striking workers of Messrs. Timblo are
reported to have findulged in throwiog
stones at a garage at Digna. Shri D* Cruz
and some other workers were arrested.
They are alleged to have resisted the arrest
and in the scuffie that followed, some
workers as well as some policemen are
reported 10 have been inmjured. The
i!rJU'fd perseny were ntiended to by the
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medical officer. On the 6th morning they
were remanded to judicial costody by the
Magistrate, who sent Shri D' Cruz to
hospital for further treatment. At night
he died. The cause of death, disclosed by
post mortem  examination is  cerebral
naemorrhage caused, by lacernation of
brain. The District Maugistrate has been
asked to hold an inquiry under section 176
of the Code of Crimmunal Procedure.

SHRIMATI SUSEELA GOPALAN :
This is a very serious matter. A beloved
leader of the working people of Goa, a
patriot who had fought ageiost the Portu-
guese has died at the hands of the police
while in judicial custody. The information
that we huve received from Goa last night
through trunk telephone is at wvariance
with the report given by the hon. Minister
at present. For the last two months, a
strike was going on in the mines and there
was 2 meeting on the 5th evening which
ended peacefully., After the meeting ended,
at the instigation of the employers, the
police entered the quarters of the workers
and beat them vp. After thar, there was
a demonstration by the workers, and when
the demonstration was going ¢n, the police
instigated by the employers flogged the
demonstration workers, and thirly workers
were injured including Mr. D' Cruz. Later,
one sub-inspector by name Mr. Rane came
with two hundred policemen and there was
u lathi charge on the workers including
those injured people. Later, 10 of them
were arrested and taken to prison. All
those people were terribly injured. But
they were not taken to hospital, and they
were produced before 1he magistrate only
ut 4 o' clock on the next day, that is,
the 6th March. The magistrate rebuked
the policd and asked them to take
Mr. D 'Cruz to the hospital. At that
tume oniy the police tovck him to the
hospital and that was on the day after at
four o' clock on the 6th evening ; at that
time he was taken to the iocal hospital and
they said that nothing could be done there
and it was a very seriouse case. He was
tuen sent to the headquarters hospital, and
after that he died at that hospital.

Even the ruling party secretary Mr.
Prabhu has demanded a judicial inguiry.
May | know the reason for not holding a
judicial inquiry instead of a magisterial
inguiry 7
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SHRI VIDYA CHARAN SHUKLA :
It is exactly for the purpose of verifying
fucis that the district magistrate has been
asked to go into this matter and fiod out
what exactly had happened. There is no
question of trying to shield anybody or
trying to put up a version which is not
correct. We want to find out the correct
information as it is. So, a district magis-
trate who is a responsible officer in charge
of maintenance of law and order has been
asked to go into this matter. 1 am quile
sure that his ioquiry will bring out the real
facts. As soon as the facts are known to
us, and he can ideptifly the persons who
had dooe this, we shall take suitable
action under the law against them.

SHRI UMANATH (Pudukkotta) : This
information that the hon. Minister had
ordered the district magistrate to go into
it was given yesterday itself in the Rajya
Sabha.

After the receipt of this information,
there has been a terribly angry reaction
among the workers and among all sections
of the public, irrespective of political
affiliations hecause of the district magis-
trate having been asked to conduct the
ir.quiry. In the public mind this particular
magistrate is associated with the past
aclivities of Portuguese repression and other
tortures there. This is the thought which
is uppermost in the minds of the people so
far as this district magistrute is concerned.
In 1964 there was a dock strike and two
workers died under similar circumsiances
at the hands of the police and it was the
same district magistrate who has now been
ordered by the Cential Government to
inquire in this case who had been ordered
to inquire into the death wof the two
workers in similar situation in 1964, and
be had completely suppressed all the facts
with regard to the death of the two
workers. That is why the people there
are apgry with this district magistrate. The
genuine demand of the people there is, and
1 would like the hon. Minister to consider
it, that they have no wobjection if the
judicial Commissioner of Goa Administra-
tion is appointed 10 go into it or a High
Court judge of Mysore High Court or
Maharashtra High Court. This ‘being a
serious thing, and in view of the antecede-
ais of this particular distrct mpgistrae,
wid) sbe hon. Miolster sasure the House
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that he will aceept this particular proposal
from the people of Goa irrespective of
political affiliations ?

SHRI VIDYA CHARAN SHUKLA :
I am not aware of t1he antecedents
mentioned by the hon. Member but I shall
definitely have them checked up, and if
these are the antecedents of that person,
then we shall definitely change the inquir-
ing officer, and we shall not keep an
officer in the inquiry, about whose
impartiality there is any doubt in the
minds of the people.

SHRI VISWANTHA MENON
(Ernakulam) : From the information that we
have received, we find that the police are
trying their level best to hush up the
thing. Fven after the death of Comrade
D’ Cruz, that news was not given to the
public. Even the post-moriem was conduc-
ted without giving any information to aoy-
body connected with Comrade D’ Cruz.
All these actions clearly show that the
attitude of the police is somehow or other
to hush up the matter.

Moreover, the son of Mr, D' Cruz is
also a police constable, He was asked to
take the body and bury it without infor-
ming anybody.

SHRI NAMBIAR (Terucherappalli) :
Most inhuman and most degrading.

SHRI VISWANATHA MENON : The
Inspector-General of Police had taken
personal ioterest in the matier and has
pressurised that poor police constable so
that he cannot even talk anything about
his father's death.

In these circumstances, may | know
whether the hon. Minister is prepared 1o
suspend the police officials coonecied with
the incident and givea a clean slate so that
there may be a proper inguiry 7 Or is he
going to side with them and shield those
police officials 7

SHRI VIDYA CHARAN SHUKLA :
Ualess we can find some prima facie evide-
nce ag4init the police, it would not be
praper to suspend them But if prima fuei-
evidenoe is found, we shall oot hesitate 10
take the necessary action,
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SHRI NAMBIAR : With those police
officials there, he would not get the facts
and 1he inquiry would not be complete.

12.35 hrs.
PAPERS LAID ON THE TABLE

Cinematograph {Censorship) Second
Amendment Ruoles

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BOADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI 1.
K. GUJRAL) : | beg to lay on the Table
a copy of the Cinematograph (Censorship)
Second Amendment Rules, 1968 (Hindi
and English versions), published in Notifica-
tion No. G 8. R. 2191 in Gazette of India,
dated the 21st December, 1968, under sub-
section (3) of secticn 8 of the Cinemalo-
greph  Act, 1952. [Placed in Library. Sce
No. LT—297/69.]

Notifications under Essential Commodities

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI D. ERING): On
behalf of Shri Annasahib Shinde,

1 beg to lay on the Table—

(1) A copy each of the following
Notifications under sub-section (6) of
section 3 of the Essential Commodities Act,
1955 :

(i) The Roller Mills wheat Products
(Price Control) Third Amendment
Order, 1968, published in MNotifica-
tion No. G. S. R. 2239 in Gazette
of India, dated the 26th December,
1968.

(ii) The West Bengal Roller Mills
Wheat Products (Price Control)
Order, 1968, published in Notifica-
tion No. G. 5. R. 2240 in Gazette
of India, dated the 26th December,
1968,

(i#i) The Madhya Pradesh Rice Pro-
curement  {Levy) Amendment
Order, 1969, published in Noti-
fication No. G. 5 R. 44 in Gazette
of India, dated the 6th January,
1969,
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(iv) The Ulttar Pradesh Foodgrains

(Restrictions on Border Move-

ment) Order, 1969, published in

Notification No. G. S. R. 90 in

Gazette of Indla, dated the Tth

January, 1969.

(v) The Inter-Zonal Wheat and Wheat
Products (Movement Control)
Amendment Order, 1969, published
in Notification No. G. S. R. 139
in Gazette of India, dated the 13th
January, 1969. [Placed in Library.
See No- LT—298/69.]

(vi) The Wheat Roller Flour Mills
(Licensing and Control) Amend-
ment Order, 1969 published in
Notification No. G. S. R. 446 in
Guzette of India dated the 2lst
February, 1969 (English version)
and G. S R. 451 in Gazette of
India, dated the 24th February,
1969 (Hindi version).

(vii) Notification No. G. S§. R. 448
published in Gazette of India,
duted the 22nd February, 1969,
[Placed in Library. See No. LT--
298/69 1

(2) A copy of Nutification No. G. §.

R. 111 published in Gazerte of India dated
the 18ith January, 1969, making certain
amendments to Notitication No G. S. R.
1842, dated the 24th December, 1964, under
section 12A of the Essential Commodities
Act, 1955. [Placed in Library. See No. LT—
299/69.1

Main conclusions of the Fifth Session of
the Industrial Committee on Mines
other than Coal

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATON (SHRI
S. C. JAMIR): 1 beg to lay on the
Table a copv of the Main Conclusions
of the Fifth Session of the Industrial
Committee on Mines other than Coal held
at New Delhi on the Tth November, 1968.
[Pluced in Library. See No LT—3G0/69.

12.36 brs.

STATEMENT RE. FURTHER RELA-
XATION OF ACTION AGAINST
GOVERNMENT EMPLOYEES

THE MINISTER OF STATE IN THE

MINITERY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : On October
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18, 1968, Government had decided upon
certain relaxations in the original orders in
regard to the action against the employees
who had participated in the strike of
September 19, 1968. Some more relaxation
were  anpounced om  January 7, 1969.
Government have considered the gquestion
of further liberalisation, and have now
decided that except where there is a com-
plaint of violence, intimidations or active
instigation, the employees stll under
suspension would be pcrmitied to rejoin
duty. Liability 1o appropriate disciplinary
action under the Service Rules would
continue in cases in which there is con-
viction for an offence other than one
under section 4 of the Essential Services
Maintenance Ordinance, 1968/Act, namely,
for more abscnce from duty.

A careful scrutiny will be made of the
pendiog prosecution cases and in cases in
which there is not sufficient evidence
steps would be taken with a view 1o
termination of the legal proceedings
according to law.

A number of temporary employees had
been discharged on giving them a month’s
pay in lieu of potice. The relaxations
annonnced at the beginning of fanuary had
provided that such of these employees
whose part in the strike was limited to
absence from duty on September 19, 1968
and whose services had been terminated
consequcnl to their arrest or prosecution
for an offence only under section 4 of the
Ordinance would be reinstated afier factual
verification. Steps would be takem 1o
ensure that these relaxations are implemen-
ted fully and expeditiously so that the
order of termination would remain only
cages in which there were stronger grounds
for action,

The cases of employees who have been
placed under suspension in connection only
with disciplinary proceeding would be dealt
with on the same liberalised principies
as employees who have been prosecuted,
and re-instatement ordered accordingly.

Government trust that the liberal
spirit in which they have taken these
decisions would be reciprocated by the
employees through devoted and disciplined
service.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : What about those Unions
which had been de-recognised 7
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MR. SPEAKER : Evidently,
nothing to say on that.

st fa mw (70) : 189% g9 § aw
fewfe ot 2 fifag | fefafrmaT £t
Fifew T dfifqy sz Aife aoamed

he has

SHRI NATH PAI (Rajapur) : Kindly
ask him whether there is any reply. What
is the policy with regard to restitution of
their recognition, because it was withdrawn
as a result of participation ?

SHRI S. M. BANERIJEE (Kanpur) :
One clarificalion

MR. SPEAKER : If I allow one, one
will come from everybody else.

SHRI NATH PAl: He is
provided you permit him.

willing

MR. SPEAKER : |
tion—He is not willing.

have no objec-

SHRI S. KUNDU (Balasore) : Kindly

find seme time for a discussion. This is a
very important matler.

M. SPEAKER : That is u different
maller.
1..38 brs.

GENERAL BUDGET—GENERAL
DISCUSSION —Conyd.

MR, SPEAKER : The House wlll now
resume further discusssion of the General
Budget for 1969-70. Shri Sudarsanam may
continue his speech.

SHRI M. SUDARSANAM (Narasarao-
pet): Mr. Speeker, the budget should have a
tremendous impact on the economy of the
country. At the outset, | copgratulate our
Deputy Prime Minister and Finance Minis-
ter on his very straight foward and realistic
analysis of the economic situation and also
for the tax reliefs he has provided in export
and cxcise-duties. So  also proposals
regarding continualion of developent rebate
and amortisation of preliminary expenses
are salutary features.
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There is also the other side of the coin.
For instunce, there is increase in tax on
personal incomes yieldiog a revenue of
17.30 crores. This will certainly hit the
middle classes who are the major clients
for equities. Proposals regarding personal
taxation and excise duties will hit the
saving capacity of the middle class and
will affeet development psrforomance of
the economy in 1969-70

I am aware that there has been some
rise in the share prices recently and also
subsequent to the presentation of the
Budget. But this rise should not be taken
as reflecting’s basic improvement in the
savings capacity of the people. This
rise is due to purchases of equities by
financial institution. If adequate savings
are not available, capital Market will
remain starved of funds. For the past six
years the capital market has been in a
severely depressed condition. Capital
raised by companies against consensus in
the private sector by the issue of equitles,
preference shares and debentures had
declined from Rs. 102.06 crores in 1965-66
to Rs. 84.8 crores in 1967-68 and only
Rs. 56.1 crores in  1968-69. The slackness
in the capital market was due to the fall in
the sevings rate on the one hand and the
lower rate of dividend paid by companies
on the other. It was therefore expected
that the budget for 1969-70 would improve
the dividend paying capacity of companies
by reducing the burden of company taxa-
tion. But the tax measures contaioed in
the budget will depress savings further and
will oot in any way improve the capacity
of companies to pay dividends. Ii, there-
fore, appears unlikely that the capital
market would revive and provide the com-
panies with larger funds for investment,
even though the budget extends lax-
exempted dividend from Rs. 500 to
Rs. 1,000. Coming to corporate taxation,
lasting improvement in the capital market
cannot come about so long as the aggregate
burden of income tax and surtax on
public limited companies remains as high
as 66.25 per cent. In the developing
countries ours is the highest taxed ;
nowhere among the ninety developing
countries do have this high taxation. 1In
many developing countries to corporate
sector is not taxed beyond fifty per cent,
With the result, this leaves little with the
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companies for expansion. To provide a
real fillip to investment in equities, it is
necessary to bring down the incidence of
corporate tax and withdraw the proposal
for increase in the incidence of personal
tax at middle income level.

The demand generated by larger out-
lays on the Plan may to some extent
improve conditions in private sector indus-
tries  But cxpansion of capacity may not
be fast enough because there is no propi-
tious climate for investment of adequate
risk capital. The incentives like amortiza-
tion over a period of ten years for promo-
tiona! expenses which are not at present
eligible for depreciation allowance are too
insignificant to go a long way. Tt cannot,
therefore be expected that the budget will
stimulate investment activity all round.

The budget speech wunderlines the
importance of exports. In spite of the
recent increase in exports, only two
thirds of our import requirements are
financed from export earnings. The
foreign loans have actually shown a
decline and debt servicing will also be
higher. This emphasises the need for
stimulating exports to the extent possible.
The Depuly Prime Minister and Minister
of Finance has endeavoured to do this by
this by reducing export duties on items
like jute hessian and sackings, tea,
degreased raw wool and mica. But the
reductlon provided for is both inadequate
and does not cover the necessary range of
items. To compete in the world marke's
and to remove the present glut in
unmanufactured iobacco, it is very essential
that the export duty on tabacco is
abolished or considerably reduced. The
export duty was introduced when the rupee
was devalued and U. K. is our importer.
Now U. K. has devalued sterling but still
the export duty oo tobacco continues in the
same old way. A barter deal had
recently been  arranged through a
company at Bombay for the import of some
chemicals in exchange for our unmanufac-
tured tobacco. But nothing has cropped
up. There is a tremendous glut in this,
and it is goiog to affect the economy to a
great exient. The tobacco exporis are to
the valoe of about Rs. 35 crores in foreign
exchange in a small place, Guntur and this
would be deprived this year of its
potentialities unless the Goveromeat of India
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comes to the rescue by accommodating
barter deal for real shippers instead of
leaving it to speculators. This is urgently
required, and the STC can also get into
this field and they can deal with the barter
and clear off the heavy stock of tobacco
which has accumulated and is lying in the
tobacco world.

It is equally pecessary to stimulate
exports of non-traditional items. Although
the provision in respect of market deve-
lopment fund has been increased by Rs. 10
crores, no special incentives have been
devised for making such exports attractive
aod remuperative. There was also clear
need for providing fiscal incentives for
import substitution.

The investment in the Central Gove-
nment industrial and commercial enter-
prises which nnmber over 80 is now of the
order of Rs. 3,500 crores. 55 underiakings
are in working condition. During 1967-68,
31 of these enterprises showed a net profit
of Rs. 48 crores and the other 24 a pet loss
of Rs. 83 crores. There was thus an
overall loss of Rs. 35 crores after providing
for depreciation. The losses incurred
were mainly by Hindustan Steel, Heavy
Engineering Corporation, Bharat Heavy
E'ectricals, Heavy Electricals, Lid., and
Mining and Allied Machipery Corporation.
The loss in business operatioms underlines
the need for more efficient use of these
vast rescurces. Government have ipitlated
some measures, but these are hall-hearted.
I suggest that the best people from the
private sector or of public sector should
be chosen for the management of these
concerns and the top executives must have
some discretionary powers. They must
also be entiled to some commission as an
incentive ; otherwise, they canpot really
work for the betterment of the institutes,

1t is essential that Government urgen-
tly undertake the task of improviog
efficiency in the working of these enter-
prises which can be a potential source of
resources for the Plan. Even a 10 per
cent return would ensure an ancual income
of Rs. 350 crores.

Government should come forward
with such additional relief as may be
called for to enable continuous increases
in exports of both traditional apd mnon-

traditional Industries.

PHALGUNA 22, 1890 (SAKA)

Gen. Dia, 206

As regards levy of 4 per cemt tax on
rcgisiered firms on incomes between Rs.
10,000 to Rs, 25000 a number of expert
bodies have expressed themselves against
tax on registered firms. This tax should
be removed as it amounts to double
taxati. o of income.

The decision to continue development
rebate and to treat textile and jute indu-
stries as priority industries for this purpose
is welcome. It is, however, necessary
that the rate of development rebate is not
reduced afier 31-3-70 beeause it may not be
possible to instal new machinery by that
specilfied date. 1 further suggest that these
industries should also be treated as priority
industries for tax purposes.

The proposal to allow amortisation of
capital expenditure, not qualifying at
present for depreciation allowance or any
other deduction agalnst business profits
will gain significance only when it is
provided that all prelimioary as well as
pre-operational  expenses  qualify  for
amortisation.

1 am personally of the view that it
will be against the spirit of Hindu Law to
deem the income of the Hindu undivided
family as the income of individual. It is
also not fair to bring all transfers effocted
since 31-3-1965 within the purview of the
proposed provision.

I apprehend that on account of the
change over from specific to ad valorem
hasis for excisc taxation, there might be in
some cases sizeable increase in the
incidence, and also disputes in respect of
valuation. It is necessary that the entire
question relaling to excise levy should be
reviewed to ensure that the mills do mot
suffer losses and the intersts of consumers
and growers are also safeguarded. The
Finunce Minister's best minute's concession
in Budget speech to Agriculturists in
Wealth Tax is welcome. Spurious Agri-
culturists must come under the purview of
Wealth Tax.

Before concluding I would like to
refer 10 a few problems of my State.

Reports huve appeared that the second
Cable Factory at Hyderabad has been
dropped due to lack of financial resources.
In this conoection I submit that there is
a considerable demand for this product ia

this country and many preliminary stop,
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have been taken for this puprose. Founda- also come up, for the development of the
tlon stone was also lald bv the Union In- backward Andhra State.
dustries Minister four veirs ago. It is,

therefore, ncoessary to p-occed  with this
project.

There have been reports in the Press
regarding the dropping of the zinc smelter
project due to lack of financial resources.
In view of the considerable demand in the
country for zinc (117,000 1ons) and passibility
of export, the Governmert should go ahead
with the project at Visakhapatnam.

A final decision is yet to be taken on
the coal-based fertiliser plant at Rumagun-
dam for which the State Government have
offered various lucilities. In view of the
poor demand for coal, it is necessary that
alternative use is 1o be found for coal which
would also help ogricultural production.
In view of the need for stepping up the
fertilser capacity In this country, the coal-
based fertiliser plant ai Ramaguudam may
be taken up on the immediate basis.

With the industrialisation in the Stale,
it is expected that by the end of the Fourth
Plan, there will be shortfall in the power in
the State of Andhra Pradesh. Hence there is
need for atomic power plant in the Siate
to cover this gap. Further, a portion of
th ¢ power from Neyveli should also be
re erved tur uillisation in Andhra Pradesh.

The copper reserves at Agnigundala in
Guotur District have been surveyed by the
Qeological Survey of India. Although a
collaporation agreement has been entered
into with an American irm, the latter has
backed out sume uime back. It is necssary
to take up the exploiwtion of the copper
reserves in view ol the scarcity of the
copper in the world market.

Two cement plants have been proposed
to be set up by the Cement Corporation of
India at Tandur and  Yerra guntla. Both
of them, however are said to have been
dropped out due to lack of resources. In
view of the avallability of limestone and
the spurt in the demand for cement,
would be desirable for the Government to
‘take up these iwo cement projects  without
any delay. -

"It is ulso very essential that a refinery
s brought up at Kakinada, on cast coast,

$0 that some petro-chemical plants may

In view of heavy investment in the
Nagarjunasagar project which is a national
project supplying food to South Zone,
with  potentialities of supplie to other
regions also; and also saving several crores
of foreign exchange for import of food,
Andhra Pradesh has become a debtor.
This must be rescheduled taking the
importance of all irrigation projects of
Andhra Pradesh.

Andhra Pradesh has a very long coast
line and is best suited for a Fisheries
Harbour. Several overseas xperts already
visited the coast and selected Visakha-
painam and Kakinada for the purpose.
I urge upon the Government of India 10
accord necessary sanctions for this harbour,

Thank you, Sir.

st T W (Agf) » gareAe wA)-
g, 919 ¥9 G g9 FY GO0 F Qg
Wt 5x qaz 1 Aafeez G & Sfaw
qT JAT IS AL F AT GFAT | AW
ara #Y "rardy F qr7 v feafa e
femmat gfead a1 a9 qaw # @y
oY 9a% Y FqIEr FUT N AE g1 IEH
ol JEF 9T 9T FqET AL 9@, @A W
asr g a1 weam ¥ far A2 A€
ot, g ot agr gea & 1 F T@ s &
fa<te w7 gu waar agar g e 5@ a7
as qdal & fa7, sagd F fag sk
gfadlw el & fa2 st d #i
sqaeqT AE & & | §9 aye &1 wiuwwa
&ar sgdver e snfeaes ax @9 @rar g )
afz g sgakfes wifeew & %) &)
Fa% o Fgfedt §T A ag % 60 9
&z aifraes @@ & foaa% o9 #1§ ww
TN I IRET T &
Trégd 06 A YfadT Aagd Wk
fipmmal qT @« ffar oy awar & | dfea
£ A9 & WRT gF g BT ¢ sqweqr
e
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# ww awe &1 gafag o Qv s
g ofs soism saarmar & &
fiearY & FaCars T AT g AR
SI9i 9T 289 W7 T GART HrHGT )
TITaT TAT

wWawe § wae foelt wgRx
FATY & sqaeqr o af 8, AfFw feet §
@H arer 50 g fewAl wr fagw Q@
a1et F wegT v a7 fagraar g0 0w
mE sfaear g & &7 400 oww
T faadt @ wiv gt azs a0 F
R Ay gfewd & AR G &
fadr 20 a7 gfw a7 F1 gF A 21 TqE
aaraard faare ¥ faega famrs &1 =
a7 gURTT o offard)y awal & gral ¥ &a
@ & gt fawmww F @
T W W F AN A §
faear <zt o WY gza Ad & wafad
& wgT wrgan g fv g9 awe # faeat MY
qreex A & far 9 wifgwa e
TIT § IEF! @ Ok faa gfewdl #
THIAY £ At a1 W ST 9wy
Srag fHar @ |

o gfwal & sueaga g WK
sqigdt 21 @Y & WK faA-a-fam ag qg
a1 @ &1 5T 23 9E wow g @ €,
ITH HEIT AAY AT § | ITHY FErAQw
¥ fad aeer & w1 wifawT ag  fear
g1 & qTere ¥ wgAW w3 S5 § e
Iq I TH QT [FNEHE F1I7 G I
¥ feqfq &7 @iw FUAr Ifgd | &
W a9z ¥ gak oy ot wré sfae ag)
§ | @ g # g & a9 giom
o mifas feafa fea-a-fea  faah @
@ & Tk gui & fay awe § e
saew 78 fear wan 21 ag awe  faegw
g ae # qare a3} & ol ava
wqr § 1 95 80 Hradl T0w femT FHEL
¥ fer ¥ afy 8, v woe w1 wfwwax dar
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wifraew X febrm wak grar &1 &
gaarr wigar g f dY| arel ¥ |9
THTT A foear a1 ®T oW Y
T H e T W & fear &,
" IAAT Gar feal ¥ fag ¥ o fear
gYaT At 4,000 §UT T7AT  FIXT TR
o argd 3wy fagr war §, SEWr
ATASTHAT T TEAT | FWGT VAT WAL FIHIT
1 frae a9t & qzeft Qi femml
w1 ag max wA, Afew g mren q@)
2 A &Y awar & ¥9ifF wiww g d
WY ¥ g qat g w17 § A Igw! fegET
1 aE NIT & 9y 7oy 7 X £
gz g ATt aak &y aTF 3@ W &
AR ufqq ergiiz &Y aa §1 arar
TR

% € @ a1a go o ¥ W F
AT I1gaT g 1 o fro gwho & qrAdy
¥ farga Frawy § wa e
8 FAT ¥ & | HIATET § TN TA ITHY
di%aT T8 WAy ¥, Afew ey &
T A IEW dwAW WA &
frge dw ardl & efigaw Wi
wiweaX Wagde § w@ A faegw
amaar fear war @ s feedt aeg w1
waear Igh  fag agf o af &
aufy go fo & d7 Tl fafree )
T § foox o forg g oy agi & whhaY
®Y graa o agt o o &, 80 WX 90
st wrafaal &t g9 & AF Af)
faerd) | ¥@ aore ¥ wqrer & avaT, dar
gfart & ¥z, dvad wde & ¥9-
Fodz W Yiheewe & Ixaqiie & fad
@ Tfgd |

f g woz &1 fadw wafey  woaT
grzar.§ fe cad ux fasge ot gma-
ardt srgfaer 7§t §, ag g Aard fasra-
ST & aTAr ar § A WY W A
faw.rer €13 e ff & 1w TR 9T Wi
Ty e q o vyl o
Ty XX wrew oft AR g g
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[ T =]
ot gtz | foee dAT wra €, o
fard firdbr et 1 v oePrest w1 A
garor wr g1 A A Ag-are deT g
T § IEE T KR & AR I qad
w fNarfisar I G N q@d 0
ISAT 1T |

# gadt &Y a1 Fg FX AT AGQ
waTeR AT g g gwz A1 a3
® ga¥ waax  wigwaz qar gfade
frarY, wagd M adat & fgg W7
geafa & fodr @w fvgr o)

13.00 hrs.

The Lok Sabha adjourned for Lunch
1ill Fourteen of the Clock.

The Lok Sabha re-agsembled after Lunch
at five minutes pust Fourteen of the Clock.

[Mr. Deputy-Speaker in the Chair.]

GENERAL BUDGET— GENERAL
DISCUSSION—Contd.

MR.
Umanath.

DEPUTY-SPEAKER '  Shri

SHRI ANANTRAO PATIL (Ahmed-
pagar): On a point of clarification, Sir.
We are discussing the Budget for the last
one week. Some hon. Members have
spoken and many Members do not gel a
chance to speak. We, the baek-benchers
and new Members, have been trying for
the last one month to speak in this House.
1 know that the system is that the party
gives you a list and if our name is included
in the list, we get a chance to speak. But
there is a monopely of some hon, Members
and our names ure not there,

sfiwelt wewtwrwea @ (@waw) @ gl
st wYer fadr ar Ad Paom ?

MR. DEPUTY-SPEAKER | | have
got a big list. As far as possible we try
to accommodste representatives of all
Statgs. 1 do not gonsider Shri A. Y. Pau)
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as a back-bencher. But I have to follow
some rules and accommodate as many as
possible. You must remember that there
is some time limlt also. However, those
who do not get an oproriunity now will
be given an opportunity at the time of the
debate on the Finance Bill,

siwel WY wwEATAT ¢ UF EY AT
¥ gqra - F g § 1 Fo et # e
T3 3 F 2, 378 w9 Fr Y A g
Figaara § wEww A WY, Awi &
o9 A2 3140 ¢ | gW A AeF  fawie
SFT KL FTARA § 7

SHRI ANANTRAO PATIL : We have
been given to understand that those who
did not get a chance to speak on the
President’s Addrrss or on the Railway
Budget will be given a chance to speak on
the General Budget. But we find that the

same persons are speaking on every
subject.
SHRI UMANATH (Pudukkottai)

Disciplinary action will be taken against
them if they speak about internal party
matters here !

SHRI ANANTRAO PATIL : We are
seeking the protection of the Chair.
MR. DEPUTY-SPEAKER : I may

assure all hon. Members that the Minister
of Parliamenrtary Affairs is looking to all
these aspects. If [ find that no State is
represented, 1 also include that person's
name. But normally this is being dooe.
If there is any lapse here and there, we
shall correct it.

st aw tifar 7wl (®D) : W
ey qrel Y v & Arw fay 9 E oY
was fafs arga g wifgd | w-
T qrdfa & a7 ¥ @Y Aw fad iy
g R e sz A el A Al @
qqTar w9 3E0 ¥ 7E gy § 1 A
gAT qrdf &Y ave & faw wréx ¥ amw
frr d &, In wr¥T & wre 7Y X £
s foal 87 717 N g g a9y
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® W AT AT FX WO WS
T+4T 9T faasr 71 §, A€ gAT I § )
T T g gy

sfiwdt weshwrATT ¢ gHET @y
TAT qT AW FT AT A@) fowT, g
Zq U ¥ ¥ aw gl faar . fo gH war
ara ¢ e fedr & fadr g9 a8 w27 &

MR, DEPUTY-SPEAKER : May I
assure hon. Members that there is no
desire to omit or change names as far as

pussible but sometimes from this side or
that side a Member requests that he has
to go or has some difficulty ; then, we have
to accommodate him. We accommodute
Members from this side also. But Member
may rest assured that beyond that there is
no guestion of any change. So far as the
Minister of Parliamentary Affairs is con-
verned, he is trying to see—and we are
also Irying to see that—that every Stale
is represented. That is the main concern
that we are showing here

SHRI GADILINGANA GOWD
(Kumool) : Their complaint seems to be
that their pames do not come to the

Speaker at all.

MR. DEPUTY-SPEAKER What

cap | do for that ?

sitral wediaTd (FEF) : A a1y aq-
F d3a & IAFT A1 WYET A fRmar g
FfeT S gear gear £ &, IR T
wYaer faear @ar &1 S §Ed w1 99Y
T F@ &, ITR 919 A3 § AfwT
gadat B A gmA § 1 7@ W YA
g g gww ¥ A W g geEE
¥ g v ow qge gl aw WA
7§ faer | % que qr AdY faar (W@
o FATH qwT F, T o A Fverar g

ot ot wordtwr g (2fe) ¢
w4 & o &1 @ s g
THE DEPUTY PRIME MINISTER

AND MINISTER OF FINANCE (SHRI
MORARII DE.SAI] : May 1 say that the
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maximurn number of people may be given
a chance during the next few days when
the Demands of mibistries will be consi-
dered 7 Here also as many as can be
given a chance may be given a chance, but
more can be given a chance later and again
in the discussion on the Finance Bill.
There will then be three or four days
probably and in that the same speakers
may not be allowed.

shteelt wewteaen @ ax oft 9z g
g g T At gt g

MR. DEPUTY-SPEAKER The
difficulty of some of the speakers Is that
they want to speak on a few topics. But [
know the old lady Member. She is a good
worker and she should be given a chance.
We try to uccommodate even lady Mem-
bers also.

sitweft wewlt avf : & ¢w qeA F v
= ¥ § 1 9g¥ grwr fowd wgar a1 fw
st drat #9417 ¥ agder qx Qe

iR sg @T @) A gwar Ay
AT ® &, IAWT @ FEAST guT

faaar &1

MR. DEPUTY-SPEAKER : I will
request Members from this side to confine
their remarks to ten miuntes so that | can
accommodate mere of them. That is the
only thing that I can do now. Shri Uma-
nath.

SHRI UMANATH : In the course of
his budget speech, the hon. Deputy Minis-
ter made certain observations with regard
to the objectives of social values vig--vie
the budget that he has presented. The
relevant paragraph reads !

“In a year that is dedicated to the
memory of the Father of the Nation,
we canoot but remind ourselves that
the ultimate objective of economic
development is to serve certain larger
social values. We have, therefore, 10
respond also to the natural urges of
our people for hasic amenities such as
drinking water, for education, medical
ald, for opportunity to work and
indecd for a growing measure of equali-
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ty in geueral which is the essence of a

socialist society.”.

I would like you to mark the words
‘growing equality in general and amenities
to the people’. Let us see how he has
provided in this budget Vis-a-vis these two
social objectives.

In regard to the question of growing
equality in general, he has provided by
grunting tax holidays or by continuing the
tax holidays to the big business groups ; he
bas provided for equality in general by
providing fer development rebate and
extending the development rebate to various
units, by granting export relief, by grantiog
excise relief to various industries on
certain items elc, On the one hand, in
the Rs. 10,000 slab which consisis of
mostly lecturers, professors and such sort
of middle class salaried employees, the tax
has been increased, that is, the income-tax
has been increased. On the other hand,
in contrast, he gives tax holiday or con-
tinues the tax holiday to big business
groups. This is how he provides for
growing equality in general, which is the
essence of socialism or a socialist society.

I would like to know from the hon.
Deputy Prime Minister, when he said
equality, whether he meant equality between
the Tatas and Birlas and big business
groups and he wanted to eliminate the
inequality between them or whether it was
equality between the Tatas and Birlas on
the one hand and Morgans and Phillips
und other international big business groups
on the other, What was the equality that
he was trying for ? Perhaps, it was a
printer’s devil. 1 hope the Deputy Prime
Minister will verify and tell us. 1 think
it should read :

**...indeed for a growing measure of
inequality in general which is the
essence of a socialist society,”

1 do not know whether there is some
printing mistake. 1 would like the hon.
Deputy Prime Minister to tell us what the
correct position Is...

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAIl) : He will koow it
tomOrIow.

SHRI UMANATH : Now, how does
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he provide for amenit:es, another social
value objective ? He provides for it by
taxing sugar, by taxing kerosene, by taxing
cigarettes and so many other commodities
which the common as well as the middie
class people use every day. In effect, he
was making the availability of these things
scarce for them and making these things
costlier for them. This is how he is trying
to increase the amenities for these people.
I think thare may perhaps be another
printer's devil here, or it seems to be his
steno’s mistake, 1 think it should have
read :
“We have. therefore, not to respond
also to the natural urges of our people
for basis amenities.”.

I am referring to paragraph 5 at page
2 of his speech. | think the steno might
have commitied a mistake.

Some hon. Members have said that
these taxes will hit the common man.
Qnite right. But I want to tell them that
it is to hit the common man that these
things have been provided by the Deputy
Prime Minister, The philosophy of the
Congress and the Congress leadership is to
hit the common man. All along we have
been saying that, and it is only in pursuance
of this 1that we are having these levies.
These levies coming afier the mild-term
polls, it locks to me as though they have
been levied with a vengeance. Because the
Congress has been defeated, they want to
wreak vengeance on the people and,
therefore, these levies have been imposed.
In short, the best name for this budget
of vengeance and not for the country’s
development or for the common people.

What does this bndget reveal 7 This
budget reveals that so far as the basic
policies are concerned, this Government has
not made uny change. And what has
been the basic policy 7 The basic policy
has been that at the cost of the poor, or
whatever may happen to the poor. the
ordinary workers and peasants and the
middle class, the monopolists should pros-
per. The latest confirmation of this policy
is contained in the report of the Dcpart-
ment of Company Law' Administration,
The report says :

“The Tata Group Iis, however, still
by - far the largest buslness group in

India on the hasis of total assets worth
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Rs. 551 crores as against Birlas® figure
of Rs.
ever, the Birla group's assels are
increasing at a rute more than twice as
fast as that of the Tatu group. Accord-
ing to the survey, Birla Group's assets
rose by 74 per cent between 1963-64
and 1966-67, while Tata group maintain-
ed a much lower pace of 32 per cent
during this period.”.

SHRI S. KANDAPPAN (Metter) : So,
there is every reason for an inquiry.

SHRI UMANATH ; This is the latest
confirmation. How has it come about 7
Government pose as though this growth of
monopoly has been beyond their compre-
hension and without their knowledge, as
though it was because of the ingenuity of
the Birlas or the Tatas. That is absolutely
not so. So far as we are concerned, |
would say that this growth of monopalies
has been the result of Government policies
of direcily developing the monopolies. Let
me give you an example.

You know what is meant by underwrit-
ing. Many of these major groups do not
sell thelr new shares directly in the market.
But cerlain investment companies will take
over the shares and when they find the
best of opportunity they will sell the
shares, or if they find that il is a risk to
sell, they would keep it to themselves.
Thereby, they protect these business groups
by putting them in a safe position.

The lastest information that I have got
so far as this matter is concerued is this.
The underwriting of the shares of major
blg business groups was being undertaken
by the privaie investment companies. Who
is doing that 7 1 would again quote from
the report of the Company Law Adminis-
tration. Referriog to Birlas, they say :

“Almost the entire amount offered
to the public had to be underwritten by
various underwriters including the LIC,
the ICF, the ICICI, the LDB etc.™.
With regard to the shares of the Tatas,

the Ecomomic Times, dated the 6th Febru-
ary, 1969 and this to say ;

“At ‘the inital stages, the entire
amonnt sold to public had to be under-
written by underwriters. The under-
writing of share issues was by and
large done by almost all important
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Government-controlled financial institu-
tions, namely the IFC, the Unit Trust,
the IDB the ICICI and the LIC.”

So, it is obvious that the Government-
controlled institutions are directly under-
taking the work of underwiting new shares
s0 far as these big business groups are
concerned, on the basis of the taxpayers'
money. This is what has been happening.

The other day, when a question was
usked as to the details of the investments
by the LIC, the hon Deputy Prime Minis-
ter refused to give the information on
grounds of public ioterest. 1 would like
to know what the public ioterest is in
giving the details of the LIC's investments.
The LIC's money is the policyhodders’
money. It is public money. If the public
wants to know how their money has been
invested by the LIC, how could that infor-
mation be withheld and how could it be
said that the public shall not know and
that this Parliament shall not know ? Why
does he want to keep it a secret 7 What
was the reason for it. The reason is that
if those details were given, then all the
secrets as 1o how the public money of the
LIC was being used to strengthen the
monopolists and the big business groups
which have been ruling in this country all
these decades would have come out. It is
to cover up those thins and it is
in order to prolect those things, that he
pleaded that in public interest he should
not disclose the information. 1 think what
he really meant by public interest was the
interest of Tatas and Birlas and the mono-
poly groups and not the interests of the
ordinary people whose money it is.

SHRI NAMBIAR
Apnd more so Birlas®
Chandrasekhar.

(Tirucharappalli) :
according to Shri

SHRI UMANATH : Let me give you
another example. A company bas ecarned
about Rs. 1 crore in five years. How did
that company get that amount ? Alumi-
nium has been served under the Iludustrial
Policy Resolution exclusively for the public
sector and not for the private sector. But
in Mirzapur, an alumininum factory under
the private sector was permitted by this
Government in deflance of their resolution.

The Rihand dam electriclty was given
to that factory. dead cheap, at below cost
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price which means at a loss. That is how
about Rs. | crore was cornered by that
particular company. Who was the benefi-
ciary defying their own Industrial Policy
Resolution and se'ling electricity at dam
cheap rate 7 It was the great god Birla.
The Birlas’ concern was given that permi-
ssion. This is how they directly build
up mopopolies. It is not a question of
governmental policy resulting in encourage-
ment of monopolies.

Then, | give you another instance.
About the Sone Bridge cobntract iavolviog
crores of rupees, Jessops submitted a tender,
it was an carlier tender and it involved
lesser foreign exchange. Jessops was a
Government controlled company. NMatur-
ally, amybody would expect, here is a
contract involving crores of rupees, lesser
foreign exchange and an earlier tender and
it will go to Jessops. But it was left.
Apother company which submitted a
tender later and which involved more
foreign exchange than Jessops and which
was & privately-owned company was given
the cuntract throwing to the winds all the
advantages (o the nation as well as to the
parliament and to the exchequer. Who was
the beneficiary of that also at the cost of
Government-owned company? Again, it was
the great god Birla. A concern of the
Birlas was given that Soue Bridge contract.

What is the policy of state Bank in
giving advances ? | would like to tell you
that the policy of the State Bank in making
its advances is also to directly build up
monopolies. | may give you another
quotation from the Department of Comany
Affairs. 1t says :

“It would be observed that the Go-
vernment-controlled  inostitution. like
ICICI, IFC, LIC etc. account for
nominal amounts in terms of loans
outstanding in 1966-67 in so far as
Birla group of companies are concerned.
The State Bank loans, however, account
for Rs. 21.54 corres and Central and
State Governments for another sum
Rs. 11.8  crores.”

Again, if you take the State Bank
policy in regard to big business groups, the
tepresentatives of big business groups who
are on the Board of Directors of the State
Bank, what do you see 7 About the loans
sdvanced by tbe $iate Baok to big business
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groups who are serving on the Board of
Directors of the State Bank, the Ecomomic
Time dated 11.12.68 says:

““The debts dum from firms and com-
panies in which the directors were
interested as partners and managing
agenits formed 23.9% of the total
adanaces.”

This is how the State Bank, another
institution, which advances loans is directly
building up monopolies. It is directly
controlled by the Central Government.

Now, 1 would like to give you another
instance how directly the Government has
been building up monopolies ail along
while deceiving people. “*We do not know
how monopolies got built uvp. We are
trying to enquire into."” The merger is one
of the forms of building up monopolies.
The latest, I understand, subject to correc-
tion, is that the Government have approved
the merger plan of the 1.C.I. That is an
inlernational company. The merger pro-
posal is that the L.C.I, the Alkaline
Chemicals and the Chemicals and Fibres,
these three companies, arc to merge loge-
ther. 1 understand that the Central Govero-
ment has approved this proposal. Yet
they appoint a Commission of inquiry to
find out how the monopolies grow. What
the purpose of it ? The purpose is said
to be to search the reason as to how these
monopalies have growan in the last 22 years.
It is like a sheberd who put the lamb on his
shoulders and went round throughout the
world asking, "Where is my lamb 7 Where
is my lamb 7.

Further, I find from the Industrial
Development  Ministry that they are
bringing forward a Bill, iom-toming, say-
ing, that that is meant for restricting the
monopolies why a Bill for restrictiog the
monopolies 7 Here are the policies and the
instances that I have given where the Go-
vernment and their institutions are directly
strengthening and building up the monopo-
lies, You give up those policies and then
the monopolies will not grow. But you
continue those policies of building up the
monopolies and then say, “We are bringing
forward a Bill to restrict the monvpolie,™
It is all bunkum. I would like to say that
the Monopolics Commission and all those
things are meant to screen and cover up the
polices of directly building up the monopo-
lies. .



221 Budget Gen. —

This policy of the Government, 1 would
like to bring to your notice, has also encou-
raged many officers who are at the head of
finacial ipstitutions to hobnob with the big
buniness group. Can you think of a head
of a financiel institution, while on an
cfficial tour, avoiding the Guest House of
that particular institution and living in the
luxury of big business in that particular
city consistently, unless he has got other
connections ? I will give you an example.
The Chairman of the LIC—1 am prepared
to accept the challenge if you disprove it
—, Mr. Bhide, whenever he goes to
Mdras on an official tour, does not stay in
the Guest House—there is a very fine
Guest House in the LIC Building—but, on
the other hand, he goes to Mr. Kothary
~—another big business group, the Chair-
man of the Sugar Federalion of India -
and stays with him when he is on an
official tour. This is a fact, Here is a
head of an ipstitulion which underwrites
shares of various groups—he has got that
responsibility. Why should he, when there
is a Guest House, go and stay in «a
businessman's house ? It gives all sorts of
suspicions so far as the public are concer-
ped. These officers are doing this blatan-
tly because this is the result of the policy
of the Government ; when they see that
Government itself is directly helping the
monopolies 10 grow, they have no fears as
their conduct is concerned.

Now | come to the question of the
assessment of the state of the economy.
The Deputy Prime Minister says in his
Budget speech :

“In short, general economic condi-
tions in the country are propitious for

resuming the threads of progress over a

wide front during the next Plan

period."

(SHRI1 MORARJI DESAI): Say that
they are not.

SHRI UMANATH : [ will do it in
my own way.

SHRI MORARJI DESAI: You are

specialising in that.

SHRI UMANATH : He says ‘propi-
tious'. But what is the existing state of
affairs in the economy 7 The crisis in the
gsonomy is deepening, and it is onmly to
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cover up this reality and truth that the hon.
Deputy Prime Mipister has used these
words. There are so many claims in that
statement with regard to what is going to
happen in future, in one year. Let us take
the claims of the D.P.M. as well as this
Government lightly because they are not
serious when they make claims.

Much is made about the claim of
natiopal income. They say in the Eco-
nomic Survery of India that there will be a
3 per cent rise in national income. But the
very same Government claimed in Decem-
ber, 1968, that the nutional income would
rise by 6 per cent. When they come down
to the ‘Economic survey', they say that it
will be 3 per cent. By the time the next
‘Economic  Survey' is submitted, when
they will get the actuals, they will say that
in the last year our national economic
trend has been marking time. That may
be the word which they may use. So, it
will be from 6 per cent to 3 per cent and
from 3 per cent to ‘marking timy'. Even
this 3 per cent, if it is reduced to real
terms, it will come to less than 2.5 per cent.
If you relate it to the population increase
and find out the per capita growth of
national income—population increase can
be taken to be 2.5 per cent and here the
real increase is 2.5 per cent —, then it will
be stagnation. For the past three years,
the per capita national Income is at a
stagnant posiiion, and this year also, on the
basis of his own figures, there will be
stagnation, and this is being covered up by
all those words

Now let us take their claim on food
production. Let us not take their claims
seriously. For this, I am giving you the
serond example. Coming to their claim
on food production, the UNI despaich
says :

“The Food Ministry expect the pre-
sent trends to continue in 1969, Food
output in 1968-60 is estimated to
exceed substantially that of last year.”

This was in January, 1969 ; the Food
Ministry expected that in 1969 tbe output
would increas substantially over the last
y=ar's. But, within one month, when they
submit the ‘Fconomic Survey’, they say
that ‘the aggregate foodgrains output this
year is likely to be not less than last year's
level of 96 million tons’. Obpe month
before it was “will incresse substaptially’,
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but when they come to *Economic Survey®,
it is, *not less than last year's level’. This
is the state of their claims | That is why
1 say that we should not take their claims
seriously.

Then they say that there is a wonder-
ful sign of recovery. The other day, Shri
F. A. Ahmed, give a list of 44 indusiries
in the chemical and engineering regions
where unutilised capacities lie ; the extent
of unutilised capacities Is  between 50 and
96 per cent ; this is in the case of 44 indus-

tries. Yet, they say that there is a
wonderful sign of recovery. The unutilised
capacitles in two regions. chemical and

engineering, in regard to 44 industries, are
from 50 to 96 per cent, and we are asked (0
believe that these are signs of recovery !

What about the future of the economic
position ? So far as Government are
concerned, the main reliance for economic
recovery expectalion is, first, a farm surplus
and second, the foreign exchange required
for import so that Industry may run. As
for farm surplus, they have admitied that
it cannot be less than last year's. That
means, the purchasing power this year will
not be more than last year's. Secondly,
increased taxes have been imposed. What
will happen 7 The prices of those com-
modities will rise. To that ex:ent, the
purchasing power will go down. A dose
of deficit financing is provided for  That
will also lead to an increase in prices.
That spells a further reduction in purchas-
ing power. That being the case, how
does he think that there Is going to be
recovery 7 | do not understand.

On the question of foreign exchange,
the second element of their reliance for
recovery, with which they import raw
materials and spare parts to keep industry
going, the Economic Survey admits that it
is more reduced than what they had last
year, and their anticipation is less. That
meuns that import of raw materials and
spures will also be affected. That being
s0, how do they expect any ecomomic
recovery 7 It is all buokum,

The last point they rely upon is an
increase in exporis. Here 1 would like to
bring one thing to the notice of the House.
What is the basis on which this export
increase prospect is based 7 It is a very
brittle and dangerous base. He bas
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announced a relief of Rs. 23 crores for
exporters, to propitiate the international
gods of competition, The policy is
propitiation of international gods and pro-
pitiation of internal gods. But it is not
realised that the moment you stop pro-
pitiation, the whole export will go phut.
That is the dangerous position in which
the export prospect remains.

How much propitiation ? They said
Rs. 23 crores ullotted to propitiate inter-
national gods. Is that all 7 Does the
story of propitiation end there? No.
Propitiation started on a major scale with
devaluation of the rupee. 1he international
gods were propitiated by that. Yet they
were not satisfied. The appetite of
Morarjibhai’s international gods is insati-
able. They cannot be satisfied or satiated
by any such things. So now he comes
forward and says ; another Rs. 23 crores
of propitiation.

Then what happens 7 For export
promotion, internal gods have to be pro-
pitiatedd.  In 1967-68, he propitiated them
by export promotion schemes. For that
an allotment of Rs. 23 crores was made.
MNow he is alloting Rs, 44 crores, for 1969-
70. Again propitiation has increased.

The point to remember is that so far
as propitiation of international and internal
gods is concerned, there is no limit because
there is no limit to their appetite. But
for you to satisfy them and propitiate
them, there is a limit. The moment you
reach that, it has to stop. If you do not
stop on your own, people will force you
to stop and then all your exports will go
phut, That is what I bring to the notice
of the House.

Even after this propitiation, are they
international gods satisfied 7 No. After
devaluation, after export promotion, even
now they are depressing the prices of our
articles sent abroad. I shall give govern-
ment figures. The price of vegetable oil
in 1967-68 was Rs. 56 por kg. ; io 1968-69,
it came down to Rs. 3.2. The iuternational
gods have depressed it by 43 per cent.
Footwear was selling at Rs, 10 per pair;
it is now reduced to Rs. 6.25 =37 per cent
reduction. Millmade cloth was subjected
to a 23 per ceot reduction. Artsilk fabric
prices abroad were reduced by 40 per cent,
Even traditiooal items lke tes and juty
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suffered a reduction of 10 per cent and 4
per cent respectively.

As for shoes, we exported one million
pairs more than last year. But the money

we got for that one more million was
Rs. 17 lakhs less tham what we got last
year.

This is the secret, sordid story of the
loot of the country’s wealth and economy
indulged .in by (iese internal and inter-
national gods. 1t is on that that Govern-
ment's export policy is based. The exporter in
his own interest will now refuse to export.
‘Why should I be furced to

He will say,
sell shoes abroad at Rs. 6.25 when my own
countrymen pay Rs. 107

He will further say : “why should 1

lose 7 Not only you arg not paying me a
remunerative price, but you are further
depressing it.”” But, our exports are forced
exports, not pormal and naiural, Our
export is more or less mortgaged to pay
back our loans and for our imports. It is
becoming more and more sub:.l.muallv and
totally mortgaged exports.

How and why did this happen 7 It is
because of the Government's strategv of
dependance on foreign lvans for icsources.
It 1s this strategy that huas led to this
position. The whole economy has been
reduced to an object of blackmail and
pressure. They dare not face the pressures
of the imperialists. They dare not face
the blackmail of the wvested interests.
Instead, they turn to Rama and Krishna in
the villages, the workers and the common
people and fleece them.

Coming to the last point, the Centre-
State relations, & string of appeals come
forth from that side. When the Prime
Minister appeals for coperation she appeals
in the mame of natiooal uaity. When the
Deputy Prime Minister appzals, he appeals
in the name of economy. When it comes
from Mr. Chavan, the Home Muaister, he
says, “let us forget but not forgive™. So
long as the anti-national policies, which I
mentioned, of the Government continue,
so long as the anti-pcoples’ policies
of the Government coatioue, this appeal
for cooperation to non-Congress Govern-
ments is meaniogless. So far us my
Party is concerned. so long as these
policies are not changed, this appeal for
cooperation is meaningless.
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What is the positiou of the present
Centre-State relations 7 The basis for the
present Centre-State relations is the 1935
Act, Essentially, the basis Is what is
contained in the 1935 Act. At that tige,
what did the Congress leadership do ?
They opposed that basis. How did they
oppose 7 They said then that under this
Act the power was concentrated in the
Centre : the Provinces were given the
responsibilities without the power to dis-
charge those responsibllities. That is how
they opposed it then. Since the time
when they came to power in the Centre,
they have been catching it like a leech.
The power is concentrated in the Centre,
but the responsibility is with the States
without the power to discharge those
responsibilities. They are going on merrily
because this concentration of power in the
Centre helps the growth of development of
monapolies, helps the growth of develop-
ment of vested interests, both internal as
wel] as foseign. On account of this, when
the conditions of the people in the States
dcteriorate, then the State Governments
are made to face the anger of the people
and the Centre is far away removed from
the people. This is the crux of the present
Centre-State relations.

With this power they bave got, they
are interfering even in spheres which arg
under the exclusive jurisdiction of the
States. | give the lastest example. Land
reform is in the jurisdiction of the State,
but formally they have to get the concurr-
ence of the Centre. The Govemment of
Kerala arafied a Bill on land reform and
before tuking it to the Auubly, they
sent it here to the Ceotral Government.
What does the Central Government do ?
They refuse the concurrence and send it
back on the ground that certain provisions
in the Bill will affect the plantation indus-
try. On that pretext they bave refused
concurrence even in the sphere where the
State Government has the power. Herb
it is mot a question of Shri E. M. 8.
Namboodaripad and Shri Morarji Desal
not getting on well, oot the question of
the Prime Minister and Shri Jyoti Basu not
getting on  well, not a question of Shri
Karunaoidhi aod the Prime Minister not’
getting on well, but it is a question of
cooflict of fundameatal policies. The
Kerala Government wants to adopt &
certain land reform policy and ft’ Mas
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drafied a Bill, but the Centre refuses its
concurrence. Here. it is not a conflict of
personalities. It is purely a question of
conflict of fundamental policies.

You may take again the question of
minimum wage, the fixation of which is
within the jurisdiction of the State. Now
for the plantation industry the Kerala
Government has fixed the minimum wage.
But the Government of India in the Minis-
try of Commerce is pressurising the State
Goveroment to give up that thing. That
is what they are doing now. That is
because the minimum wage which they
have fixed under the power is more than
the Wage Board award itself.

Is it a personal conflict ? No, ilisa
question of fundamectal poilcies. As a
matier of policy this Government does not
want to pay wages more than that fixad by
the wage board and so It stunds in the way
of the Kerala Government doing it. It is
a Centre-State confiict, Itis a built-in
conflict in the present situation which is a
conflict of policies. So also about agricul-
tural income-tax, There is nothing in the
Union List empowering them ; there Is also
nothiog in the State List directly empower-
ing them. So, under the residuary powers
if at all, it was for the Central Government
to bring legislation ecouabling the State
Governments to coliect this tax. Because
certuin State Governments like 10 proteet
the middie and small peusants and take
away the surplus from the higher income
groups in agricultural sector, instead of
coabling legislaiion, this Government
brings in legislation itself.

Then there is the matter of allocation
of funds to States and 1 give only one
example. The Fourth Plan allotment for
West Bengal was Rs, 251 crores but their
debt repayment during the same period is
Rs. 231 crores. What is left for West
Bengal 7 The Finance Minister and the
Government as & whole refuse to consider
this question. When they say co-operation,
they mean co-operation on their terms, on
their policies of developing monopolies in
the country. Tuke the question of North
Bengal floods. The Prime Minisicr says :
money will pot stend in the way. Now,
the Government comes out and says :
-these are the rules. All that money is
u productive mooey and there will be no
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return. That is why I say that there is
this cooflict built-in in the situation ; it is
a conflict of policies and they have come
to the fore when non Congress Government
with progressive policies have come to
power in some States. They want our co-
operation to enforce their policies or
breeding monopolies and strengihening
foreign interests and fattening the landlords
of the country. There is a cooflict in
fundamentul policies and millions of our
people have started rejecting the policy of
the Central Government and they have
slarted rallying round the progressive
parties.  Still the Governmeut do not take
their lesson and they want to impose their
own policies despite the writing on the
walls. There is no salvation tor the people
excepl 1o stand Logether and fight, irres-
pective of political afliliations, the Central
Government.  Whether this party or that
party is in power in the States, the will of
the people will emerge and they will throw
this Government out of power here.

MR. DEPUTY-SPEAKER : | want to
accommodate as many Members, as possi-
bl : so | request Members to coofine
their remarks to ten minutes.

SHRI K. N. PANDEY (Padraune) : The
approach of the Budget is very wide and
within the short time at my disposal 1 do
not want to cover the entire field. | shall
confine mysell 10 a few points but 1 shall
reply to some points raised by Mr. Uma-
nath. Accordiog to him the whole econo-
mic system and the planning done by this
Government is wrong and with this way
they cannot solve the unemployment prob-
lem in the country. Fortunately, in two
States they were given the chance to run
Governments, that is, in Kerala and West
Bengal.

We expected thai they would give us
something new. We wanted to see whether
the unempiovment problem would be
solved. But what I found was that due
to the policy of the communist government
1,30,000 employees in the engineering
industry were thrown out of work in West
Bengal only. According to them, Birla is
a very bad man and Uttar Pradesh was
wrong to offer bim electricity at a cheaper
rate, But what do I find in Kerala ? The
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same bad man bas been invited by Shri
Namboodiribad, who bhappens to be the
Chief Minister of Kerula; there(Interruption)
The surprising part of the story is that
they have also offered to give him electri-
city at a cheaper rate. When the point
about the need for industrialisation comes,
either they have to teke steps by themselves
to improve the industries or they have to
request the private party to establish
industries. I1s Kerala in a position to
establish industries on its own, of their
own accord ? He being a champion of the
so-called working classes, says that Kerala
wants to give minimum wage much higher
than in other States, but this government
is not allowing that Government to imple-
ment it ]| They want increase in wages,
but they want funds from the Centre.
They want to  flourish themselves at the
cost of others. This should be known that
the Centre does not represent them only
it represents Uttar Pradesh, Bilhar, Madhya
Pradesh and so on. Why should the Centre
give s0 much funds to that champion in
Kerala? Why not to others? This is the
point.

AN HON. MEMBER : leave Kerala
alone.

SHRI K. N. PANDEY 1 Let it flourish,
bul it cannot flourlsh at the cost of others.

MR. DEPUTY SPEAKER ; No argu-
ment please.

SHRI K. N. PANDEY i My poiot is
this. The Finance Minister also knows it
very well that two years ago the country
was suffering from a scarclty of food and
we could not survive unless America had
given us food. How long can a country
with self-respect dcpend on a foreign coun-
try for the supply of food ? This was the
matter before the country, and every citi-
zen, every cultivator, took it upon himself
to do his best to grow more food. 1 find
that the Government also, when there was
famloe in Bihar, gave all sorts of help and
they spent crores of rupees. But now
what happened ? The condition of the
country is this. The total cultivable land
in the country is 390 million acres, and we
have provided irrigation only to 90 million
acres.  Still, 200 million acres are left
unirrigated.  This is the position of the
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country. I tell you, even If you provide
fertilisers at cheaper rates, unless there is
water no food can be grown. The matter
that requires your attention is this. 1f you
cannot provide irrigation, you must help
the people, to put in their maximum effort,
to the extent possible, but you are no doing
it.  For example, take the pump-sets.
These pump-sets are used by small farmers,
those who do not have canals. T[hey want
adequate supply of water whether through
Government  tube-wells or through therse
own, They purchase these pumps, but the
Government thought it best to increase the
price of these pumps. Is it done to en-
courage the countryman to grow more
food 7 Simply because the condition in
the country has become somewhat impro-
ved, that the difficult condition of the past
two years has become a bit lessened, do
not think that you can wholly depend on
the production of your own country unless
further efforts are made.

Furthermore, there are peasants who
are no! using chemical fertillsers, who have
still to encouraged and have to be taught
the value of these fertilisers. But in order
to encourage the people, a wise steps was
taken by the Finance Ministry, and that is,
they have increased the duty on chemical
fertilisers |  After all, do you want to ruin
the country ? Do you want to help the
people to produce more foodgrains in the
country or do you want to depend on Ame-
rica for all time to come ?

If ihat is the policy naturally you have
1o incur the farmers’ wrath, Please dont
impose conditions so that the poor farmers
are made to suffer.

There is one other polnt which 1 wish
to refer to in this connection and it is this.
This is aboul sugar 1 have to observe that
the policy in respect of sugar is very bad
and I think it is a curse on us. What Is
this policy of partiul decontsol of sugar ?
Now, in the same market the person gets
sugar in his rations at the rate of Rs. 1.80
per kilo whercas the sugar sold in the free
market is Rs. 4 per kllo. That is, the
price is twice in the open market. In
these two prices why is there such a big
difference ?  In this policy of partial de-
control of Government what happeos is
this. Due to this policy, the villagers who
were purchasing sugar from the free mar-
ket already paying high price bave to pay
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further higher prices due to this additional
excise duty on free sugar. This excise
duty comes to Rs. 67 per quintal. No duty
levied or imposed by the Government has
ever been paid by the producers that is the
mill-owners themselves. They are all passed
on to the comsumers. 1 wish to ask one
question, Has the Government got any
machioery to sce that this extra duty is
paid by the mill-owners 7 What the mill-
owners are thinking now is to reduce the
cane price. It is the general policy of the
Government that whenever there is a
bumper supply of cane the general practice
hos been 1o reduce the cane price and
whenever there is shortage of supply of
canc the price of cane is increased  This
is what their policy is. This is Jetrimental
to the interest of the entire country and of
the consumers and the producers. This is
the way in which they want to bring the
cultivators and the consumers in their
favour.

Last year the free sugar was selling at
the rate of Rs. 350 to Rs. 400 per gquintal
and cultivators were getting from Hs. 12 to
Rs. 17 per quintal of cane in different
reglons. Today also the sugar is selling
at the rate of Rs. 340 in the market. Now,
because of this duty the price has gone up
to Rs. 367 per quintal. The cultivator is
gotting Rs. 9 in some places and in a few
places in the north. Rs. 9 50 per quintal.
'[he hon’ble Food Micisier gave us an assu-
rance that some parity would be established
in the cane price so long as partial decont-
rol remains. But nothing has been done
in this regard. In the South,in Andhra,
they are paylog at the rate of Rs, 7-37 per
quintal for the time being with an assu-
rance that if they make more realisation
from free sugar they will pay some extra.
In Madras they are paying at the rate of
Rs. 8 per quintal. 1o respect of every
person who gets his sugar from the ration
shop, it is a fact that his full requiremeat
is not completely satisfied and he has to go
to the free market for sugar. In case this
excise doty is abolished along with the
other agricultural taxation, the budget
deficit could be reduced by Rs. 47 crores.
There {s a deficit at the present moment of
Rs. 200 crores.

What I could like to say in this conne-
ction is this. Dont try to harm the
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cultivator. Don't try to put extra burden
over the consumers. I may tell you that
so far they have been supporting us but if
you annoy them they will also go against
us like others.

In Uttar Pradesh what has happened ?
At the moment the U P. cultivators have
been fightine for u higher cane price. But
wlhen the budget was introduced in the Lok
Sabha the factories have found it conve-
nient to suggest a reduction in the cane
price and now the Opposition says that as
Shri C. B. Gupta has come to power such
a thing has come to happen.

Mr. Gupta is a strong man and [ want
that this strong man should sutvive. You
should be prepared to create such a condi-
tion that the sirong man survives it.

The Food Minister assured the House
thut every sugarcane cultivator will get Rs.
10.  But in Andhra they get only Rs. 7.37
They have assured the cultivators that after
reahising the entire amount, they will give
the extra price. Ip Maudras, in spite of the
declaration  in Parliament, the cultivators
get only Rs. 8 per quintal,

SHRI MORARIJI DESAI : It cannot be
the sume everywhere.

SHRI K. N. PANDEY : If you want to
maintain a disparity in cane price, there
should be a disparity in sugar price also in
uillereat purts ol the country.

In conclusion, I am wvery thankful to
Mr. Morarji Desai for having given some
concession to jute and textile mills. It has
helped thousands of people who weare
unemployed due to the closure of mills.
I only appeal to him that while he has
been lenient in this respect, he should not
create a3 condition in which the mills in
some other industry may have to ¢lose
down.

SHRI SRADHAKAR SUPAKAR (Sam-
balpur) : Sir, the Finance Minisigr has
appeared in the role of a sutradar in the
drama of the fourth plan, but he has pot
given us the shape and size of the plap. If
it is to begin from 1st April 1969, it is bhigh
time the plan was published pnd the detajls
made available. Today in newspapers it Is
published tbat there is no harm if the plan
is published a little later, because the piun
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for the pext year has already been there in
the picture. There was also a proposal
from West Bengal that the fourth plan may
be postponed for one year. Since the
gestation period of the fourth plun has
been very long, it is high time it was pub-
lished.

The crop position has led the Finance
Minister to a buovant mood, bult we find
that the resources position is very tight,
though it is much betier than last year.

There has been much criticism of
almost all the taxation proposals from all
sides of the House. Thercfore, in improving
our  economy, we musl pay greater
attenlion to gelling more none-tax revenue.
Therefor, it is necessary 1o streamline and
improve the performance of our public
sector projects. Only when we get a good
return from the public sector projects ip
which we have invested such huge amount,
we can substantially improve our revenue
without raising the general price-level,

Along with the budget papers, we have

got this year a ndum on publi
sector enterprises, which says that the
Central Government have more than 80

industrial and commercial enterprises, with
a total investment of about Rs. 3500 crores.
It is safd that during 1967-68, 31 of these
enterprises showed a net profit of over
Rs. 48 crores, while zrother 24 showed a
net loss of Rs. 8 crores, resulting in un
overall net loss of Rs. 35 crores. In answer
to a Starred Question on 3rd March— No.
247—it was pointed out that Hindustan
Steel alone incurred a loss of Rs. 38
crores.

The Heavy Engineerlng Corporation
suffered a loss of Rs. 17 crores, the Neyveli
Lignite Corporation a loss of Rs. 6 crores
11 lakhs and s0o on  We started our public
sector projects with  high  expectations
about twelve years ago and in spite of our
best efforts we are not able to show much
profit, rather we incur losses,

18. hrs.

How to improve this position ? Unless
we do so it shall lead 1o further difficulties
in our economy. In order that the Parlia-
meat may be directly assoclated with the
management of the public sector entes-
prises we started the Public Undertakings
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Committee. Thereis alsoa Bureau of
Public Enterprises. Remedies for improv-
ing the functioning of the public sector
projects have been suggested from time to
time. This year we have a Memorandem
on the public sector enterprises which has
suggested certain steps for improving the
performance of these poblic sector enter-
prises. | do not know how far the recomm-
endations contained in this memorandum
will help in improving the workiog of the
public sector projects. The Government
should have some hard thioking on this
matter so that the public sector enterprises
may contribute substantially to the improve-
ment of our economy.

In the agricultural sector we set the
goal of self-suficency in foodgrains by
1971—that is to say, only two years
hence we should be able to dispense with
the import of PL-480 foodgrains. Even
in the last two years when the monsoon
has been good, giving us a fairly satisfac-
tory crop we still had PL 480 imports of
foodgrains. We are told that we must
build a buffer-stock and that is why we are
importing these foodgrains. But it is high
time that we started the experiment of
dispensing with these imports altogether so
that when in future there is the possibility
of the rain gods falllng us and at the same
time there is the stoppage of these imports
we may be in a posiuon lo see our way
through difficult time.

I am afraid the imposition of tax ap
fertilisers will act as a disincentive to owr
farmers. Production of fertilisers inside our
country is far below the capacity. The
price is also very high. OQur agriculturists
have to spend a lot on fertilisers. Even
than the supply is much below the demand.
We know that land which has been fed
with fertilisers must continue to be fed
with fertilisers. You cannot dispense with
fertilisers or start using fertilisers on a
reduced basis without disastrous conseque-
nces in food production. Therefore, this
further increase in the price on account of
tax will hit all agriculturists who are asked
to take to scientific farming with the belp
of fertilisers and who actually do more
crops. They may not be in a position to
do so when it pinches their pockets.

The wealth tax on agricnltural Income
is welcome, but I am afraid the yield will
not be very substantial,
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It is often argued that since the State has
{nvested so much in the agricultural sector
of our economy the State should expect
a fair share thereol by way of taxatlon.

But it must be remembered that
vast majority of our agriculturists live
much below the subsistance level. The
failure of one crop ususally breaks their
back. The prices of fondgrains do not
rise as steeply as that of other articles
of daily necessity and the credit of
maintaining a reasonable level of prices for
foodgrains must go to the poor agricul-
turists, who are so much exploited by the
middlemen. But these facis are forgotten
when we say that the agiculturist must pay
a certain amount of the invesment in the
agricultural sector of our econmy.

Then, a tax is proposed to be levied
on crystal sugar at an ad valorem rate.
The total revenue from sugar and khandsari
will rise by Rs. 2745 crores. Day by day
sugar is becoming a scarce commodity and
the villagers find it very costly and even
scarce. Yet, we export sugar at a com-
paratively low price. This is an anomaly
which should be stopped. We cannot, and
should not, export sugar at about 50
paise per kilogram to rich countries abroad
when our own poor people to have to  pay
a rate of Rs. 5 per kilogram.

the

When Shri Dwivedy spoke the oOther
day, he referred 10 the need of develop-
ment of Oris.a and  stressed the regional
imbalancces in the development of India.
The question of giving the green singnal to
the Talcher Industrial complex is hanging
fire for a number of years now. Govern-
ment must come 1o a decision soon
on a project which promises so much for
the development of a backward State at
such low cost and also promises to contri-
bute so much to the prosperity of the whole
of India.

The development of Paradip port in
Orissa also needs immediate attention.
After investing so much in this project,
which has been exportiog so much iron ore
to Jupan, government should not mneglect
it and must make proper and adegquate

arrangements for its dredging and
maintenance.
Then 1 wili come to a Central seed

farm in my own constituency, about which
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some questions were put this morning. Go-
vernment have started a big seed farm in
Sambalpur in a land which was acquired
for the Hirakud dam project and which
was lying unused by Government. Peopic
who were displaced from the dam site were
usiog that land on sub-lease. They have
spent all compensation which they gel
from acquisition and all these years they
have been waiting with the expeciation that
on some future date they are going to get that
land on a permanent basis. Now the earth
has been removed from their feet and they
have become destitutes. Either aliernative
employment or accommodation must be
provided to them.

SHRI S. KANDAPPAN (Mettur)
We have been heuring from Congress
members, at least some members, that uur
Finance Minister is a man of integrity, heis
very sincere and striaghtforward. We have
never quarrelled with that claim encept
perhaps with regard to his son's affair. For-
getting even that, I am prepared to accept
that proposition that our hon. Finance
Minister is above suspicion. Stitl, he is
2 human being and human npature being
what it is, | am sure that his prejudices
and predilections have gone into the for-
mulation of this budget.

The first point | would like to take is
his antipathy towards the States. Not on'y
he but the Central Government as such is
very much averse to the demands of States
for increased allocation because it feels that
the States are not raising enough
for themselves as per the dictates of the
Centre.  But if we take into consideration
the avenues of taxation that are left to the
States, can anybody say that there is further
scope for the States to increase their tax
revenue 7

resources

What are the taxes that are left to the
Statees 7 Sales tax, land revenue and some
other small items. In the case of both
these items, we have reached the suturation
point. As against these, the Centre has got
excise and income-tax. What is the posi-
tion of the excise revenue ? In 1948-49, it
was a bare figure of Rs. 50 crores. But
today it is of the order of Rs. 1250 crores.
Can anybody imagine that a State can to
that ratio ralse taxes from out of the sour-
ces still left open for them 7 It is impossi-
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ble, The same is true of Income-lax
also.

The Deputy Prime Minister may argue
that the Centre does share its income with
the States  But what is the share? [ do
not want go into the past records. Ewven
taking the figure that he has given in the
picsent budget, we find that the total
revenue to the Centre is of the order of
Rs. 3519 crores, and out of this sum,
Rs. 3000 crores are left with the Ceaters
and it goes into the pocket of the Contre
und unly Rs. 519 crores is to be  shared
by all the States. What a paltry sum ! With
this amount, they have to discharge the
responsibilities enjoined on them by the
Constitution. And the States have to
undertuke virtually all the ameliorative
meusures and all the welfare measures  like
promution of agriculture, providing educa-
tien  and  health services, road-building,
providing small irrigation ete.  Here also |
concede that the Centie does supplemen:
the elfuns of the States.  But according to
me that is only a duplication and waste of
work, because the real impact of the
Centre's eflort is negligible on the States.
That is the position today.

In this plight when the Siates are just
dragging on somehow, the Centre thinks
still that there is enough scope for the
States 1o raise resources. How is it
possible 7 My hon. friend Shri  Umunuth
has said that this budge! is a1 budget with
u veugeance. 1 would rather say, though
thatis also true, that the Centre has
udopied a vindictive attitude towards the
Stutes by proposing this agricultural tax.
As we all know, during the last few years,
there has been a suggestion from the
Centre that the States shou'd tap more
resources from the rural sector. But not
a single Chiel Minister, cither congress or
non-Cungress has come fowrad, because
they know full well the Predicament aad
ithe pitiable sitvation in which the [armers
of our coubiry are today placed So,
they bave totally refused 1o accede to the
suggesiion of the Centre. Hence the Centre
thought that it was high tims for them to
as:ert their dictatoria! rights and by circum-
venting the Coustitution they thought that
they could impose it oo the States. To me
it looks very fuony. [ am not able (0 appre-
ciate the assertion of the Finaace Miaister.
If his intention is to give back the entire
collection to the States, why should he
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collect it at all 7 If he is going to steal it,
and if he thinks that it is honourable to
steal it in order to give it back to them,
then I say that I am not able to appreciate
the logic behind it.

SHRI MORARIJI DESAl ; If he does
not like it, then we would not transfer.

SHRI S. KANDAPPAN :
like his stealing.

We do not

SHRI MORARJI DESAI: 1 know
that.
SHRI S. KANDAPPAN : Now, look

al the amount that he seeks t» collect. He
expects an income of Rs. 5 crores in 1970
71. If this is to be divided umong all
the States, each State may get about Rs. 25
to 30 lakhs. So, it is a very paltry sum.
For this, they need not begin scaring the
farmers from now on. 1| am afraid that
this will have an adversc effect oo the
promotion of agriculture in our country.

I concede the point that a time may
come when we miy have (o tax the rural
sector, but this is not the time. We have
to wait for some¢ more time, till, as some
hon. Members have pointed out, the
cultivable but uncultivated land today in
our country is brought under the plough
in a very substantial m=asure, and we have
to see that agrizulture without fluctuation
would settle down and yield an assured
minimum income per annum for the
middle class farmer. Oanly then can we
think of these levies.

Government have covered this up by
siying that they are going to siphon off
the black money that is being invested in
the rural sector. | doubt very much their
intention. [ honestly feel that Govern-
meot could bave taken a number of other
measures to siphon this black money which
they have not done so far. They pretend-
ed as if they were taking some measures,
and you know and the House knows how
miserably they have failed, because their
intentions were not honest. After that,
they now come and say that they are
trying to get the black money from out of
the rural sector. I do not understand this
logic at all.

Even at this juncture, even If some
professionally rich people and some big
business people have invested their money
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in agriculture, for the time being I would
say, let them invest in agriculture ; 1 do
not think that there would thereby be any
terrifi: herm that wiil befall this country
because of the money going into agricul-
ture. | say this because we know i1he
humiliating position in which we are
pluced because of the PL-—-480 imports,
and we know how much foreign exchunge
we are losing, and we know how much the
developmental  activities ure suffering
because of the import of foodgrains. Apart
from the economic aspect, | feel that it is
a humiliating situation for a pre-dominantly
agricultural country like India 10 be

ependent on impurts.  So, 1 am emphati-
Aally of the opinion 1that we should allow
rmoney 10 be ploughed back into the rural

sector Let there be progressive farming
and that  will create o chain  reaction and
that will make s impact on agriculiure.

Let some time be given for our agriculture
to grow. Aficr all, the rural sector has
not become so0 green, as somebody tried to
make out the other day. So, let us allow
them some time. Later, a stage may
come when they will willingly be prepared
to part with their surplus income, if uny.

If the hon, Finance Minister is not
going to rescind his proposals and withdraw
this levy, then | am afraid that he would
have o te prepared liom now on o fuce
a rather violent agitwiion in this country.
It may be true Lhat the rural sector is
unorganised, but 1 would like 10 tell him
that the furmers and the peasantry in this
country have proved their meittle during
the freedom siruggle, and they will not
hesitate 1o prove it again to this Govern-
ment if they are not going to withdraw
this levy that they have proposed.

Theie are other taxes also which affect
the 1ural sector, pamely the tax oo ferti-
lisers and pumping seis. Much has been
said on these things already and, there-
fore, | do nut want tu elaborate on it. But
I fear the sales of feriilisers may go down,
and this may npeutral se the extra revenue
that he expects to get out of it.

In regard 1o pumping sets also, I would
say tbiss Wc have not deepened all the
wells in the country. We know the drought
situation in this country. We know the
imporiance of electricity also in so many
regions 1o go aheaud with ibe energising
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programme. So, this is not the proper
time for us to tax the farmer more and
increase the cost of investment that he has
10 make because that will consequentially
raise the prices of foodgrains and other
agricultural produce.

So, 1 would like 10 plead with the hon.
Minister thut he should give serious consi-
deration 1o these matters. There is one
other thing which pertains to a State matter
on which also | would like to sav some-
thing. So far, the Central Government
have not conceded the demands of ithe
progressive elements and the various Chiel
Ministers belonging even to their own
party that the States should be given more
righis and powers. The States arein a
very pitiable plight like some of our poor
housewives in our country The spend-
thrift of a husband will go on a rampage
and spend all the earnings that he has got
and come back home in the evening to
beat her for not having his dinner ready.
Such is the position in which the Stales
tind themselves today. The spendthrift of
a Central Government gets all the money
that it could mapage, and mops up all the
resources thut ure there in  the States and
then chastise the States “Look here, you
are not giving me enough money, and |
cannot go on feeding you ™.

Whatever may be the Constitutional
position, what Is the real impact of the
Central taxes on the people of this country?
In all walks of life people directly come
into contact with the State Government.
So, for whatever increase in prices or what-
ever other inconveniences they may come
across in their day-to-day life because of
the Central Government taxes, they immed-
jately begin to blame the State Govern-
ment. That is bound to be there. My
apalysis is that that was the reason why
the Congress has lost in many of the States
but has not lost at the Centre. Probably,
the people thought that it was those lellows
who were to be blamed and not the real’
culprits here. We know that except for
the educated few, majority ol our people,
70 per cent of them, are illiterate and do
not understand the intricacies of our
political structure. It is high time that
the Government realises it.

There is a bogey raised that unless
there is a unitary form of government this
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country will disintegrate. I am sorry to
say that I do not concede that point at all.
What is the posilion ? Let us remecmber
that before 1947, before Pakistan became
a reality, all the scrious-minded politicians
as well as stalesmen in this country werc
for States' autonomy. They talked in
terms of federalism and not in terms of
unitary form of government. Only aficr
the formation of Pakistan, after it beccame
a fait accompli, a reality, there was a sudden
emotional shift to the other extieme and
on that the Constitution was framed. It
was a negative emotional shift.  Unfor-
tupately it is rather more towards the
unitary form than towards the federal side.
S0 we have been sceing that in the past 20
years the regional aspirations, the polyglot
nature of this country and the continental
climate that prevails in this country leading
to various cultures arc muie and more
asserting themselves. We sce their mani:
festation everywhere and | do not consider
this as a dent in the couniry ; we should
rather take it as a warning and sce lhat we
reverse the whole thing.

There is a curious development that |
am seeipg in this country in spite of the
unceasing cfTort of the last 20 ycars towards
a unitary form of government at the
Central level. After 1947 when the pational
flag was raised or the pativnai anthem was
supg, we witnessed a spontancous upsurge
of the emotion, loyalty and the faith of the
people. What is the position afier 20
ycars 7 We arc trying to inculcate patrio-
tism in our people from without, by closing
the doors of the cinemas and theatres.
What a ridiculous situation the couotry has
been lowered to. Does it not prove that
wc are not proceeding on the right path ?
1 am firmly of the opinion that the whole
political structure should be reveised and
there should be a radical change of thiok-
ing with regard to our Constilution vjs-a-vig
the Centre-State relations. Unless thal is
done | am afraid, we arc nol goiog to
improve things.

After all, the strength of the country
lies in the prosperity of the country and
the prospesity of the couniry depends upon
the initiative that is taken by the States.
If you do pot give cnough Tights to them,
commensurale with  their  respunsibili'y,
you cannol expect the initiative to be taken
by them. Today there is an unhcalthy
trend of cach. State vying wilb awotber tu
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get summe doles from the Centre. This is
uohcalthy and humiliating, 1say. Every
Stale in the country says that it Is being
expluiied.  So, instead of baviog this kind
of @ deterinratinog and immoral situation
pievaiing in the country, why do you not
have a healthy set-up where healthy com-
petition prevails in the States ? Let them
lock afier their own affairs. That can
never weahen this country. That should
be the attitude that the Government should
lake.

Another very important {tem which 1
would like to deal with is the tax concession
given to Lhe texiile indusiry. | do hope
thiat the hon, Finupce Minpister was of the
genuine opinion that the concesslon which
he hus given to the textile industry will
mitigate the hardship that is humpering
the development of that scctor. | am
afraid, the Government here in Delhi has
nul probably appreciated the magnitude of
the problem parvicularly in my State, It
is a grave crisis and, | am afraid, if some-
thing more is not done, the catastrophe
caonot be uverted. Today as manpy as 33
spinning mills are closed in my State alone.
As far as we are concerned, the textlle
crisls means to us a glut in the yarn market.

Only the spinning mills are closed. As
far as the relicf annuunced by the Govern-
ment is concerned it may benefit, 1 am
1old, the powerloom sectur and the com-
posite mills.  with regard to the spioning
mills, | reliably learn, it Is pot going to
touch even the fringe of their problem.

Today, the production per month is of
the vrder of 90,000 bales of which 30000
bales are consumed within the State. The
rest iwo-thirds production Is dependant on
the market outside my State. Unfortuna-
Icly, what has heppened im the past few
years is—it is a wonderful planning that
these people have—tbat there is an lncrease
in licences and they have iocreased the
capacity of the spinniog mills in the
country without taking into consideration
the existing capacily that was already there
with the result the market has very rouch,
shrunk and with the shrinkage in markete
there is a  terrible glut leading to th-
disiress sale in the yarn market. 1 have
not got a bricf to plead for the Industr la
lists as such. I do not think, even after
the closure, they have become overnight
beggars. That Is not imy view when T argue
this puint. Afier all, they might buve bad
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other things to depsnd upon because they do
invest their money in various sectors. But
here the problem is of human npature
because lakhs and lakhs of employees have
been thrown out of employment. Apart
from that, the capital that is locked up in
the spioning mills the country’s resources
or the money is being wasted. What a
wonderful planning you have got if you
could not anticipate these things 7 The Go-
vernment have miscrably failed in this. Io
their anticipations, with regard to textile
consumption, they have miserably failed.
Tne consumption of man-made fibre has
double where as on the textile side the con-
sumption has not been upto their expecta-
tions. That bas fallen much short of
their expectations. When such is the
position, 1 would like to point out that the
concession they have announced amounts to,

according to their own statement. about
Rs. 1530 crortes. The excise duty on
yarp was introduced only in 1959. At that

time, this was yielding a revenue of Rs. 13
lakhs. Now, the excise duty on yarn alone
fetches an amount of about Rs. 40 crores.
Within these 10 years, we can imagine the
increase on this side. Your concession
given to yarn, coupled with cloth and other
things, comes (0 about PRs. 150 crores.
Even there, therc are different varieties of
yarn. I think, the hon. Minister may
know it or the advisers who are responsi-
ble for these things may have known it
There is hank yarn and cone yarn and also
straight reel and cross 1eel.  There are so
muny varieties. On certain varieties, the
levy has been increased. Only on certain
varieties, the levy has been decreased. 1
also gather that, particu'arly, where the
levy is high, thatis affecting handloom
sector because the type of yarn that has to
go to the handloom sector has not been
exempted from this levy. So, 1 would
plead, even if the Government is not going
1o totally abolish the excise duty on yarn,
at least let them givo a substantial reduc.
tiop, a little more cuncession than what
they have already given.

Sir, this is a very vital matter for us.
It is often threatening us s a law and
uvider situation in my Stale, as  you might
have secn it In the papers. 1 would
like to give a few suggestions: 1 under-
siand even the credit facilities that they

MARCH 13, 1969

Gen, Dis, 244

used to get before, after the crisis has
taken over the industry and the spinning
mills, are not being given to them. The
banks are not prepared to give credit faci-
lities. 1 also learn that even Government
financial institutions are not fair enough to
cater 10 their needs. My hon. friend,
Mr. Umanath, raised a very pertinent point
about the investment of L.I.C. The other
day, there was the Starred Question
No. 374 put by Mr. Madhu Limaye about
the iavestment of L.I.C. in Tata company.
The answer was this :

“The L. I. C. bought a big block of

ordinary shares of the Tata Iron &
Steel Company Ltd. in the pormal
course of iovestment. 1t will not be

in the public interest to disclose
details of its transactions in shares of
individual companies.”

I am not entering into the investment
pattern.  But if the LIC thioks that they
cao afford to invest in the Tata Company
as if they are very poor and they cannot
manage things and they have to be propped
up by the financial institutions of the Go-
vernroent, is there any reason or excuse for
the Government not to consider the leglti-
mate demands of the mediumsize and small-
size industries? They could give some money
to them. Here | make a demand—it Is a
general demand and | join Mr. Umanath
in this—that the Government should, if it
is honest encugh, disclose the investment
pattern of the financial institutions. Do
they think that only the Finance Minister
of this country is the guardian angel and
the others are not so patriotic enough to
keep the secrets of this country 7 Let him
have a closed session at least and give all
the details that are there, so that we may
know as to what they are doing and how
they are investing our money.

I would plead with them to assist the
spinning mills for reopening by giving soft
and long term loans. Also | would plead
with them to purchase the accumulated
stock through the STC.

SHRI R. S. ARUMUGAM (Teokasi):
1 welcome the Budget presented by our
Deputy Prime  Minister. 1 think, the
proposed luxativn on fertilisers snd pump-
sets will affect (he wgricultural production
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In thls country and, fherefore, I have
requested the Deputy Prime Minister to
reconsider this taxation proposal.

A stee]l plant in Salem is a long-feit
desire of Tamil Nadu people. [ request
the Government to take up the Salem Steel
Plant in the Fourth Plan period.

In Tamil Nadu there is a propaganda
going on against the Central Government
that the Central Government are ado-
pting a discriminatory attitude in allotting
Central funds to the State. 1 want the
Deputy Prime Minister to give a categorical
reply to this allegation as otherwise it may
affect the cordial relations beitweea the
Centre and the State.

I am glad to know that the agricultural
production this year also is encouraging.
Unfortunately it wus ouly 74 million tonnes
in the year 1967 when the Fourth General
Elections took place. and all the political
parties took political advantage of the
scarcity situation ; particularly, the DMK
Party exploited the then prevailing condi-
tions of that State and successfully turned
the people to their side by promising three
Madras measures of rice for a rupee il they
came to power, Though during the last
two years the annual agricultural output
exceeded 95 million tonnes, 1 regret to say
that the DMK in Tamil Nadu has not
fulfilled its promise......

15.34 brs.

[Shri Gadilingana Gowd in the Chair)
SHRI G. VISWANATHAN (Wandi-

wash) : We did not pomise anything in
Pondicherry and in spite of that, we got
clected.

SHRI R. S. ARUMUGAM Itis
onlya new attraction. They will feel
afterwards.

Previously in rural parts people

were getting their ration through family
card system. The present State Goveroment
have discontinued this system and because
of that, the people in the rural areas are
suffering a lot to get rice.

Now, some of the districts in our State
have been affected by drought. [ am not
confident that the State Government will
be able to meet the situation and rescue
the drought-stricken poeple. 1 request the
Central Government to come to the aid
of the State.
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Apart from (hat, the Tamil Nadu Go-
vernment is not taking sufficient interest
in augmenting agricultural production.

AN HON. MEMBER : Who says ?

SHRI S. NARAYANA RAO (Bobblli):
Fverybody knows it.

SHRI R. 5. ARUMUGAM: The
prices of all agricultural products are too
low compared to the prices of the agri-
cultural inputs. In these circumstances,
what  incentive will the agriculturists
have to increase production.

The Tamil Nadu Government has miser-
ably failed to maintain cordial relations
with the landowners and kisans. The autho-
rities adopt coercive measures in procure-
ment. In some places there have even been
police excesses, treating the peasants as
criminals.

SHRI G. VISWANATHAN : Is he
speaking on the Tamil Nadu budget or the
Union budget ?

SHRIR. S. ARUMUGAM : The
procurement prices fixed are not remunera-
tive. 1 am sorry to say that the procure-
ment prices in our State are considerably
lower than those in other States. Unless
the Tamil Nadu takes corrective steps to
rectify these dcfects, I cannot believe that
there will be any improvement in food
production in the State.

In Bombay city, the Tamil people have
beeon suffering a lot at the hands of the
Shiv Sena. I request the Central Govern-
ment to give them fuil protection. Though
law and order and some other vital subjects
are within the State sphere, I request the
Central Government not  to shirk their
responsibility in this regard.

I would like to bring to the notice of
the Government the following few things
which are going on in the Tamil Nadu. Law
and order is not maintained. Under the
previous Congress Government, the police
had a reputation for their efficiency and doing
their duty properly. Now they have become
tools in the haods of the ruling party.

SHRI G. VISWANATHAN ; This is
an utter U,
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SHRI R. S. ARUMUGAM : The DMK
Government employ the police to suppress,
depress and oppress the opposition parties
in the State. Ooe Harijan Congress MLA's
leg was cut off by some bad elements. The
police did not take proper action. They
did not even conduct the case properly.
On 1-8-68, there was a mass Congress youth
rally which was going on a peaceful pro-
cession in Madras City. 1t was ruthlessly
and mercilessly lathi-charged by the police
and more than 600 persons were admitted
in hospital.

SHRI G. VISWANATIIAN : Tt was a
procession of goondas.
SHRI R.S. ARUMUGAM : Most of

those injured were cases of head injury.
My blood boils when 1 think of one poli-
tical sufferer, a freedom fighter, by name
of Shri Devadas, who died in hospital due
to iojuries sustained in a lathi-charge.
False cases are being foisted uagainst the
Congress workers. Shrl Nedumaran, M.A.,
who s editor of a paper, i3 one of
them.

At Madurai. on March 4, the police
mercilessly lathi-charged people who went
to see Shri Nedumaran. More than 40
persons were injured and admitted to
hospital. You can see the photos of that
in these papers. With the permission of
the Chair, 1 would like to place them on
the Table.

SHRI G. VISWANATHAN : Goondas
were brought by Congress people to re-
lease him from police custody.

SHRI 5. KANDAPPAN : On a point
of order. This matter was brought up even
in the State Assembly as un adjournment
motion and was ruled out because it was
out of order.

Apart from that, it is a ticklish issue.
If he is to mention here all these things,
it will have repercussions there. It is not
fair under the Rules to refer 1o these
things here and this is also not the forum
for such 1eferences.

SHRI R, S. ARUMUGAM :
printed matter. It
Assembly.

SHRI S. KANDAPPAN : This was not

This is a
was raised 1o the
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taken up even by the Assembly there.
Should it be referred to here ? Everything
is printed matter. Even yellow journals
are printed matiers.

SHRI CHENGALRAYA  NAIDU
(Chittoor) : Printed in Tamil Nadu papers |

SHRI S. KANDAPPAN :
yOUr own newspapers.

They are all

SHRI R. S. ARUMUGAM :
body was shocked

Every-
to know about the
Kilvenmani incident in Tanjore District.
More than 42  Harijan  Agricultoral
labourers were burnt to death. Enmity
existed between the Harijan Agricultural
labourers or kisans oo the one hand and
the Paddy Producers’ Welfare Association
or landowners on the other and the Govern-
ment and the Police were well aware of this.
On the wvery date, one landowner's man
was murdered at about 6 P. M. The Police
Siation is not far away from this place.
The fire incident which took a toll of 42
Huarijans took place at about 10 P. M.
Had the Police been present at the spot
immediately after the first incident, the
latter horrible occurrence could have been
well avoided. Therefore, 1 charge the
Tamil Nadu Government to bear the sole
responsibility for the said occurrence.

MNow, the persons at the helm of affairs
in Tamil Nadu are believers in atheism.
Some time back ...

MR. CHAIRMAN : The hon. Member
may speak on the Budget.

SHRI R. S. ARUMUGAM : Sometime
buck they issued a G. O. to remove all the
pictures of Gods and Goddesses in Govern-
ment Offices and other institutions, At
present they ate (rying to remove all the
road-side temples in Madras city and sur-
rounding places of Madras.  Another
shocking incident occurred recently,

On February 18, at Neivell, Shri
Thirumuruga  Kripananda  Variyar, a
famous Hinduo scholar and devotee of Lord
Subramania had a wvery uopleasant experi-
ence in the hands of D. M. K. men. The
D. M. K. men took a reference of Shri
Variyar 1o have belitiled the late Chief
Minpister, Shri Apnadurai.
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SHRI G. VISWANATHAN : Why
should the hon. Member refer to that
here, as it is a closed issue there ?

MR. CHAIRMAN ; The hon. Mem-
ber should confine himself to the Budget.

SHRI G. VISWANATHAN : The
law and order problem should be dis-
cussed in the Madras Assembly. There are

50 Congress Members to take up this
issue there.
SHRI KAMAILNAYAN BAJA)

(Wardha) : It is the right of the Member
to discuss everything here. Why should
you take objection to that ? :

SHRI R. S. ARUMUGAM : The mob
of D. M. K. people forced Shri Variyar
to apologise. Afterwards, ihey raided the
house in which he wus staying and man-
handled the idols of Lord Subramanya,
Valli and Deivayanai worshipped by him
and damaged the “Thiruvasi® and the pea-
cock of the Lord.

MR. CHAIRMAN : I am sorry that |
am noot going to allow the hon. Member
to speak any further.

SHRI R.S. ARUMUGAM : | shall

conclude in one minule.

MR. CHAIRMAN : There are thirty
more Members in the list. You were allow-
ed only ten minuies but you have taken
fifteen minutes. I am calling another
Member.

SHRI R. S. ARUMUGAM : They in-
terrupted me while 1 spoke. I want to say
that | consider this incident as a great
insult and &also as a challenge to the
God-fearing people of this country......
Unterruptions.)***

MR. CHAIRMAN : T am sorry. No-
thing of what you say further will go on
record. Shrimati Nirlep Kaur.

SHRIMATI NIRLEP KAUR (Sangrur):
Never before has any country spoken so
joo8 and so loud about secularism.  But 1
geel that everyone here believes so little in
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it. T may be permitted to say a few words
about the Ministry of External Affairs over
which our distinguished Prime Minister
had presided so far and which has been
taken over by Mr. Dinesh Singh-about
whom we can say that he enjoys the ful
confidence of our Prime Minister.

There is a person by the name of
Shanti Swarup Dhawan who, before he
migrated to the town from which the
ruling Nehru family hails, was a lawyer
in the North-Western Frontier Province of
India, now a part of Pakistan. Ever since
he became a lackey of the Nehrus, fortune
has smiled upon him constantly and with-
out interruption. The Dhawans come
from a family of Sikh Hindus and ever
since his migration to  Allahabad about
forty years sgo, he has become a Sikh-
hater and a Sikh-haiter belleving that such
an attitude pays dividends from those who
are in a position to advance his interests.
He is a retired Chief Justice of a High
Court.

MR. CHAIRMAN : The hon. lady
Member should not make any personal
references ; she may talk on the Budget,
That is not proper.

SHRIMATI NIRLEP KAUR : This is
about the behaviour of a political appointee
towards the Sikh commupity in England ;
that is why 1 refer to his name. To the
misfortune of the Sikhs be had been sent
1o the United Kingdom as an Indian High
Commissioner. He has abused his position
in Eogland by demoralizing and degrading
the Sikh citizens of Great Britain. He has
sel up more than one slooge organization
of the Sikhs to sabotage and confouad the
social life of the Sikhs. Everyday and in
every way he sees to it that the Sikh
Englishmen either aposiatise or leave their
adopted country. On March 13, 1968 he
was invited by the Sikhs to the opening
ceremony of a mew Sikbh QGurdwara in
Leicester where, while addressing the Sikh
coogregation, this Sikh renegade had the
impudence 10 make the following utter-
ances : “Listen to me, you Sikhs, who are
assembled here. None of you is carrying a
long sword as your ancestors used to. But
you still remain Sikhs. Now, I exhort

***Not recorded.
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you to change your appearances, so as to
resemble the native Englishmen.”

Hon. Members are no doubt aware of
struggle waged by the Sikhs in the United
Kingdom to retain their religious and
cultural heritage und their right to wear
beards and turbans whilst in —or seeking —
employment in their adopted country.

1 would in this connection like to
make some relevant queries. The protest
demonstration in Wolverhampton by the
Sikhs was 1o be held on Sunday, the 4th
February, and the High Commissioner
went to Wolverhampton on Monday, the
29th January at 1-30 p.m., six days before
the demonstration was to take place.
There he had tea with the Mayor and
about 10 councillors. The second demon-
stration was to be held oo the 12th May
outside 10, Downing Sireet, London. He
met the Mayor on the 24th April on the
pretext of visiling a school.

1 would like to ascertain what preci-
sely transpired between the High Commis-
sioner and the Mayor. 1 would like to
mention that Mr. Chagla, during his
tenure as High Commissioner in London,
resolved a similar issue of wearing turbans
in & matter of three days. 1 ask the Ex-
ternal Affuirs Mioister to explain to this
House whether it is the policy of the
Government (0 destroy the eternal symbols
of the Sikh people, and to destroy the
visible marks of religion. If such is not
the policy of the Government of India, |
call upon the External Affairs Minister to
recall this envoy from the Uniled Kingdom
and to punish him in a measure that
befits his crime, so that in future no public
servant dare abuse the powers and pre-
rogatives of the Union, of the Goverament,
of India for the disgraceful purpose of
suppressing and oppressing the vital
minority interests of the Indian nation.
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f&et ge1¢ %7 wida mw A 9
A g & @Y 39 &A1 3 qw wiAg
AN & g3 H FH0A F I w147 |
wegl ®1E AW g & agi eqrig Qi
srafa it g wiz ¥ wed @ o #
9UT F F A ) gL Azt wrewmt w6
sagear gAY 2 agt 97 mrewmmy 5y gd-
FAIT aT1% waar w7 79 & w7l gaa
g ardt @ ¥ s gy TgT H|YT HAT-
99 A A F w4 ga fFr ary @
TH @ AT q4AT 2 A W a1 ST )
TFAT K1 AT FFATT G0

avmfT wgizg, oo fazqam 5 emez
¢ v afaur ar fafs & goa) &
Ar4-U14 A9 § TG T2 HIT FAGT A7
guifaa 73 ¥ fau o dar gaw ger
AAET ¢ fAq8 oFAr K G4qAr AA-
arar # amfa & avw

1A w3gA K1 faar fwey gagr
faw meam % & earfg Sl &1 g0-
HI FTA I 0T CIEETTIN gaT nde
FATE W g4 AT IT FT qIAT §T
FE T YRl F gawE w1 ouw Ay
STE FUAT g AT miemmt A
QEAIGFAT E 4 WA AT 390 F
fagzar ar srifia & @99 @i A=
TIar AT g AZ WA T I aFHqr |

g st g fx 4 F99 |eww
afer ymana & a1 @7 wifas gq
991 & Hged FY ;AN w7 wfaw geafy
¥ arr-Arg 3y # omifas Far avfaw
[T AT Y saAEAr W9 A W oA
qgar |

9% aumfy agiza, mir g3 qa-
arasd & fag wg @ 2 wafm & ok
afuF 7 FZ T AIAT €19 7gW HIAY

g2
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ot wae mw qw (feest \2T) ¢
ety agiea, fam 99< & g a9z W
¥ @y Tar orar @ SRy 2w A A4
sgEeqr ®7 g2 qeNIT wmAA Ag WAl
Flroga @ 3w § & us afaeafea
19 WX wregAfaaw IS ar
AWz § wigw AWt g WY ¥ I
aga 9T frar sar @ &fwa a1 afcom
fawerr @<t 577 & @1z z@ X # oY T8
qAATAT AT & 1 AT FgAr ag & fF 3@
Fwz & §r9-g19 FH g W QAT WAET
=ifgn fw ofvmg sar faehr & 1T @+
FA F ag 3z gg A gl gL AR
7z ag S g 7dY g€ 74 2w 1 wd faw
TH gET & qrAd A oI g | FT4r
F graa WY AT GFAT 2 | U FEAT AR &
fF ur fefasa Bvadiza # s qedc
t g3 Wi @AT TE AT 2 s gw
qHI ag sagedr FAAT =ifgm ow
qoetede qafer w1 faeew wod 2o §
fagtm st mifs 2o & amd ga 7 foger
1 & Far fear AT oI gw FAT YA
a1y & eEar @gt (32 A& ama oo
g 0

gaafs  wdza,  wEET WA
i-'h"lT ff Go STe Ho T AT 57 IAI
F1 fawfed #1 & | To WITo ATo Fgr 7

t:
“The budge! shiuld be an effective
instrument 1n the development of the
plan.”
#f q@ar g f& a8 w1 agd aw)
7Y 21 wwar ¢ wfEw o0& gEE
e AT g0 WX g N
Fr A F1 zas) fifgw s Tfge e
srfgeat-mfzear § @ TFTF TR
g gtz #1 faew g9 aW #oag
fantar &3 1

fog @ gait faa # w@mm
¥ vg w fF 77 05 oufeew @bl

PHALGUNA 22, 1890 (SAKA)

Gen, Dis. 248

3 @1 @ § 1 A% wfeew qoa a ad
2 fe arer oux & wrer o 9@ gadt ang
anr feur e ¥ar Agw Gar g v
ITHF AT ¥ AW UK A W« oifeew
FAN FW T A ¥ grg B w2
fear & wiX fafiea: 9t wsgw o & &
g 7% ar@a F fawgw @ qw w
fzar & 1 § ag wgar =mear g f& waT
1€ o aa+7 & fagd fis o9T T@ a9z Y
a9 sa1ar 91 9¥) ¥ Ay aw weqw A
FT JHT § | G AW A5 fF q@wT R
10 & | AfFT qe mg FET A Qg
f& zotde iFGa & w=< 10,000 ¥
AFT 20,000 TAA F @i F g 39
T & ol w9 fam ®7 @ qar fzam
2 1 3 feEE qrd & I ot fyey
f& amadt 10000 Wy TJH § AF
FAT WY dwg T faAT | ¥ A ¥ i
T w04 27 #0T waT WM wigw
g AvE A & A ¥ 7g wrwiez
dafw - % af@ for 3 am @
T, ®ww gg Nt gAY § fe fade,
7, aww, TAfE®  wd, -
g, ¥ramem,  AA, w9 sft
¥t o 19 afF o6 wwww af &
qEw! CRAWTE AT § 92 M I9-
yeTE W wgea ¥ & A ogR
gy 76 § fF ag cfeaw oo w0
FE TN gad wd T ™ gy 7
¥ A & 1T & g9 w0 oWt ? gEAr
fragt & fwgurt 2w ¥ v 27 o
12 g 196 W AT K WY fFw Zem
23 § oYT €7 2712196 WNiT ¥ § 6,10,000
1M & FAT gAY A E6F aFAT MU
¢ et aaT q¥0r | gafag & @@
faq a0t & srdar &€ fF ag gar
& ¥9 qSgW A ¥ FIC foraaw S
ans o § 9EH ag ¥y fotE &, 99
% §8 TG 977 § w9y I7 AT
W wux gz A o a7 @ ¥ @ wraw

T
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[ waeaTa mar)

g4y <fre & /A & a2 A FgeAv 19T
21 woft wter § wdfarzae o oft 3gd
amr€ 3, afton ¥z av of gy wmE E
firarl av, st & mifewt gx off 45w
drmam P 2 KA 4z T i fE
T2 oF qar e frar g omit as
o #Y avE gam famz Ad af
afeT mror SR Sae ot famz sy
we w7 frar B wAr Wy #Ar A
Foifis g A w0E 100 FOT WA F
Zag gagy oA § o€ oft o ®oar
gwar #1 &f Sz gee @t § A%
Tt Nz guy HAH F wmfa F gz
Nz A qr oy g F

# Fzar argm ¢ fF gAR ITAYH
w4t wgten fage A s qiEl & &dr
TAITE TE T | #7 FEA BEATIAT
# 9IEAG 9T wag 2A ® fao afsmd
TE § A 7 3z wfead i gy @
ang 7 &, afer ot 35 Iawr ww
aferzrzse 41 | gaar & Adf, @ F w1
AT 7 gF ar AN W o gwafqat
Al Y, gFF) o fogw & wgd &t
€ 4y | AT RN AREn & fagd @ie
F WM FY QT A0 A TR
Fer r fr &1 o1 wrafgwn & wmoin
& 71 qgraT 20 & o IR fagdr Aa-
7T ATAT aF ATE AXE XT AT K7 | AfHA
Ia% Q1T A A §5 IEA & F fag
firgr & @z 3% 39¢ UF wAfewowe
ar B, ) fw feqraY & faeg <faa
¥ oTAm @ Ad Wiw gRie ag
wadex add & wadt afadt a3,
uF {f amwAne fqar g o a% ag
&4 € g smfagar 23 ¥, graw
w1 agrgar &4 ¥, afew a9 Tl ¥ &
FITUF FE AN TMT AT @Y

afra & arm 2 e w9 9Ra )
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A feat amrew ¢ oww o g
wot frad & augy w41 7 &, sy A
ferna adf vt fe =id o) wor @ oW
7 7z few g% 1 W gur IR =W
7Y farra Y off oYt forwr gaR ¥ 327
Y T dTg amy ¥, IW 9T FIA Q@
A gEwr afama 7@ D A TNeT FAT
traz aaTh & 77 st Wowh e AR
TR QO T gEr a1, q A@T IAN
WY maTaArE g g MeE Fem
vz =1 frar afea sifag & =
mfye-mfeed 1 siAT ggr W
FAFUFZ ¥ A ATH FIR AT AT qE
TEY gum o Y enfrn A o w7 R
oy xzat w1 snfgearmfeear IR
Iga FAr wTAT gE a7 faar ) us
¥ gfeest & ard &, WegqT 9g MR
217 gaz A1 gery & faq dm &
§ gg-wgrw WA St F wEAT TIRAT
e Y 1 arra § @A A FG AR
a7 frar gar 3 sas anw 7 |

gaIT Ber & wMiaY # A o 717 @A §,
3% faw wig 7 sar fwar 7 T 9934l
aramg FaE wf ) w27 £ fF sEd
triftdeaT NYgaTA /31 & | ST & ga=Ar
Fzar g fF 2ot 2w ¥ oF uER aX
FEATEAT &1 Uaed FAem+ 12 q19w
F1 & afs g # 200 qIgw )
zmit agl wlEdsaT A araq gfrar &
agi ® a9 @ sgrar ?, sAfyn zand ogi
ufy nwe Qa9 &5 Fga A &1 gMU
Frawg 21 Gifgg & Y oF owE )
G & AR AT, AR F M AT &
aTEd | g A ATT SIAIA qH TET 4T,
HIT 4% 3 AWML TC Y IEE 9L
Faded e qFA

g gRI W & AgAT GEw wT
47 97§z ¥ § grar 3 aafe gar Ay
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# 70 gfyea S &t & Fux i 72
g ZaT A NAr A F owwAr &,
afET g@dl &g a4 & T A gED
A TEW FT S gqwAz fgrar &
Fomr g ag fror &) waw wawg ¢ fw
T AT § wE Al O ATE A19
T dferagr wAd ) w9 IAE fay
REAT &1, a1 7 9T gESt A ghawd
UEE AT A oAYWT qgq ww g, oA
FET 7 A1t wfecfedoT qor a2
WIAT A QA ast # A oy qve aga
WMEE wrd ¢ gawr zeE< gw wE fE
ST X AT Ea| FArAT T0hay

AT W H FA qgAAT F 0.4
9TFT a1 4 KA XX A7 TIE) F @S
Efaas oF w3 &1 @d 1l wy &
FAEATE 1 IEF gHEA w0 ¥ 0F
faay @ g # 98T weg 30 7w 2
30 M0 FrE ARAT AT w3 4 FOI
oIzt | FG AT Fg 9%q § F a7
TSI T T4 AL AT § Aq A
93 ot 41 981 A =Srfer | wfed sa
w1 713 TAas wifgy 5w 3w X -
T @en e ogar @, afF wRaA
198 9T #1% o AAfqr 78 &1 "oz Az
T 4R Aty wTT AT afq qrd
g aFT & fr weaa s qv fan
it Tifzm

Bagastmam 2 fFgatam &
dy-A1E ® B 0% Xav fgear & oy mEd
®TIH AT A A AW w@F wivwe o
163 g m ©X Efavr F oo 5
Y q1 A9 FO IAW 2 el gAk O
& faar £7 19 Tdz wdtT dadt 3
17 qe@iz wn g § faa® a5 e
¥ A6 15 UFE % AAT § oW IAAY
¥ THIT 33 qIGT FIAY § 1 TR qATA
1l w#e o g § fems @@ 16 qew
& SIRT ANA B A wgar qe g fw
AT A § BTk 9w 5 Ty

PHALGUNA 22, 1890 (SAK A"
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T AR w9 FHA @, TAF IOT AT
Wy a1 witweaw 23w fasge Ar® 9%
g aifgd oo 17 qxdz A § ) SR
AT W1 Z¥W Wi § 9AAT @ @A
arfge | 1Y S 11 g A 2, faAw
qT AgF SaTET AHIA §, AT WIwS
& gaifas fyaar @s @M 9 ar § 38
®T 75 qTEZ AW T AW BN &, WA
fF wiiFeaT a9 a1 dT WY T AE@E
aga QA T wr WY g T fAw g
qaAT TgT FA 9@ 1 &1 THE AR
H HI9H1 AT 19T q¥AT | AfFA q9F7
aiFT az A1 & | SEFT aqwr ag g b+
S gIW Y &Y § W9 999 40T F,
A% ¢ & ag feafa § ot 3% qag
gt & &€ GEAr &1 AfeT IT %
F €39 it wmAr qifge o@ w9 63
ge@z Sl # fasgw gre 1 @ @
ieg 1 AEBRGT Y g%ar &1 W@
it #1 aiq dfag, gAwr @ Ofag,
et fifar aifs ag e #1 aar
% |

g9 A9 T @ AAeEr
T# &, 7rifE qg @ORIC HEADNAT Y
ATFT § | FAH FEAAR FT I AT
7 1T AN WAT AT & | UF T IAN
gedix gawaz &1 g, AfwT 91 @
qef1T & 9g AT F1 E 1 gg HiAl-
gyl AT §@ET F AgY F, WA F waax
Y WrAEY @ 91T 11 qxdE AN gEd!
TR T § & A f @ F7
& faz o qraza gg F1 91 63 Ee
gz § IAT0 219 oRgAr Tifag 1 A
A1 dsq fam AMAr g IHE AT O
FOT w1 wrAEAr gAY 8, Afr 1 w0y
A1 SR 9T @S W1 QAT | &I FAAT
Fyar ? advar gz A1r e mEEdEz &5
# JEY gEArE grin )

deq %9 WY WA H A1 & vaAw
gzl ¥ feadt qdf §, 8w oRgie
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[ FaT 7 7=1)

A ¥ fag wi9d feaq @ gfa a7 @
& Ia®! a1 79 wag A F QI § Iqi
At gTua @ fr o feam & & @
T 97 T/E X H w7 Fgd § 7 FAT
17 i@ A gwd wan | ¥ Fgar g iw
[ wr@ A qrEw @k aEt § @@
ZRIIT /T AQT, ME-mtw H o gEFEET
[ A gEw adra ag g e faw
SFIT § M F3170 F1 Wz &1 A7 TG
gl gk g I gFCF @ Fz A} A
gz 75 /%7 1 gg h «@ FUA e
AU

Zgmzigw A 1 T 923 0%
A TRT AL AfFTHE G fF
UF QU AT A E AT EET g1A q AF
g1 uF zra ¥ @ wglA 9Eg w0y famn
o7 gEL & q1g A w0 ¥ foar o gwwr
adftar ag fawar s Faa a1 @ FOE
T fofte gasr fawr ) @7 s &
2y @ agr  faw fad & & = a5t 21
wo wedl dxgzig faew @77 @ &
AT 86 AT RAZT TH1T &1 ¥ &
FUE & TAR! THEAT T g1 ATCAT 1 FHY
7& grro o It A, gl oz gwn g,
FEET AN FAT F1 M faw §, I
Fad & & a9 o @RI 1 ATa
AT | TR WEATH Sy PR
g7 & IaF ITH G arar A
Fu¥F fag F1§ w1 a1 Tfge, sarzr aw
zar qifgu, sargr 9=g WA IGFT AT
12T |

fae wewray § ST WA () o Ao
wA) : zar wrE w1 TE w3

ot ST WrW gy THTT OF & x40
¢ fm w gL H g2 for g o q@%
wenar w1f gEE 3 A g ¥ wgw
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F1zar g 5 az ot vargz fellw & T
9T A9 7 7} ¥ gz aga & AEN 2 )

19y gz AT 91g & fag @ s
fear & 1 wig %23 & f5 3a¥ % owN-
NE I | WI9T Far g 5 9gw OF @
¥ oY gawr vt ag & | AfFT ag @A
&E &) TG AAT H UFGNE AT AW
g | afFw qar fesh 7 ag femma
& fr gaaie & fao W1 g@fen
fadr wry & 97 difesy 7 ;@ Fwa § 7
WA wmFg ag s § fe w0
i F0T wqar A wdfess F faan
AT R | AZ FT AIE QA A1 E 1 FIEE
¥ ar T felt 0% & & st § @
aeT gR o A & yH wEArg
MIY AT AT EMT IR AT LRAAE |
FrE aga Trar Aver oF T dAarg ) 7
[ # AT T g FT oFgT FArar A
% 211 & | T T AU vrgn1E  frg
w2 darsr g fF o oy o
afamd § § sTET WeR @ A g
ZA7 wnfge ar o @ Wrmg mY feq &
gfaard 2 @ & 1 W w7 g2 W 9@
# gfrar & qon § @ wE@ SRR
g gfar & gat 3 & gEew ¥ @r
FIAT A1 § ar T IFET WIOHT @wew
FAT gHY | @ v frse @war 20
o7 3 fr o9 9T qifsea &7 g
sy ¥ gar feafa &1 go &o # o1 w17
¥ gaa Yt & gewT /15 Sfawe a@w aw
faar w2 7 1 *fww wio agi o2 g A
¥, A AW & 9 T R
R Wb 0w W @ W g,
AR ATH AN FF R E AT A g
w3t ey 2 § @t O gWra o
% grar or I & | wrawy wifge fie s
TF SR I X o oud wvay A
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§ITT T 3@ NT N (I N TS
saraT e § W AN SN Al F1 A=)
veaqIE qifEe most faq andr &, A1
YIqET fF7a1 FIH #1 AFT AET 1 AT
O 2o & famra & 1 QT Far @
WY F vx gEE) A, cEE W@ FAMAT
w1 39 T o1 | faar S A
7z g1 & sawt 7d sqaear i & )
afer gart agiamr ar & ¢ gwoEw g,
fez gra df= & #, fow 23 &, fo< zrw
wfw JF & grw gifes vive ®vA ¥
FHE AT TG T

1964 ¥ =17 &7 91 vFAQ1E 91 37
29@ 10 gATT 5 qU 91 | Y Og
| 91 12 g1C 411 wrA @ aqy 2 A
A 8 AT FT A 1 WA WA G FIH
FI% 0¥ 77z B g9 GifFEA w1 §a
AT FTRY L A AT gU Y AT
1 £ | 9T 7F MUFY YA TN a7 aF
IAFT QADNE Fgar wAAT AR 4@ @
2 wTEw gE g F oolT =m
$BE) ®1 o) 717 § TAA, Fifgmw w7
f qa1arz smzrat A gm0 Fwr M7 qrfs-
& F g ¥ GrnT ¥ Are w7 WA
1 & auwn @ weige Pefemm forar
st wifge 1 215 #ifee oive g o7
e A areT AT &

awe &1 wad iz g1 = wfge ?
¥ gowar g fF uw Y g @ wifge fe
7T uw =afes & fav gw Aoa= fafaaw
w1 wediim & | gEw gy @ wifgy fF
feda vt mfas sl § 2@ agx 4
9T wer g X Aigw ag @ wfgd fw
M wewfady § e ot e F A
N OATE AT A ET A1 g0 wog
go 22 & ata o § 1w ifw ey
gHA 32,000 #18 wwar @« fwar &
WA &% R ¥ % N W7 @9 qE o
et § fs o A1) N g€ & F wg o
g o foage ot g€ &) s A
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I @ & w9 frae @ wegfaet
# €7 &I 7 gural aifwar W@
HIq IFFT F, TW A AT F A
oI AT Y& T2 &, 379 QI 7 f=ay
¢ segfaeai A mfFar @& a9 oF®0
gEITAT AZ FT AFA § 1 AT #4G A
#1 F¥gfasn F1 7% uds @ &, Ay N1
a¥%d W@ &, A F qTEAT F@ & fao
TG ANGLICE B ...

st Tt A ¢ 99 IR s
wWe

it AT WE I R @) we-
sqaedl ¢ 47 tW A ¥ & fE Aoy
AT IZE | W9 IAF 9FEd 2 wg
gariar T AT famrd & 1 g ey
TAF 39T A UFATE A ¥ et wg-
fasw agf =&Y &0, 9% a5 gy
AT ATE &9 AN JF AT HEHT
e A faadt 2 a1 sa4) & ¥ &0
aEt FY 79F TEY A7y |

@ ArEd § wgA q1gar § e ahda
7 caa) 1 A1 g% fzar 91 S@Er @9
TN, GIT-E1E wzfagi 1 qaru 2w
IAFI WIT @21 FT, GA-gId g1 wy
feddrs 73, -Gt siwew & §, @t
1 q317, T 20 A WA sgaEar diw @
Twar &

g 127 §UT & A0 I qay
#1 z8% S W oqar fadar 7 oag
wqar ®gi WA A & 7 osmr =gy
STEETT agA A1 AL 0 & gwwar g
fs 78f agq aar 20 & w99 w9E
o e @ faey, @R & gy @ o
§741 gAY 31 8, A =1 wrOM, ¥y
e & a7 I W g5 wefafresfen
ryrd fae ¥ w@n oo | TR § g
AT ATAT AL & 1 S A TE 127 e
¥ & g fadom, coe) wrf ama farer Wit
& Al ek § 1 127 w0 war oY wg
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[ FaT a17 7]

M N Ja 7 @ taww @ § wfwa @
WA A ITHIAATL WG E 7 @b AL 3
IR T ALY qqTAT | T ¥ ATE HNrAT-
T Ed ¢ A gia ¥ dw &, avwa g,
gfere &, zaf7w & qawy § 1% oot asit
¥ gAifas @1Y 97 35w amy oA w1
& FF AT | ag T AG |

wgi a% fewq &1 aregd & gurd
A va gz d fr fedw & ama #
g anfgr for gw oo 4 ox &g &)
g% fao el a7 & astw 2 g7 =9
7 MT 20 #Y fedg AN wEHIT FA
g @ wfgw 1 gfaarz, & 77g &9
7ét gt wifgy | Afew feda ox afa=
T TH ATES TEAY ALE FE T A1 W
W1 A @1 g9 T, g7 1T AG gy
Tifgd | o Mg 9 ¢ 9Ew are o T
Agl fdar snar &1 w@ w0 feww W
AT WAt @ @ Far war g 6 ofews
KW TEH AR §, AN "a, W
@t | afew famar fewq § Treme &,
o #ro o # qrafas § MearT 2,
a%) g2 fwar sy A\ @9t #gr sqmEr
&rar g, Ia A% *3 fegr wF @ FH
qu &) gt & 1 & wmgar 6 agd A
% A& gAY wrfgn o zg g faw
7% g 2 f5 wgi Fgt @ai smar dar
2, guHY ag w12 o aaa @

FAT AT A 7 wgr avr f& @@=l
®TEA K JATIA TG § 1 F@F AL
@t ATE X 9T A FIHUT WF F g2 A
¥ a7 Tomtiotedlo FY difar ¥ awdix
T gu vET 91 fe Ay =i 1 @ &,
W ITHE T TEH! GIIAT AT AHAT G,
AT g AR N s & s sa Q @
Tiaea X wpo fF o s
e §, W @ W7 9 wWE g
fear o
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wigl % fefwfaz sredfar w1 aeaeg
2. fogd a1 a5 o Hrown e aga
AR A Arelt 3 7 gaw W Fgx o fw
g TE 2T | 9T 77 waw § fr qaay gH
T 9T W@ ¢ FHiE  gaw faAr w05
3 N TG} fagdy arw w1 aar
fear ar & smigar ag fefwfoe wrgafar
TE FI, 918 g oY gy @mw

s} RrTreet dart : dar A8 Far

oft wwewT oy - & Wre W @ g
25-3-68 Y aFAT & 34T w7 97 ;

“Shri Morarji Desai to day cate-
gorically ruled out deficit financing
and hinted at u cul in government
spending and promised prompt measures
1o bring down the cost of living. On
the subject of deficit financing, he
minced no words ; he was disappointed
that there had to be substamiial deficit
finaocing in the current year in spite
of Government's intention to the con-
trury ; as for the future, he could say
that this method of raising resources
would not be resorted 10."

TR A 77 wfae femfer w g
AT Fg3 A, e w7 g F qawE ey
IR em A A gy Aaf wEr &1 g
93 ARAT AT F AW 9T JOT T
TF-T19 g1t 9tar §, Sher IR oW
TR B @A qrew A W g e
T I g ¥ gE a8 &1 A Ak
a’?%m{%wm%miﬁa‘lfﬁﬁa,i
aaﬁw-eé}ats%mﬂmaahw E 1k
¥ ITH QT qA4F A §, Afew Wwfae
fearfan & aX & e ot adt gea @
W R Ry A g e wifaw
wAEFIE F FTay Wefge  fearfar
& TET H&aX fdaqr aqr, afew ww
T ag Y T R @ qwe wmw #
v g ¥efee fenfen & fasg g9 A



269

wer &, afer 3ok & Suw AwE W HT
aar fear & 1 & wwwar § 5 ag 0w T
I W% 3997 & Q& 97 fogen
AR g TAIT TI4T § | qfFT Wa ag =@
awe #1 wifgs AifT &1 uw wraeaw
W &9 74T § |

foger @i ¥wfae feaifer 8@ &
arayg Fiwa sqEn ad agl, 3gifE ofr-
FIAL FT T AG A9 ) 9T &7 | 60T
fager arar & sarar qerar TE) A9 AT
pogR maEr ¢ fromoae 250 w9
w7 31 Awfae fEmfar #7 &1 aweg &
grzfasr ST saiar g WqOEE 1 ST
qfcmw gz @vm e fet figedg nAmae
# miw g T fegy A st A
gge feedl 70%F & gar 4, 3z f5T gF
Y T3 |

gATU A-o1A nFEGEAT Wt agar
U@L 1950-51 F Fg 347 FAT
s9a7 91 ®YC W a7 2,937 0% 897 &
agr & 1 97 3 AT B AR - SIGH—
ag} & ¢ zet azg 1950-61 # gaR fafaw
vefafaedaa &1 a=f 21-20 ¥z &7
a1, w7ty wa sk fAg 174 FUT w97
1 wifgsr frar oar 2 fafes oefafa-
a1 @91 qE AT A7ME | AT
29 W9d 2 ¥ ArE a8, € ANy
< dew nadite & wAARAI A gEy
srg rgm I g W
qurq wfaat F AF oF gEd FATD
2 1 99,00,000 FrT g W A WIHIT
F A s F@ &1 gAIR AW ¥ gE T09-
it wefafresas 10 FT WL |

AT IAYHIA FAT ARIRY A5 & 6
W A WY sgEed AT {Y, A TEINT
Y WS quEEdz 3 F F1 740 79",
3q & fau 9§ % gifees &9 o1
AMET | TE AH GTHIT T A1 AV §, I9
Fugruw fafret & <@ 9%dE §eX
F2 FT &7 9rfgy 1 fafaedter ar i €1
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FI &Y @Y SN E qAIE W ¥ @A
#fqdz § gzeat o gear w9 v gy,
"t F = 1fEE | WA gwHTA Ao
HRIeq XET w1, 4 2@ IT FT 09 47|
qeF1T A qfemg §92T § 3600 FOF
wgar 7 ven &, afFT 9w 36 sUs
I FT 9127 &Y @T £ | §HFHT OF FIQT
78 § fr aewrT A ofeqs §eT 97 fosr-
fges, v 2fee it fedifer aeftdiaew
%1, fezrag mo e uge  wftpast &1
AT we6t 437 7 3@, 97 W 99 G99
i @t F1T oF MEgeT @A
FAT T@T & | AT FAGT FT ATH A MFEA
QYR T qbr Y 1Ay &, a1 g FwEAr
2 fr oot ma qw Ad g1 &, wA% feg
AT H qrg FAT A & | oF mT 9T
M AT gIAT AT wAr 2, afET o
frziag mo Mo owo wifeEx ar UH
fefifez fafreet 93 a7 zamT oo afan
av wiar @, aFt oF fadifre fafret
UF ZWA ATAl F AT @9 oA
21w feofer fafeat oF T
1T 0T AR AT UF A% | gEfe
fegar asgr @ar, am TEER I
A} gy @F FIA F qATT I A v
FOg mat & fAv Mrgz @ 24

% gmar azarg fs g g
wfaziiz § &) Fo o Fradla, st wgr-
AT it AT gEe fesifer A & a1y
afr ot 1hha gag & F9< mw aw o
qAMT § AT WweA SaIaAT ¢, IAH &A1Y
A a1 T FIRIT FT A1 sfaedz § 1 gw
Fgey dfgw ¥ agamasr fsm g fe
g% uF & Qwrre fagr i ¢ vy gEk
a1q g1Fe. §1 21t wfaedz A B ?
ek g A sfazdiz , s gw
gF & Afaat 7 gfawm & wfy oqow
i g

A FZAT 4 ¢ fe Agar v @
Ofafers Maz) & 47 fray oy o
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gvg AEE B ¥ 9feaw YeET wEw-
Zfess & ATMAT AT | JART KA HA K
fer sAdfrea feam w7 | waT agr 9<
T grar &, @ weafrad g a1 aTEn!
& oy, gt oo afawdz & e s
weft gEieg ofsms Age & fF oE
arerde a1 HTERT &1 W 7 awa &, A
HF aug a7 @I aar w fag 12
faaifer &1@ & sarzr 31 &ar 7 gmi
Igl T8 80 muFz § WL AT & 0F ot
tar 7Y 2, 9 /Ag g7 QU A A 6
famr a7 fauifea v39 & sorar Qe +@F
ECi

# A7 75 9z8 AT AT AN
Fgy & &0 aar qr 0 MY wrOET
i€ § 219 AT T NGA FEAT FJ0EAT
gfrag &9 &1 FT gasr @ A
fergeara & aga 7 fosd 2w ¥, afew
NAFIA T Fee grI@ Q4 azar w0z AN
Ag &4T & 1 7gi o vfer  ngT-FeE-
gee, fFedr fefes s ged A @y
gé &1 ¥H @gE W & Saw W,
g WG | gEA rgr war ar fE
FIFTT w1 ATFTA 1969 F gF & A13T |
e a1 war w78, 1970 ¥ g% gar
W& gIA1 6EF A A 6 ow@A g
wEA MT A A A | A H agt
& wfumfedi @ 217 77 9T a1 w97 §
fir zgi faady 2T e @Y &, SoF s
o f2d o T A TTAT SATAT @R F)
@ 2 ATt g A0F ILA 0E, A 100
qr;ﬂg QT FAET A A1 AT | Tz
w1 Faf A wamr ?oag frawr war
& ? sTeTT wdE I 91 TE AT A
2 ? geere wad gEAd ¥ g1 A W
asa<l #1 w8 fr 2@ &7 Twar @

g g & fF @ ww ganf.
A #Y FAr AN Y &4 AT TR & 7
7§ FWR wACiEdz y 1 Iy w9A
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uefafrgad gl quft feediw &% awg

¥ Agl 997 g%t &, ¥feT 77 A4 0%
&xg wmar g dar fr sy & A
oF HUAESE AT 2

Y 19 9g¥ Fafeary 0D ¥ oA
a2 # 259 wzasT 9 fasgm 3@y &Y
fwiiga 1 oy | fogd ma 949 a2
T UT AT FE F AT w9
qge 7@ ¢ fF ot aw agr frar aar
g

a3l aF faeel F gwegral 1 99w
2, 89 T g9 w9t W1 I99gE wAy
& fud 91 g9 A war f5 Aa faest |-
FTT FATRN WY J217 ML OEIWAT TET-
faw dar %3, 41 Sa%1 3+ @9 5@ faar
AT | I9FEM WA WA F AUF 1%
"a1 7T fazar

st Avire W qard - & wwt
gAT 7 W19 AT4A g A

arad

s} WA AT A gA A S AT
oY 3 F1 A1GT FW@ @ g AT F
I% AT FaRT AW &)

arafa wElcy, wag fecdt wrow fufy-
WX AT N FTCE | gAwT 17
4w 1968 F1 97 §  faa¥ wegf  wiAr
¢ & Tmaa fange faes goRIT @Y
$9 THGT FL Ig I8 @9 FT AHA § |
afey @9 §4 g ag wizdq fafret @
AT cArfan sfags § aqg FF  F@
aifge | & 919 & 9fy § wdar FHAM
fr ac Ta¥% FUT AT FIOAT T F, A
Ffqedz 3=3iR frar &, wfan sdigT 7
frar &, rw fafrsY 7 fear g Wi wag
o Arg #) wfwedz @, @@ sw
Ffaztiz ®1 9 w7 | Feeft gawre A oY
Wraw fEwe dar fFu & 97 *1 99
Tt FAE )
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gwmefs WERA, WU ETEIT W
dar w0 faerr, T e @ d &
afeT g dur framr 2 E Y O FA
X §, geareanh v § 1w fawr
garer # faware §, oY siEEgEmAw
AT ¥ Fg1 9T §, @AW AF  HT
AmEFmeaamsaa g & @ w2
T gared F& a1 5 goaew & facgw
g & fF dz woga &, g9 T ey
fF n3dt aw &, guad S EfE
Fax FHAIT 21, g¥ 912 & fF Faua-
Ta 21 AfFT gz ¥ ot wwr FEEATE
ATATAF F1H FTAT A0(E0 | Gay A AP
T Ag FATT-AF qET AT |

s

SHR1 M. B. RANA (Broach): 1
rise to support the budget presented by the
hon. Finance Minister. But | should say
that Rs. 100 crores taxation which he has
proposed could have been reduced if there
was some reduction in administrative
expenses. There is duplication of work
in many departments, and coffee board is
an example. The duplication of work
could have been avoided Secondly, I
want to say that itis a misnomer o call
the wealth tax on agricultural land by that
pame. He says in his speech:

“l shall however consider how
genuine agriculturists can be excmpted
from the purview of this measure and
shall be moving necessary amendments
to the Finance Bill at the appropriate
time™.

It means that his idea is to tax only
those people who are big businessmen and
who have invested money in agricultural
land to escape the payment of tax. If
that is the idea, he can increase the
pressure of the income-tax department on
those people who are well-known to the
income-tax department and avoid the
payment of wealth tax by genuine
agriculturists.

The tax on fertilisers and pump sets
should be avoided at any cost. The
agriculturists pays tax on almost every-
thiog indirectly ; there should be on more
increases in tax.

Apn All India irrigation board fs to be
appointed shortly, as aonounced in the

PHALGUNA 12, 1890 (SAK4)

Gen. Dig. F 1]
Address of the President. The Narmada
scheme s very vital to Gujarat, Saurashtra
and Rsejasthan ; Gujarat will not be deficit
in foodgrains if the Narmada project is
taken in band. Madhya Pradesh wants
the dam to be constructed at Harinfal and
Maharashira wants it to be at Jalsindi.
But the Khosla Committee suggests the
comstruction of the dam at Nawagam at a
height of 500 feet. The advantages that
accrue to the country as a whole justify
the construction of the dam at Nawagam
because that will yield maximum irrigation
potential and maximum power. The land
submerged by dams at Harinfal and or
Jalsindhi, would be of the same area, as
it would be if 500 feet dam is constructed
S0, this project of the Nawagem dam, as
proposed by the Khosla Committes, at &
height of 500 feet should be implemented.
If this sound proposal which is In the
national interest is not acceptable either
to Madhya Pradesh or Mabarashtra, it
means that their attitude is not reasonable.
It is high time that the Centre acted
immediately with a firm hand to implement
the recommendatiors of the Khosla
Committee rcport.

Then there is price control. The
prices are rising higher and higher. They
capnot be controlled. It is scen that in
countries like the United Kingdom they
have not allowed the prices to go very
high. They bave tux proposals for utility
goods and non-utility goods. For utility
goods they give a subsidy, with the result
that they have been able to control the
prices, so0 much so that a ready-made suit
is available at seven pounds or nine
pounds. In the same way, for other
materials which are of utility to the people,
the other countries have not allowed the
prices to go up. Here, the prices have

gone up by leaps and bounds. What 1
would suggest is that our statistical
department, which is making out the

figures, should be asked to count the cost
of the manufacture of all articles which
are required for daily use, and the
manufacturer should not charge more than
10 per cent ; the wholesaler should mnot
charge more than three per cent and the
retaller should not charge more th

per cent. For example, the match-box
which we use daily has the price marked
on it, pamely, eight paise. We always pay
eight paise and not nine paise. So, if
things are marked out from the manu-
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facturers' standards, if 10 per cent is
allowed as profit, three per cent to the
wholesaler and ooe per cent to the retailer,
then the prices will have been controlled,
and nobody will be able to sell the goods
at s higher price. If that is accepted,
the statistical department could do a very
useful job and it could do it.

Another problem affecting all Indla is
that our iotellectuals are allowed to go
out, and itis a loss to the pation. Our
boys, intelligent boys, go outside India
and they make their living outside India.
Something should be done to retain these
intellectuals here by paying them higher
salaries and giviog them better facilities so
that India does mot lose these intellectuals
who go abroad.

Then there is the question of education.
The education which we have been
imparting to our youmg boys does not
instll two main things in them. The first
thing Is patriotism in the boys : they do
pot worry about anything. The young
boy thinks, let the country go to the dogs.
He does what he likes. The second
thing is, discipline is not instilled into the
boys as they grow up. When we see the
boys educated either at Oxford or Cam-
bridge and sce the way they act, the way
they talk, the way they behave, we can
mark them out that they come froma
public school and from the Cambridge or
the Oxford University, compared to many
other men of the same rank. So also, our
boys who study here should have the same
feeling, and they should be regular,
patriotic and disciplined boys. If this
happens, I am sure we shall have better
boys in the next generation.

Then 1 may refer to the indiscriminate
cutting down of forests and the burning of
cowdung which is a real manure but used
as a fuel. The forests should cover 19
per cent of the total arca of the country,
which is an all-lndia standard. There
should be prohibition on the burning of
cowdung as fuel.

Then there is the question of ports,
The ports which we bave not developed ro
fur should be developed to the maximum
extent possible.

By the food zones which we are crea-
ting, we find that there is nothing but
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scarcity of food everywhere. They have
not done any good to anybody, and so
these food zones should be removed.

Lastly T would say, abolish all the
linguistic States and make them into five
zones of India If we want real Integration of
India. 1 am sure all the troubles which
we face now between Hindi and pon-Hindi,
and this and that, would all go away if we
have only fiive zones for the whole of

India.
}_}N{I’MATI SUSEELA GOPALAN
(Ambalapuzha) : Mr. Chairman, Sir, this
budget reflects the real character of this
Government.  If we examinc the share of
expenditure then we can exactly view things
in the clear colour. Year after year, the
expendilure on  developmental activities
has been coming down, whereas, the ex-
penditure on the buildiog up of a Police
Staie is year after year increasing. That
is what we sce in this budget.

Al the same time, they e giving more
and more incentives to the cepitalists and
also the suppression of the rights of the
common people is going on

We can tuke the cxnenditure side one
by ome. 1 wish to deal with the expendi-
ture side only as my time is very limited.

Lel us sce the Police expenditure.  Just
before independence, despite the turbulant
situation ol the natlonal movement, the
British Government in India was spending
only Rs. one crore for the Police
Department. But now, today after 21 years
of independence, it has gone up to Rs. 77
crores. That is to say, afier 21 years of
independence, it has gone up by 77 times.
This amount is equal to the total expendi-
ture incurred in all the States for this
Police expenditure. And, this includes
expenditure on the Border Security Force,
that is, an amount of Rs. 35 crores. But
on the Industrial Security Force and other
organ of the Government, lot of money is
being spent on these items.

Strangely encugh, if we analyse the
budgetary position in the last three years,
with the emergence of the non-congress
Governments in the States, the expenditure
on the CRP alone has gone up six times.
In the last three yecars we have seen how
the CRS is used. It bas been used always
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against the workers, to suppress the
workers, when they fight for thelr rights
and also it has been used to intimidate the
Government servants when they fight for
their rights. Never was it used against
such notorious organisations like the Shiv-
Sena. Never was it used against such
organisations. But it is always used for
the suppression of the working people.

Take the expenditure on the Tribal
Areas, Demand No. 54. A provision of
Rs. 24.4 crores has been shown under this
Demand. Everybody will think that this
amount is entirely spent for the welfare of
the people of the Tribal Areas, and that

this shows that they are very much
interested In the welfare of the tribal
people. But when we go deep into that

expenditure we can see how it is spent.

More than half the amount is spent
for the frontler constabulary and militla.
Obviously, the suppression of the tribal
people is part of our Government's idea of
soclal upliftment of the people | Thus, if
we analyse it, we find that we are going
far away from building a sclf-supporting
economy and -we are building up a police
State actually, On the one hand, the
dependence of the country on imperialist
countries is golng up and on the other the
pauperisation of the poor people is taking
place.

I come to State-Centre relations. In
the budget, there Is provision for a huge
expenditure by the Central Government on
many items which actually are State
subjects. For example, the budgetary
provision, in crores of rupees, is as follows:
Education 76.96, Medjcal 15.42. Public
Health 11.85, Agriculuure 23.58 Animal
Husbandry 2.14, Cooperation 2.28, Indus-
tries 30.91. Community Development 0.6},
Soclal Development 21.97.  The total
comes to Rs, 185.7 crores on these items,
which are purely Site subjects. If you allot
this amount to the State Governments, they
can use it in a much better way than the
Contre is doing at present through Its
busreaucratic machinery.

To give a recznt instance. the Social
Welfare Board was functioning in our State.
Our Government wanted to reorganise that
board and to spend the money for the
actoal welfare of the people. The entire
functioning of the board was brought uader
the State machinery. Till then the Centre
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was giving 50 per cent of the salaries of
the staff. But as soon as it was taken
over, they said the State has to bear the
whole expenditure. Even the minimum
amount which the Centre is going to give
to the projects Is going to be routed
through their own organisations and not
through the State Goveraoments. Actually
the State Governments want to spend the
amount for the actual welfare of the
people, but the Centre comes in the way.

Our Union Law Minister says he Is the
actual “promoter of State-Centre relations'.
But he says, we will take over these ihings
and we will send you all this amounts
throhgh our own organisations. | submit that
if these amounts are given to the State
Government directly, they can spend It
properly for the actual welfare of the
people. All these years, the Central
Government s not prepared to think In
terms of the convenlence and welfare of
the people.

The expenditure on defence is Rs. 1100
crores. Even the PAC has remarked that
this can be reduced by Rs. 100 crores if
exitravagance and mismanagement s
eliminated,

17.00 hrs,

We all know that in the coming years,
for the amounts we have taken as loans
and other things, we have to pay back
nearly Rs. 568 crores and another Rs. 100
crores will be pumped out of the country
as profit. Altogether the plctdre we get
oo the expenditure side Is very grave and
on the developmental works we can see
that only a very small amount is at present
being speat by us. This means more and
pauperisation of the people on the one
hand. and more aod more building up of
a police raj, on the other band, is taking
place in the country,

If you actually want a better position
in the State-Centre relations and relations
with the people also, you will have 1o
reconsider all these policies and evolve a
new policy, otherwise nothiag can be
achieved in this country. That is the
present position. We know nothing of
that sort Is going to take place, That is
the real pictare that we seo in this Budget.
Nothing can be achieved except by getting
rid of the Congress from power. Unless
this class policy which only proaslses and
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promotes welfare to a limited section in
the country whereas all other policies are
directed to suppress the people, bucause
the standard of living of the people is
going down and down, is changed nothing
can be achieved. We have already seen
that 80 per cent of the people in this
country live with less than Rs. 25 whereas
our per capira expenditure on defence comes
to Rs. 25a year, which is equal to the
amount on which @ man lives In this
country a month.

This Budget does not make any
difference from the past two or three
budgets that this Government has pre-
sented. For the last 22 years they are
following the same policy. That is why we
are now facing such grave situations in the
States. If this continues the future of the
Congress will be in danger. At least in
this grave hour you will have to face
realities and change your policy. [If this
is not changed you will be changed.

SHRI KAMALNAYAN BAJAJ
(Wardha) ; Mr. Chairman, Sir, every year
the Budget Speech is very encouraging and
it creates o favourable atmosphere but the
budget proposals are not that much encour-
aging; very often they dampen the atmos-
phere for creating wealth in this country.

17.04§hrs,
[Mr. Deputy-Speaker in the Chair]

‘This year, as far as the price level Is
concerned it has been contalned or maln-
taloed within a limited range. Even the
inflation has been arrested. But unless
there are positive measures of taxation and
fiscal policles and wealth is created and
goods produced more and more in this
country, it would be difficult to maintain
the price line. Unless more goods are
produced when wealth is created the price
‘ine will agein shoot up sooner or later.

There are some good features as far as
‘the export of tea and jute, the traditional
{tems, is concarned. Probably the proposal
will help to increase the export, but | am
not very sure, but unless this relief was
given it might have been difficult to main-
taln our exports even at the preseat level.
Because, competition from other sources
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of supply, from other countries, in the
export market has increased terribly.

Similarly, some relief has been given in
the budget to the textile industry. That
relief might be helpful to reduce their
hardship. but it is not likely to revive the
sick mills in the country. More than 80
mills have already been closed. Other
mills which are likely to be closed may
get some life. But if we have (o create a
constructive  atmosphere for industrial
development in the country, these reliefs
are not sufficient.

The Finance Minister has been saying
quite ofien that there has been a price
rise in the share market. It is correct.
But let us mot forget that the way this
priee rise in the share market has been
achieved is not a healthy way or sign.
Because, these shares are bought largely by
the LIC, Trust and the credit institutions.
Of course, the demand from others is also
a little more than what it was before. Even
then, during the last two or three years,
those who wanted to float new companies
of new ventures found to thelr dismay that
a market is not there for equity shares.
Even the biggest people in the country
cannot float a new company of a new
venture by selling their shares in the market.
If the atmosphere s such that not only
equity shares but even preference shares of
renowned companles in the country are
bought only by credit and financial institu-
tions, then there Is something very much
wrong with our fiscal and taxation policy.

Then. durlog the last 1S or 20 years
the government securities are not bought
by the public or the market. They are
bought largely, or more or less entirely,
by credit institutions, banks, LIC, Unit
Trust and public charitable trusts, and that
also b of They are
obliged to purchase a certain percentage
of the government securities under the law,
If any country wants to develop and create
confidence in the share market, at least
government securities must be bought by
the public without any compulsion. If
the government securities are not boughs by
the public, then there Is something very
wroog with the policies of government. We
bave to create confidcoce of the public in
the share market so that there will be

lsion
14
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demand for government securities and the
pew investments by the public and they
will not be bought only by credit institu-
tions, and that too because of compulsion.
Unless this policy is changed constructively
positively and in a ienlistic manner, it is
very difficult for us to realise the wealth
which should be created in the country ;
both in agricultural and other sectors
wealth should be created ; that should be
the foremost consideration when we want
to develop the country, and that should be
done as fast as we can.

We have the resources and talent. We
have only to coordinate them and plan
them in a manner so that with all our
resources and talent we can take the
country forward. That is all that is needed
and that could be done  But we are afraid
of the political approach or politican
slogans and that Is why positive sieps are
not taken, because of which both the
country and the people are suffering.

Goveroment have taxed the middle
income group in the slab of Rs. 10,000 to
20,000. 1 really fail to understaud why
government have increased the tax burden
on this group, because it Is already heavily
taxed, both directly and indirectly, and
needs relief and not further taxation. Even
the indirect taxes which have been imposed

are going (o hit this class along with
others,
The Finance Minister has proposed

that if an adult member of a Hindu un-
divided family gives a portion of the income
to the Hindu undivided family the income
of that will be taxed in the hands of the
giver to the Hindu undivided family. 1
am -entlrely for 1§, I do not deny ibhat It
was a loophole. But it {s rumoured that
it will be brought Into effect retrospectively
and not prospectively. If it is brought
into retrospective effect, it will create many
complications. If such measures are brought
into effect retrospectively, naturally the
taxpayers lose their coofidence. If you
want to do it, it should be done in future
and | think it would be a good measure.

Then, under section 187 of the Com-
panles Act the voting rights of charitable
trusts are limited to Rs. 5 lakbs or 25 per
cont of the capital of the company where
the shares are held. There is some difficulty.
If the holding was below that limit and if
the company issues equity shares, they are
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either not in a position to buy with advan-
tage to the trust and they have to forego
it. It is oot a good thing. Very often
this also happens that if the company issues
bonus shares, the ratio increases and the
trusts are deprived of their voting right ;
it goes to the public trustess and they
exercise that right. [If a suitable amend-
ment is made to that, [ thiok it will be
appropriate and just,

I have listened to many speeches
regardiog agricultural taxes which the
Finance Minister has imposed this year.
Income-tax was first introduced during the
British regime in 1860. Simultancously
they had also introduced agriculture tax at
that time. It was later on substitued by a
cess and even that was removed afterwards.
We must objectively think about the
position today and not be taken away
because of the voting or what the public
in the rural areas is going to do.

By and large 50 per cent of our national
income is created in the rural areas, Out
of nearly Rs. 30,000 crores in the country,
about Rs. 15,000 crores are created in the
rural areas by way of wealth in the country.
The total land revenue does not exceed
Rs. 110 crores at the most. It does not
amount even to 1 per cent. If the country
is to go ahead, wherever wealth is you have
gradually 1o introduce taxalion and tuke
thut reverne. My only fear is that if you
lax the agricultural sector or any layer of
people in the rural uareas: the revenue so
collected may go towards administrative
and other cxpenses. It should be spent
on people who are having lesser income
than the people who are taxed in that
area.

SHRI CHENGALRAYA NAIDU ;
You can get some more funds from the
Finance Ministry.

SHRI KAMALNAYAN BAJAJ : After
all, there is a limit to the Finance Minister's
capacity. Unless be collects money from
somewhere he cennoi spend. If you want
to develop, such revenue that we collect
should be spent more in the agricultural
area than otherwise and for creative and
constructive work, which will create more
wealth in the rural areas.

1 am oot golng into the details of the
tax on pumping sets, chemical fertilisers
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and so on and so forth. In principle I
would agree that if the sources can be
tapped indirectly’ it is much bettar | would
even plead that the total land revenue of
noarly Rs. 110 crores can be wiped out and
substituted by indirect taxes onm the agri-
cultural sector. That might be easier to
collect and the expenses of collection might
be less. Harassment will also be less.
But that is to be scientifically studied and
then done otherwise, there would be
difficulty. 1 appreciats and understand
that.

MR. DEPUTY-SPEAKER : The hon.
Member should try to conclude now.

SHRI KAMALNYAN BAJAJ ; |
have not taken even ten minutes. Other
people speak for even 20 or 25 minuies.

MR. DEPUTY-SPEAKER : 1am very
sorry but 1 have to accommodale some
more Members. 1 know, you are a senfor
Member and 1 will give you a couple of
minutes more.

SHRI KAMALNAYAN BAJAJ: 1do
not want more time on the ground that |
am a senior member ; but I speak so less
and this is my subject on which T speak.

MR. DEPUTY-SPEAKER © | entirely
agrée. But | am very sorry. Please try
to conclude Iin a couple of minutes.

SHRI KAMALNAYAN BAJAJ: In
the tax proposals, very often what happens
is that when we tax a particular thing, we
forget where the revenue is going. For
instance, in the public sector, Rs. 3500
crores are Invested and even then there
are losses to the tune of Rs 35 crores this
year. This is also. probably, not commer-
clallv audited. Otherwise. the losses will
be more. Therefore, the budget proposals
have not shown anything by which there
would be a possibility of increasing revenue
from that sector. If 10 per cent deprecia-
tion Is taken and 10 per cent only profit
is takem, it will give you Rs. 700 crores
annually, 1 think, it should be properly
organised and done.

Lastly, the hon. Member, Shri George
Pernandes, while speaking about Shiv Sena

MARCH 13, 1969

Gan. Dls. b ]

hinted about my younger brother, Shri
Ramkishan Bajaj that probably, he was
assisting or giving some help to Shiv Sena.
What was in his mind I do not know. But
he hioted about that. 1 take this opport-
unity, as the head of the Bajaj family, to
calegorically state that none of us, my
brother or myself or any member of the
family, approvd of Shiv Sena's fascist
tendencies or violent methods and would
like to condemn them unreservedly
for the violent and anti-soclal acts
that have taken place in Bombay during
Shiv Sena's agitation on the border issue.
I would also draw sir, your attention that
the communists and their fellow travellers
have made it a point to attack my brother,
Shri Ramkishan Bajaj, day in and day out
as part of their character assassination cam-
paign since he took a lead in opposiog
Mr. Krishna Menon's candidature for
Parliament from North Bombay in 1962. [
would like to state categorically and clearly
that our house and our family, in no way
assist Shiva Sena or such fascist organisa-
tions in the country which are anti-soclal. I
condemn them completely.

SHRI VIRBHADRA SINGH (Mahasu):
Mr. Deputy-Speaker, Sir, [ thank you for
giving me an opportunity to speak on the
Budget. The hon. Deputy Prime Minlster has
presented a Budget which is quite reallstic
and practical under the present circums-
lances.

He is faced with a situation to raise
additional resources to meet the growing
needs of defence and development. There
is also a clamour from the States for more
and more funds while the States themselves
are reluctant to raise additional resouroces,
This is an important factor which should
not be lost sight of while discussing the
Budget .

Sir, defence is the paramount responsi-
bility of the Government and of the Parlia-
ment also. [ am glad that in spite of
advice from some quarters, there has been
no reduction in defence budget this year.
In fact, it has goome upto Rs. 1100 crores.
This is an expenditure which we will have
to make aod, perhaps, continue to maké
for many years to come, whether we like it
or oot. Wo are still faced with two hostlle
neighbours. There Is a potential threat of
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Sino-Pak collusion through his urgent activi-
ties In eastern Iodia. Therefore, because
of the dangers facing the country, both
internal and external, we simply cannot
afford to lag behind in our defence efforts
The efforts 10 strengthen and streamline
our armed forces must continue at a faster
pace and this must receive our top priority.
Even if more money is required for the
purpose, 1 am sure, the Parliament wijl be
too glad to give it to the Government. At
the same time, care must be taken 1o see
that there is no unnecessary and wasteful
expenditure in the name of defence prepa-
redness

I welcome the reliel given to jute, tea
and textile indusiries. This will give a
fillip to exports and will help to rehabilitate
jute industry and the weaker textile mills.

The extension of tax-holiday concession
will edcourage promotion of new indusiries.
This will help to revie., uncmployment.
But the propused levy on sugar and khand-
sari is not justified.

It witl hit the consumers, at least the
poorer ones, and add to the cost of living.
Also | am not very happy about the incre-
ase in tax on incomes beiween Rs. 10,000
and Rs. 20,000, as this will hit the middle-
class, specially the salaried professional
groups who are already hard put to make
both ends meet. It would have been better
if this burden had been put on people in
the higher income groups.

| am also rather disappointed that the
hon. Finance Minister has not been able to
bring about a reduction in governmental
spending. There is ample scope for it.
But, instead, we find that non-development-
al expenditure is going up year by year. It
actually means that lcss and less of our
resources are being devoted to productive
and fruitful returns and more and more to
wasteful purposes. Take, for instance, the
case of government employees. Today the
Centre and the Stales employ nearly 7
million employees—a huge army indeed!—
and a sitvation has been reached where
many States are spending a major portion
of their revenues on the salaries of their
employees. This Is a situation which should
not be allowed to go on indefinitely. While
retrenchment is not possible, Government
should put an immediate stop to the crea-
tion aod filllog up of new posts both at the
Centre and io the States.  Only then can
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we hope to solve this problem to some
extent. | am sure that if all the wasteful
and necessary expenditure had been cut
down, we would have been In a position to
balancc the Budget without new taxes and
deficit financing.

The performance of the public sector
industries is also rather dismal and very
disappointing. We have invested nearly
Rs. 3,500 crores and all that we get in
return from them is a net loss of Rs. 35
crores. This is a loss which our exchequer
can hardly bear. These undertokings
should be run on sound commercial basis
and sieps should be tuken to streamline
their management.  In fact, they should
be in a position to contribute a substantial
amount to the national exchequer,

1 am afraid 1 cannot support the prop-
vsed tax on agricultural inputs like fortili-
sers and electric pumps. It is a fallacy to
think that these levies will affect only the
rich farmers. The small farmers are also
gning to be affected, and what is more,
they are going to be discouraged from using
fertilisers and from installing pumps.

I think. the talk about she so-called
‘Green Revolution® has influenced the hon.
Finance Minister to tax the farmer. There
is no such thing as '‘Green Revolution® so
far. Itis a fallacy as has been rightly
puinted out by Shrimati Tarkeshwari Sinha
in her speech the other day. The ‘Green
Revolution® has pnot yet come, though it
may be on the anvil. It is true that, during
the last two years, there has been a substan-
tial increase in food production due to
various factors, but we are still not out of
the woods; we are stlll not self-sufficient
in food production; a massive effort is still
required to attain self-sufficiency. There-
fore, 1 feel that these levies are premature
and dangerous; they are premature because
the farmer is yet not in a position to bear
the additional burden; they are dangerous
beccuse It will kill his initiative. The
ladian farmer is still poor, is still exploited,
is still heavily in debt and is a classic
victim of price fluctuation. The President,
in his broadcast on the 25th January this
year, has also warned against too much
talk of an agricultural revolution. This Is
what he sald :

“We are yet
of moosoon and
imponderables ip

not free from vagaries
there are too many

the agricultural
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situation. The formidable problem of

agricuitural organmisation has yet to be

tackled in all its manifold aspects if we
are to ensure continuing sell-suffi-
ciency ™.

Agriculrure 1s the key to our prosperity
and our future.  In the past, unfortunately,
agriculture was neglected and we koow
wh it the consequences were.

Even today, after 20 years of indepen-
dence, only about 20 per vcent of the total
crop urea is irrigated. Even today, in
spite  of all the talk ubout helping the
farmer, in spite of the talk of an agricul-
tural bias, agriculiure is nect getting what it
should, considering that nearly 70 per cent
of the peuple are cngaged in 1. So my
advice and request to the hon. Finance
Minister is : please leave 1he farmer alone at
least till such time as he is able 1o itand on
his own legs and bevomss strong and heal-
thy. When that time comes, you can tax
him as much as you like.

So far as the wealth tax on agricultural
property is concerned, | support the mea-
sure in principle. 1 agree that all people
who ure in a position to pay, irrespective
of whether thecy belong 10 the rural sector
or the urban sector, must contribuie 1o the
development of the country and to the
welfare of their less fortunate biothers und
sisters. Atthe same time, | feel this is
not the time to levy this tax, because it is
likely to retard food production. He should
wait for the time when we are self-sufficient
in food and then impose this 1ax,

It Is a fact that the farmers' case has
been vitiaied by the big business magnates
who bave purchased big farms and orchards
in order to convert black money into white.
1 also know that many real estate specula-
tors are masquerading as farmers these
days It is because of these people this
tax has been levied. But I may tell you
tuat these bogus firmers are not going to
be aeffected by this measure at all. They
are rich people with alternative sources of
income and they will be in a position to
pay. But on the other hand, this tax is
going to hit the genuine farmers who bave
done much to improve agriculture by heavy
investment and hard labour. I am sure
the Finance Minister will pot allow the
genuine farmers to suffer for the misdeeds
of these bogus farmers. | know that he
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has held out a prumise in this regard, that
he will do something about it, but it bas
yet to be seen what ho will actually do.

Steps should be taken to discourage
the bogus farmers from purchasing land.
One way o do it is to tax them very heavily
when ever thev try to divert their agricul-
ture incomes for business purposes. | know
that this is not the ultimaie remedy, but it
will discourage them from purchasing land,
10 4 greal extent.

I come 1o another problem.
of the changed political picture of the
country, there is a growing demand for a
reappraisal of Centre-State  relations and
for giving more powers 1o the States.
There is also a demand for a review of the
allocation of the finance between the Centre
and the States wunder the Constitution.
Government should  set up the India-State
Council as envisaged under art, 263 of th
Constitution to deal with all such matte.
und ensure better co-ordination and better
co-operation between the Centre and the
States,

Because

In conclusion, 1 would like to point ou
that unfortunately during the past 20 years,
our development has been  rather lopsided
which has brought about regional imbalan-
ces and  disparities.  Certain  States have
remained backward und the gulfl beiween
them and the advanced Stute is becoming
bigger and bigger day by day. There has
been concentration of indusiries in some
regions. The recent rrouble in Telenrana
and elsewhere is only a manifestation of
this problem. Ewen the demand for crea-
rion of new States can largely be ascribed
to this factor. The hon. Finance Minister
should take immediate steps to remove the
disparities and correct the imbalunces in
the interest of Indian unity.

With these words, | support the bud-
get.

MR. DEPUTY-SPEAKER : Shri Dixit.

SHRI 5. 5. KOTHARI (Mandsaur) : Is
this a monologue af Congress members ?

MR- DEPUTY SPEAKER : The Oppo-
sitlon's time is not only exhausted but
exceeded, except Prof. Ranga. He has
requested that he would speak last befors
the Finance Minister replied.
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SHRI TENNETI VISWANATHAM
(Visakapatnam) : 1 have been waiting here
for three days and 1 bave not had an
opportunity to speak. Everything s
arranged in such a way here that those
who have will get everything and those
who huave ncne will get nothing. All
coostituencies are not treated alike. When
we have a party system, like Brahmins and
non-Brahmins, where a Brahmin gets all
the chance and the non-Brahmin gets no
chance, | am appealing to the Finance
Mipister to see that at least ou the Budget
occasicn every Member who wanis 1o speak
gets at least half an honr. We run elec-
lions every five years.
DESAI :

SHRI MORARIJI 1 am sorry

I cannot do that.

SHRI TENNET! VISWANATHAM :
| know it is a matter of finance and it will
cost a little more if we sit for two, three
days more. At least on one occasion in
a year during the Budget discussion every
Member who wants to spezk must get
half an hour to speak; otherwise, where is
democracy ?

SHRI1 VASUDEVAN NAIR (Pecrmade) :
Are you now speaking as a Biubmin or us
a non Brahmin 7

SHRI TENNETI VISWANATHAM :
Mr. Deputy Speaker. you just now said as
alast a word that Mr. Raoga will be the
last speaker.

MR. DEPUTY SPEAKER : 1 will

explain.

SHRI TENNET! VISWANATHM : I
know it will be a rich man’s explanation
Finance Mininster's explanation for indu-
strialists.

MR. DEPUTY SPEAKER : 1 am sorry
that a senior and experienced Member like
Mr. Viswanatham should talk this way.

SHRI TENNETI VISWANATHAM :
What can | do  Having come here, [ am
obliged to say this.

SHRI MORARJI DESAI : If what he
says is accepted, what will happen is this.
He says that every Member who wants to
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speak must be givem uat least hall an

hour.

SHRI TENNETI VISWANATHAM ;
Once in a year.

SHRI MORARIJI
What will be the result ?

DESAI : Agreed.

SHRI TENNET] VISWANATHAM :
The resuilt will be that we will sit longer,

SHR1 MORARIJI DESAIL: If all the
520 M:mbers are given a chance to speak
for half an hour, where are 260 hours for
this 7 Does he realise the implications ? |
am surprised that such a capable Member
like Mr. Yiswanatham should make such a
fantastic proposal.

Shri TENNETI VISWANAHAM : |
know human nature. When you give this
time, it is not that everybody will speak for
half an hour. You are in the Chair, Mr.
Deputy Speaker, and you are the guardian
of the demncratic rights of the representa-
tives.  You please arrange in such o way
whereby all the constituncies are treated
alike. I have been sliting here for three
days and I bave not yet got a chance and
I don't think I will get a chamce. It is
true that I am a senior member. You
hicting at that. I capmot talk anywhers
amd | must go home.

SHRI MORARJI DESAI : The person
who gets the longest time aod that too
most frequeatly is my hon. friend.

Mr. DEPUTY SPEAKER : As the
Deputy Prime Minister and the Minister
of Finance has pointed out, there ure
certain difficulties which we must realise.
The hon. Member was making
some reference to Brahmins and non-
Bruhmins. So far as this House is concer-
ned | must say that you are the most
exalted Brahmin, Oa all national debates
of importance invariably from the
Independents Group you are gettiog an
opportunity. Whenever there is an
important debate, invarlably elther Acharya
Kripalani or Shri Prakashvir Shastri or
yourself - three exalted Brahmins according
to your classification - get usually an
opportunlly to speak. As the Depuiy
Prime Minister pointed out very politely,
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it will be very difficult to give half an
hour for all those who have no chance of
articulation on the floor of the House on
this occasion.

SHRI TENNETI VISWANATHAM: I
agree with everything you have said But
I have been sitling in vain for three days.

SHRI §. M. JOSHI (Poona): He has
been sitting bere for three days without
dakshina.

MR. DEPUTY SPEAKER : Mr, Dixit.

st 7o wo qfwrer : (Fwar) syreqy
#EIZY, 9T yoTA wAY 0 faw W g
F ¥ T gIEIT FT 5@ 99 @) IAT FEGT
fear & 9a¥ gg wqez g3q fawar g fF
Igir qw B gy wiwEr § ¢ AW
o9 qAYTS A qi=w aq &) agfas arr
% fau fmr s TE AAE A 0F N
To & AT FT qAMA F FHAT I 260
AT @T & W GET IqGT § qE A
W & gaAmT &@r gfFFAIME
HAGA FY GATC FA F  AHET T@T
| fogs qoz § Y 9@ 200 &0 w1
g1 aarar 41 afew @ o« wifes
vaear & gEIT A 9@ Wiz w99 fwa
WY saar o & f6 wnar a9 o e
#) quy QAT | sEET s 4g & i
fogw zo® &1 wife® waeqr W WA
® mifor waear 1 afe g7 3@ ar gd
39 ¥ wrEm W TiaE §1 g frag
aar 1 fegy g ani # wiafie &
Wi 9 ¥ qA & WISAH ¥ gHA AQT
Fromid @, Faa guag Gz €5
e arr & q@Z & FIW g T
wraa] IEET AL o Wk | @l wr
wauz i gz eNfa afes sadt o
orx gn fagar e@E ST RS 4
AT gyae)l & qF 9, STAAT FIGET
aYgEmaw

g8 @7 g7 f.g71Y ¥g ava ¢ {5
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WIETad J@ gfe qor 2 ¥ wifew s
gmifaw feacar & awaew 2w W yfa
Y gre afew & wfes gmee w@ar
grag s g stwwr @ e oawrd
geft frdr & agladt %t o | wT R F
TFETA gw A FL0 at wifuw aa
fq F1 #Y g Aoga TG FT THA | G
frae & agaft «v€ geg @ A Q1 &
FTa A A F AT FO & faefaw &
Aradt g

ag ara Nt fasgw @en § dar MY
wramar ¢ & wfas g w A
wwga #74 & fag gardt yfa A se=w
afes & featar gmar aga asd & 1w
mq TarafAE aw & FAT IEET g
amA ArIE & sr @g & @y afe
arfaq gl & F9 1 9y 991 W9
7z e FT g4 & FF wfw wifs ¥ 1@y
gu =T faar AFEF W A WA ¥
o ) afew 7 a2 afeq sl wifa &
WY q7X gU AW § I H qrar qAwr |
aroAt | ag A fasga @ fr oy W
A FEF 47 W A F A FEF
41 & fax ¥ aga &% &1 9w gw fogd
F1E & fa7 &) g afeass F a9
1 wifeer w@ Ear 2 feerd dv }
fr 7o ga g & mifaar 3o fafas
geyfe ¥ oF Fr@E@ gu s €
ufasr @t fs §% 93 ga fag go & ==
a1 3@ & 1 IfET wa § wEAe< ® T3
|YT §U I G TA @ § | % ¥9
FI1 I&T & | SEE! miwml F ggAw
wIar & | 9 G Y I3[ 1 IAEY wigh
¥ gy arra atf {1 wfew arer o Ew
Jearaw ofen § feaar ;A & wmT O
ayr § A FAT WIT T WIT HT a6 §
fr TraTafe @17 9T ges sma ¥ ol
grq & aq afsr sifag ol g g
TR ¥ JEE AYASW §Y W H AR



%3 Budpet Gen—

W@ a7 R A wma e aE @
&dY mizar § f% 99% g9 g aw@
&% | dfwT wg) Qo T @ fF gew wAA
¥ a3¥ gu @l & wr q@  faaw &
Xar faw arw 1 g wrEn € fF gw -
friz o gk grenfrdz 4T3 F7owrEar
ga ¥ dar @1 FX AraRy WA @ gEA
WITT QAT F1 WET TAIANT HITH FE
vasr quma fFar & gEar w99 3R
fe za greafae @ A faze) &1 o
TIF 17 g Gar Wiy WX TG A
qiT | w21 tar 7 8 R @ W R AR
FIETFIC Ft F7L gz are | wafae & faw
o wEzg § fA¥za sw@igfrsw
F7 usmfas @ & I AT afea
arfa awdi & ST AT FoF AATH FF
Sl 371 &rAY &, TAAY 93 A A9 | AN
I+ THEL 7 ATAT A THY WA ¥
Ffg qna & st o wfa i}, a5 &2
ot 1| Ffg gardt oF gewfa § 1 gl
¥ zEwr qaigard’ @eg QATEANT
Ffy ox g7 zaa g @) FfwoF
Stag gt &1 falw FT W@ ®
WA zEa A AT @) 4 SUANE g,
ST Y 2% aret @1 941 §, ®/T S
smamifos =7 A% 9r @ R, afz a@r
e gi a1 aaw Aifar fF ag i
farer fam gv gW Gewfa & ¥ a@)
wzifasrst w1 Frafa F@r w7 , 3@
wew 1 oo, aft gz amdt e gw
wgl ¥ T8 W

o @ Aq faw S ot A oxex
AT ¥ qaArsw ¥ A o frarma o}
I ax-a¥ wirfanr arw *Y agw faw
gEdr &1 @A Y AeET diaw & A9 a7
Wit wier afes o @ § oAy @y
§ wmEr @ e Afe 9@ ow A
uffy wifer s wad & gawr af)
i P % 9w ov @ afe e
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FTH § 97 9T UFETEY PR Wb W
YT HT TATH JIT FT T TE 2 )

weis Jgar Al § warmr na g
fe g&r wifers s7ai 9 wrfaw qam aga
guw § utr ¥ wfes war 78 wwk R,
rofeg LAY gorwfaa &8 W
w7 wfeg mfag el &1 ¥ wfgy
TF a7 Y NI JIAT 9gH TG WY
2qT 91, WA WX TR TATH T9Y &9
o3®, &t 37 & wifaw wwear 7€) gu-
Ut

gz +t sifere &7 w1 @ g fe wiva-
wifeg oot # <09 ¥9F 4 qF JIF
& Faw a1 welzg & farga w<ar swgar
2 fs oz afsqarfem s & <fim
FrE 9191 &7 F frgr srom, &) faa
At w1 Nfawr Fa  arfies-wrfae sE)
gz waafaa &, =7 w1 Wfaw go
ST AT OATEAH WA AT | faey wAY
AR1za fas arel & #af 7 wgy fe ¥
a3z wifeai 7 ®AF | ww ag afea-
wifad weai # it afeal = Qe g,
o g famr are ) g afeai gma &
AF | w7 fowr avl &) a8 Qed
A wfsT-arfag st arer g9 @feady &
g ¥ foq @idi & w9 sfaergi &
w¥ T @ AFT | §F T 47 907 g2 F
afer-mifas s1& I o¥ e o
o snfw feafy aga swoc 1 & fawr
vt & s s sna f fe oA
wfeerew & gz A faar wrar afl-anfas
s i @mfeat 7 @717 g adx
arfeal w1 faafor &%, qg gemer st &
=it & forg age & afgasz @)

oF wiga & e fawr o wgveg dar
¥ gia ) 7Ty N & ) gL gz Ny &
waey xmiA ® faeftg &= & o s
arzg § it & am F ader @
oA owaw ag “¥q aeda gear”
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[#Y o 5o difema]
Y @F g A gl §, aw a% qg Aeq
g 7EY gav 1

Wi A% GAGT §1 g g, WA
AW U  HAFA ¥ TG T @4 & AT
eg ¢ 1 afer waz fagsht AT ge-adiT
Qe F1 fga@ @ o, @ AT
wiw ¥ 43 fasf ¥ ¥ was fox it
geal & fAAtg ¥ @ awg a9l § ¥a9
72,00,000 TIAT FATE | Heq NG T
g7 zaqr faedia 8, 9ff 99 (& s
fasr ®% ges fAamt@m ® faw 72,00,000
T4 F IGIET AN W | FEH] HTY
az ¢ f& &=ty mea @ fagar afed
ST qar Tt fawar &1

HY%7 Utz 99 F @@ AR & &
fatiay, SigaT free, 7 a1 & fF wea
w2q ¥ zadl sgrer Iq-gvaeT g fF gad
92 fafwgw =9 #Ex =i awe
fawe gwdl 2, dfea oo gl 9T ¥aw
9 fafraa a7 ey arafas @%@
fasa W g

zafau & faw agka & AT s
w1ear g f& ag w50 2w ST 7 wIw-
FaTEl ®Y aCE WY s &, arfe 39 A
w1 fagemT gT & &% |

SHEI1 CHENGALRAYA NAIDU
(Chitioor) ; Mr. Deputy Speaker, Sir, the
budget introduced by the Fipance Minister
is n businessman oriented budget. He has
planned the budget to help the business-
man, big industrialists, snd to give them
the tax-holiday.

Sir, in olden days, in the Congress
party of Gandhiji's days, we stood for the
poor man and the poor agriculturists and
we gave them all the help. But in the
present days some Congress people want to
belp the iodusirialists and harm the
sgriculturists. They are pot interesied in
helping the agriculturists. Sir, it is just
like killing a crow aod offering it to the
ki'e. Our Finance Minister is dolog the
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sume thing. 1 have got gieat respect to
our Finunce Minister. He has sacrificed
much for the country’s independence. And
now in these last days in his old age he is
trying to get the wrath of the agriculturists
and the blessings of the inpdustrialists. By
introducing such measure, by bringing such
leglslation. people like Shri Buajaj who just
now spuke, may be supporting him. But
such people will be only two per cent in
the country. But about 80 per cent of our
people live in the villages

SHRI VASUDEVAN NAIR : Congress
is Mr. Bajoj's party.

SHR1 CHENGALRAYA NAIDU:
About 80%, of the people live in villages.
In the congress party we have got such
people. We have got poor people. We
have got communists who also infiltrated
into our congress, We have got all people.
So, the hon. Member need not worry.
The Congress party has got rich people
also and poor pecple also. What has the
Goverument been doing to help 1the
people 7 1 will tell you about some
instances. Sir, every year we are getiing
famine due to drought conditisns and
failure of rain and every vear we arc losing
s0 much of money. The Finiance Minister
will send a team of people to the place to
study these areas but what ail mcney they
provide is not enough to supply even
drinking water. Some drinking water is
being transporied during famine time, but
other rellefs are not belng given. This is
the only help that they are glven in
villages. When drought comes they don't
come to our aid nor do they give sufficient
funds. When we grow some crop, when
drought conditions vome, the entire cost
of production goes up. We will lose that
amount, The Government does not come
to our aid. In respect of any other
industry there is a scheme of insu-
rance. They get the amount from
the insurance if any damage happens. But
in respect of our ogricultural crops, when
we lose the entire crops in that year due
to drought we have got no such scheme of
insurance. This Government is not able
to bring vp that measure, Sir. For the
last s0 many years they are talking and
talking and they are not able to bring the
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Crop Insurance Scheme, We have got the
cattle population running into a huge
amount but still we do not have insurance

for them. When discases come they die
like flies. But we do not get any help.
1 want to tell this House in this

connection ithat except for rice und wheut,
the Government has not fixed vp any floor
price. But every year what hupptns is this.
Take groundnut &nd jeggery. The prices
have fallen down. Last vear the jaggery
price was Rs. 160 Tlis 3ycur the jaggery
price is Rs. 60 a quintal. Where is the com-
parisen 7 What has Government done to
come 10 the farmer,’ aid, 1o stubilise the
prices 7 They never do any good to the
agriculturists, 17 they want 10 1ax the
agriculturists they must be prepared 10 kelp
them also. They ure not coming 10 our
aid, Sir.

In villages what is happening today is
this. We do not have drinking water
wells.  Even today, after twenty years of
independence, in some villages we don't
have proper 1oads. We don't have
primary schools. The small boys, the
small childien, huve to walk three or four
miles v go 1o their schools  We have all
these troubles, but the people in the cities
get beautiful roads, electricity, filtered
drinking water tax holidays fur industries,
etc. We do pot get even unfiltered drink-
ing water.

Now they have put wealth 1ax on
agricultural property. In one village, an
acre of land may cost Rs. 100 per acre. In
apother village or even in the same village,
another piece of land may cost Rs. 1000
acre. How will they value it? More
corruption will come. Whatever amount
the Finance Minister will recover from this
tax, he will be spending on income-tax
inspectors and ITOs. There will be nothing
left.

Two years ago, Government was sub-
sidising fertilisers. Last year this subsidy
was stopped. This year they have put a 10
per cent levy on fertilisers. Why cannot
the Government wait till we achieve self-
sufficiency in food ? They promise that by
1971 we will become self-sufficient in food,
but how will it be possible if you tax
fertilisers llke this ? A farmer who was
using only 3 bags of fertilisers previously is
now using 10 or 20 bags. [In Maharashtra,
they use 2 tons— 40 bags—per acre. How
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much fertiliser does (he hon. mibister Shri
Anpashib Shinde use for bis land ? Just
now when people are taking to fertilisers
more and more, f this tax is put the cost
of fertilisers will go up. Less fertiliser
will be used and production will go down.
Is this the wav to crow more food 7 The tax
on pump +eis is not proper. Rich people
have acquired junds under projects and
they will get waler throughow:t the year.
But a poor man who has got one acre
of dry land digs a well and put. up a pump
sel. So, you are taxing the poor man and
not the rich man. Already excise duty on
electric moters wis increased. Now waler
pump is taxed They say. villagers are
getting a lot of money which must be
taxed. If we gel some mony in a year, we
lose money for four years due 1o drought.
Morcover, we spend money on 50 many
things  Whenver u school or road or
hospital i built in 1he viilagss, Govern-
ment asks 50 per cent contribution from us.
Are we not contr.buting for the develop-
ment of the country * We are giving. But
the Finance Minister does not take all
these into consideration,  He wamis to help
the rich people und ruin the agriculturists.
All these years the agriculturists have been
the sirongest supporters of the Congress.
If ithe Government is going 1o do like this
and ruin the agricalturists’ 1 do  not koow
what will happen.

Sir, we all know about the scorched-
carth policy. When the army retreats it
does not want to leave anything for the
enemy and it follws this policy. It seems
our old people in their old age do not want
to leave anything for the younger genera-
tion and therefore they are doing such
things. 1 only request the Finance
Minister not to ruin the agriculturists in
the villages Please leave something to ke
younger geocration also even though we
have become old.

18.00. brs

st gfirwr fag (@Y<mmare) @ govegs
wERG, AT & feerw @ aw w
o goE gw wgd qwadia g
WA A 9T @ &1 AR Aty ud
A A 3 oo xo oW F ey ¢ f
B w1 o war v @ f qoy
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[+ 3w fere]
QU T4Z 937 F 17 F47 N 6 7Y
arga gar & fe mfecga g w1 few
TR T AT IET &1 IW AT F
afcr ga aw = agfgaret qaar gy
Lwsqf@en w W ¥ queaw
AT g § a1 g Sag ) fawfaa s
qEd 1 g awz wfwwmg # fas
g @A 7 s @ & aa97 §9
w0 H o F1af ¢, gm w0 § qfg A
T § WY FN-HY 9 AT FT WA WA
& @ & guma i e 9% @3 g¥ T
¥ Al fawdy @1 K a8 anwan fw
gmind s N A ggawe & @ a@
¥ w3 & §, e sarr v fearat
qT WYL AeL T ¥ W 9T qTA AT @I
tifmgmam g s fom feafa & 2w
WX @ 8, oF fawmaels wew # w5
AT § GRAT, I % gH F A AM-
F¥, UST F1 W17 AGY qgraN, ga faww
w4t ) wrir 7Y qgr awa &, @ foh
wgt a% d% # geofa 9 FT O w7
oiwT fame R, sg v arg § wEgnT g
ag 1w 4k § fr 4@ T wid e Tga
AT A EWR AL A a9 F
afiAY * Wi T @ ¢, o9 @y ogt aw
d¥ 9T 4549 289 FAAT 6T E, A A
¢, afew ur iy 2@ FT WX W@ &T
g emewd gt @ s qar w oA ¥
B wH aTel &, O §F g
oY gpfawl § 42 gu , ¥ & Ok
frart & WY arege TE @ 1 e &7
ar= forar e aial & aga awafa a3 af
% 7wy I i wilAT W oA A
foz femr Y g% g0 wifer @, 0w
Na X & T NI JEE Heeawy
waTe o7 fearl & 93 & ogw v @
WRFFsRiwmamTaw ¥ fea ®
wedt § | afeT gz o+ ad wrge fw
A AgAd w3 & Ay faw o Wi
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garm & g sk awt 1 afy ows
waT § W g afg g& &) 9vg e 6
g qra R4t ¥ 1€ A WequA w1§
ot wify oot a% a8 @ ok & | gt aw
feare &1 qare 2 oY Usw A ad
A% YO F1 q9g ¥ WEE & FA T AL
TR 91T Hw vz W ) gan gk, §9
aifow gt o g dzrare g€ o feaml
§ w9AT ¥ w1 T FG A4 A TH,
{1, &9 nee & fg=rg & fao fa=sr aa=-
¥z %1 fray wag § oFg g @y faar
A wg s #1 aw fe agt o og= ad)
37 F agt 97 qga savar uA frard fam
o 9z T AMA Y @ A=Y AN
uF at mrT ardy gfrar ¥ mEr wir 0
wfemreat 37 & W17 3 oF oFe ¥ fgard
& fav qxq & F3 9 da1 F A Hfaw
framatr A sg & Fax sfearmt
& T 35 W frar | @ww A AE WA
f& oo fm s w5t & amr =y
W WET A 39 @ Fige F faiw #
&1 W i ATy A wg Aty A oA §
9T M T JIE § 79T I ISAN
T gm At A 9 smaw W AE
| WY | w1 A g v, ¥
QIqS 9T 99, T FT qw qOE 9%
q31 | fAR wfemigmT 9l 9v9 9T =9
g FMCA A S§ § &N F1 IwET
w9 g7 WY AW Wi A 77 gwer
W # framl &Y graa faagdr« w@fag
frgmgmau g Far sT @ W
g afeg 1 & @wwar g WP
TawedT ¥ @ fF femmat & g wmT
g oAt g, IFw i A s
s #f awg ¥ 1 9@ 9T ArgATEy
T8 ], Ffe e Qas A saxear §
YT g% qry gt gt &, dam & fw
¥ qod 98 & wfemewr d awa § W
IAWT TS WA F g o faw v
g A agt X E §Y IwWRA AP
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afe grod ore o o wgi g 7 wTo A
9R, 919 WX 6 W wfy faey o W
% 1w &) wnad fawid 1 g9 W
H.chz!ﬂtfﬂn:rmﬂz FE FT
SATH [FAT AIZAT § A WG IEE  FAT
Y FT T q1EE § 1 wieATIaT w7 ag
g & f& wig @iy gfar & wem 3d &)
WIT oY el @ 1@ A zEer AT W
A% fagr & | gk qig A w9 fegma &
FIT ®T FT AV AGAT gy & | THWHI
T 43 g fs e & saer GamAr
A WY gTOr a9eg A WK
Y IS ATAMT | OF qG TE WAGH K
FUaFTAgg Jerae @ @ &
T &fer @eFTe 1 AL AT §
T A1g faaar geer &3, A @
I iy q3r w, feaer @ a@-ad
T AT F wfearzar § wasg § 9wy
TF AT IF &7 WOAIT AITS g, W7E-
arT Tz gur o arfw A8 g dvan
2 ¥ FtgTw g qar 67 fas wader
# & agf, ardy gfrar & w= 35 gAt
ara 7t -3 Tw, faen-g s, ¥ oA
wma g fras £ avg dzd <@ e
gt I U HOF T I WO,
IT A AT wEr @ faag s
sgaeqT ! WY &tw § uw a9 v afea
¥ w1k §g qzrai g A weE gIAT R
fs soFY 9% afee 9@ 9 9% T F
arar g f& gt AraT ot g s
AMENET TH AT F WA FT owIHT
AT a9 B A F@ aTH A SgAHEH §,
Aifs aw ¢fime § o swae | 454
T ARt AR F &7 & @
®C faar W WX &g g f&
Examg fE svar Prara A
¥ xar A e ¥

7 % frme W wre i TargEA
goT & x| 3w F aga qaa W @
WX 37 gL éwm w0 1 vw g wifgg
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AR sraEH o A wifge | Al Qe
2 WY A A% & AgegeT s@ Y 7
#4Y 7ET W19 $TW A A ! &6 W9
Fquwiod § 7 v T W A W
auwIE &1 fagra @19 T aHEEATE
FIW I5W ! £ WIT FT g9 GHE Q@I
oz & o wgar g7 fegwmw &
AT FAFT gy @) av foak e
97 § 97 %) onfed | ¥ €1 qAAT "R
& A SOS-FOE T ) dvw W fEr
w7 43 gU & WX W19 Uz Ww wT R
¥ 5% aufed | 7€ 9=t § ax wfad
37 #1 g gufe w A9 @
fegmt & @rzy aa & wg e 2w oy
qIq FAMT AR § A WI¥gAT  AFrar
TRy affsTaor g ¥ g A aF
AT E A A MIH U wTE ag o
78 3% § 1 Za@ ®7 (d9T QN1 § qwEy
oY # AY 9g Fg FT UIE 0 FT W §
frsT dsxararafs 7 &) srm
s Y @Y T o, WEE WlE & AT
a1 ®YT T WY FIATY ardy are AT
a1y fam ag FTET A9 FT @ § 1 T
#1§ 3w I w1 g7 W TG § a8 €
garaaTs) F37 A8 § 5w faw 9
¥ fema oitfe 7, @17 ad geny o
IAE A AT F FOT TR A @Y &
g7 £ £z 27 o w7 gk vl ey
wa e &Y ) o @) afr Frag ¥
wig 0 w7 zfee gt gwdt §1ag
oETIIT §T9ed, afeqn dza, sf-
o, 99w, fedd gEw o i
9T FT AT FI A9 3G € ATAT 7Y
& | Iz W@ AT wghaw, fr ow ae oft
gfy Ay 1t A o efgan fodaw
grar, fex beefeat a3 g9 | @Y sia oY
awz efte & xaamr w7 § fs g3 g
wedl g1 7@ &, g Yeee 4w @,
wafegae siawaT oy wr § Wik faom
o u A vy e gy W feefy WY
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[# gfawr fee]
Twg ¥ qr TEfegaw fdww & aa,
JURA U 9TENAT, I9 917 F1 fardEr
wrg ¥ 9 UAT FIH I q9g ¥ R A9
& 7y qr ¥ omAT @ = wifas
feafs @ug gf o zgdr ferfa &
fratm gwr ot w8 & faq fa= @Y
"geg AR Ei A gET &g A
2 wwar & A\ a1 A @ A wAAr
T &1 qg wA |

qafa®s gz &1 A2 qF AEIF &
g qafas G52 § WAl &qaT Amar
gUT & | W9 HIAAT IFIAT AEY o, AfwT
gafas §2T &1 FI7 AVFCE & 9
¥ ge faar @ AT 38 graw A1 faefr
AT F@ & Fqr I AVFLE A
g Y gEFT @miw & R 2w e s
&1 qafa® §32T & A& &1 a0 gAY
§, &7 XwE F1 w@AT A7 gAT 1 AqAN
®1 ¥e iz #X ofFw dzm, wfearmd,
wifg 93 49 T HT gAR T oA qan
ged & ¥fer a3z Awedr e & &
w31 99 ¥ arq Fawars F34Y & | #ar 78
¢ fov ardy =@ 938 # CEXERIT 9T JATH
A @ &, T ¥ N ) qafas dwT
Tgh o gTIw & w1 ¢ Wik feddw 2
® ¥ afFwa moftg gula &1 faug §
fir guit wow 3@ ¥ O qafas Feex H
wiTEd wifz 999 2 9z sfqed &30,
w3 T9AT 9TET N F ¢ WA 9§ M &Y
qu &% ¥fwfoe ereafen @ foewr %
ThEl 9T 98, IF A W QU 7T, G-
@, feddta graw, <91 wYo qfiqr
dz wify 26 =) qC T IR AN AW
foger fe drar ars a) § @A I
Tha frae ox 93 faaar fF #taw
gwfa 10-12 wgr wfy safw & A ag
ORI AT 7 wAEAEET W &
YR I & q gt Ad & 6T 2@

MARCH 13, 1969

Gen. Dir,

s

TOX WY 9T T a0 FX TN wEEw
2 T qATAT ATZA & O W wgar g fw
T AU AR T O 1 ¥aw aEATH
fadrly WX oF was feafs 2w & qar
2y | gz gw AOF @ wie fEwAY &
STl 421 #37 &) 9yfer 9@ F §4-
fex & 3w T A1 ag faadt srelw
a7 #1 & ofiaw §eeX H qz Wz &
gt | sefegae fdme g, W fex
gt @17 WA AT quEd R %Y
ok F1E gEw FW A WA W &
wamar & 3z oF fags # awg gfaan
FElgewl #22am, e ¥ T A
WA ¥ w7 g5 &1 oA 7Ty 99 A1
g ez o fax @d ¥ AX gwE
U FE INT T & 9w AE @
Ciell

! CHAIRMAN :
Visw

Shri  Tenneti

SHRI [(ENNETl VISWANATHAM
(Visakhapatnam) :  Mr. Chairman, Sir, 1
am sorry, a few minutes ago 1 Jet myself
off. But that was because | was waiting
fur three days, everylime being told my
name was there but not being called. At
last. | have been called.

MR. CHAIRMAN : In fact, your
group has exhausted all the time.

SHRI TENNETI VISWANATHAM :

MNo doubt, | have sat here and it has
exhausted me.
Sir, the hon. Fioance Minister has

given us certain  guide-lines 1o judge the
Budget. In fact, they ure very good guide-
lines. In paragraph 5 of his
speech, he says :

“In a year thatis dedicated to the
memory of the Father of the Nation.
we cannot but remind ourselves that
the ultimate objeclive of economic
development is 1o serve certain larger
sucial values, We have, therelore, 10
respond also to the natural urge of our
people for basic amenities, such ag,

Budget
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drinking water, for education and
medical aid, for opportunity to work
and indeed for a growing measure of
equality in general which is the essence
of a socialist society™.

He talks of “growing measure of
equality”. Where can it be? In this
country, even afier 20 years, beggary has
not been eliminated. Even the disabled
beggars have not got any help either from
the Centre or from the States. If only 1
per cent of each grant is taken for a
period of two or three years, there will be
no beggary. The grants are not framed so
tight that even | per cent canpot be taken.
1 would beg for 1 per cent from each grant
to see that there is no beggary in this
couatry and that there are no disabled
beggars roaming about in tae streets and
platforms,

Not only that. What about the slums?
You talk of basic amenities. In regard to
housing, you always think of housing only
in cilies and good colonies. Even ip cities
and towns, a good portion is in the condi-
tion of slums. In a number of villages
practically, there of no housing programme
at all. 1 thought, while talking about
Gandbiji, the Finance Minister would put
some special emphasis no housiag
programme. But there is pothing.

Then, we talk about drioking water.
1 searched and searched for any special
provision of Rs. 100 crores or Rs. 50 crores
for drinking water. Nearly 5 lakh villages
have got brackish water or no water.
About a lakh of villages have po water at
all. There are cases where the people, in
summer, with there feet on burning sand,
have to walk thiee or four miles to geil one
Pot of water or two pots of waler  Afier
all, for 6 lakh villages, assuming that each
village is four miles of apart, we require
only about 24 lakhs of miles of 6"
cast-iron pipes. Can we not connect all the
rivers to go drinking water in the villages?
We have so much iron ore. Can we
not have pig iron factories of foundries in
each district and see that there are pipe-
lies connected 7 Can we not connect
all the rivers for getting drinking water in
a phased programme of five years or, say,
ten vears ? Ewven after 20 years, everybody
says there is no drioking water. When
the drought comes, you say, there is no
drinkjog weter. A]l the rivers are goiog to
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wasle into the sea. Can we not connect
them ? We have got the iron ore ; we
have got the material. We can have cast-
iron pipes. But we do not do it.

Booster pumps will be necessary, If
this is left to a small organsiation, it can
be done. Siart a Water Board. start a
drinking water organisation and give them
the work ; in ten years, throughout India,
all the six lakhs of villages will be
conpected where not can only ordinary
drinking water but pure Ganges water can
be given.

Then, take education. Look at the
grants. The grants have not been increased.
Just oow a Member was saying that in
several villages there are not even primary
schools. The grants for the universities
bhave been reduced from Rs. 1,55,00,000 to
Rs. | crore. The grants for the local
bodies have been reduced from Rs. 74
lakhs to Rs. 71 lakhs. For teachers in
polytechnics It bas been reduced from
Rs. 75 lakhs to Rs. 49 lahks. This Is the
care for education !

Then, take medical aid. What is the
special medical ald which they have given,
in how msepy villages 7 Thousands of
villages have absolutely no medical ald at
all. It is a matter which is well known to
everybody.

How about opportunities for work ?
Even the small provision which was made
for unemployment insurance in the Budget,
only the heading bas remained and the
money has been reduced 1o zero. The
unemployment insurance scheme which was
thought of has not been given.

On the other hand, look at the waste,

the wasteful way in which expenditure :s
made. | would request you to take any two
or three big contractors iato your confidence,
and they will tell you that on every rupec
spend not more than six annas go to the
worker and the rest goes into private
pockets, either official or non-official. Not
only this, there are other items and other
methods of wasting moaey. There are
certain programmes which have been put
here where it is said : ‘Dandakaranya
Scheme—works cost Rs. 80 lakbs, und
establishment costs Rs. 150 lakhs, Therc is
another item capital outlay on other works.
1 thoughbt that there was some capitul outlay
on capital works, but here it is said,

‘works ~zero ;  ecstablishrmeot—Rs. 36
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[Shri Tenneti Viswanatham]

lakhs’. This is on page 29 of the Demands.
I am pot reading from anything else.

On the other hand, look at taxation.
Why do people feel miserable? The
departments have given us the figures.
Year after year the taxes increase. Let us
see the figures relating to the last ten years,
Second and Third Plans; take, for instance,
the corporation tax : the figures are Rs.
160 crores. Rs. 220 crores, Rs. 287 crores.
Rs. 313 crores, Rs. 330 crores, Rs. 320
crores and this year Rs. 330 crores. Now
let us see the tax on income ; that also has
increased : but here we do not mind very
much because, perhups many of the assessees
are able to give; but this demand has
increased only by two times in these nine
years look at the other things which press on
the ordinary people—80 per cent are poor
people in this country. The Unlon excise
duties in 1961-62 was Rs. 489 crores : then,
there hes been a  progressive increase year
afler year : Rs. 489 crores, Rs. 598 crores,
Rs. 729 crores. Rs. 801 crores, Rs. 897
crores, Rs. 1033 crores, Rs. 1148 crores,
Rs. 1286 crores and Rs. 1421 crores In
pine years this is the progression of the
excise duties. Similar is the case with
regard to taxes on vehicles and salestax.
These taxes have increased three or four
times whereas the income-tax has increased
only two times. These are the taxes which
trouble the eotire nation, the poor people,
and that is why they feel this misery.

Not only that. The Government coin
money and print notes for circulation ;
even there they want 1o make a profit.
They made a reverue of Rs. 54 crores In
1960 and this year it is Rs. 94 crores. It
is like some people in the hospital making
money out of the food given to the patients
or some jail officials meking money on the
food given to the prisoners.

Therefore, it is this Continuous and
progressive taxution policy that is responsi-
ble for the great misery of this country.
This year in his speech the hon. Finance
Minister has exhibited a sense of humour.
Onlv it was a very tcornful humour. |
will give a few examples of this humour
and then sit down because there is no
time, and because | want to conclude on a
pote of humour, not tragically.

He started as & supradhar. What is the
supravhiar ? One part of it a dialogue between
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the industrialists and Government and the
other is to sit tight on the 80 per cent of
the people. They talk of Gandhiji. What
did Gandhiji say 7 1Is it for the rich man,
the industrialist, for the upper 10 per cent
of the people that Gandhiji fought for
swaraj 7 It was for the entire nation. We
talked of the of 33 crores of our people.
We no talk of the 50 crores of our people.
I would like to rivet the attention of the
Finance Minister and other Cabinet Minis-
ters to the unfortunate plight of the B0 to
90 per cent of our people. But mo. For
Government, it is only a dialogue belweeen
them and the rich men. That is the
sutradhor

On page 2 of Part B of his speech,
there is anolther piece. Of course, there
is a sardonic humour in 1. [He taxes
certain cars 100 per cent and adds :

“l propose to improve the value of
imported motor cars as a stalus
symbol ..""

He wants to spread the burden by
bringing more people in the net. The
middle class people must be taxed more.
For that purpose, those in the income
brackets Rs. 10.000—15,000 have to pay
more income tax., As for the big men,
nothiog is raised, perhaps more concessions
are given.

He wants to help even exporters. They
are muking money by exprriing. He can
give them all facilities, transport and other
facilities. But he pays money also to
them. In this way, crores and crores go.
It is just like the old mother giving
peppermints to small children to induce
them to go to school. 1 really do not
understand this kind of bribery. Itisa
sheer waste.

The Finance Minisier has given us a
sort of budget which does not help the

80—90 per cant of the people. 1 would
not have mentioned this had he not
referred 1o Gandhiji. He gave us the
guidelines. Judged by those guidelines.
what is the result ? 1 will not use any
objectives.

Thank you.

SHRI INDER J. MALTHORA

(Jammu) : It is quite usual in every budget
debate for most of the taxation proposaly
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to be criticised. This year also some
friends have termed this budget as industry-
orienicd, urban-oriented and so on. 1 am
not in full agreement with them whep the
use this termigology so easily about the
budget as a whole. But I would certainly
like to say that this budget is nor farmer
or agriculture-oriented .

We have to look at the various budget
proposals from Lhe standpoint of the basic
policy on which not only our agriculture
policy but all other policies are based. We
have been hearing in this House for quite a
oumber of years that from now on the
policy of Government will be farmer-
oriented. 1 do grant Government did take
certaio steps by which the farmers benefited
by increasing agricullural production.

When the Government say that more
facilities will be given to the farmers, they
have a wider angle in view and that is to
raise the bgsic agricultural production in
the country, 1 am happy to associate
myself with those friends who have seen the
changes, to some extent, which have taken
place in our agticulture. More farmers are
using fertilisers and irrigation benefits and
improved seeds for various crops. I am
glad that the hon, Minister of Food and
Agriculture is here and I should like to
know from him the clearcut policy of the
Gevernment of India regarding agriculture
and the farmers in this country. Every
year efforts are made 10 increase agricul-
tural production and provide certain basic
facilities to the Indian farmer so that he
can make betler use of land and other facili-
ties which are made available. A pumber
of friends focussed their attention on the
levies on fertilisers. 1 im fully in agree-
ment with the Finance Minister when he
says that due to agricultural revolution a
certain class of farmers had come in this
country who hide their black money under
this garb. But it is not difficult for the
Government o koow the number of such
farmers in every State, who they are and
how they had acquired land beyond the
cellings which are fixed in various States
For the sin of this class of farmers, the
Government hold the Indian farmers as a
whole responsible. The farmer is faced
with a funny situation. In Jammu duriog
the last two or three years, feriiliser be-
came popular with the farmers.

The yield of rice, and even of wheat,
ot up bt four times in certals parts.
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Last ygar the¢ Government could not
provide the required loan to the farmer 10
buy fertiliser and aince the furmer himself
could not afford to buy it out of his own
resources, production went down. This is
the basic truth which the Government must
understand, Are they really interested in
putting Indian agriculture on a sound
footing ? Or looking at a particular year
and seeing the trend of prices in thut year,
they want to say ; this is our national
agricultural policy. Many friends referred
to the levy on electric pumps. It is clesr
that only small farmers use these pumps
and they bave only three or four acres of
land. You are asking him on the one
hand to pay more for the fertiliser; on
the other you ask him to pay more for
water pumps. You expect him to be a patrl-
otic man and shoulder all these burdens
und yet increase his agricultural production.
If the Government is interested in finding
additional resources for rhe development of
agriculture, I suggest that the subsidy you
are giving for distribution or ration of
foodgrains in urban areas should be taken
away. The income of people in wrban
areas is high compared to our farmers ;
they enjoy other amenities by living in
citles ; they have while collar johs our
county can hope to provide the facilities to
our farmers only some day.

Why should they get subsidies on lood-
grains 7 Likewise, there are so many other
things which Government can seriously
think over, as to how they canavoid a
levy on fertilisers and water-pumps and for
additional resources being raised from
other sources and put that capital for the
development of agriculture.

In the end, | would like to plead with
the Minister of Food and Agriculture. He
is the custodian of the Indian farmers ; he
is the iodividual who has to initiate the
national agricultural policy of this country.
I would like to plead before him that if he
feels that by having these three axes put on
the Indian farmer's head, things will
improve, it is not going to be so; ultimate-
ly agricultural policy is going to suffer and
the rapid growih in the rural areas is going
to suffer. Let him be bold enough 10
change this, and this whoie House will be
bohind him to see that the policy of the
Government is cacried out,
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SHRIMATI ILA PALCHOUDHURI
(Krishnager) : Mr. Chairman, Sir, I think
you for giving me a little lime to speak
on the budget. First and foremost, I
would like to say that the budget has
cauted disappointment in some ways but it
has also caused a certain amount of
encouragement and it has had a certain
buoyancy on the whole economic front.

1 congratulate the hon. Finance Minis-
ler that our defence budget has gone up
vecause that is where I think the whole
country is behind the Minlster. Here we
want to  have every expenditure that we
can make so that the security of the country
is not jeopardised.

1 would also like to congratulate the
Mipister that he has increased the budget
on our border security force, because the
border security forces are our first line of
defence. 1 come from a border State ;
Nadia in West Bengal. We are very pear the
border, and the border security force has
dope excellent work. | think that the increase
there has been in the budget for them is
fully justified and 1 only hope that it cen
be imcreased further because that is our
Birst line of defence and that is where the
first impact of any harm to India will be
felt.

In 1his copnoection, | would like to
answer the lady Member who has equated
our defence budget with the police State,
Surely defence and a police state are not
the same. Maybe the Opposition party do
not want to defend our country. Hence
whenever we spend on defence they seem
to think that we are having & police State.
Secondly, one hon. Member in the Opposi-
tion also said that we are not patriotic
after 22 years. Lel them scarch their
bearts and ask who does not honour the
Matiopal Flag. As he seid, one has lo
close the doors of the cinemas to make is
honour ihe National Flag and the National
Anthem. Who is it that brought the fore-
ign fisg to India ? Let them search their
hearts, {Jﬂf‘rﬂ@“”}

AN HON. MEMBER :
there.

The facts are

SHRIMATI ILA PALCHOUDHURI :
Search the hearts of Lbe communpist party
i1d yon will find the apswer. 1 would
n? 10 make two more poiots. Itisa
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matter for congratulation that there has
been a 14 per cent increase in our exports.
Tea and jute are our traditional exports.
On these exports there has been a certain
amount of help given, but I would like to
point out that aftes all, tea is a traditional
export and it earns us foreign exchange.
But here, what has happened 7 Every year
our tca exports have gone down and we
have eained less and less because we can-
oot compete in the international market.
Tea faces two taxes : excise and export
duty, besides an entry tax. 1 would ask
the Deputy Prime Minister and Finance
Minister to see that tea has a complete
withdrawal of tax, because that is the only
commodity that has not got the drawback
of tax whereas all the other commodities
have got it.

The production of Indian tea has
increased to 403.38 million kg. in 1968,
from 378 19 million kg in 1967 and 374.8
million kg in 1966. The producer of tea
has done his bit. Although we are pro-
during more, our expor' earnings have
become less and less. Tea is the only
item in the housewife’s basket where the
price has not gone up in the international
market, Nobody seems lo koow Indian
tea, Sir. They know only Ceylon tea. The
Tea Board must make every effort to make
the image of Indian tea prominent in the
international market.

Regarding jute, our culiivators have
neceesarily gone from jute to paddy when-
ever iute prices have fallen and again come
back to jute as soon as jute prices have
gone up. If you wanpt lo iron it oul, you
must have buffer stocks. You also have
1o have a consultative committee on jute
which exists but which is very much mill-
oreinted. The farmer, the businessman,
the State Government and Central Govero-
ment must have represeniation oo this. If
is very revealing to see the acreage. The
acreage under jute varies between 21.88
lakh and 15.71 lakh acres. The output
varies between 74 and 45 lakk bales. This
is bound to happen unless there is even
distribution and the difference is ironed
out by buffer stocks. We bavc ample
opportunity to export carpet backings,
which earp any amount of money. In 11
years, it has earned Rs. 344 crores and
there are possibilities to earn more.

Like others, I am absolutely distressed
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at the tex on fertlliser and pumps. It
cennot  be denied that 80 per cent of the
people in lodia live in villages and are
agriculturists. Owur nationai income comes
from agriculture. If you do pot want to
relieve them of this jax, you can have
insurance for their crops. Crop insurance
is there in Canada, USA, and even in East
Germany. If you bave crop insurance,
you can get mooey and at the same time,
the farmer will not be harmed. The hon.
Finance Minister said, he only waunts to

s

catch big farmers with black money.
If that is so, you should catch
black-marketeers through your income

tax depariment and not by taxing the whole
lot of farmers, tarring them with the same
brush. Everybody does mot have black
money. If the Indian farmer gets waler
and fertiliser at a subsidised rate, as he
should, | am sure he can make gold grow

on our land. He is the best worker and
we have to support him.
Everybody expected much from the

public sector, but it has gone into a loss
of Rs. 35 crores. If vou want to inject
fnto our economy any kind of activity, the
public sector must make a profit. To get
over this loss, you have to tax other things
How can you do that except by inducing
people 10 put ip more money for develop-
ment 7 How ean you do that unless you
have a savings bank scheme in every
village 7 There should be rural banks. so
that people may have easy accessibility to
them. You have put Rs. 135 crores as the
target for small savings. Why not increase
it by Rs. 50 crores, which you expect to
get by laxing the farmer 7 You can get
Rs. 50 crores if you plug the loopholes.

From the tourist earnings 1 think you
can also get that Rs. 50 crores and at the
same time develop India. For instance,
in Bengal Darjeeling is a tourlst spot.
People are demandiog the functioning the
Darjeeling Himalayan railway. The other
day a question was answered and 1 was
told that the Tourist Department has pot
been apprised of this by Railway though
the matter is being looked as from the
Tourist angle.

The opportunities for the orientation
of tourists should be such that they go
to these spots and our invisible earniogs
will go up to Rs. 50 crores so that there
will be no peed to tax the farmers and gel
Rs. 50 crores.
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The hon. Food Minister is here. 1
appeal to him to take this up. I con-
gratulate the Finunce Minister for haviog
at least put before us a budget that gives
some sort of solace to certain industries.
But it is regrettable that our farmers have
not been thought of. 1 congratulate him
for the provision made for defence and I
hope he will allocate more funds for the
Security Force. Sir, we have many pro-
mises to keep ; let us keep some of those
promises !

SHRI S. M. SOLANKI (Gandhinagar):
Mr. Chairman, Sir, in the preface of the
budget our finance Minister has said that
he appeared on the stage lo arause the
interest of the audience and to perform
the traditional of a sutradhar in our eco-
nomic drama in which the hero was on
the one side and audience on the other
side.

1 do not want to say anything about
the quantity of the audience but 1 will
say something about its goality. T will
give one instance from the Ramayapa.
When one kashakar finished narrating the
Ramrayana before an audience, one wise
man from the uudience got up and said :
“Maharaj, you have not said anything about
Sita because in the midst of Ramayana
you said that Sita was turned inlo a deer™.
Such kind of wise men we will see in our
House also and opposite 1o us.

1 will cite another example. If in 1972
God will take the form of 2 human being
and come to India, stand for election, be-
come a Member of Parliament, is made
the Finance Minister and he presents the
Budget before this House even then this
audience will not be satisfied. Even God
will not be able to satisfy the whole world
at one stroke.

Regarding our Budget | would say to
our Finance Minister that it would be
prudent to ndd something morc to remove
its obscurity and it would be worthwhile
to deduct something 1o enlighten by dimi-
nishing its rigidity.

Coming to the piclure of our Indian
economy one can easily suivey the Iodian
scene todsy and cen make an objective
assessment of various problems, achieve-
menis and furiber expeciations. The image
that emerges may not be exdting too



kTH] Budget Gen —

[Shri . M. Solanki]

much but, at the same time, it is far from
gloomy also.

It would be excellent to say that ths
image of India today is highlightened by
notable success in many spheres and not-
able progress in various forms and acti-
vities. If you will sce the industrial map
of India after foreign rule for two centuries
you cannot deny that its economy was in
a state of stagnation. The masses were
steeped in poverty and for millions living
standards were barley above the subsis-
tance level.

Let us now turn to the picture of our
economy today and look at some of the
positive gains made during fifteen years of
planning from 1951 to 1968. Our per
capita income, which is the easily under-
stood and accepted criterion of a country's
progress, rose from Rs 275 to Rs. 325 at
1960-61 and is expected to rise further to
Rs. 417 at the end of the Fourth Plan.

The image of India will be high-
lightened if patience and progress are
there.

Our Finance Minister is very vigorously
vigilant and the machinery of government
is at his disposal. The programme of our
planning add to and sirengthen our
national solidarity. But, side by side, |
must not forget to mention that planning
is not an end by itself by mercly formulat-
ing but it is a means to an end when it is
actually adopted and put into practice.
The doors of our economic resources will
be opened to achieve self-sufficiency to
strengthen the economic position and to
improve our way of life. But it should
not be forgotten to have tolerance, faith
and goodwill towards our government and
peaple.

Sir, our country is one of the poorest
countries of the world. Therefore, it is
quite indispensable to increase our
pational income, which was stationary for
some decades. The minimum standards of
income per month bave to reach satis-
factory levéls and for that greater efforis
will bave to be made on three different
sides. They are, firstly, rapid economic
growth ; secondly, distribution of income
equally among the deprived sections of
the population in such u manner that they
could bave a comparatively higher or
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larger share in the total mational income
and, lastly, to control the growth of the
population. Further steps should also be
taken to provide employment to the people,
especially educated people.

Today our economy is on the throes
of recession, because our projects and
enterprises are not yet gaining profitably.
Some projects under completion, some have
just beem started and some are not pro-
ducing cnough 12 meet our requirements.
That is why we are unable to settle the
loans we have borrowed from foreign
countries. We are also not in a position
to establish all sorts of sectors that we
need. Then, due to unsteady ecooomic
growth, public investmnent in various sec-
tors has not been properly directed in
suitable channels.

Today in our country the attention is
diverted to a wrong and dangerous direc-
tion. Everything is done only for indivi-
dual and selfish purpose. The result of
this is inter-party rivalries, crossing of the
floor, defections, boundary disputes, narrow
provincial-mindedness, agitations, ghergos
and many other countless selfish mottos,
which are injurious not only t0 ourselves
but injurious to the intellectval life of our
nation. We will never achjeve social and
natiopal integration in that way. We are
quarrelling like seven blind men because
we have forgotten the old values of Indian
culture. We have forgoiten our national
dignily, friendship and fraternity, We are
always talking of our province and not of
our nation as a whole. We are not un-
animous in our opinions and decision.

We have lost our cultural wealth
which is useful to solve our pational
questions. We are far away from creativity
and cultural achievements. It is our bad
luck that because of our parrow-minded-
ness we have not created that sense of
national digmity to reach the goal. How
can we reach profound internationalism
without such wvirtues, which our fore-
fathers possessed in the past, which is
mentioned in our Indian history of ancient
culure and civilisation.

Today the old values are not rooted
in the traditions of the people. We have
not tried to digest that sense of nationality.
Qur forefathers were exporting our cultural
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wealth to the foreign countries, but today
we are importing cultural wealth from
foreiga countries. Today the culture of
China is imported by a few Communist
people in our country, who are trying to
creat lawlessness here. But, Sir, I recall 1o
the House that the holy walers of Ganga,
Yamuna and Godavary are flowing in the
pious land of Bharata, the mighty
Himalayas is watchiog us from the North
and, therefore, the dirnty polluted waters
from China will never flow on our holy
earth of Bharat.

Itis shameful on  their part that
instead of being lenders they have become
bankrupts and borrowers. We have thrown
out the white-skinned people from our
country and we have no fear of these im-
ported and converted shadows of China.

The entire political life of the country
bas been polluted by the selfish elected
representatives who are led ioto the most
immoral criminal behaviour.

MR. CHATIRMAN : Kindly conclude.
I have to accommodate two more Members.

SHRI §. M.: SOLANKI : Turning to
the economic wing of our country, I must
say that we are only lalking of selfreliance
and we have always yielded to the tempta-
tion of relieving our economic difficulties
throughhelp from foreign countries. But
by the realistic analysis of our practical
Finance Minister, our economic pheno-
menon will be chaoged in a few years and
heoceforward we will make up our minds
to rely solely on ourselves,

Our capital market is going to regain
some of the old lustre and something will
have to be done by way of bringing the
corporate tax level down. A seleclive
reductlon in duties is to be made to enable
industry to cut prices andsell more.Taxation
should b: made in such a manner that indi-
vidual recovery can be made smooth and
speedy.

Qur Finance Minister should not keep
himself aloof to deduce direct taxes and to
increrse indirect tuxes so that the ordinary
public can get good benefit of saving and
investment. The Governmant should
encourage to etslablish and expand invest-
ment in all directions with all desirable
methods. There should be no recession in
pay directiop for its implementation.
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MR. CHAIRMAN : Peme conclude
now.

SHRI S. M. SOLANKI: [ am not
speaking in this House very much. For
two years my election was declared vold.

MR. CHAIRMAN_ : [ cannot allow
von any further. If you want to conclude
with one sentence, you can do so.

SHKI1 S. M. SOLANKI: There are
three suggestions that 1 have. One sugges-
tion is that Government should promote
monetary aid to famers and also to fix
reasonable rates. of labour of landless
labourers working in fields. Side by side
the question of Harijans should not be
neglected. Government should remove the
hitch in giving free Government waste land
to the downtrodden people.

My last suggestion is—I omit the
second suggestion —1 draw the attention of
Government and our Finance Minister to
this—that one regiment of farmers should
be created in our country. We know, our
Government meiotains & huge army in our
country at the time of war and in iimes of
peace  We have millions of acres of Go-
vernment waste land lying idle for want of
cultivation  If this regiment of farmers is
applied there to cultivate the land in times
of peace, Government will earn a lot of
foodgrains, The entire difficulty will be
over and due 1o abundant production the
rates of foodgrains will be suppressed. This
regiment of farmers should be divided into
divisions.

MR. CHAIRMAN Shrl Vishwa
Nath Pandey.

SHRI S. M. SOLANKI: [am sure,
our practical and realistic Finance Minister
will adopt these things. [ support this
Budget.

ot fasamg qdw  (F9EqT) @ g
ofr agiag, fag &N w@@ ¥ o que
vegs fear @ @ & @At ag agw @
gfgarht ST uwar & arg dare fear
g Az &1 I st g gfs
wT AR iw, w1 o sty aw 7
arg 1 ¥fer IR Surmafat ) o
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[#f farexsry qrd]
A gz Wt Y &1 ot qF I Golafa A
foaet s & 59 gw fear , 59 -
forad & & 1 & 7d1 @w% arar ¢ fr v
TEA | fear g1 Iz AmEn IwEy
wOr Afew & o o v § gEer
STOH qIHA AT A1ZAT § |

w fawg v dt7 9 fam & s=f @)
W H 3R gAT R W AT 39 9w
¥ fod) it g @=eq d ag fAA
aff fem & fr 4w o ofeqr 43 &
ST S EF M wAw @, 77 ofww §
Al 7 9z 7gr & % sEwr W w< fran
ot wifgm ) S A AEw & A, Ay
s wfafafe oF saw & s Efs
gaw! w1 affqn & F sw e A
srran 1o a7 § quwar g s g e
AW AT Srfge 1 T i ara )
# 9 Tifed frad femT w2 &1, o %
JATTT | ATAT TH |

WTTAAS AEy F aFar & e wfq-
o T Tiat ¥ @y & gw ) S
waredt A 7 & 1 el & o 5y
g1 T & = & fen Fan, v s
% fag ®gr ) g0 T & A BN IIR
N T WA | FAwA, AW, ¥y,
faeeft wfz @l & gy are Sy w7 )
T g W T ¥ @A AT AT A,
RaT FEIR it A Far 1 e A A
g oft mft ft & wgmrdy s s
vy &, WX STE w9 mOA &9 § |y
g Wik ;g & M zafag A w o
weteg gar wrfgy fF i oew e
¥ g ¥ ag g 20 ¥ wafrew
wraifas w1 fF g oF Ffa-sara
A §, ¥ g g oy W A, -
TIT F WA wT W | A F AAw
LR e i

e 9T I wiNE §ORTT A 97
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gweq faar § f fggeam & swmo
TR AT AE-FEAWHRIL T KT -
AT ®Y WA | TW ANG @ H wiew
HEHIAAT 45T & wiww § | oF safwT
ATREAT @ AR WA WX gER 6T &,
AT g AR TR ATE WA 1 WIT
faw woft wEiaT @ wEwmar ® g aE
&1, @ gumar &1 a7 faeww W
T w1 fog @hm 1 T@ AW A s Tw
FUg 2feat &1 oF Qar @ ¢, form &Y -
e g aga fad gl &1 wawe &
T & FeATT I FoAW A AT FT
gaTa g wifEd

faer #97 7 160 $0% w9% & a7 F7
gy & 97 & W@ & w7 wrafwa) #
AT AT & TE & A1 T AT WA g
# mE g 1 IR w9 ¥wE § 260 wAw
o =t grer fremar & afea & frde
FTAT TEAT § 30 ¥ arafw Av b
80 WM & w7ar £ 3600 FOT TIYT AT
g1 8, 8feT ¥ 36 wOT T w7 e
A @ & ¥ grawfrr s & Sy &t
awds war g, wfeT & qg quee T
Far g fe o7 # 35 w0% T &1 wEr
&), #ife o o qar AT guT R, W@
TR AT W S0 AT v} 67 GET 8
g feafa ® ware gg #37 a1y fd gowC
& q &9aT AN &, @1 & ag ¥ wEA
¥ fag dare adi g1 ardafrs 7
A S & gur fa@w  egw ¥Wr
F1fET | ¥7 g9 AW ¥ 2,000 §O¥ WY
% 0% fgm gar w1 WX FTRIC
AEFT SOTqIT, FATHERETD W1 dqgerd
AWM, @ IWEF 7T FR TG
FTYT |

IO W W W w7 o g e
wXw ¢, AT gk vw g &
agfy WYt dw-adffg Qe u}mm
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areht &, ¥feT gaT sdw HFaw QreET w1
w1k w1 7E @ qrar § | 7z e o,
gfy, SO, A wift ax &0 &
fererer gur & 1 1900-51 ¥ gerx wqW A
sfr-safs wig 200.62 w99 oF, swfe R
tw % wfa-sufi wra 247.60 T3 €
1066-67 ¥ Ju T y3w Y wfa-sufe wmq
228 ¥ & 7E, 97 fr ¢ dw w  wl4-
safe wrg 313 Y T | ¥W & qa7 WA
% fis arg Fo Y W qgT R, AT I
gim Wi W fome aar g & fAw
woa argar g fe frer Wt w@iaw S@T
=Y SEET & ggEl ARIE
frgder ® gfee ¥ @I gu S
ferefrr agraa S

IuT gaw & qrtew & gafean, aa-
9T, WA o wrawrg et & fag
o A a9 a § afam W)
et w ot ar fear am an) w@w
sra & fewmfal w1 waifea e
wrAr =Tige |

i frefgr & &7 af & aord@r B
331 %2 fave ioma @ fa=nf # o,
@t fraige, wgar ok AT &
g & & qft faer @

ITq A O ey # W e
% T AEERwrE, W wedt ¥ qW
xaTy o, arfe qraarg ¥ glawt @

yx a% yrfy wes w1 Shafmecg
Tgi et wrdm, qw a% 3@ o feafe &
qure T § wwar § 1x@  farg aferan &
gegq, afa, frsag, i, ie-
go qv G T & yow eqrfe fea
o | @ e dafenr ¥ A, 1@,
¥R, WA WX e ¥ sai
AT A AT | YW Se s
Wt & quiwer & wwy ard ark Wy A
w7 |9 EH

& wgm § f5 fawr ft sgea
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T qwal 97 frare s & o7 W X
# gamaw &3, fow & swe wdq W I
& gafae w aoRd g Wik wifew wEer-
T T

19.00 hrs.

st #o wro gaw (THEAGEE) :
ATTHA 7RG, T 1969-70 FT X9 TIA
& grgw woftar B o Qw d wh
T faam gy Tgr ¢ 1 S fir famy oft
st § AT g Fow W ow i
NIAT ¥ 997 7§ T o § 1 FOETEY
& gro gw @ w1 fawra gur & 1 WAl
@l AT g F A W) W F A
as T s 2w s Pawme €T & gem
Tw ayfgarsht gwr }, s G ax &
& @ g, % SUve aw @ § 1 Afew
N foge G affg AoeTg ) E T F
trasr AW ag W g e Ay Ot oy
7g @1 graamal &7 fF 9t @ afasf
¢ 7z fasfos @ 3w ¥ ot fged wfawfom
§ ag fasfes &, oog Awagad
FHTAAT A ® qomg wEATAAr agar af)
foam Atk qrw gz I ¥ @iww ¥, A
AT HTEA-gET & IT & 9T ot oA
o, 37 % 9@ w9t W o, 37 6
WY qre gt & gra fad e o
®t wfaw feafs woely g€ | a2y o &
g ¥, 1ha ¥, femoda ¥ 9,
fer et ¥ 4, 97 & g Qo §
o s @ aw s a4 @ oan
ar 1 @t & ag wgr § fe wa v ot ag
AT oy, WYY 9w adfm qrar, 9w
¥ w| aTe %7 wGr @ Arq f o T
£ fra@ g & afcorr &, forr & qw I
a7 &, 37 & fag wiw oty # g
61 IghT | @Y W 6T WY ey
IO g § I W srewrge foar o
mfe a7 ¥ Fwrh gv @@ v
guearg g g | dreAr § 3 w7 o Ay
fa® |
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wft ag ¥ w A v NN A aga
s @1 o W W S oA @
frg® o 1@ | SUT NIW & §g AeT §
WOk ;AR T@AT AT § | 9w 99
Teffg dw # I RT N FAT T
FTT ¥ 14 g7a7 9T #fqzr @graar fos
wa f 7a el F1 srga 26 T 91
a8 A9 F IqT =T F 18 TAT 9T
Ffazr wzrgar fast o= fr qad =9t
w7 ST 27 qr | Fred Ao F go o
46 Trr X Ffger wgrar  faeh o= fr
FE 9T &7 W9 58 4T | ¥W ¥ F@d
Fag mgm @1 & fF go dYo & Y 2
¥ ggraar € agagy ww 7€ G q@
forggar o war

AT FT & Ny FITHAH
mATFaT RN E T g ST eA
FR EM AT AT Y, W w1 & gwdA
F@T @ qT GAlT AT § ag weAT
AT A F AT KT I S AAT F
g%7 #H AT Aed § A F @y faw
gt ®r grga I Agar g fE g
AT TE W T AT IR IAH W 9
%} grer | AfFA 0F q@ @ @ FIAT
wrgar g i I ot @@ awg A weas
¥oq Exw % faor ted FET WW dAr @Y
T | /TR A ¥ ag g v R gy femra
9T &wm ¢ 198 wEw ¥ femal qragi g,
7g e fearr o3 T 8, ag ¥ faw
w4t ft € @rs s gy | o F dw
9T A T AN E A Ww w0 AqiEw
o S 9T ¥ @ew wr wifge ) @
aTg ®1 ST 9T WA T TR F NE™

¢ g @ g1 Tfge

SHRI S. D. PATIL (Sangl) : I support
this Budget, but not wholeheartedly.
There are  many reasons for this, with
which 1 will deal presently.  This budget
has got some bad as well as good features.

There are some good features whigh have
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been generally welcomed. The Finance
Minister has certainly made some good
proposals to remove our industry and
trade.

The reduction of thc excise duties on
jute, tea, raw wool, mica etc. has been
welcomed and appreciated. The total effect
of the reductions will be a loss of Rs. 23
crores to the exchequer. Simillar is the
case with regard to the textiie industry
which has fallen sich for a considerably
long time. The Finance Minister has now
come with certain proposals for reduction
in excise duties. This will substantially
encourage the weaker textile mills if the
concessions are properly utilised.

But the proposals to impose new taxes
on sugar, fertilisers and power driven pumps
and wealth tax on agricultural land are
not good proposals. The new excise duty
on sugar will adversely affect both the
privale as well as co-operative sugar mills.
The sugar industry in certain parts of
India is just like our textile industry.
Ttese units peed a reduction of taxes which
will encourage them. They are already
heavily taxed with excise duty, and the new
impost will add to their sufferings. The
same is the case with regard to the co-
operative sugar factories. The result will
be that the producer of cane will get less
price day by day and bhe will rum into a
Joss. There is also the possibility of the
price of sugar going up and affecting the
users of sugar, even poor man. People
who have been using sugar all along will
also be unnecessarily taxed.

The excise duty of 10 per cent ad valorem
on fertilisers and 20 per cent ad valorem
oo power driven pumps must be
reconsidered The argument advanced by
the Finance Minister that the section of
farmers who have bepefited by Govero-
ment's developmental programmes in the
agricultural sector should contribute
towards the cost of development in general,
though appesaling, is impracticable. The
excise duty, as proposed, is equally harmful
to agriculturists in dry regions instead of
being-beneficial to them. They too use
fertiliser in their cultivation in the dry
regions, though itis non-irrigated land
depending upon rain water and well water
and the percentage of such class of farmers
to the total farming population is far morg
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than the class which is the beneficiary of
the Goverpment’s developmental program-
mes for agricultural improvement. This
will create dapger to our increased rise in
Agriculture production.

Moreover, this is not the proper time
for imposing this excise duty on fertilisers.
This will bave an adverse effect itnd will
mar the enthusiasm with which the farmer
is increasingly taking to scientific agricul-
ture and also making massive investment
in ground-water exploitation for irrigation
and mechnised methods of agriculture.

The Finance Minister proposes a tax on
agricultural wealth with some aim in view
and on some principle also. Agricultural
income is free from wealth tax, and patu-
rally It has attracted the richer, professional
and business classes to invest their black
money in purchasing lands and 10 make
profit by way of non-taxed agricultural
income. ‘All income from whatever pro-
ductive source must be taxed,” and bence
the proposal. If this wealth tax is to be
imposed, it will be fair and just to impose
it upon those who are using their black
money and making profit out of agricul-
tura! income which is free of any tax till
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today. They should not be permitted to
purchase land without previous permission
of the proper authority. This will also
solve the question of determining and
deciding complicated question : ‘who are
genuine agriculturists.”

There is only other question with which
1 shall deal. Since the beginning of our
Plans, we have been baving deficit fnancing.
S0 meny members have spoken, but no
one has this time criticised deficit fnanc-
ing. Deficit financing in a developed
country will do good a cerrain extent
because the prices there are not increased
immediately and that will not harm the
economy. In a country like India which is
developing, there is every danger of the
prices increasing quickly as we could see
from our past experience in the last ten
years. In those circumsiances we must do
away with deficit financing once and for
all.

19.11 brs.

The Lok Sabha then adjourned till Eleven
of the Clock on Friday, March 14, [969]
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